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LOK SABRA 

Tu"day, Aprl1 21, 1981/Val,aklta I, 
1909 (Saka) 

The Lok 8abha 1M' al 
Elew" 0/ th~ Clock 

[MR. SPEAKER ,,, 1M Chai,) 

[English) 

PROF. MADHU DANDAVATE: Let 
us congratulate Shri Sunn Dutt who has 
undertaken the peace march which bas 
belped in restoring peace in Punjab. 

PR.OF. N. G. RANGA: He bas done 
tbe belt tbing which no Member could bave 
done. I am very happy. 

(T,all8lallolll 

MR. SPEAKER: If our feeJinss and 
emotions are so awakened, tben our country 
will definitely make progress. If an atmos-
pbere is created wbere human beings start 
understanding each otber, tben it will reftict 
tbe teacbinSI of our saints and feelings of 
love, nationalism and brotherhood. We 
have onvisaged aU tbese thing. Wo Vlere all 
talking of Ram Rajya but infighting has 
made all tbese tbings topsy-turvy. 

(Eng/llh) 

PR.OF. MADHU DANDAVATB: But 
in spite of his presencc, the Zero Hour was 
Dot peaceful. 

[TrtllUlcallon1 

MR.. SPEAKBR.: Some of its effect 
abould al80 be felt berea Wby do we 10 '0 
rar, Ie, "I judp our own doiolS. 
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[English] 

SHRI M. RAGHUMA R.EDDY: If 
Mr. Tewary keeps quiet, everyth1DI will be 
aU riabt. Sir. 

[Trtm,'atlon] 

MR. SPEAKER: I can set aD aaree. 
ment finalised between you and bim. 

(IIIte"uptlolU) 

[English) 

SR\\.l S. lA\P AL ~E.DD'l ~ He \~ 
feeliol uncasy over the peace march. 

ORAL ANSWERS TO QUESTIONS 

Rales fur electrie COMeetlODS .... 
dlscoDDeCtioas i8 Delill 

·718. SHRIMATI PRABHAWATI 
GUPTA: Will the Minister of ENERGY 
be pleased to state : 

(a) tbe ruJes of gettiD, electric conec-
tions and Disconnections in Delhi; 

(b) the period by which electric connec-
tions can be obtain~d after completina an 
tbe formalities; and 

(c) the period by which the securit, is 
refunded to tbe consumer after compJetina 
aU the formalities of tJectnc disconnection' 

THB MINISTER. OF STATB INTHB 
DEPARTMENT OF POWBll IN THE 
MINISTRY OF ENBR.GY (SHRIMATI 
SUSHILA R.OHT AGI) : (a) to (c). A atate-
men\ is liven "low. 
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State.eat 

(a) The process of sanctioniol of electric 
connections and tbeir discoDnection in the 
area of supply of the Delhi Electric Supply 
UDdertakina i. regulated under the Delhi 
Electricity Control Order, 1 9 S 9 • the 
statutory Jaws/rules. instructions of tbe 
Delhi Administration, Conditions of Supply. 
and the orden of DBSU issued from time 
to time. 

(b) Accordina to DESU, tbe normal 
prescribed time for ener2isation of electric 
connections 00 completion of relevant 
formalities by tbe applicant varies from 14 
oays in the case of dO[J1estlc users and 
Doo·domestic users without air-conditioning 
load to six months where work on High 
Transmission/Low Transmission lines and 
sub-stations is involved. Temporary connec-
tions are giveD immediately. 

(c) Accordinl to DESU. the period 
prescribed for refund of security deposits 
varies from 9 days to 30 days. In case of 
temporary connections, security deposits are 
refunded after adjusting energy consumption 
charges as early as possible. 

(T,an$lolloll] 

SHRIMATI PRABHAWATI GUPTA: 
Mr. Speaker, Sir. the Hon. Minister has 
stated in his reply that in Delhi, electricit) 
it supplied to tbe consumers I n accordance 
with tbe instructions issued l'y tbe Delhi 
Electricity Supply Undertaking from time 
to time. He has also stated that electric 
connections are installed within 14 days of 
the completion of all tbe formalities and it 
takes 6 montbs wbere work on higb trans-
mis.ion line is involved I want to know 
from tbe HOD. Minister tbe number of 
applications pending in various DESU 
Offices for electric connections as well as 
for refund of security deposits even after 
all tbe formalities have been completed 
and the amount has been deposited. He 
bas also stated that temporary connections 
aN aiwo immediately. Please tell us the 
DUmber of applications pending for tempo-
rary coaaectfons ? 

SRRIMATI SUSHILA ROHTAGl: It 
is dlfticQlt to tell ript now tbe exact number 

of pendinl applications. Accordinl to 
DESU, work is done witbin tbe prescribed 
time. But tbe figures are nOl with me at 
present, I will try to get this information. 
According to tbe assurance given to us, 
work is done within tbe prescribed time. 
I will look into it as well. The second 
question is also connected with iiaures. 
These figures are also not with me at 
present. 

SHRIMATI PRABHAWATI GUPTA: 
The Hon. Minister has shown keen interest 
in tbe points raised by me. We bave seen 
tbat a number of irregularities are committed 
in DESU. You may have seen on television 
that tbere are 100g queues in front of DESU 
Offices for depositing money. What action is 
being taken to regulate it? It is the experience 
of all the Hon. Members that bills for 6 
months period are sent at a time. There are 
mistakes also in bills. How will you rectify 
thiS state of affairs? Along with it, I want to 
say that in the metropolitan area of Delhi 
where adjacent to the posh colonies. there 
are 300 to 400 vi11ages to which roles of 
tbe Delhi Municipal Corporation are not 
appJied. Will these rules be enforced there 
so tbat people are not deprived of electricity 
facilities? The saying goes, "Nearer the 
church, fartber from God". 

I want to get the Hon. MiDiltec·s lepJies 
to these two questions. 

SHRIMATI SUSHILA ROHTAGI: 
Tbe Hon. Member is a learned person and 
bal asked very good questions and I want 
to congratulate ber for the same. In reply 
to botb these Questions, I want to state 
that tbere are difficulties .•• 

MR. SPEAKER: The wonderful tbiol 
is that she bas squeezed two questions 
in one 

SHR1MATI SUSHILA ROHTAOI: A 
combined answer to both these qu~tions is 
tbat every possible action its taken from 
time to time to regularise and check tbe 
inegutaritles. A computet has been installed 
and It is workinl in maoy ZODes for tbe 
payment of arrear bills. 66 zones and 20 
districts have been set up for distribution 
purposel. Mobile vans have been arranaed '0 obtain payment (rom various places at 
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fixed times aDd dates. In lome zones, 
computers bave started functiooiDI and at 
other placcl, tbey will start functioning by 
August and this will remove many of tbe 
difficulties- It is also a good question, that 
wbat is being dODe to authorise the villages 
around Delhi. In tbis connection, a new 
order bas been passed that all those 
unautborised colonies which were set up 
before 1981, be given power connections 
and the work in this regard has already 
started. 

MR.. SPEAKER: You must also say 
tbat their land bas been acquired. Therefore, 
something should be given to these helpless 
people. 

SHRI P. NAMGYAL: Mr. Speaker, 
Sir, there are many unauthorised colonies 
and unauthorised constructions in Delhi. 
One such colony is tbe Buddbist Vihar of 
the people of Ladakh in front of tbe Inter-
State-Bus Terminus. Some refulees from 
Tibet bave started unauthorised construc-
tions inside its premises in spite of tbe fact 
that the matter was brought to the notice 
of tbe Lieutenant Governor and the Ministry 
of Works aod Housing. But now DESU 
and the Municipal Corporation have. in 
collusion, given illegal electricity connections 
to tbem and the sanctity of the temple is 
being destroyed. I want to know whether 
it is proper to regularisc such construc-
tions by giVIng electricity and v-ater COD-
nections, and if Dot, will you stop supplying 

,elecuicity to that colony with immediate 
effect? (Interruptions) 

MR.. SPEAKER: It is unjustified. He 
. is talking about illegal connections. 

SHRIMATI SUSHILA ROHTAGI: 
I Sir. if it is a matter of collusion aod if 
. lOme illegal thing is being done, we will 
~~ok into it and get the situation rectified. 

MR. SPEAKBR: Please look into it 
lad get it dooe. 

SHRI BANWARI LAL PUR.OHIT: 

l Speaker, Sir, tbo bills are fuJI of 
takes after billinl by computen bas 
ted. 

MR. SPEAKER: Electricity comes from 
the plant and not from tbe computer. 

SHRI BANW ARI LAL PUllOHlT: 
Mr. Speaker, Sir, complaiJJts reaardiDa 
wrona bills are COOlin, from everywhere 
and I want to know what action i. heinl 
taken to check it? This problem is there 
throughout tbe country. Thousands of wrODI 
bills are received in Nqpur and in Delhi 
also. There are many such complaints. I 
cannot understand tbe quality of tbeto 
computers. The people are much barassed 
due to these complaints. Against a bill of 
Rs. 2000, a bill for Rs. 20,000 is received 
and as a result tbereof. tbe people bave to 
make seve~al rounds 01 the DESU Offices. 
Even eJ~ctnc connectioDs are disconnected. 
Such IS the ~tate of affairs. Will the 
Central Government take some steps in this 
reaard ? Take care of Delhi and also of 
otbet big cities where people are fadol this 
problem. Such complaints arc there in 
viJIaaes as well. 

. SHR.IMATI SUSHILA ROHTAGI : Sir. 
10 view of these complaints, etJorts are 
belDg made to JOstaH a computet at tbe 
headquarters with its terminals in aU tbe 
districts for feedlog tbe various complaints 
to be transmitted to the information centre 
tbere. I t is expected that tbe installation of 
computers Wlll belp in removlD8 tbe com-
plaints and considerable improvements will 
be made in this situation. 

SHRI BALKAVI BAIRAGI: Mr. 
Speaker. Sir, I also want to refer to two 
bills . 

MR. SPEAKER: You want to submit 
one 01 both 'I 

SHRI BALKAVI BAIRAGI : Both. 

SHRI VILAS MUTrBMWAR: He 
should bave two bearts. 

MR. SPEAKER: He is a poet as well 
as an M.P.; therefore, be sbould ba.c • 
double bean. 
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EvaluatioD of R aDd D elfort of 
B.H.E.L. 

*720. SHRI C. MADHAV REDDI: 
Will the Minister of INDUSTR. Y be pleased 
to state : 

(a) whether Government propose to 
make an independent evaluation of the 
R&D effort or the Bharat Heavy Electricals 
Limited; 

(b) if so. the details thereof; and 

(c) wbether such an evaluation will 
be made of otber units/organisations involv-
ed in researcb work ? 

THB MINISTER. OF STATE IN THB 
DEPARTMENT OP PUBLIC ENTER .. 
PRISES IN THE MINISTRY OF INDUS-
TR Y (PROF. K. K. TEW All Y): (a) and 
(b). With a view to enbancing tbe overall 
effectiveness. tbere is a proposal to make an 
evaluation of tbe Rand 0 functions of 
BHEL. 

(c) Tbere is no such proposal under 
consideration. 

SHRI C. MADHA V REDDI: Sir, I 
I am very much disappointed at the way 
the question bas been answered. My question 
was: whether Government propose to 
make an independent evaluation of tbe 
R.&D effort of the Bbarat Heavy Electricals 
Limited and if so, the details thereof. Now, 
tbese two parts have been merged and it 
is said tbere is lucb a proposal. We would 
like to know as to what is the proposal. 
What is tbat proposal witb whicb you 
would like to see that tbe R&D effort in 
the Dbarat Heavy Electrical is strengthened? 
In view of a lot of reports in the news-
papers and various representations made 
durin. tbe last one year about tbe com-
"Jaints of the R&D fUDctionins of the 
Bbarlft Havy Blectricals aDd in view of 
the (act that they are stin importing 
tecbnology in spite of tbe fact tbat tbey 
are spending Rs. 50-60 aores every year 
in the R&D, tbe fact is tbat only an 
internal Committee bas been appointed by 
&be Bharat Heavy Bloctricals. May I know 
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from tb. HOD. Minister wbether Govern-
ment will appoint an indopendont Committee 
to ao into tbis aspect aDd see that the R.&D 
effort is streqtbeDed. 

PROF. K. K. TBWARY: Mr. Speaker, 
Sir, I can inform the HOD. Member tbat 
tbe Government's intention is to strenatben 
the R&D Centre so that it coDtributel to 
the desired level of excellence in BHEL. 
Keeping in view this aspect and also the 
rolo that BHEL plays in the parts and 
equipment manufacture, Government bas 
decided to institute an evaluation Committee 
to 10 into the functioning of R.&D Division 
and the purpose is to further enhance itl 
status and to make it purposive tbo research 
and development, its products and systems 
in the Division. So, I think tbis will satisf, 
the Hon. Member. 

(Interruptlau) 

SHR.I C. MADHA V REDDI : I would 
Uke to know tbat during the last 10 years 
when the R&D was in existence in Bharat 
Heavy Electricals, how many products 
which had been developed by tbe R&D 
Department, had been commercialised-
whether by the Dbarat Heavy Electrical itself 
or by otber agencies. 

PROF. K. K. TEWAR Y: The Ust is 
before me. If you permit me, I will read 
it out. 

MR. SPEAKER: If it is too 1008. it 
can be laid on tbe Table. 

PROF. K. K. TEWARY: It is nol 
too long ••• Its products have been commer-
cialised aDd they are in use ••• (lnle"lIl'tion,) 
If you want, I can give the information to 
you .... 

(l"terruption,) 

Mll. SPBAKER: Please Jay it on tho 
Table of the HoulC. 

SHill SAIFUDDIN CHOWDHARY: 
Sir, tbe Mini.ter'. answer is Dot satil-
factory. 
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MR.. SPEAKER : You are not satisfied 
with Tewaryji. 

(Interruptions) 

saRI SAIFUDDIN CHOWDHARY: 
There are a lot of allegations that the 
indigenous R&D effort in DUEL is being 
subverted by certain quarters in favour of 
foreign multinationals and foreign tochno· 
logy. The latest being the advanced techno-
log, research that has been su bverted by 
effecting transfer and sacking of renowned 
scientists. Also, there are reports that this 
type of people who tried to subvert the 
BBEL initiative during the late 70s and who 
had been responsible for the deal with 
Siemens. are again coming back - Dr. H. K. 
Saran of Sulzers from Switzerland ••• 

SHRI BASUDEB ACHARIA 
Switzerland is appearing? 

Again 

SHRI SAIFUDDIN CHOWDHAR Y 
Again, it is tbe Swi1zerland connectio~ •.• 
(Interruptions) It is a very serious questl?n. 
Tbey are getting a lot of money for dOIng 
research while termination of our own 
young scientists is going on. So he has to 
give a clear assurance that an independent 
Evaluation Committee headed by a renowned 
scientist or comprising of them will be set 
up immediately. Let him announce it here 
and now whether he is going to do that or 
not. 

PROF. K. K. TEWARY: I do not 
know, why the Hon. Member is always 
labouring under the influClnce of Switzerland 
a.encies ••• 

(Interruptions) 

MR. SPEAKER: That is why he bas 
Irown so thin. 

PROF. K. K. TEWARY: We will not 
allow anybody or any agency to subvert. 

SHill SA.1FUDD1N CRO'Wl)RA'R.Y: 
That is Dot Correct. Things are ,oiog 00. So 
many reports have come. 

PROF. K. IC. TEWARY : You have put 
tbe question. Please liston to the reply. We 

will not allow, and we have not aBowed 
at any point of time, any agency or any 
group to subvert our research and develop-
ment projects or our efforts in BBEL or ill 
any other field. 

So far as the allegation regarding trans-
fers and postings are concerned, I strongly 
repudiate tbe charge because transfer. and 
postings in the companies are matten of 
decisions taken at Board level in the com-
panies. Government does not come in the 
picture. It is Jeft to the administration of 
the company to decide on transfen ••• 
(lnterfuplion&) The House will alree with 
me tbat tbey have been talking all the wbile. 
tbere has been a demand, that Government 
should not interfere in the day-to-day 
actions, decisions and activities of the 
companies, of the public sector undertakings. 
Therefore, transfers and postings do not 
come under the purview of the Government. 
So far as Evaluation Committee is concer-
ned, we have already announced that an 
Evaluation Committee is going to be set 
up and tbat Evaluation Committee will 
suggest measures for strengthening the efforts 
of tbe R&D Division of BHEL. 

SHRI SAIFUDDIN CHOWDHARY : 
You protect me, Sir. No answer has come ••• 
(Inte,.,uptions) 

MR. SPEAKER : Why don't you listen? l 

(Interruptions) 

[Tra",latiolJ] 

MR. SPEAKER : Do not interrupt. You 
are developing a very bad habit. 

{English} 

THB MINISTER OF INDUSTRY (smu 
J. VENGAL RAO) : It bas been decided by 
the Government to set up a scientific com-
mittee to look into the functioning of the 
present R&D and they will be asked to 
give the report sbortly. 1 thin~. t.\m .\\\ 
,at\"., bim. 

SHRI SAIFUDDIN CHOWDHAIl Y : 
What kind of a Committee will it be ? 

SHR! J. VENGAL R.AO : A Iaiah IewI 
scientific Committee. 
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PROP. K. K. TBWARY : I have 
made it very clear that it is gOiDI to be an 
independent Committee appointed by the 
G01omment. 

( Interruptions) 

SHRI MURLI DEORA: The biggest 
programme of the BHEL is to manufacture 
power plants. I would like to ask whether 
be bas enough coordination with the Depart-
meot of Energy, Department of Power. 
Why is Government continuing to import 
big power plants when they are being manu-
factured by BHEL ? Why are State Electri-
city Boards, NTPC, etc., are importing 
power plants when BHBL can supply them? 

MR. SPEAKER: Is it relevant? 

PROP. K. K. TEWARY : Although 
tbis question does not pertain to this ..•. 

MR. SPEAKER : I do not think it is 
relevant. 

Mr. Pratap Bhanu Sharma. 

[TralJllat;on1 

SHill PRATAP BHANU SHARMA: 
Mr. Speaker. Sir, though BHEL has made 
very good efforts to achieve self-reliance in 
tbe matter of developing electrical equipments 
in tbe last 25 years, yet I want to know 
tbe percentage of the total Budget allocations 
being spent by them on R.esearch and Deve-
lopment effort? How many such indigenous 
4esisns bave been prepared or equipments 
developed which have helped in import 
substitution ? 

PIlOF. K. K. TEWARY : DUEL spends 
2 per cent of its total Budlet on R&D 
effort and it is tbe highest among the 
enaineering industries. But if we want to 
compare it with our competitors then it 
i. very low. But keeping in view the R&D 
work development of system and pro-
ducts and Commercialisation done by 
BHBL, the expenditure is Dot much. So far 
as tbe list lOugbt by you is concerned, as I 
have stated earlier, it is with me and if you 
"ao" I c:aD read it out. 

SHRI PRATAP BHANU SHARMA: 
Give me a copy. 

. PROF. K. K. TEWARY: Tho informa-
tion will be given to you. 

[Eng/ish] 

Blue print for import of power 
equipment 

+ 
*721. SHRI LAKSHMAN MALLICK: 

SHRI MOHANBHAI PATEL: 

Will the Minister of ENERGY be plea-
sed to state: 

<a> whether the Centlal ElectriCity 
Authority has drawn up a blue print for 
import of power equipment; 

(b) if so, the details thereof with the 
total cost involvc=d; 

(c) the names of countries from where 
equipment is likely to be Imported; and 

(d) the effect of imports on indigenous 
manufactures ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) to (d). A state-
ment is given below. 

Statement 

<a> to (d). The Central Electricity 
Authority bas assessed the requirement of 
the power sector during the Seventh and 
Eighth Plan periods for meeting the demand 
for power. While primary reliance will 
continue to be placed on indiaenou8 sourccs 
for procuremcnt of power equipment, 
external assistance for some power projects 
may have to be availed in view of the overall 
constraint of resources. Since external 
assistance is resorted to on a case by caSe 
basis keeping in view tbe interest of the 
country, it is not possible to quantify the 
total cost which may be involved in external 
assistance which is yet to be decided. 

SHRI LAKSHMAN MALLICK: Sir, 
I havo lODe tbrouab tb. stalomeDt of tbo 
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Hon. Minister. The Central Electricity 
Authority has made an assessment of tbe 
total requirement of power equipments 
during the 7th and 8th Plan. The Govern-
ment has also decided to import powet 
equipmentl. Sir, our indigenous power 
equipment manufacture in the country both 
in the private and the public sector is 
already facing recession due to steady import 
of sucb power equipment. I would like to 
know from the Hon. Minister tbe reasons for 
such import of equipments and the total 
estimated cost of the equipment and what 
percentage of ga)) between the demand and 
supply is gOiDg to be met by tbis import 
of power equipments ? 

SHRIMATI SUSHILA ROHTAGI : Sir, 
I would like to made it absolutely clear tbat 
there IS no question of blue-print belDg pre-
pared by the CBA for import of power equip-
meot. That should be categorically clear. And 
also we give primary reliance and importance 
to our own domestic and iDdigenou~ industries. 
I would like to say during the Sixth Plan 
89 per cent of the equipment has come from 
BHEL and in the Seventh Plan 80 per cent 
of this has come from the BHEL and even 
so in all our future perspective, we have seen 
that these bilateral and international and 
other things will only be considered when we 
are not able to meet additionality of funds. 
That will be done only on the case to case 
basis. Therefore, the question of importing 
power equipment will only arise when we 
are not able to meet the demand and the 
consideration will be given to OUf own 
indigenous production. 

SHRI LAKSHMAN MALLICK : My 
second questIon will be whether Government 
have made any negotiation or contract with 
other countries for e:J..ternal assistance to buy 
power equipments and, if so, the names of the 
countries from wbich the power equipments 
will be purchased and steps taken thereon. 

SHRIMATI SUSHILA ROHTAGI 
Sir we have only Tehri project with .t,400 
MW. We have come to an agreement. Now, 
negotiations are being conducted. R~garding 
Dulhasli, that is stilt under negotiating 
table. The other projects have been identified 
but no agreements bave been done so far. 

DR. G VIJAY A RAMA RAO : The 
jnstallatiop of tbe central power projects jp 

particular zone, tbe power produced by the 
power projects it equally shared amonl the 
States of tbe particular zone. The power statioo 
of Andhra. tbe NTPC and others are equally 
distributed according to the state quota from 
the NTPC. Whereas the central power 
stations like Kalapakkam and Neyveli 
situated in Madras, the power produced 
from these power stations is Dot equally 
shared by the Soutbern States in view of the 
acute power crisis in Andhra. I would like 
to know from the Hon. Minister whether 
the quota of Neyveli and Kalapakkam will 
be supplied to Andbra witbout any delay? 

SHRIMATI SUSHILA ROHTAGI: Sir. 
would you allow tbis question ? 

MR. SPEAKER : If it is irrelevant, then 
don't answer. 

SHRIMATI SUSHILA ROHTAGI: 
Ap,ut from the Andbra, we see that on tho 
baSIS of po~er survev and after additional 
generation of 22,000 MW by the 7th Plan. 
there win be a shortage and a gap between 
the demand and supply Because of that 
sometimes we have to go for the bilateral 
assisU! nce. About Andhra, I do not think it 
is dire=tly relevant. 

SH RI D. P. JAOEJA: Sir, some parts 
of Guja rat, especial1y tbe Western relion of 
Saurashtra and Kutch depend entirely on 
thermal power energy source which, as 
everyboc.y knows, is inadequate and people 
are suffering in that area. May I know from 
the Gove roment wbat is the programme for 
those parts of Gujarat, that is, Saurasbtra 
and Kutch as far as the energy to be lot 
from solar, wind and tidal water is concerned 
and which is available in plenty and cheapl, 
also? 

SHRIMATI SUSHILA ROHTAGI: On 
the 14tb of this month I took a meetiDi of 
the western zone includlDg Gujarat where all 
these matters were rai5ed and all these thinBS 
were revic!wed. I think in the ~ Plan we are 
considering the tidal power project fOf over 
80 MW. I think the situation wiU gradually 
improve. 

SHRI BRAJAMOHAN MORANlY : 
We have landed in a confiicting situatioD. 
On tbe one side OQr basic policy is tolf-
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reliance in the areas of technology ••. (Inter-
rIf/Itio8S) Wby tbey are restless) I dOB't know. 
One difficulty witb tbe people sitting to your 
loft side is tbat when they are about to be 
coDvinced, tbey disrupt. Tbat is the problem. 

MR. SPEAKER: If they get cODvinced 
by you, then they will be no longer in the 
Opposition ! 

SHRI BRAJAMOHAN MOHANTY : 
The other aspect is that we are freely im-
porting credit type technology altbough tbe 
technology is available in our country. My 
question is whether any exerci~e bas been 
made tbat our R&D efforts will be affected 
by sucb importing of credit type projects 
with the technolog)' which is available in 
India. 

SHRIMATI SUSHILA ROHTAGI: It 
bas been taken into consideration and a 
case-by-case study is being don e. 

SHRI BRAJAMOHAN MOHANTY 
You have stated that in your reply. I want 
to know whether any exercise has been made. 

SHRIMATI SUSHILA ROHTAGI: 
Inspite of all our efforts of commissioning of 
on-going projects and also increasing our 
efficiency. plant load factor. etc., we still find 
that when there is a shortage we have to 
import, takins the technolDgy and the equip-
ment into consideration. But at no Mage 
have we ever deviated from the path that our 
indigsnous technoloJY will not be taken into 
consideration. 

SHRI CHANDRA PRATAP NARAIN 
SINGH : The Hon. Minister in her reply to 
a Member from Gujarat said that she had 
taken a meeting. But that is not enough, I 
would Dot like the renewable energy prog-
ramme specifically cover Gujarat. It is a 
programme by which even if this country 
could save 5 per cent in our petroleum 
imports, it wopld add and be a great asset. 
to the national excbequer. But, unfortunately 
wbat baa happened is that for the renewable 
proaramme the budget alloca tion is I ess than 
it .bould be. What is the Ministry planning 
to do regarding solar wind and tidal eneray, 
whicb developin8 countries specially India 
bas plenty ? 

THE MINISTER OF ENBR.GY AND 
MINISTER OF STEBL AND MINBS 
(SHRI V ASANT SATHE): I tbank the 
Hon. Member for this question. Tbe so]u-
tion for tbe power problem really Hes in the 
renewable sources of energy ultimately, 
because it is available in plenty-both solar. 
and also wind. It is a fact that the alloca-
tion for this energy source and its develop-
ment has been very meagre. It is about 
Rs. 100 crores. That is because of the 
general perception that we bad up till DOW 
a bout the potential of this source. If the 
House with its new perception feels that this 
energy source really can help our people in 
the rural areas. particularly in the remote 
areas and the backward areas, I think even 
now ways and means can be found. Because 
whatever funds are available for the rural 
development. ultimately are for tbis purpose. 
If tbis can help rural development. that is 
what ultimately we want. I need your advice, 
your backing and the support of the House. 
I am already taking up this matter with my 
colleagues in the Finance, Planning and Rural 
Development Ministry to see bow more funds 
can be made available for this renewable 
source. 

SHRI BHAOWAT JHA AZAD: Mr. 
Speaker, Sir, you save us from this. Now 
every Minister comes to the House and says, 
fir agree with you provided Planning aDd 
Finance help me." What does it imply? Let 
the Minister first consult the Planning and 
Finance before coming to tbe House. It is a 
new technique. 

MR. SPEAKER: I can only sympathise 
with you. 

Rigs with 011 Iodia Limited 

*722. PROF. PARAG CHALIHA : Will 
the Minister of PETROLEUM AND 
NA TURAL GAS be pleased to state: 

<a> tbe total number of drillinl rip 
owned and hired by Oil India Limited, year-
wise; during the last three years; 

(b) the total metreage of drill in •• year-
wise, durin. the aforesaid period; and 

(c> tbe average metreage drilled per ria 
por yo"r dlJring tbo laid period ? 
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THB MINISTBR OF STATB OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 

STATE IN THE MINISTR.Y OF FINANCE 
(SHRI BRAHM 1\ DUTT) : (a) to (c). A 
ltatement is liven below. 

SfafemeDt 

Year 

1984-8 S 

1985-86 

t 986-87 

Total No. of 
rigs owned 
and hired 

8 

9 

12 

SHRI PARAG CHAlIHA: Sir, from 
the perusal of the statement it will be seen 
that in 1984-85 the total number of rigs 
was 8 and the average meterage drilled was 
13695. In 1985 -86 the number i, 9 and the 
average meterage drilled is 12917. In t 986- 8 7 
tbe total number of rigs was 1 2 and the 
average meterage drilled came down to 
11607. So, it means tbe average meterage 
of drilllDg bas substantially decreased to 
such an extent tbat in the course of two 
years the average meterage has come down 
by about 2000 meters per rig. It is a colos-
sal loss of public money. Will the Minister 
kindly tell whether some sort of inquiry has 
been made particularly in regard to over-
dril)jng in respect of Jorajan W 269: 
Jor8jan W 275 and Jorajan W 309 which 
have yielded no crude for the last several 
years? To my mind it is due to over-zea-
lousness on the part of the Oil management 
to show the country that with the new 
management things have come up very much 
in the matter of increase in production of 
crude. But ultimately it has damaged tbe 
wells. Will the Minister kindly look into it 
and reply? 

SHRI BRAHMA DUTT: We are con-
tilluously looking into the performance of 
tbe Oil companies. I would like to submit 
that there are three main reasons for this 
shortfall. First is when we acquire a new rig 
it takes lot of time to stabilise it. Secondly 
there are some problems from below tbe 
earth and the third problem is tbe human 
problem. In solvin. that probJcQl I sect 

Total Meterale 
drillined 

95864.1 

118836.3 

119786.0 

Average" Metereage 
drilled (per rig 

per year) 

13695 

12917 

11607 

tbe cooperation of tbe HOD. Members. 
(InterruptIon.) 

SHRI ATAUR RAHMAN: You are 
creating tbe human problem. 

SHRI P ARAG CHALIHA: I would 
like to know whether this particular shortfall 
to tbe tune of 2000 meterage per rig is due 
to any human problem ? Tbe number of rip 
in t 986- 8 7 were 12 and the average came 
down to 11607. It is certainly not a buman 
problem. It is absolutely due to over-zea-
lousness on the part of the OJ) management 
to show that they are so expert and efficient 
to increase production two fold. 

My second supplementary is that there 
are many high crude-gas radio wells in 
Upper Assam According to reservior engi-
neering advice oj) is to be recovered from oil 
gas bearing w:IJs after long inter"als. Some 
advisers even advised to stop production but 
Oil India management ignored this expert 
opinion and produced oil to such a ratio 
that there were 300 lit res of oil witb 10 
lakb cubic meters of gas. \t ls some\bing 
astounding and it amounts to damaging the 
reservoir for good May 1 know from tbe 
Minister whether in view of these sta"erinl 
figures he will institute som e sort or an 
inquiry and take remedial measures. 

SHRI BRAHMA DUTT : GeneraUy 
wbat happens, in the first stage, 25 per cent 
or the oil is recovered witbout any effort. 
Later on, the efforts have to be made by 
water injection or air injcctioD. But I will 
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definitely look into the specific information 
that tbe HOD'ble Member has given. 

SBRI G. O. SWBLL: The Minister is 
wen aware that another government organi-
sation, Oil and Natural Gas Commission, is 
employing many more rigs than Oil India 
Limited. What kind of rigs are these '1 Are 
they jack-ups, are tbey drill sbips, are tbey 
semi-submersible '1 If so, how many of each 
category ? Also, is it true that the number of 
rias for given areas in India is the sparsest 
in the world '1 

SURI BRAHMA DUTT: Sir J we are 
using all types of rigs which the Hon'ble 
Member bas mentioned. I wilJ send the 
specific information to the HOD 'ble Member. 
Our pattern is the same which is adopted all 
over the world. 

SHRI O. O. SWELL: Is it sparsest in 
the world for liven area? Tbe number of 
rip for given area in Iodia is the least in the 
world? 

SH'RI BRAHMA DUTT: We require 
more rigs. Very right. 

[T,all.tlatlo,,] 

SHRI VIRDHI CHANDER JAIN: Mr. 
Speaker. Sir, out of tbe 27 thousand sq. 
kms. of area of Rajasthan, seisamic survey 
bas beeD conducted in the areas of laisalmer , 
Bikaner, Ganganagar and Nagaur. Tbe then 
Hon. Minister Shri Nawal Kisbore Sharma 
had also ordered drilling rigs costing Rs. 30 
crores But tbe rigs were Dei i her purchased 
nor hired. Thus, the driJIing work is going 
on very slowly and the progress is very slow. 
Therefore, what steps are being taken by the 
Hon. Minister in this regard ? 

[Engll,h) 

MR.. SPEAKER: This is not connected 
with that. 

[Tra • .tlatlon] 

SHRI BRAHMA DUTT : Sir, we have 
placed two such orders on B.H.E.L., one 
will be complied witb by July 1987 and the 
other by May 1988. The survey work bas 
been completed and DOW efforts will be mad; 
,~ "nd the rifS at tbe earliest, 

NorDll given by M/s. Rheindraun 
Consultiag of West Germany to 

Neyveli Lignite Corporatloa 

+ 
*723. SHRI ATISH CHANDRA 

SINHA 
SHRI V. SRBENIVASA PRASAD 

Will the Minister of ENERGY be 
pleased to state : 

(a) the norms given by MIs. Rheinbraun 
Consulting of West Germany to the Neyveli 
Lignite Corporation Limited for selecting 
suppliers from amongst the tenderers of 
machines and equipment; 

(b) whether the NeyveJi Lignite Corpora-
tion follows the said norms strictly; and 

(t;) if not, the reasons thereof and in 
bow many cases the advice of M/s. Rhein-
braun Consulting bad been ignored by the 
Neyveli Lignite Corporation ? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES (SHRI 
VASANT SATHE): (a) to (c). A statement . 
is given below. 

Statement 

(a) The norms for selecting suppliers 
for the specialised Mining Equipment (8MB) 
for Neyveli second Mine Expansion project 
were decided by NLC in consultation witb 
M/s Rbeinbraun Consulting, West Germany. 
According to these norms, the bidders either 
by themselves or in valid collaboration with 
a col1aborator must have designed, manufac-
tured, erected, successfully tested and 
commissioned; 

(i) Two Bucket Wheel Excavators of 
700 litre and 1400 litre capacity 
each or of higher capacity; 

(n) Mobile Transfer Conveyors, of 
capacity not less than 4000 T/Hour 
of transporting bard/abrasive! 
sticky overburden similar to that 
encountered at Neyve1i; 

(iii) Spreaders of capacity of handling 
pot less tban 10. OQQ. T !Hour of 
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hard/abrasive I sticky overburden 
similar to that encountered at 
Neyveli. 

(b) The actions of NLC bad the fuJI 
concurccnce of tbe Consultant, MIs Rhein-
braun Consulting. 

(c) Does not arise. 

SHRI ATISH CHANDRA SINHA: Sir, 
before I ask supplementaries, I would like 
to point out to you one thing that the way 
this question has come is completely different 
than the way I put it. I enquired from the 
Questions Branch and they said that the 
question form bad to be changed at the 
instance of tbe Ministry. 

Sir, I would like to seek your protection. 
Whether the Ministry puts the questions for 
tbe Question Hour in Parliament or the 
Members of Parliament put the questions ? 

MR. SPEAKER : Everything is done 
under the rules. I have certain rules and 
procedures and there might be some confu-
sion here and there; but not otherwise. 

(In/~rrUpllons) 

SHRI ATISH CHANDRA SINHA: 
I asked about spreaders and tbe name of the 
spreaders has been completely removed from 
this question. As a result of tbis, it would 
be difficult for me to put supplementary 
questions. Anyhow, I request your belp and 
protection for future so that our questions 
are not changed unnecessarily. 

MR. SPEAKER: Yes. 

SHRI ATISH CHANDRA SINHA: 
Sir, the Neyveli Lignite Corporation bas 
- o\erlaken a gigantic expansion programme 
costing about no less than Rs. 2S 0 crores-
more than that. The West German Govern-
ment financial institution called KFW 
are giving long term credit for tbis expansion 
project. Now, I find tbat for the expansion 
project. tbe orders have been given to a 
particular company, called MAN in West 
Germany and their Indian Collaborator is 
WMI wbo do Dot bave the exporieDCO of 

manufacturing the spreaders of capacity 
20,000 tonnes per hour. 

Sir, in reply to a previous question on 
17th March 1981, the Hon'ble Minister 
answered tbat tbe experts, who had been 
engaged for tbis expansion project, namely 
M/s Rbeinbraun Consulting, bave Dot 
recommended tbe name of MAN initiaUy on 
the ground that they (MAN) do not have 
experience.of manufacturing spreaders of 
this quality. Tbey said that this particular 
company MAN does not have the experience 
of manufacturing spreaders and therefore it 
should be rejected. I would also like to 
point out tbrougb you to tbe Hon. Minister 
tbat tbis company MAN bas supplied equip-
ment to different otber Indian authorities 
like the Kandla Port Trust and otber Port 
Trust Authorities as well as to tbe Neyveli 
Lignite Corporation. All the machinery 
supplied by them bava failed and broken 
down causing injuries to the workers. I 
would like to know from the Hon. Minister 
as to why even tben this Neyveli Lilnite 
Corporation is always insisting on givin. 
orders to this company MAN and their 
Indian collaborator WMI for such a bUlc 
project, costing about Rs. 2S 8 crorc8. 

SHRJ VASANT SATHE: In alJ these 
matters, we go by the advice of the experts, 
lest a cbarge be made that some subjective 
consideration has been brought in by either 
somebody in the management or tbe Govern-
ment. So. the best course in sucb matters 
is to go by the advice of experts. Now in 
tbis case, as the Han. Member says tbe 
KFW-the German financinl institution bas 
been giving the major financing and in 
consultation with them. we accepted the 
consultancy services of a well-known consul-
tancy concern called MIS Rheinbraun, which 
is also of West Germany. On their advice. 
criteria were laid down and those criteria 
were listed in the statement given in the 
reply. According to those criteria, bidden 
bid for tbis equipment sucb as spreaders, 
bucket wheel excavators, etc. Three bidders 
came and all the three were from West 
Germany. They were MIs MAN, MIs 
Demao and MIs Krupp. Accordioa to tbe 
specifications of the consultants themselves, 
Krupp did not raU within the specificatioDs 
or financing. Io tbe first place, all tbe three 
WCJ'C considered. The BOD. Member is nab' 



wben be says that MAN did Dot meet certaiD 
specifications. But wheD another avaluatioD 
was made in consultation with tbe consul-
tants, it was fouod suitable because we 
constantly get improved information from 
tbe bidders to see whether tbey come upto 
tbe requ~ments. When it was found after-
wards with the approval of the coDsultants 
that they met tbe requiremeots, the question 
or financial bid came up. Sir, tbis is a tussel 
loiug on betweeD two West German compa-
nies and I do not think tbis House or any 
Hon. Member would like to take sides. 
We are not interested in any particular 
side in a particular company. We 
bave DO interest. We want only two 
criteria -(a) equipment must be good; and 
(b) cost must be tbe lowest. ID the interest 
of tbe nation, tbese are the two tests which 
I think this House will agree to. 

AN HON. MEMBER: No. no. 

SHRI VASANT SATHE: What'! Don't 
)'ou waot the lowest cost and best machi-

. f" ? nery'1 Then, what is tbe meaDlng 0 no. 
Why arc you saying ·no' ? 

(Interrupt ion') 

SHRI VASANl' SATHE: Ob, )'ou want 
that it should not be from West Germany at 
all. If tbat is your contention, .you can argue 
about it. I do not mind. 

So Sir. within this framework, within 
tbose bids, we tty to aet tbe best io concur-
rflXe witb tbe consultants as also tbe 
financier KFW. 

SHal ATISH CHANDRA SINHA: 
My second supplementary is this. I \\ould 
hke to quote Mr. Vasant Sathe's answer to 
my previous question. 

"MIs Rbeinbraun Consulting, West 
Germany, who were technical consul-
tants for tbe project, did Dot initially 
ftCommend one of the tenderers, 
o .. me\~ M I fa MII\N on the &Iound that 
they lacked adequate experience of 
manufacturing spreaders." 

I would like to know from the Hon. 
Minister, what bappened in between as a 
result of wbicb in tbe second analysis, aU 

of a sudden, this company was acceptable 
altbouah this RbcinbrauD CompaDY did not 
initially recommend tbeir names on the 
ground tbat tbey lacked adequate experience 
of manufacturing spreaders '1 

SHRI VASANT SATHE: Sir, in 
between, tbis company sbowed that tbey had 
such equipment working in China, in 
Australia, in Rumania aod in Greece. When 
tbey proved this to the satisfaction of tbe 
Consultants, the Consultants accepted tbat. 
Now, China is being included. So, I hope 
our Communist friends will Dot oppose it. 

SHRI K. S. RAO : Sir, the Hon. Minis-
ter in reply to the Hon. Member, Mr. Sinha, 
did not actually deny tbe failures of Mis 
MAN in other places. 

May I know whether taking into account 
the failures of Mis MAN Company elsewhere 
in India, should we go on continuing to take 
the Consultants as suggested by tbe financien 
whicb might lead to a disaster in future '1 
W ill the Minister Consider to take the 
Consultants independently unconnected with 
the financiers· view ? 

SHRI V ASANT SATHE: Sir, this 
aspect of an accideDt which had taken place 
to Bucket Wbeel Excavators was examined 
again and it was found that it was on 
account of human failure aDd not technical 
failure. That is why we cannot hold tbe 
company which bas maDufactured responsible 
for it. 

DR. V. VBNKATESH: Mr. Speaker. 
Sir. time and again I have been asking this 
question. But I am not getting a proper 
answer. That is wby I am askiDg this ques-
tion today also. He has been telling a 
number of stories that ho is above corrup-
tion aDd free from everything. He said tbat 
they are getting very good equipment from 
West G~tmany and all tbat. 

(1) Tbe same Consultancy-Mis Rheio-
braun Consulting of West GermaDy-is a 
collaborator of WMI in Bombay area. They 
are tbe Indian collaborators and both 
supplying Bucket Wheel Excavators to tho 
Neyveli Lianite Corporation. 
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(2) .Now tbey are supplying Spreaders 
also. 

(3) In another deal with the Kandla 
Shipyard, tbey supplied Cranes also. 

Out of these three, with regard to Bucket 
Wheel Excavators, there was a collapse of 
the bucket and the roof fell down and so 
many people were injured. 

(Interruptions) 

MR. SPEAKER : 
answered tbat question. 

He has already 

(Interruption, ) 

MR. SPEAKER: Don't waste my time. 

DR. V. VENKATESH: I am coming 
straightaway to the question. Why I am 
asking all tbese thing is: ** if be 
is so free from all these tbings .. 

(In1errupt ion~) 

MR. SPBA KER: You ask the question. 
Wbat do you mean by be is so free from all 
that? You put the question. No insinuation. 

(/nte,ruptions) 

DR. V. VENKATESH: Let this subject 
be probed by the House Committee. 

(Interruptions) 

MR. SPEAKER: Can't you talk some-
thing better than that ? 

(Interruptions) 

MR. SPEAKER: Irrelevant; not allo-
wed. 

(Interruptions) * 
~fR. SPEAKER: Mr. Venkatesh, can 

you normally put a question 'l Don't tty to 
make insinuations. I don't like tbis. 

(Interruptions) 

.*Bxpunled as order by the Chair. 
• Not rocorded. 

MR. SPEAKER : I don't like your tenor. 
Not allowed. 

(Interrupt ions) * * 

DR. V. VENKA TESH : Why do you •• 
him? 

MR. SPEAKER: Irrelevant. Why sbould 
I do that? You are unnecessarily dragginl 
certain things \\hich have already been 
answered on the floor of tbe House. How 
many times do I have to get them ans-
wered? 

(InterrUl'lions) 

DR. V. VENKATESH : He bas Dot 
given a satisfactory answer. I want an 
answer. 

MR. SPEAKER : No qestions; I cannot 
help it. Sit down. Not allowed. No. I am 
not satisfied with your bebaviour. No. I am 
not goiog to allow you. I bave said I will 
not aJIow you. 

SHRI P. KOLANDAIVELU: Sir, the 
Hon. Minister may be knowing fully ••• 
• •• (Interruptions) 

DR. V. VENKATESH: I seek your 
protection, Sir. 

MR. SPEAKER : I need not protect 
you, but you must protect the rules of the 
House. (/nterruptiOM) No; not like tbis. 

DR. V. VNEKATESH : Kindly protect 
us. 

MR. SPBAKER: You say certain thiop 
witbout any basis, and try to seek protec-
tion .•. (Inte,ruptlons) 

Mr. Tanti, you sit down. It is very bad 
on your part-always interruptioglike this. I 
do not like it. 

DR. V. VENKATESH: Allow a half-
an bour discussion, Sir. 

MR. SPEAKER : No question. Mr. 
Minister, do you want to answer certain 
tbings'1 

**Not Recorded. 



Al'aiL 21, 1981 

SBR.I VASANT SATHE There is 
DOthioa to lOt excited (InterrllJ)llo .. ) 

MR. SPBAKER : It is very bad. I do 
Dot like this. You are aU HOD. Members of 
this House. Try to bebave properly. If there 
is a question. tbere are rules under which 
)'OU can say these thiogs. Out of the blue if 
you try to raise certain tbings ••• l do not 
like it. 

SHRI VASANT SATHE: As far as we 
are concerned, I would once again like to 
say tbat we have no interest in any party 
whatsoever. 

MR. SPEAKER Mr. Minister, please 
call him to your office. 

SHRI VASANT SATHB: You can 
come; anyone, any Han. Member can come. 
I wiD put all the facts before you. Let us 
discuss them. I will try to satisfy you. You 
are most welcome. I tell you : you arc most 
welcome. Come to my office. I will call the 
officers, if you want. 1 will place all tbe 
facts before you. Do not unnecessarily create 
tbe phobia of a probe and other things ••• 
.;. (l"terruptilllU) 

DR. V. VBNKATBSH: He is baving an 
allel'lY ••• (l.t."uptlolU) 

MR. SPEAKER : Sit doWD. There is DO 
quostion of an allerlY bere ••• (l",erruptiolll) 
Everybody is an Hon. Member. Sit down. 
Otherwise I will ba ve to Dame you. Every .. 
bod)' is an HOD. Member of tbis House. 

SBRI S. JAIPAL REDDY: It is mania 
on his part. aDd phobia on tbeir part. 

MR. SPBAKER : Both aro wrong· I 
thiok we must convert ourselves into a com-
mittee. 

SRRI BHAGWAT lHA AZAD : Sir, we 
do Dot demand a committee of tbe House 
every day. lite tbem. 

MR.. SPEAKER: Now Mr. I{olaodai· 
velu. 

SHRI S. JAIPAL REDDY : I think the 
Hoase mOlt be told about the meaninl of 
tile word phobia. 

MR. SPEAKER: Phobia and mania. 
both are herc ••• (/"terruptio"s) It is all risht 
now. (Inte,ruptlo1l8) 

SHRI P. KOLANDAIVELU: As far as 
Tamil Nadu is concerned, we are abeady 
facing a power constraint. Recently, our 
Hoo. Prime Minister came to Neyveli, and 
be inaugurated the second power plant iu 
Neyveli. Tbere is already a proposal io the 
Government of India. Whetber you are 
purchasing from West Germany or East 
Germany, we are not bothered. We WaDt a 
tbird thermal plant at Neyveli. When are 
you going to start tbis work? We want to 
know this. 

SHRI VASANT SATHE: One 210 MW 
unit was inaugurated recently. 

SHRI P. KOLANDAIVELU : That is 
Mettur. 

SHRI V ASANT SATHE: Meltur bas 
nothing to do with this. Tbere are plans for 
expansion of the lignite thermal power sta-
tions in Neyveli. The total projections till 
1990 would be about 5.000 MW in Neyveli 
alone. It bas a tremendous potential. 

(lnt~"Upllons)** 

MR. SPEAKER: No; not allowed. Not 
allowed. 

(Interruption,)·· 

MR. SPEAKER: Now Mr. Vallal 
PerumaD. 

(Interruption,) * $: 

MR. SPEAKER: Not allowed. I have 
already gODe to tbe next question. Sit down. 
Take your seats. That is all. Don't do like 
this. I do not like this. 

Loss of National Saving. Certifieates, 
Indira Vlkas Patras aDd Stamps 

doe to dacoltlel aDd terrorist 
activities 

*724 DR. P. 'Y ALLAL PSRUMAN: 
Will the Minister of COMMUNICATIONS 
be pJeased to state : 

•• Not recorded. 
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<a> the information regardinl the total 
cash amount as also Value of National 
Savings Certificates. Indira Vikas Palras and 
Stamps lost due to dacoities and terrorist 
activities in Punjab and adjoining States; 
and 

(b) whether Government have taken 
action to stop conversion of these N. S. Cs 
and Indira Vikas Patras into cash ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI ARJUN SINGH) : <a) There 
bas been no loss of cash. National Savings 
Certificates, Indira Vikas Patras and Stamps 
due to dacoities and terrorist activities in any 
state except in Punjab during the last one 
year, where 22 such cases were reported. 
Tbe details are liven below : 

(i) Casb Rs. 69079.00 

(ii) Unsold National Savinas Certificates! 
Indira Vikas Patr.s 

National 
Savings 

No. Fac~ value 

Certificates 315 Rs. 3,82,800.00 

Indira Vikas 
Patras 214 Rs. 4,40 .. 500.00 

(iii) Stamps RI. 6.695.00 

(b) Steps have been taken to circulate 
the information relatiog to the loss of Natio-
nal Savings Certificates and Indira Vikas 
Patras to all Post Offices to prevent their 
unauthorised encashment. 

DR. P. V ALLAL PERUMAN : The 
second parts of my questic'n has not been 
answered properly. I wanted to know whether 
foolproof arrengements have been made to 
prev.ent unauthorised encasbment of Natio-
nal Savings Certificates and Indira Vikas 
Patras tbat were lost. What are the steps 
tbleen to preveot encashment of such NSCs 
or Indira Vikas Patras ? 

MR. SPEAKER: Order, order. Let us 
listen. 

SUR.I AAJUN SINGH : Jf I understood 

the Hon. Member correctly, the Hon. 
Member wanted to know what steps have 
been taken to prevent the encashment of the 
Indira Vikas Palras. As ( have .aid, wo 
bave already circulated tbe numben and aU 
dctails to all thc Post Offices. It must be 
borne in mind that for five years no one caD 
encash them, in any case; and there is a 
provision in the rules that if they are 
encashed througb the Post Office other than 
thc one which has issued them, then a refe-
rence will bave to be made to tbe issuiDl 
post office and tbere, we will have it checked 
tbat they are not encashcd. 

MR. SPEAKER : That is all ? 

Next question. 

Subsid, OD drags 

-725. SHRI CHINTAMANI lENA: 
Will thc Minister of INDUSTRY be pleased 
to state: 

(a) the details of subsidies released by 
Government for indigenous production of 
drugs duriog the last six months; 

(b) wbether preference has been accor-
ded to public sector units for disbursement 
of subsidy for 6-APA recently; and 

Cc) if so, tbe basis on which tbese anits 
have been given preference oycr small scale 
units in tbe matter? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CHEMICALS AND 
PETRO·CHEMICALS IN THE MINISTRY 
OF INDUSTRY (SHRI R. K. JAr· 
CHANDRA SINGH) : (a) A statement is 
givcn below. 

(b) and (c). MIs IDPL and MIs. HAL 
beiDI public sector units have tbe primary 
role In the production of druas and since 
these units were faciog serious financial 
d ifliculties. it was decided, after due consi-
deration, to accord priority to them in ~ 
matter of sraot of subsidy on 6-APA, 
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StatemeDt 

S. No. Name of tbe Name of Amount 
Drug on tbe 
wbicb sub- Company 
sid), was 
allowed (Rs) 

1. 6·APA MIs 42.80 
ID.P.L. Laths 

2. 6-APA MIs 17.20 
B.A.L. Lakhs. 

SHRI CHINTAMANI lENA: Since the 
Bon. Minister bas said that no funds were 
available with the Government for the release 
of subsidy, under tbe grant of subsidy on 
6-APA, if so, how does the Government 
propose to secure the dues and by what time 
will they be cleared ? 

SHRI R. K. JAICHANDRA SINGH : 
This 6-APA is a raw material used in pro-
duction of some semi-synthetic pencillin like 
Amoxcillin or other semi-synthetic pencillins. 
Quite a few companies are producing this in 
the country but because of reasons of supply 
and demand we bave to import it and as a 
result certain companies had to be paid from 
the 6-APA account and in tbis respect there 
is only one small scale sector unit which bas 
to be paid amongst tbe companies because aU 
tbe other companies are either public sector 
companies or are in tbe large sector, and 
only one, namely, Pharmachern of small 
sector bad to be paid the money from the 
APA account. To this company also we have 
paid as late as September 1986 1.4 lakbs, in 
July 1986 we paid Rs. 2 latbs, and also 
&pin In 1986 we paid tbe same amount. 
This bas been done on a pro-rata basis. It is 
only during the last six month.. that Rs. 60 
laths had come from the STC and this 
amount we have given to the pubHc sector 
companies because they were not having 
fundi. Normally the payment under the rule 

- is done on a pro-rata basis. 

SHRI CHINTAMANI lENA: The Hon. 
Minister while replying to a question in 
llajya Sabha, in answer to Question 
No. 6 J 9, OD 2nd March J 98 7 he has said 
tbat tbe Government have yet to release tbe 

funds under tbe APA scheme to private com .. 
panics. May I know from the Hon. Minister 
wbetber tbe Government have disbursed 
subsidy under this APA scheme for recover-
iog the Government dues from tbe compa-
nies eitber in the public sector or in tbe 
private sector, if so what are the amounts 
recovered up to 31-3-1987 and if not how 
does the Government propose to recover the 
amounts due? 

SHRI R. K. JAICHANDRA SINGH: 
The question is absolutely confusing. There 
is nothing that this Department will havo 
to recover from any company. As I said, 
certain amount of 6APA has been imported 
to bridge this gap. Since it is a canafised 
item, STC is tbe agency through wbich we 
have been importing it. So there is certain 
amount of money which is availabJe from 
STC. That money is given to us and we 
distribute it to the companies duly. There 
is nothing that tbis Department or the 
Ministry will have to realise from any 
company. We do not have to realise any-
thing from any company. We get the money 
from STC which is a canalising agency and 
we give it to other companies. 

WRITTEN ANSWERS TO QUESTIONS 

[Trarrslation] 

ProOt/loSI of differeot onUs of 
ModerD Food Iodusfriel 

(INDIA) Limited 

*719. SHRI SARFARAZ AHMAD: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

<a> tbe provisional figures of the profit 
earned or the loss incurred by eacb unit of 
tbe Modern Food Industries durinl 1986-
87; 

(b) tbe reasolll for tbe loss, if any; 
and 

(c) tbe remediaJ steps taken? 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND MINISTER OF 
FOOD AND CIVIL SlJPPLIES (SHRI 
H. K, L. BHAGAT): (a) \Q (c). Tbe aDnual 
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8COOOat. for 1986·87 are yet to be ti811.1d 
aad aodited. However, profit/ton -timat" 
by the Company in retpect of eacla unit 
durio, the year is liven bolow : 

Maille of tbe 
Unit 

RUPeei in Lakh, 

----------

1986-87 
(Provisionall 
Unaudited) 

Bread Valli 
I. Ahmedab_d 
2. BaDlalore 

3. Bombay 

4. Oilcutta 

5. Chandigarh 

6. Cocbin 
7. Delhi 

8. Hyderabed 

9. Indore 

10. Jaipur (including 
extruded rood 
unit) 

11. Kanpur 

12. Madras 

13. Ranchi 

Odler Units 
14. Sweetened aerated 

water concentrate 
unit, Faridabad 

IS. Maize Millt 

Faridabad 

16. Fruit Juice Bottling 
Plant, Delhi. 

1 7. Ujjain Oil Plant 
18. Bhaaalpur Fruit 

Pulp Unit 

Total 

• Bread 
Extruded 
food unit 

(-) 1.21 
(+) 29.41 

C+) 83.75 

(-) 3'.00 

<+) 9.56 

<+> 55.37 
(+) 83.74 

(-) 22.44 

(+) 12.74 

(+) 17.75· 

(-) 24.00 

(+) 28.63 

(-) 9.65 

<+) 2.00 

(-) 3.52 

(-) 16.50 
(-) 20 63 

(-) 20.00 ------(+> 170.00 ------(+> 2.08 

<+) 15.67 ------<+> 17.75 -----

2. TtJe main reason ror Jouea iIIc8rJId 
by certain units of tbe c9rnpatJ)' is bIib 
product cost due, inter alia, to low capacit, 
utilisation. 

3. Tbe measures taken by tlrd C01l1pany 
t() improve tbe position are: 

(i) In order to step up capacity 
utilization. (a> the distribution 
network is being expanded and 
streamlined and (b) sales promotion 

. policy is reviewed rrom time to 
time and appropriate steps like 
rationalisation of commiSSion 
stracture and introduction of incen-
tive schemes, are taken. 

(ii) Product prices llave been reviewed 
and increased, where feasible. 

(iii) Efforts are under way to improve 
productivity and reduce cost. 

lEngllsh] 

OpeaiDg of post ofIIees i. rural 
areas of Andhra Pradesh 

*726. SHR) V. TULSIRAM: 
DR. T. KALPANA neVI: 

Will the Minister or COMMUNICA .. 
TIONS be pleased to state : 

(a) the total number of sub-post otBces. 
post offices and .post and telegraph offices 
in Andhra Pradesh as on 31 January, 
1987; 

(b) tbe number of such cOices in tbe 
rural urban and tribal areas, separately; , 

(c) whether no post office bas been 
opened in Andhra Pradesh in the rural 
areas during tbe last three ytars, if so, the 
reasoDs therefor; and 

(d) tbe number and details of the post 
offices proposed to be opened by tbe ead 
of 1990 A. D. ? 

THE MINISTER OF COMMUNICA. 
TIONS (SHRI ARJUN SINGH): (8) As 
OD )1.1,1987 tbcco woro 16, 120 PGlt oIicoI 
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.. ADdbra Pradesb CiNIe. The cateaory-wise 

....... are as followed: 

(I) Bead Post omcea 
(0) Departmental Sub 

Poat 0fIices 

(iiO Extra Departmental 
lub post offices 

(Iv) Extra Departmental 
branch Post 
0fIices 

106 

._ 2401 

67 

13546 

Out of the 16,120 PO'lt offices S1S4 are 
combined oflices providinl botb postal and 
te1earaph facilities. 

(b) Out or 16, t 20 post offices, 13,960 
are in rural areas, 767 in tribal areas aDd 
1,393 in urban areas. 

(c) A post of1ice was opened in Kotha 
Redial viJlaae in a tribal area of Warangal 

district during 1984-8 S. No Post Office could be 
opened during 1985-86 and 1986·87 mainly 
doe to the ban on creation of posts. 

(d) The present positit'n is tbat there 
are no proposals which fulfil tbe prescribed 
Dorms for opening of post offices in rural 
areas of Andhra Pradesb. This position can 
cbanae at a'iater ataae on account of increase 
in population or in postal correspondence 
but it is diflicult to state at present how many 
poIt oIicea may be opened by 1990. 

LI_ .... of district lleadquarters w'Oa 
state capital by S. T. D. ID 

Orl •• a 

*721. SHRI ANANTA PRASAD 
SETHI: Will the Minister of COMMUNICA-
TIONS be pleated to state : 

(a) the names or the district headquar-
ten in Orissa so far connected with Bhubane-
.war by STD .ystem; and 

<It, by when the remaining district 
beadquarter. will be connected witb the State 
capital by STD ? 

THE MINISTER OF COMMUNICA-
JJ4}Nf (IIP\J I\JtJ\1N SINGH): (I) Out 

of 13 District Headquarters, three viz., 
Cuttaek. Pori and Balasore are connccted 
with Bhubaneswar by STD system. 

(b) It is proposed to connect the remain-
inl 10 District Headquarters with Bhubane-
swar by STD system during the 7tb Plan 
period. 

Approval of loa. by "orld baDk 

*728. SHRIMATI MADHUREB 
SINGH: 

DR. KRUPASINDHU BHOI: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether tbe World Bank bas appro-
ved loans for develoJ)ment of oil and gas 
resources in tbe country; and 

(b) if so, tbe terms and conditions of 
Joans and projecte to be covered there 
under? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCB 
<SHRI BRAHMA DUTT): <a> and (b). 
World Bank has approv~d a total loan of 
US$ 687.3 million for financing three 
on loing projects of ONGC, namely. 
Krishna-Godavari Project, South Basseio 
Offshore Gas Development Project and 
Cambay Basin Petroleum Project; and, one 
project of Oil India Ltd. viz.. Oil India 
Petroleum Project. The loans have a maturitY' 
of 20 years with a moratorium of five years 
and are repay a ble in semi aneual install-
ments. These loans bear ftoating rate of 
interest, except the Krisbna .. Godavari Project 
wbich hI'S fixed rate of interest of 11.6 
per cent aDnum. A commitmeDt charle of 
0.75 per cent is payable OD _ undrawn 
amounts. 

Pore.gD collaboratloD for optic fibre 
"oJeet 

*729. SHR} K. PRADHANI : 
SHR.I R. M. BHOYB : 

Wi)) the Minister of lNDUSTRY ~ 
pleased to state : 



(a) wbetber tbe Hindultan Cables Limited 
proposes to enter into foreian collaboration 
for the optic fibre project; 

(b) if so, the details thereof and the 
prOiress made in this reaard; and 

(c) the reasons for delay, if any? 

THB MINISTER OF INDUSTRY 
(SHRI J. VBNGALA RAO): (a) to (c). 
Messrs. Hindustan Cable Ltd. and Indian 
Telephone Industries Limited propose to set 
up production capacity for 40,000 Fibre 
KMs of Optical Fibre and 610 associated 
Optical Line Systems per year. The two 
Companies are negotiating with Messrs NK T 
of Denmark to finalise the terms of foreign 
collaboration. 

Import of maebioery by paper .ills 

·730. SHRI A. JAYAMOHAN: Wi)) 
the Minister of INDUSTRY be pleased to 
state: 

<a> whether a large number of paper 
mills have imported second-hand macbioery 
which is eitber not in working condition or 
has become sick; 

(b) if so, the details thereof includinl 
the total foreian excbaoae involved in the 
import of this macbinery; and 

(c) whether Government have any means 
or agency to supervise and ensure that the 
capital loods imported arc in lood condition 
and Dew ones are accordina to tbe specifica· 
tlODS for wbich import is allowed ? 

THE MINISTER OF INDUSTRY 
(SHR.I J. VBNGALA RAO): <a) and (b). In 
order to bridge the pp between demand and 
supply for paper and paper board, Govern-
meot decided in March, 1974 to permit of 
second· band paper macbines upto a capacity 
of 30 tonDes per day under a special scheme. 
Approvals were given in principle for import 
of second-band machinery in about 169 
cases. The information about the present 
Working condition of the second .. hand paper 
machines imported aod installed in tbe paper 
mills is not maintained centrally. In accor-
dance witb the policy, import of secood· 

tl 

hand machinery was permitted within a 
ceilinl of Rs. 32 latbs initially which was 
subsequently increased in 1979 to Ils. '1.4 
laths. Since approvals panted were Dot 
availed of in a number of cases aDd as tbe 
actual imports were spread over a period of 
yean, it would be dif8cult to a"e the details 
of foreign excbang involved. 

(c> According to the ,uideJinel iSlued in 
1974 for import of secend-band paper 
machines, equipment to be imported should 
have a certified residual life of at least 10 
years and for this purpose a certificate from 
a Chartered firm of Appraiser w.. required. 
No import was a)Jowed without tbtt com-
pliaoee of these important cooditions. It was 
decided in March, 1981 to discontinue the 
facility of import of 8eCOod· band paper 
machinery upto 30 tonnes por day witb effect 
from 1.4.198 J. 

Thermal pow. plaats ia Gajarat 

*731. SHRI D. P. JADElA: Will the 
Minister of ENERGY be pleased to ltate : 

<a> whetber any thermal power plants are 
to be commissioned in Gujarat durina the 
Seventh Plan peri od; and 

(b) if so. the details thereof '1 

THB MINISTER. OF STATB IN TBS 
DEPARTMENT OF POWSR IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : <a> and (b). Seven 
thermal power units, with a total capacity 
of 1100 MW, arc scheduled to be 
commissioned in Gujarat in tbe State sector 
during tbe Seventh Plan period. In addition, 
NTPC propose to commission in the CeDtral 
sector a gas based combined cyele power 
project of 400 MW located at Kawas in 
Gujarat. 

CODse"atioD of Eneqy 

·732. SHRI PRATAPRAO B. 
BHOSALE : Will the Minister of ENERGY 
be pleased to state : 

(8) tbe amount proposed to be speDt on 
implementation of tbe propamme for 
conservation of enoru in tbe COQIdrJi 
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(b) &be Iokts wbere such GODservcd 

eQM8Y is to ~ utilised; 

(c) wvbetber part of conserved eoerllY is 
to be util~cd .iD Mabarashtra; 

(d) if so, the details thereof and fielda 
to be utilised by tbis source; and 

(e) if not, tbe reasons therefor? 

THE MINISTBR OF STATE IN THB 
DEPARTMBNT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (8) A provision of 
Rs. SoO lakhs has' been made for eneru 
eomervatioo in the Seventh Plan outlay of 
Ibo Department of Power. In addition, tbe 
Petroleum Conservation R esearcb Association 
hal iacurred an expenditure of about 
Ils. 308 lakbs durins the first two years of 
tbe Seventh Plan, and a provision of Rs. 240 
lakhs is proposed for 1987-88. A budget 
provision of RI. 2200 lakhs bas also been 
made under the Coal Mines (ConscrvatioR 
and Development) Act. 1974. Various 
organisations under the Central and State 
Governments also incur expenditure on 
energ c6nservation which cannot be 
quantified separately in the overall 
expenditure on rveamping of plant and 
machinery. 

(b) to (d). The energy saved a\1lmcnts 
tbe availability of power wbich is utilised in 
&be States concerned, including Maharashtra, 
prally by allocation to bigh priority arC8S 
sucb as industry and agriculture. 

(e) Does not arise. 

ProdaetioB of Cealeat 

*733. SHRI PRAKASH CHANDRA : 
S81\1 SUBHASH YADAV: 

Will tbe Minister of INDUSTRY be 
pleased to state: 

(a) whether cement industry in tbe 
country bas reached a stage wbere it needs 
an impetus for hiJber growth; 

(b) if so, the programmes chalked out 
to INJoBt the cement production in the 
CGuntly to meet tile IrowiD~ demand at 
.aper rata; aod 

(c) u., 6oaocial implicatiOD tbeawf ? 

THB MINISTBR OF INDUSTRY 
,.(SHRI l. VENGALA RAO): (a) to (c). 
As a sequal to tbe Government's policy to 
encourage growth in cement industry, tb«e 
has been tremendous increase both in 
capacity and production of cement in 
the recent past. As against an installed 
cagacity of 24.29 million tonna in the 
beainoing of 6th Five Year Plan, the 
capacity at the end of 6th Plan period w.s 
42.80 million toones which hal further lone 
UP to S 3.86 million tODnes at tlie end of 
1986-87 . Similarly, the production of 
cement which was 18.56 million tonDes in 
1980-81 had almost doubled of a level of 
36.40 million tonnes by tbe end of 1986-87. 
Cement is DOW geoerally easily available 
at comparetivel, reasonable prices. 
Sufficient capacity has also been created to 
meet tbe demand tarpt of 49 million 
tonnes fixed for the terminal year of 7th 
Five Year Plao. It has also been Govern-
ment', policy to provide Decessary 
facilities/reliefs to tbe cement industry to 
lustain accelerated growth. Some of the 
important recent measures taken to give 
impetus to tbe cement industry include :-

(i) Retention price for levy cement bas 
been iocreased by Rs. 24.50 per 
tonne for all cement units with 
effect from 15.12.1986; 

I 

(ii) Payment of Rs. 9 per tonne by the 
cement factories to the Cement 
Reaulation AccouDt of nOD-levy 
production of cement has becD 
discontinued from 15.12.1986: 

(iii) Levy obljaation of all cement units 
was reduced by 10 per ceat witb 
effect from 15.12.1986; 

(iv) In respect of newer cement UQitJ 
commeocinl production on or .,.. 
1.4.1986, theuciao dut)' incidence 
on Grea, Portland Cement bal 
been reduced by RI. 50 per to..-
with effect from 1.3.1987. The 
relief is available upto 31st March. 
1990. Further. levy quota for 
these units bas also been reduced 
from tbe "ildDa level of 30 per 
cenl of actual production to 15 per 
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cent of actual production with 
effect from 1st March. 1987. 

The above measures are intended to 
ensure Dot only evailability of cement but 
also to help the industry to operate at 
economically viable levels and generate 
necessary funds for furtber growth. 

PerformaDee of Govel'DmeDt Ad'foeates 

*734. SHRI KAMAL CHAUDHRY: 
Will tbe Minister of LAW AND JUSTICE 
be pleased to state : 

<a> whether Government are maintaining 
any statistics of tbe number of cases Vion or 
lost by the Central Government advocates; 
and 

(b> the number of Government Advocates 

workins in various High Courts in tbe 
country, Higb Court-wise ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R. BHARDWAJ): (8) Advocates 
are engaged from out of the panel of lawyers 
maintained by this Ministry to defend the 
Union of India represented by the various 
Ministries. However, some Ministries. like 
tbe Ministry of Railways, the Ministry of 
Finance and the Department of personnel 
and Training maintain their own panel of 
lawyers. It may be difficult to cateBOrise 
cases as won or lost. No Such statistics is 
also being maintained by tbis Ministry. 

(b) The particulars of the panel Counsel 
maintained by this MinistrY are given in tbe 
Statement below. 

Statemeat 

Sl. Name of the bigb Courtsl Number of Govemment 
No. Benches AdvCK:ates/Panols 

1 2 3 

1. Andhra Pradesb Higb Court, Hydorabad 6 

2. Allahabad High Court, Allababad 11 

3. Lucknow Bencb 4 

4. Bombay HiSh Court, Bombay Spec:ial Counsel 10 
Senior Counsel Grade-I 26 
Senior Counsel Grad& II 48 
Junior Counsel 29 

Goa Bencb Nil 

Aurangabad Beach 2 

NalPur Bencb 2 

s. Gauhati Hlgb Court. Gaubati 3 

6. Gujarat Hiab Court, Ahmedabad 4 

7. Himachal Pradesb Hiab Court, Shiml. 1 

8. Jammu and ({ •• mif Hiab CoOt't. 
SriDapr 2 
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I 2 

Jammo ,Bench ,. Karnataka Hiah Court, Baoaalore 

10. Kerala Hilb Court, Brnakulam 

II. Madby. Pradesb Hiah Court, 
Jabalpur 

Owaliar Bencb 

Indore Bencb 

12. Orissa Higb Court, Cuttack 

13. Patna Hiah Court, Patna 
Rancbi Bench 

14. Punjab and BaryanB BiJb Court, 
Cbandigarb 

15. Rajasthan High Court, Jodbpur 

Jaipur Bench 

16. Siktim High Court. Ganitok 

17. Madras Hiah Court, Madras 

18. Delhi High Court 

19. Calcutta Hiab Court 

...... e .... ne,elopmeat policy I. 
TeleColDlDaDlcatt.l 

*735. SHill RAM DHAN: Will the 
Miniltel' of COMMUNICATIONS be pleased 
to .. to : 

3 

3 

4 

8 

1 

2 

2 

3 

3 
1 

S 

1 

2 

2 

Senior Counsel 2 

Addl./ Central Government 
Standing Counael 8 

Senior CouDIOl 12 
Central Govemment 
Standilll Counsel 4 

Govt. Pleaders 31 

Special Counsel 12 

Sr. Counsel Gr. I 23 

Sr. CoUDIol Gr. II 39 

Jr. Counsel 32 

Advocates on Record. 19 

<a> whether the Department of 
TelecommunicatioDl bas formulated any 
Research and Development policy; 

(b) if 10, tbe details tbereof; and 
(c) jf Dot, tbe reasoDI therefor ? 
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THE MINISTER OF COMMUNICA-
I TJONS (SHRI ARION SINGH): (a> Yes, 
. Sir. 

(b) The policy aims at development of 
self-reliancc in tbe field of Telecommunica-
tion Tecb no) OSy • Por tbis purpose Depart-
ment promotes tbe followinl activities 
througb its own institutions like TRC 
(Telecommunication Researcb Centre) and 
througb R&D units of orsanisatioDS like 
ITI, BTL, C-DOT. liT's etc. 

- Assessment of the future needs of 
Telecommunication network. 

- Development of indigenous designs at 
the system, subsystem and component 
levels. 

- U pgradation of tecbnologies obtained 
from abroad from time to time. 

- Assistance to manufacturio. ..encies 
in tbe country to meet DOT's system 
requirement. 

- Studies like propagation cbaracteri-
sties, noise measurements etc. of 
interest in future. 

(c> Does not arise. 

Import of Metbyleae Chloride aader 
OGL 

-736. SHRI JANAK RAJ GUPTA:-
Will tbe Minister of INDUSTRY be pleased 
to state: 

<a> whether Methylene Chloride is beiDa. 
lllowed to be"'imported under OOL; 

(b) wbether it is a fact tbat tbe quality' 
of indigenous Methylene Cbloride does not 
meet the specification required by tbe 
Pharmaceudeal industry; and 

(c) the price of indi,enous Methylene 
Chloride vis-a-vis landed cost of imported 
Methylene Chloride durin. the last three 
years? 

THB MINISTER OF INDUSTRY 
(SHRI J. VBNGALA R.AU) : (.) y"" ~ir, 

(b) No, Sir. 

(c) The delivered price of indipnOUI 
Methylene Chloride bas raoled between RI. 
15.00 per kl to Rs. 17.00 per q as apiDst 
tbe landed cost of the imported material 
which bas been around al. 16.00 per ka. 

(Tra",'GIIoII] 

NOIIIID.tlOD of Members OD eoaIaItaU •• 
COIII.ldees attaebed to MiDlstr'" 

·737. SHRI VUOY KUMAR. YADAV: 
Will the Minister of PARUAMBNTAIlY 
AFFAIRS be pleased to state the criteria 
adopted in nominatinl Memben of Parliament 
on tbe Consultative Committees attacbed 
to various Ministries/Departments? 

THE MINISTER OF PAllLIAMBN-
TARY AFFAIRS AND MINISTER. OF 
FOOD AND CIVIL SUPPLIES (SBBJ 
H. K. L. BHAGAT): Nomination on the 
Consultative Committees, so far as mcmben 
of ruliog party are concerned, are made on 
the basis of tbe preferences indicated by 
them at tbe time of Constitution/re-coosti-
tution of the Committees. They are requeated 
individually to indicate tbree Committcel 
eacb, in order preference. 

However, 10 far as opposition memben 
arc concerned, tbe Leaders of the various 
parties/groups are requested to iDdicate tile 
Committees on which their members should 
be nominated. 

A member is nominated onl, on ODe 
Committee. 

(Engllsh1 

UpgradatiOD of lSI Laboratorlel 

*738. SHR) R. P. DAS: Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) the steps taken so far to equip the 
lSI laboratories with testin. facilities; aud 

(b) tbe reasons for not uPiradiq the 
laboratories to the international standards ? 

THE MINISTER. OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OP 
FOOD AND CIVIL SUPPLIES (SHRI 
Ji. K. L. BBAGAT); (.) Tho process Of 
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eQuIpping tbe Bureau of Indian Standards, 
formerly Indian Standards Institution, 
lationitories and improving testing facilities 
Jst a continuing activity. In the Sixtb PJan 
Rs. 2 t 8 latbs were spent while in the 
Seventh Plan a provision of about Rs. S 
erores bas been made for procurement 
of laboratory equipment. In the first two 
yean of the Seventh Plan, Rs. 1.20 crores 
have been -spent. During the past few years 
important facilitie, added include equipment 
for testidl of vanaspati, cement, pesticides, 
GLS lamps, milt products. pumps and "_1 eDliDes. 

(b) The testing equipment in BIS labora· 
tories is capable of testing products as per 
..,eci6c:atiODS prescribed in various BIS 
Stllndania. These are generally in line with 
iDtematioDat standards. 

Preparation of feasibility reports for 
projeeb by NTPC 

·739. SHRIMATI BASAVARAJE· 
SWARI: Will the Minister of ENERGY be 
pleased to state : 

(a) wbether the National Thermal Power 
Corporation Limited bas prepared feasibility 
~rts for projects with a total generatiDI 
caJ*:ity of 5,500 MW and submitted to 
Government; 

(b) if so, the details thereof and whether 
Government have examined the reports; and 

(c) if so, the time by which the final 
decision is likely to be taken ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTR.Y OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): <a> to (c). NTPC 
is ia the process t!A prepariDg feasibility re-
ports for five project proposals with a total 
capacity of 5000 MW. A feasibility report 
in re8pect of Stqe-DI of tbe Parakka pto-
_ (I X 500 MW) bas been received in 
APrn, 1987. Tbe proposal can be considered 
f~ approval after it. tecbDo .. economic 
.Ja'bilIlJ bas beeo established and necessary 
jjputa, iD~lgdins fuods, bave been tied-up. 

Sa"1y of electrl~lt,. .. eoaeeafdMl 
rates to DESU .ployeel 

7161. SHRI PARASRAM BHARA-
DWAJ : Will the Minister of ENBllGY be 
pleased to state: 

(a) whetber electricity is supplied to the 
employees of Delhi Electric Supply UDder-
takiDg even for commercial purposes at con-
cessional rates; and 

(b) if so, the reasoDs therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTR Y OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : <a> No" Sir • 

(b) Does not arise in view of answer to 
(a) above. 

Indo-Iran ~ollaboratIeD venia,. 

7162. SARI SOMNATH RATH: Will 
tbe Minister of INDUSTRY be pleased to 
state: 

(a) the progress of Indo-Iran collabora-
tion venture where Bharat Heavy EJeciricals 
Limited and Engineering Projects (India) 
Ltd. are engaged; 

(b) whether there are prospects of 
furtber expaDsion of tbe collaboration 
venture, and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS· 
TRY (PROF. K. K. TEWARY): (a) There 
are no Indo·lran collaboration ventures 
involving BHEL and Enaineeriol Projects 
(India) Ltd. 

(b) and (c). Do Dot ariae. 

Completion of drilliDI operatlODl at 
Kaikalur .. nl 18 Aodbra Pradesh 

7163. SHRI C. SAMBU: Will the 
Minister of PETR.OLEUM AND NATURAL 
GAS be pleased to atate : 
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<a) whether tbe driJJing operations bave 
heeD completed at Kaikalur-III, Andhra 
Pradesb; 

(b) if 10, tbe result thereof: and 

(c) whetber the oil production has been 
fouod commercially viable ? 

THB'MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : <a) and (b). Yes. 
Sir. Tbe well was drilled to a deptb of 2130 
metres and was tested for two objects. 
While tbe first object proved dry f tbe s~cond I 
in the interyal 1963-56 metres, produced 
oil initially at a rate of 30 cubic metres/day 
witb a cboke 26/64". Tbe well is still under 
testing. 

(c) Commercial viability wi11 be known 
only after tbe completion of testing and 
furtber delineatioD of tbe area. 

Tapping of unconventional sources for 
edible oils 

7164. SHRIMATI USHA CHOUDHARI: 
Will tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state the details of 
programme for tapping unconventional 
sources for securing edible oils ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : With tbe objective of augmenting 
edible oils from unconventional sources 
Government has set up three Inter-Mir isterial 
Coordination Committees in the Department 
of Civil Supplies on production of Rice-bran 
oil, soya bean Processing amI DeveJopment 
of oilseeds of tree and forest origin. 

A Scientific Advisory Committee for tbe 
Department of Civil Supplies for integrated 
and coordinated development of science and 
tecbnolO1Y programme bas also been consti-
tuted. Researcb and Devc10pmcmt pro-
grammes considered important for edible oils 
are also beiDa funded. 

In order to encourage increased produc-
tion of SolveQt e~tractod oils a packa,e 01 

fiscal incentives is heiDI providrd by the 
Government. 

A number of equipmentl have been 
granted customs duty exemption for tbe 
purpose of modernising tbe vegetable oil 
industry. 

A Plan Scbeme for development of oil-
seed~ of tree and rorest origin with focus 00 
tribal areas with an outlay of Rs. 3.30 
crores in the Seventh Five Year Plao is also' 
bcing implemented in some of the States 
having poteotial for such oilseeds. 

The Tecbnology Mission aD oilseeds il 
also giving close attention increasing pro-
duction of oils from unconvcntionalsources. 

Modernisation of stone industry 

7165. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: Will the 
Minister of INDUSTRY be pleased to state: 

<a) whether Governmcnt are aware of 
the problems of stone industry in tbe 
country; 

(b) if so, tbe various steps taken to 
resolve tbe problems of tbe stone industry 
and 

(c) tbe steps taken to modernise the 
stone industry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) and (b). The granite stone indu!.try, es-
pecially tbe 100 per cent export orieored 
units. bas brought to the notice of this 
Ministry tbe problem of gettit'l quarry 
leases as certain State Governments have 
stopped granting any fresh leases or renewing 
old teases to tbe private partics. The issue 
has been taken up with tbe concerned State 
Governments. Some of them have informed 
that tbey would be supplyina raw aranite 
blOCKS to the private parties tbrouah tbeir 
State Government. Undertaking while otbers 
have stated that tbey are cODsiderios • roview 
of tbeir policy in tbis reprd. 
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(0) Government is allowing ~~rt of 
the latest machinery for modemlsatlon of 
export oriented panite units. 

[TrGulatloll) 

RepresentatioDs alainst DeW sugar 
polley 

7166. SHRI VILLAS MUTIEMWAR : 
WUI tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether Government have received 
any represcntations against the new suaar 
policy aDDounced recent]y; 

(b) if so, tbeir details; and 

(c) the reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CiVIL SUP-
Pl;IES (SHaI GHULAM NABI AZAD): 
<a> and (b). Representations have been re-
ceived from various quarters. including one 
from the Hon9 ble Member, for reconsidera-
tion of certain aspects of the new sugar 
policy recently announced by Government. 
The main points made in these representa. 
tiODS are that: 

(i) tbe decision to grant 1 icences for 
setting up new su~ar units of initial 
capacity of 2500 toones cane crush 
per day would hinder the establish-
ment of new units in the backward 
regions particularly in the Coopera-
tive sector on account of much 
higher financial investment involve-
ed, and 

(ji) tbe decisioD to give priority for 
establishment of Dew sugar units in 
backward areas should not be 
subject to avai1abiJity of sugarcane. 

(c) The initial capacity of new sUlar 
units to be licensed during tbe 7th Plan 
period bas been kept at 2500 tonnes cane 
crusb per day to take advantage of the 
economies of scales and facilitate incorpo"!-
tion of modern tecbnology. Availability of 
nw material and techno-economic feasibility 
are conditions whicb canDot be relaxed in 
Jk:ensina an industry an)'Wb"e, 

(_'1,'1 
Setting up of wlud mills with Danish 

knowhow 

7167. SHal RADHAKANTA DIGAL: 
Win the Minister of ENERGY be pleased to 
state : 

<a> whether Government bave a proposal 
to set up wind mills witb Danish knowhow; 

(b) whether wind lenerators are also 
proposed to be manufactured in the country; 
aDd 

(c) if so, the places identified for the 
location of wind mills and wind genera!or 
manufacturing mills in the country With 
Danish knowhow'? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI VASANT SATHE): ta) to (c). 
Department of Non-conventional En~r8Y 
Sources has established wind farm projects 
of aggregate capacity 3.6 MW at five loca-
tions. namely, Mandvi and Okha in Guj~rat; 
Tuticorin in Tamil Nadu; Puri in Onssa; 
and Deogarh in Mabarashtra. Danish wi~d 
electric generators have been installed .. ID 
these projects on tbe basis of competitive 
global tenders. In addition~ under a grant 
from the Danish International Development 
Agency tDANIDA), 6 wind electric ge.nera-
tors of about 100 KW unit capacity will be 
installed at different locations. Further wind 
power projects are also planned, including 
some with DANIDA financial assistance. 

Several Indian companies are considering 
possibilities of setting up joint venture man~­
facturing facilities in India for wind electriC 
generators. 

Priority to hydro-electric projects 

7168. SHRI R. M. BHOYE: Will tbe 
Minister of ENERGY be pleased to state: 

(a) whether there is any proposal under 
the consideration of Government to gi'lc tOf\) 
priority to hydro-electric projects; and 

(c) if so, the details thereof 7 
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THB MINISTER OF STATB IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHJLA ROHTAGI): (a) and (b). In 
order to boost hydro power development. a 
number of steps are beiDI takeD. Some of 
these are: 

(i) supplementing tbe efforts of the 
States by taking up hydro projects 
In the Central Sector through 
NHPC and NEEPCO; 

(ii) financing hyde} projects throuab ex-
ternal sources, wherever feasible: 

(iii) identifying potential hydro projects 
for taking advance acticn during 
the Seventh Plan. 

Approach of EEC on indnstrial co-
operation Bod technology transfer 

7169. DR. B. L. SHAILESH: Will tho 
Minister of INDUSTRY be pleased to state: 

(a) whether India and the European 
Economic Community (EEC) are divided 
over the industrial co-operation and techno-
logy transfer process, involving relatively 
advanced technologies; 

(b) whether the working group on in-
dustrial co-opera tion which was to identify 
sectors and draw up a work programme bas 
not made any beadway in tbis sph~re so far; 

(c) if so, the reasons therefor; and 

(d) India's integrated approach to Indo-
EEC trade promotion programme ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE· 
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRl M. ARUNACHALAM): 
(a) to (c). The first Meeting of the India-
European Community Working Group on 
Industrial Co-operation of tbe Indo-EEC 
loint Commission was beJd in New Delhi on 
25-26 March, 1987. 

Several areas like Energy. Telecommuni-
cation, Electronics. Science and Technology 
including Dio-technology, Steel Engineering, 
etc. have been identified for mutual co-
Operation. 

(d) The GoveromeDt of India lubmits 
proposals to EEC Commission every year for 
trade promotion assistancc. Thele trade 
promotion proposals are basically aimed at 
the integrated product and market develop-
ment to boost Jndia's exports. 

Import of Machinery· aad eq ...... t 
by NeYl'eli Lignite Corporation 

71 70. DR. V. VENKA TESH: Will tbe 
Minister of INDUSTRY be pleased to refer 
to the reply given to the Unstarred Question 
No. 4460 on 2nd December, 1986 reaardiol 
import of machinery and equipment b, 
Neyveli Lignite Corporation and state: 

(8) whether the Neyveli Lignite Cor-
poration is required to obtain sanction from 
the DGTD of SIA (Secretariat for Industrial 
Approvals) for import of equipment and 
machinery; 

(b) if so, whether any applications for 
sanction were received by the above autho-
rities in the year 1983, 1984, 1985 and 
in 1987 so far; 

(c) if so, the facts and details thereof; 
and 

(d) the details of guidelines for import 
approvals for public sector undertakings to 
ensure import of goJod quality equipment and 
machinery only ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF IN-
DUSTRY (SHRI M. ARUNACHALAM): 
(a) Applications for import of plant and 
machinery (other tban those covered UDder 
00 L) are first examined by the DGTO and 
the Administrative Ministry/Department from 
the point of view of indigenous availabilitY 
and essentiality. Depending upon tbe value 
involved, tbese applications are placed before 
the concerned Approval Committee for a 
final decision before issuing sanctions. 
Neyvcli Lignite Corporation has also to 
follow tbe procedure outlined above. 

(b) and (c). No application for the 
import of plant and machinery from NO)'"li 
Lignite Corporation Limited have been 
received by Directorate General of Tecbnical 
Development or the Socrccariat for Industrial 
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Approval during the years 1983. 1984, 
1985 aud in ·1987 10 far. 

(d) The suitability of the plant and 
equipment proposed for import bas primarily 
to be assessed by tbe applicants themselves 
and as such no guidelines bave been specifi-
cal" ,dawn up. 

Loss scft"ered by N.C.C.F. on Turkish 
lentils aDd cbeckpeas deal 

.,171. PROP. CHANURA BHANU 
DeVI: 

SHRI RAM SWAROOP RAM: 

W.ll the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) wbether it is a fact that the National 
Cooperative Consumers Federation has 
suffered buge losses in its deals regardiDg 
import of 5000 M. Tons of Turkisb Lentils 
in 1 984 and contract with M /s Taj Coope-
rative Society, Bombay for supplying them 
Turkish Checkpeas in 1983-84; 

(b) if so, what are the facts of the case 
and the total loss suffered; 

(c) whetber an inquiry was held in tbe 
matters; and 

(d) if so. tbe result thereof and action 
taken against tbe persons responsible ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): <a' and (b). Natioqal Cooperative 
Consumers Federation bas informed tbat in 
September 1 ¥84. they entered IOto an aaree-
ment with a Vienoa based party to import 
'000 Mrs of Turkish Lentils. The party 
was asked to furnish a performance bond of 
3 per ceot of tbe value of the contract. The 
pany could not furnish the performance 
bond due to certain lechOlcal difficulties with 
tbe Turkish Banking Syslem and offered a 
Cash Security of Rs. I. J 0 lakhs. Duc to a 
bike in the price of Turkish lentils in the 
loteroational Market. the party failed to 
lupply the stock and NCCF forfeited the 
cub security of R,4J. 1.10 lakhs of tbe party. 
NCCP did Qot suffer any financial loss in 
U1is deal. 

In 1984. NCCF imported 3008 MTs of 
chickpeas on an indent from tbe Taj Con-
sumer Cooperative Society of Bombay. The 
Society provided a Bank Guaraotee of S 
per cent of the value of indented atock. The 
society after Jifting a sma11 quantity, declined 
to lift the stock and the NCCF had to lell 
the remaining stock to another firm on a 
negotiated rate. resulting in a loss to it of 
Rs. 10.49 lakhs. NCCF bas realised so far 
an amount of Rs. 45,500/. only from tbe 
Bank against the guarantee provided by the 
society out of a total guarantee of Rs. 4.25 
lakbs. 

(c) and (d). The matter of Joss in the 
business of chickpeas was enquired into by 
a Senior Officer of the NCCF. In pursuance 
of the findlDgs of the enquiry, the services of 
the Cbief Manager (Import and Export) 
were terminated. Two other officers who 
were found to be involved in the irregulari-
ties in the deal were on deputation with the 
NCCF and since these officials have already 
been repatriated, their parent offices bave 
been asked to take appropriate action against 
them. 

Paymeot of compeDlatioa to companies 
aDd private .iDe oners 

7172. DR. G. S. RAJ HANS : Will the 
Minister of ENERG Y be pleased to state : 

~a) whether a large number of cases of 
companies and private mines owners aro 
pending with Union Government for payment 
of compensation after the nationalisation of 
mines in Bibar; 

(b) if so, the particulars of tbe com· 
panics and private mine owners wbose cases 
are pending; and 

(c) the action being taken to expedite 
tbese cases ? 

THE MINISTER OF ENERGY AND 
MI~HSTER OF STEEL AND MINES 
(SHRI VASA NT SATHE): ta) to (c). In 
tbe case of collieries of Bihar final payments 
have not been possible in respect of t 42 
Coking Coal Mines and 3 Coke Oven 
Plants nationaUsed under CokiDI Coal 
Mines (Nationalisation) Act, 1972 aDd 178 
mines nationalised UDder Coal Miaq 
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(Natioaali.atioo) Act, J 973 due to various 
reasons. sucb as ltay on disbursement, 
injunction on processing, disputing of 
admitted claims by panies in appeal. absence 
of clear-cut provision of law in tbe matter 
of disbursement of interest under section 
21 (5) of Coking Coal Mines (Nationalisa-
tion) Act, 1972 and section 1 8 (5) of Coal 
Mines (NationalisatiOll) Act, 197~ till 
amendment of two nationalisation Acts by 
Coal Mines Nationalisation Laws (Amend-
ment) Act, 1986 (S 7 of 1986) etc. 

A close watch is being kept on each 
individual case so that action for processing 
and final payment is taken a8 soon as legal im-
pediments are removed. As a result of the 
amendment of the two nationalisation Acts 
by Act No. 57 of 1986 referred to above, 
it bas been possible to process large number 
of cases which will result in bulk disburse-
ment SOOD. 

EvaluatioD of Rural ElectrificatioD 
Schems 

7173. PROF. NARAIN CHAND 
PARASHAR : Will tbe Minister of 
ENEllG Y be pleased to state : 

<a> whether any evaluatioo study for Rural 
Electrification Schemes covering the States 
of Jammu aod Kashmir" Himachal Pradesh, 
Haryana and Punjab has been undertaken 
during the last thrc:e financial years; 

(b) if so, tho maiD finding tbereof; 

(c) if not. whether any such evaluation 
study would be undertaken during the 
remaining three years of the Seventh Plan; 
and 

(d) if so, the likely date thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN tHB 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATAGJ): (a) and (b). 
During the last three years. two studies have 
been undertaken to evaluate rural ~lectrifica­
tion schemes in tbo States of Haryana and 
Himachal Pradesh. Tho studies are under 
'Progress. 

(c) and (d). There ia no such proposal 
, preSCDt under ooDli4oration. 

RevldoD of "ages of Ware ..... lag 
Corporatloo elDployees 

7174. SHRI M. MAHALINGAM : 
WiJl the Minj~ter of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether it is a fact that waaes of 
employees in Central Warehousing Corpora-
tion have not been revised since 1983; and 

(b) if so, the rea SODS therefore and 
action contemplated in this regard? 

THE MINISTER OF STATE IN THE 
MJNISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) Yes, Sir. 

(b) After protracted negotiations with the 
Federation of the Central WarehousWl 
Corporation Emplo~ees Unions, the Cor-
poration submitted the proposals on wage 
revision of its Group fe' and ID' employees 
to the Government in February, 1987. Tbo 
matter is under consideration of the 
(iovernment. 

[Trani/alton] 

SchelDe to opeo petrol/diesel .... 
LPG ageocies io BarabaUi 

U. p. 

717S. SHRI KAMLA PRASAD 
RAWAT: Will the Minister of PETRO-
LEUM AND NATURAL GAS be plcaacd 
to state: 

(a) whether there is any scheme to open 
new petroJ/iiesel pumps and cooking PI 
agencies in Barabanki (Uttar Pradeab) 
duriog 1987-1;8; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF PETROLBUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCB 
(SHRI BRAHMA DUTT): (a) aDd (b). Oil 
Industry has included foUowinl tbree 
locations in its Marketing Plan (198"-87) 
for development of new Retail Outlets ill 
Barabanki District of Uttar Pradesb : 

1. Barabanki N. H. 
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2. Den Town 

3. Bhelsar Crossing on Faizabad-
Lucknow Road. These will be commissioned 
in due coDrse after observing the prescribed 
procedure of advertisement and selection 
through tbe Oil Selection Board and after 
completion of arrangaments and formalities 
by tbe selected candidate. 

At present there is no proposal to set up 
a DeW LPG distributorship in Barabanki 
District. 

(&glllh) 

Private sector fn the field of 
telec:ommuDication network 

7176. SHRI KRISHNA SINGH: Will 
tbe Minister of COMMUNICATIONS be 
pleased to state : 

(a) whether at a workshop organised by 
tbe Federation of Indian Chambers of 
Commerce and Industry, a major involve-
ment of private sector in the development of 
telecommunication network was demanded; 

(b) if so, the precise demand made in 
this reprd; 

\c) tbe present involvement of private 
sector in telecommunication; and 

(d) tbe Government's reaction on tbe 
said demand '1 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF COMMUNICATIONS 
(SHIll SONTOSH MOHAN DBV): (a) 
Yes, Sir. 

(b) To utilise the potential of the 
private sector in tbe manufacture switching 
aad transmission equipment where the 
public lector cannot SiDlly meet the demand. 

(c) and (d). Private sector have already 
been allowed to manufacture terminal 
equipment like Telephone instruments, 
PABX. PBXs, Teleprinters, ICeypbones. 
Video display units, Tele· text equipment, 
Facsimiles, sensors and telemetoring 
equipment etc. as per tbe specifications 
01 tile dopartmeot of Telecom. 

10 

CODl~tJOD 01 godo ... In Arao ... 
Pradelh by ewe 

7177. SHRIINDRAllT GUPTA: Will 
the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to slate : 

(a) whether there is a proposal for 
constrDction of god Own with the capacity of 
5000 M. T. in Arunachal Pradesh; 

(b) if so, the details thereof; 

(c) whether Arunachal Pradesb Govern-
ment has been pursuing this matter with the 
Union Government and the Central 
warehousing Corportion; and 

(d) if so, the action taken thereon? 

THE! MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : <a> to Cd). There was a proposaJ 
that tbe Central Warehousing, Corporation 
should construct a capacity of SJOOO tonnes 
at Passighat in AurnachaI Pradesh. Sub-
sequently. it was decided that the Food 
Corporation of India shouJd construct this 
capacity at Passigbat also, besides tbe 
capacity of 15,000 tonnes taken up for 
construction by it at three otber centres in 
Arunachal Pradesh. The survey of land at 
Passighat bas been completed and the cost 
estimates are under scrutiny of the Food 
Corporation of Iud'a. 

loclustrial Houses UDder MRTp control 

7178. SHRI R. P. DAS: Will the 
Minister of INDUSTRY be pleased to state 
the particuJars of the industrial houses which 
will no )oopr remain under MRTP control 
after in increase in ceiling from Rs. 20 
crores to RI. 100 crores ? 

THE MINISTER. OF STATE IN THa 
DEPARTMENT OF INDUSTRIAL DBVB. 
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
A .tatemeDt is live bolow. 



I w"".~" VAISAK.HA 1, 1'0' (SAKA) 62 

Statemeat 

Na",.' ollndu,trlal hou,., WilD. 
undertaking, have got out of the 

purview of the MRTP Act 
during th. period 29.5.1985 

10 31.11987 due 10 inCT~QI. 
in the a,se, limit from 
R.. twenty crore' to 
RI. one hundred cro", 

SI. Name of Industrial 
No. House 

t 2 

1. Allana 
2. Arnar Dye Chern 
3 • Amrit Banaspati 
4. Andbra Sugar 
5. B. D. Kanoria 
6. B. D. Somani 
7. Best & Crompton 
8. Bhara t Forge 
9. Bbarat Vijay Mills 

10. Bhilwara 
1 J. Bird· 
12. Central Pulp· 
13. Colour Chem 
14. Davy Ashmore 
1 S • Dharamsi Morarji 
16. Enfield 
l' . Gajra Gears 
18. Gammon India 
19. Obia 
20. Gillanders Arbuthnot 
21. Gujarat Steel Tubes 
22. Hindustan Don Oliver 
23. Industrial Cables 
'24. laiswal 
25. J. V. Patel 
26. Jyoti. 
27. K. G. Khosla 
28. Kanoria Jute 
29. Kotbari 
30. Madras Cement. 

, 31. Mahindra Mills !'""" 

1 2 

32. ManekJal Harilal 
33. Mcleod R.ussel 
34. Nagarjuna Steels 
35. Nilbat Shipping· 
36. Oswal Woollen Mills 
37 Pfizer 
38. Piramal 
3 9. Prataplal Dbogital. 
40. R. N. Goenka 
41. Reliance Jute 
42. Sara~wati Industrial Syndicate 
43. Sbervani 
44. SLM ManekJal 
45. S. S. Kanoria 
46. Sandur Managanese 
47. Sawhney 
48. Seshasayee 
49. Somaiya· 
SO. Somani * 
S 1. Soorajmull Nagarmull 
52. Thaek ersey* 
53. Thermax 
54. Titagbur Jute 
55. Talani 
56. Transport Corporation 
57. Triveni 
58. Usba Martin Black 
59. VIP 
60. W. G. Forge 
61. Warren 
62. IMFA·· 
63. M. A. Cbidambaram*· 

*Some undertakings beloDginl to these 
houses bave not yet been dereaistered 
as they have not applied for derelistra-
tiona 

• * Some undertakings under these houses 
were earlier deregistered as the assets 
of tbe Houses were below Rs. 100 
crores. These Houses bave apin como 
within the purview of the MRTP Act 
as their assets have in creased to above 
Rs. 100 crores. 
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Strike by employees or Saper Bazar. 
New Delhi 

7179. SHRI KAMLA PRASAD 
SINGH: Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to refer to the 
reply given to Unstarred Question No. 59 on 
24-2-1987 regarding strike by employees of 
Super Bazer. New Delhi and state: 

(a) whether any decision bas since been 
taken 00 tbe demands of the e-nployees; and 

(b) if so, the details tbereof and if not, 
reasons for delay ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) and {b). Yes, Sir. The Position 
of each of the four demands of the 
emp)oyees' as indicated by the Cooperative 
Store Ltd. (Super Bazar) is given below : 

(i) Regularisation of the services of 
the temporary (dally wages) v.orkers 
cngaged upto June 1 98 S has slDce 
been completed. Subject to the 
demand of the organisation, other 
temporary workers are rcaularised 
from time to time. The policy of 
recruitment of the Super Bazar is 
based on specific aeeds. 

(ii) The Managing Committee of tbe 
Super Bazar bas already taken a 
decision to grant interim relief 
rangiog from Rs.60 to Rs. 100 
per month to different categories of 
employees. 

(iii) The matter with regard to revision 
of pay scales and tbe DA formula 
of tbe Super Bazar employees bas 
been referred by Secretary (Labour). 
De'hi Administration to an Indus. 
trial ~ribunal for adjudication. 

(iv) The case reprdins reinstatement of 
Sbri Subhasb Shankar Dubey is 
pendiDI with the Industrial 
Tribunal. 

The empioyecs bayc siP" withdrawn 
tboir llitatioo, 

Petro) Pamps I. C .. taor. Cadd ..... 
aDd ADaDtpar dlltriets of ADdbra 

Pradesla 

7180. SHRIMATI N. P. JHANSI 
LAKSHMI: Will tbe Minister of PBTRO-
LEUM AND NATURAL GAS be p1eased 
to state: 

(a) the number of petrol pumps at 
present existing in Chitoor, Cuddapah and 
Anantpur districts of Andhra Pradesh; 

(b) whether there is any proposal to set 
up some more petrol pumps in Aodhra 
Pradesh; and 

(c) if so, the details thereof, district-
wise? 

THE MINISTER OF STATE OF mE 
MINISTRY OP PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRHAMA DUTT) : (a) As on the 1 st 
April, 1987, the number of Retail Outlets 
(Petrol/Diesel) operating in Chitoor. 
Cuddapah and Aoantpur districts of Andhra 
Pradesh was as under : 

Chitoor 

Cuddapah 

An~ntpur 

(b) Yes, Sir. 

53 

41 

47 

(c) The di~trict-wise details of Retail 
Outlets (Petrol/Diesel) beina developed by 
the oil industry under its various Marketins 
Plans in Andbra Pradesh are given in the 
statement below. These Retail Outlete will 
be commissioned from time to time, subject 
to completion "f formalities like selection of 
candidates, clearance ftom statutory autbo-
rit\es etc. 

StatemeDt 

S. No. District No. of Jacatioos 
where Retail 

Outlets are beiq 
developed 

1 2 5 

J. Krisbna 6 
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I 2 3 

2. Nizamabad 4 
3. Khammam 4 
4. Chittoor 3 
5. Prakasam 4 
6. Visakapafnam 13 
7. Mehboobnalar 3 
8. Anaotpur 3 
9. Nellore 3 

10. Adilabad 2 
11. Bast Godavari 5 
12. West Godavari 3 
13. Srikakolam 4 
14. Medak 4 
15. Vizianagaram 2 
16. Karimoagar 2 
17. Guotur 1 
18. Cuddapab 2 
19. NaJlonda 2 
20. Vijayawada 1 
21. Kurnool 6 
22. WaraDlal 2 
23. Hyderabad S 
24. Ranlareddy 6 

Total 90 

Electronic RAX Iystem 

7181. SHR,IMATI BASAVA-
RAJESHW AlU : Will tbe Minister of COM-
MUNICATIONS be pleased to state : 

(a) wbether the Union Government ha~e 
IOno in for Electronic RAX with a view to 
provldiDl faster means of communication to 
villaaes; 

(b) if so, whether the State Governments 
have started SID facilities, in institutions 
bavina telephone connectioDl with llAX; 

(c) wbotber tbe Union Government had 
seat a Itudy am to study the situation 
aminl out of tbe impact of C·DOT'. 
tocboolOUi 

(d) if 10, the Bodin,s or tbe study team; 
aod 

(e) whetber tbe State Governments have 
been asked to roIlow the instructions or the 
Centre io this r~lard ? 

THB MINISTER OF ST A 'tE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SON10SH MOHAN DEV): (a) 
Blectronic RAX equipments are planned for 
installation in small capacity exchang~ of 
80 lines. 

(b) No, Sir. 

(c) No, Sir. 

(d) Not applicable in view of (c) above. 

(e) As this comes under the purview of 
Ministry of Communications of Union 
Government, the State Governments are not 
to take any &ction. 

(TrtJII$ltlllon] 

Telegrapb seniee betweea Gopalganl 
aud Patna 

7182. SHRI VI10Y KUMAR YADAV : 
Will tbe Minister or COMMUNICATIONS 
be pleased to state : 

<a> whether a telegraph office was in-
augurated at Gopalaanj io Bihar one year 
ago; 

(b) if so, whetber it is a fact that teleatapb 
service bas not been introduced between 
Gopalpnj and Patna even after sucb a looa 
time: and 

(c) if so, tbe reasons therefor '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV) : (a> Yes, 
Sir. 

(b) Telegraph service between Gopalpnj 
and Patne is available via Siwan. 

(c) Does Dot arisc. 
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o,eDJDI of post oftiees aDCI IDstal-
latiOD of telepboae esdlaoles la 

Aadh.ra Pradesh 

7183. SHR) S. PALAKONDRAYUDU : 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

<a) tbe tarlet of opening of post offices, 
Yillaae post offices and installation of new 
telephone exchaOIe8 in Andhra Pradesh 
durin, the current year; 

(b) wbether tbe targets for tbe years 
1984-85 and 1985·86 were fully achieved; 

(c) if 10, tbe detai1s tbereof; and 

(d) if Dot, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
Po.rlal: There are no proposals at present 
for openinl of new post offices in Andhra 
Pradesh durinl 198 7·88. 

Tel«:om: No targets are set for opening 
of new exchanges as opening of new 
exchanges depends upon registration of 
minimum demand. However, about 90 new 
exchanaes (MAX·III type) are opened in 
Aodhra Ptadesb annually. 

(b) Postal: In view of the ban on 
creation of posts no programme of 
opening of post offices was taken up in 
Andhra Pradesh or other Circles during 
1984·85 and 1985 .. 86. However, on 
special considerations. on e branch post 
oIice wal opeDed in Kotbaredial village in a 
tribal area of Waranga} district on 
25.8.1984. 

Tekcom : Does not arise in view of (a> 
above. 

(c) and Cd). Postal: The position is 
explained in (b) above. 

T_l«»m: DOOf QQt ,rise in view Qf (a) 
Il~ve, 

Manafacture of loami.. steel tabes 

1184. SHRI MOHANBHAI PATEL: 
Will tbe Minister of INDUSTRY be pleased 
to state: 

<a) whether Government bave rejected 
tbe proposal of Tata Iron and Steel Com-
pany Limited for effecting substantial ex-
pansion in tbe manufacture of seamless steel 
tubes at its existing undertaking in 
Jamshedpur; 

(b) if so, the total expansion sought for 
from its existing capacity; and 

(c) the reasons for rejecting the pro-
posal made by the company ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) Yes, Sir. 

(b) The firm had sought for effecting 
substantial expansion from their excisting 
licensed capacity of 55,000 tpa to 9S,000 
tpa. 

(c) Since seamless steel tubes is a non· 
Appendix-I item and MRTP Companies are 
not ordinarily eligible to take up its manu-
facture, and the company's capacity utili-
sation is low, Government have rejected their 
request. 

Reqairement or storage capacity 
during SeveDth Plan 

718S. SHRI JAGANNATH PATT-
NAIK : Will the Minister of FOOD AND 
CIVIL SUPPLmS be pl.ased to state : 

(a) whether Government have assessed 
the requirement for additiooal storaae capa .. 
city for foodarains duriDg the Seventh plan 
period; 

(b) if so, tbe details thereof; 

(c) tbe steps being taken to provide 
more storale capacity to prevent foodgraiD 
losses; 

(d) whether Government pr opose to leek: 
assistance from the World 1 lank in tit" . . 
rcprd; and 
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(e) if so, tbe details thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI OHULAM NABI AZA~): 
(a) to (c). Based on tbe estimated foodgraln 
stock at peak level and the existinl food-
grain storqe capacity witb the Food Co~­
ration of India, State Governments aD~ ~belr 
agencies, tbe requirement for additional 
storage capacity bas been assessed at about 
14.0 lakb tonnes. Tbis additional capacity, 
of whicb about 7.0 ]akh tonnes is already 
under construction by tbe Food Corporation 
of India, is expected to be realised dUling 
tbe Seventh Pive Year Plan. 

(d) and (e). There is no such proposal 
at present. 

( Translation] 

Delay in delivery or mail 

7186. SHRI SHANTI DHARIWAL: 
Wall the Minister of COMMUNICA. lIONS 
be pleased to state : 

(a) whether sending of rna i1 bags is being 
delayed for many days due to closure or 
shifting of R M S offic~s In Rajasthan; and 

(b) if so, tbe steps taken to cbeck sucb 
delays? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) No 
R.M.S. Office has been closed or shifted in 
Rajasthan and there is no delay in sending 
mail bags. 

(b) Does not arise in view of the reply 
to (a) above. 

Placement of candidates passing out 
Company Secretaryship Examl-

_tioD 

7187. SHRI N. DENNIS: Will tbe 
Minister of INDUSTR Y be pleased to 
atate ; 

<a> whether the Institute of Compauy 
Secretaries is findinl placements to candidatel 
pasling the Company Secretaryship ExamiDa-
tions in various private and public sector 
oraanisations; 

(b) if so, the details thereof; 

(c) the number of persons who have 
passed the Company Scc:retarY5hip Exami-
nation during 1986; 

(d) the number out of them to whom 
placements bave been offered; and 

(e) the steps taken to get the placement 
for the remaining candidates '1 

THE MINISl'ER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
<a> to (e). Institute of Company Secretaries 
maintains a panel of members/students and 
recommends the names of cmpannelJed 
candidates to prospective employers. It also 
requests the Companies to advertise the posts 
and helps them in selection. 491 candidates 
completed tbe Final Examination of the 
Institute during the year 1986. Details of 
tbe number out of the above 491 candidates 
to whom place:.nents were offered are not 
available. However, out of a total of 261 
candidates registered in 1986, 114 candi-
dates were sponsored. Duriog 1 S86. 1 SC! 
Cclndidates who bad completed Intermediate 
ExamlDation were registered. Out of tbese, 
tbe names of 61 slUdents were sponsored. 

Nomioatioa of Goverament Direetors 
by Company Law Board OD Peerless 

General Finance and layestmeDt 
Company LiDlited 

7188. KUMARI MAMATA BANER-
JEE : Will tbe Minister of INDUSTRY be 
pleased to state : 

Ca) whether tbe Company Law Board 
proposes to nominate two Government 
Directors on tbe Board of Manaaement of 
the Peerless General Finance and Investment 
Company Limited to regulate the activities 
of the Company as enjoined by tbe Supreme 
Court in its judgement dated 28 JUU8J'1. 
1'87. 
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(b) if so, whether the Dames of the 
Dire;tors bave beeD finalised aDd intimated 
to tbe tomPaQ.Y; aDd 

I 

(c) jf Dot, wheD is the selection IOinl to 
be fiDalised ? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVB-
LOPMENT IN THB MINISTRY OF 
INDUSTRY (SHR.I M. ARUNACBLAM): 
<a> to {c). Tbe Company Law Board bas 
issued a DOtice to Peerless General FiDaDcc 
and Investment Company Limited to show 
cause why Directon be not appOinted OD 
their Board of Directors uDder section 408 
of the Companies Act, 1956 .. No final deci-
sion has yet been taken. 

Mo"e to DI ..... tle Bhopal PlaDt by 
Uuioa Carbide 

7189 SOR.I KAMAL NATH : 
SHRI PRAKASH V. PATJL : 
SHill AMARSINH RATHAWA : 

win tbe Minilter of INDUSTRY be 
pleased to state : 

(a) whether Union Carbide has made a 
move to dismaDtJe its plant iD Bbopal; and 

(b) if so, wbether Government have 
taken any steps to check this till compensa-
tion is paid by tbe Company to the gas 
traacdy victims and the formet' employees of 
tbe Company ? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO.CHEMICALS IN THE MINISTRY 
OF INDUSTRY (SHRI R. K. JAI-
CHANDRA SINGH) : (a) and (b). On an 
application filed by Government in t~e 
Court of District Judge, Bbopal to restrain 
Union Carbide Corporation from diaposinl 
off its a~ts. tbe court directed Union Car-
bide Corporation (UCC) to maintain un-
encumbered assets of a fair market value of 
$ 3 billion to meet tbe decree, if 8ny. tbat 
ma, be passe_d by the Court. 

Tbe Court bas also issued a 'ooD-des-
truel' order in respect of ~vjdcnce pertajnin. 
\0 tbe case. 

AdalteratJOD 10 Coal Supplied to 
Power H_" at T.tkorIa.. T.,..., 

Nadu 

12 

7190. SHRI C. K. KUPPUSWAMY: 
Will the MiDister of BNERGY be pJeued to 
state : 

(a> wbetber tbe Tamil Nadu Electricity 
Board bas made complaint to the UnioD 
Government reaardinJ adulteratioD in coal 
supplied to the power bouae at Tuticorini 
aDd 

(b) jf so, the steps proposed to com-
peDsate tbe power station ? 

tHE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES (SHRI 
VASANT SATHE) : <a> and <b). TNEB 
bad complained about receipt of stones aloDI 
with coal. A team of officers consisting of 
representatives of Departments of Coal aDd 
Power and Central Electricity Authority 
visited Tuticorin and assessed the quantity 
of stoDes that were received alongwitb tbe 
Coal. As per the assessment of the team, 
about 1 O,S 74 tonnes of stones 'Would have 
been received in TuticoriD dUring the period 
from October 1983 to February, 1987. 
This works out to O. 13 per ceDt of tbe total 
quaDtity of Coal received during tbis period. 
The amount of compensatioD to be paid to 
TNEB on this account is beil'g worked out 
joiDtly by elL aDd TNEB. 

MaDufaetore of Russiao Car Models 

7191. SHRI SRIBALLAV PANI-
GRAHl: Will the Minister of INDUSTRY 
be pleased to state: 

<a) whether it is a fact tbat a Broup of 
automobile technocrats and businosamen. 
includiDI some DOD-resident IDdiaos bave 
reached aD alreement witb a Soviet Company 
Avto Vaz for Manufacture in India of tho 
RUlsian Car Models Samara and Niva; and 

(b) if so, tbe details tbereof? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF IN DUSTIlIAL 
DEVBLOPMENT IN THE MINISTRY OF 
INDUSTRY (SHR} M. ARUNACHALAM): 
Ca> and (b). The follDwinc prop.,?~l. rro.Jll 
Indian companies and lo4ivjd~ll, fo~ tb,. 
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lDADufacturc of passenler Cars with Soviet 
collabor~'ioD b.vc \waD received : 

Indian Applicant Model 

(i) Asian Vehicles Lada 
Industries Ltd.. Saml\ra-
New Delhi. Niva 

(1200-
1600CC) 

Capacity 

50,000 

(ii) Shri P.K. Lada- 50.000 
Bansal. Sikkim 2121 
Lada (India) (1 S 70CC) 
Ltd., Ganatok. 

(iii) Shri P. K. Vaz-212 50.000 
Agarwal, (lS70CC) 
Bombay. 

(iv) Smt. Nirlcp Lada 50,000 
Kaur I New Niva 
Delhi. 

Global AdvertiselDent Inviting Offers 
fo.r Power Projects 

7192. SHRI K. S. RAO : Will the 
Minister of ENEIlGY be pleased to state : 

(a) whether Government are nesotiatina 
with different countries and firms for under-
taking construction of power projects like 
Dulhaati Project, Uri Project, Srinagar Pro-
ject and otbers to meet the power shortage; 

(b) if so, the details of all the projects 
under consideration on turn-key basis; and 

(c) whether Government propose to 
make global advertisement inviting offers for 
all tbe power projects under consideratioD ? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF POWER IN THE 
MINI~TRY OF BNERGY (SHRIMATI 
SUSHILA ROHTAGI): <a> to (c). Discus-
sions are under way for tbe Dulbasti pro-
ject in J & K wbich will have a capacity of 
3 x 13(J MW. Offers recoivod for 1be Uri 

project are also being evaluated. The ~pa­
city of the Uri project is 4 x 120 MW. No 
decision bas been taken a bout availiDl of 
bilateral assistance for the Srinagar project. 
Tbe Tebri project of 2400 MW wilfbe 
executed on a turnkey basis with Soviet 
assistance totalling Roubles 1000 million. 
Global tenders are invited for power projects 
which are aided by the World Bant. 

[ Translation} 

Telex Ser,lc:e iD Sagar (Madb7a Pr"Ia) 

7193. SHRI NANDLAL CHOU-
DHAR Y: Will the Minister of COMMU-
NICATIONS be pleased to state: 

<a) the names of the places linked 
witb telex service in Madhya Pradesh; and 

(b) tbe time by wbich Telex Service is 
I ikely to be provided in Sagar ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMNICATIONS (SHRI 
SONTOSH MOHAN DEV) : (a) Bhopal, 
Owalior, Jabalpur, Raipur, Bbilai, Korba, 
Dewas, Ujjain. Satna, Bilaspur and Indore. 

(b) At present. there is no registered 
demand for Telex Service at Sapr. Plannina 
for Telex Service at Sagar will be taken up 
after the demand for tbe service is reaistered. 

(Engli,h] 

Completion of Various TeleeolDmaoitiOll 
Schemes 

7194. K. RAMAMURTHY: Will the 
Minilter of COMMUNICATIONS be pleased 
to state: 

(a) wbedler schemes of Westward cable 
to gulf countries, tbe Bombay-Madras 
Micro-wave link. the Satellite and switcbins 
projects, tbe submarine cable project and UF 
services bave been completed; and 

(b) if not. tbe reasons thereof ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SB&1 SONtOSH MOHAN DBV): (a) aDd 
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(b). The scheme of Westward cable to lulr 
countrios is runoing on schedule and il ex-
pected to be completed by the end of AUiust, 
1987. The Bombay-Madras Micro-wave 
lint is included in tbe Seventh Five Year 
Plan and is expected to be completed sub-
ject to the availability of the equipments 
from indigenous sources. One of the satellite 
projects namely, TDMA operation from 
Am Earth Station of Vidcsb Sanebar Nigam 
was completed in 1986 and two otber satel-
lite projects included in tbe Seventh Five 
Year Plan of VSN are under process of 
beiDa sanctioned. Augmentation of the gate-
way telepbone exchanges at Bombay. Madras 
and New Delhi as part of switcbina projects 
is likely to be completed during tbe current 
year. Replacement of old transmitters for 
various HF services at New Delbi is also 
planned durinl tbe current ycar. 

Closing of Extra DepartmeDtal Post 
OIBces iD Rataagirl and 

Sindlmdarg 

7195. PROF. MADHU DANDAVATE: 
Will tbe Minister of COMMUNICATIONS 
be pleased to state: 

(a) whetber post offices managed by 
Extra Departmental employees are being 
closed down; 

(b) if so, the number of such post offices 
closed down in the Ratnagiri and Sindbudurg 
districts "r tbe backward Konkan-region of 
Mabarashtra together with the number of 
employees affected; and 

(c) tbe action taken for rehabilitation of 
the affected employees with long service ? 

THB MlNISTBll OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHItI SONTOSH MOHAN DEV): (a) 
No, Sir. The question does not arise con-
sideriD8 tbe facl tbat oul of 1,28,370 post 
offices in rural areas as many as 1,16,628 
(9O.8S%) are managed by extra .. dcpanmental 
employees. No doubt, tbere have been some 
individual cases wbere extra-departmental 
post offices.mostly in urban areas. were dis-
continued because of lack of justification. 
TbiI, hoWever, bardly amounu to a policy 
of cloIure of 111Gb poll omaoa. 

(b) No ExIra· departmenhl I post ofBco 
was closed down in Ratnagiri or Siodbudurg 
districts. 

(c) Does not arise. 

NatiODalisation of Robta. lDdastrl. 
Dalmlaaagar 

71.9~. SHRI MAURICE KUJUR : Will 
the MlDlster of INDUSTRY be pleased to 
8tate : 

(a) whether Bihar State Government 
~ave submitted report to the Centre sugest-
IDa Nationalisation of the Rohtas Industries 
at D&lmianagar which bas been closed for 
tbe last three years; and 

(b) if so, the response of the Union 
Government thereon ? 

THE MINISTER OF STATE IN mE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
<a> Yes, Sir. 

(b) The Central Government have con-
sidered the State Government's proposal aDd 
decided tbat tbe matter be referred to the 
Board for Industrial and Financial Recons-
s~ruction which is a quasi~judicial body estab-
hsbed under the provisions of tbe Sick 
Industrial Companies (Special Provisions) 
Act, 1985 I with powers to look into tbe 
various aspects of the revival and rehabili-
tation of sick industrial companies in the 
country. 

CODstruetioD of godons ID Kera •• 
byFCI 

7197. SHRl T. BASHEER : Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) tbe number of godOWn8 of Food 
Corporation of India in Kerala State; 

(b) tbe number of new .odOWDS opened 
durioa 1986-87 in tbat State; 

(c) tbe total .,orale capacity in tbat 
SUlloi 
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(d) whether It is proposed to CODstruct 
more sodown8 dUriDI the current year; and 

Ce) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI AZAD): 
(a) The Dumber of gOdOWDS with the Food 
Corporation of India in Kerala, owned and 
hired taken together, is 37. 

(b) Tbe Corporation has added one 
god own in Keraia during 1986-87. 

(c) As on 1-3-1987, the covered storage 
capacity with the Corporation in Kerala was 
5.26 lakh tonnes. 

(d) and (e). Construction of additional 
storage capacity in Kerala is under cODside. 
ration of the Corporation. 

Setting up of think tank by 
ONGC 

7198. SHRI S. M. GURADDI : 
SHRI H. N. NANJE GOWDA: 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether the Oil and Natural Gas 
Commission has set up a think tank comp-
rising leadiD, energy experts of tbe country 
to advise the commission on critical areas; 

(b) if so, what will be the main func-
tions of this think tank; 

(c) whether any suggestions have been 
made by them so far to the ONGC; and 

(d) if so, the details of the same and to 
; What extent it will be beneficial to the 
ONGC'l 

THE MINISTER. OF STATE OF THE 
MINISTR.Y OF PETROLEUM AND 
;NATURAL GAS AND MINISTER OF 

~
TATE IN THE MINISTRY OF FINANCE 
SHRI BRAHMA DUTf) : (a) and (b). Oil 
nd . Natural Gas Commission bas set up 
dVIS()rl Coun~ils to advice OQ critical areas 

of Exploration Strategy and Human Resource 
Development; 

The Advisory Council on Exploration 
Strategy will advise ONGC on lonl term 
perspective plans, methods and tecbnolOlies 
to be adopted by ONGC. It will also identify 
specific areas for detailed studies in l'elpect 
of any region, business group or sub-unit of 
the commission. 

The Advisory Council on Human Re-
source Developnlent will study the long term 
perspective plan of the commissioD with refe-
rence to Human R.esources Group and make 
recommendatioDS, from time to time, in 
regard to modification of personnel policies. 
norms for manning, training and develop-
ment plans, industrial relations etc. 

(c) and (d). One meeting each of tbe 
Advisory Council on Exploration Strategy 
and Advisory Council on Human Resource 
Development has been held, which provided 
an opportunity for inter-action amongst tbe 
members of the respective councils. 

In the meetina of Advisory Council 00 
Exploration Strategy, the present exploration 
strategy, basinal priorities and the strateu 
required for exploration in basins abroad 
were covered. This is expected to bring about 
a greater element of refinement in policy 
relatipg to exploration strategy. 

In the meeting of Advisory Council of 
Human Resources, discussions were beld OD 
optimisation of manpower, removal of 
obsolescence, mathods of motivation and 
manpower development to cope up with 
Corporate growth and objectives of tho 
organisation. 

Loss damage due to "Rasla Roko·' 
agitation in Cuiarat 

7199. SHIll P. R. S. VENKATBSAN : 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

<a) whether any loss or damap was 
caused to the telecommunications equipment 
or property during tbe recent "Rasto Roko·' 
agitation in Gujarat by the Kisan Samanva, 
Sauniti beld in March, 1987, .od 
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(b) if so, tbe details thereof and action 
taken to repair the damage and to restore the 
.rvices , 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SRRI SONTOSH MOHAN DEY) : <a> Yes, 
Sir. 

(b) Damages were to tbe tune of 
Rs. 18,35,000. 836 telephones were ren-
dered dead. 636 telephones bave been 
reltored. Remaining are expected to be res-
tored by tbe end of may, t 987. 

lSI specification for ordinary Portlaod 
Cement 

7200. SHRIMATI PATEL RAMABEN 
ttAMJIBHAI MA V ANI : Will the Minister 
of INDUSTRY be pleased to state: 

<a> tbe Bureau of Indian Standards' 
(lSI) specification for ordinary Portland 
Cement; 

(b) whetber these specifications are in 
CODf'ormity with Britisb specifications for 
ordinary Portland Cement; 

(c) if not. what is the difference; 

(d) whether lSI specifications for ordi-
nary Portland Cement prescribe any specific 

(e) whether ordinary Portland Cement 
manufacturers are allowed to have a dlft'erent 
colour; and 

(f) if 80, the reasons therefor ., 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) The details of Bureau of Indian Stan-
dards specification for ordinary Portland 
Cement are as under: 

(i) IS : 269-1976 
ordinary and 
cement. 

Specification for 
low beat portland 

(ii) IS: 8112-1976 Specification for 
high strength ordinary Portland 
cement. 

(b) No, Sir. 

(c) A comparative Statement is liven 
below. 

(d) No, Sir. 

(e) Does not arise. 

(f) Does not arise. 
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(7hMd.tlo"l 

Pa,_.t of laterest OD advance 
deposits for bookiDl of Lambretta 

Ceato 

7201. SHRIMATI VIDYAVATI 
CHATURVBDI : Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether it is a fact that Scooters 
India Ltd., Lucknow does not pay any 
interest on the advance deposit to the persons 
caocellinl tbe booking of 'Lambretta Cento'; 

(b) if so, the reasons therefor; and 

(c) what are the Government's instruc-
tions in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS-
TRY (PROF. K. K. TEWARY) : (a) and (b) 
As per the terms of booking tbe Scooters 
India Limited is payinl intere'\t on advance 
deposit in case tbe same re!lults in purchase 
of scooter, but not in the case of cancel-
lation of the bookings. 

(c) A copy of tbe guidelines issued is 
liven in the statement below. 

Statemeat 

Guldllul 10, deployment o/Iunds 
ItJke" Izy the compani~s as 
adva~ 10' booking 0/ )~hic/~s 

The Question of automotive manufac-
turers accepting deposits as advance for 
booking of vehicles bas been engaging atten-
tion of the Government for some time. While 
tbese advances may be essenrid.1Jy in the 
nature of a civil contract. It is not unusual 
for the depositors to expect a reasona ble 
return in the form of interest and seek re-
assurance about their depo~its even through 
Government intervention. It is therefore 
eSlential that amounts receiv~d fr~m deposi-
tors are deployed in a manner which would 
enable the company to make prompt refunds 
of tbe principal amount alongw Jth the inte-
rest. Wltb a view to maintaining adequate 
IICQrity of depositors money, Government 
llavc considered it desirable to prescribed tb, 

followina guideifnes : 

1. Not less than fifty percent of the 
deposits received should be deposited 
with nationalised banks/public sector 
financial institutions/public sector 
Qndertakings Unit Trust of India 
and Housing Development Finance 
Corporation. 

2. The balance amount could be 
utilised by the company as its 
working capital or for deposit with 
private sector companies. However, 
deposit with tbe private sector will 
not be more than twenty-five per-
eent of the total deposits received 
by the company. 

3. The deployment of funds on tbe 
above basis will be relatable to tbe 
deposits available With the company 
on 3C-6·g 4 and at tbe end of each 
of the subsequent quarters i.e. 
30.9.84, 31.12.84 and so on. 

2. The minimum interest payable on tbe 
deposits should be seven percent per annum 
compunded annualy. 

3. Government trusts that automobile 
manufacturers will take suitable steps for 
implementation of these gUIdelines with 
immediate effect. The positIOn of deposits 
and their deployment may kindly be reported 
to the Department of Heavy Industry every 
quarter i.e. 30.6.84, 30.9.84 and so 00. 

Government issued tbese guidelines in 
November, 1983. An additional clause 
stipulating tbat manufacturers should pay a 
minimum 7 per cent per annum inter.est 
compounded was included. Subsequently, an 
amendment was made in the guidelines 
permitting companies to invest in Unit Tru!tt 
of India and H.D F.e. from December. 
1985, the following cases have been exemp-
ted from tbe purview of the above guide .. 
line. : 

<a> Where complete deposits by a 
manufacturing unit do not exceed 
R.s. 10 lakhs at any time. 

\b) Where waiting list does not exceed 
6 months production as a\Io depo-
lits do not exceal. ~s. 50 l,kohl. 



VAISAKBA 1. 1'09 <SAkA) ., , 
86 

(Englllh] 

IlDport of power plaDti by CompaDIes 

7202. SHRI RAM BHAGAT PAS WAN : 
wm the Minister of INDUSTRY be pleased 
to state: 

(a> whetber MIs. Owalior Rayons, 
MIs. Hindalco, Mis. J. C. Mills and MIs. 
Renusagar Power Co. have been allowed 
import of power plants although these are 
available indigenously; 

(b) if so, tbe reasons therefor; and 

(c) the names of companies which have 
xen allowed import of power plants during 
he last three years ? 

THE MINISTER OF STATE IN 
rHE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MlNISTRY OF 
rNDUSTRY (SHRI M. ARUNACHALAM): 
a) to (c). No permission to import of 
)ower plants bas been given to MIs. Gwalior 
t.ayons, Mis. Hindalco and MIs. J.C. Mills. 
iowever, MIs. Rcnusagar Power Co., 
t.enukoot, have been allowed to import 
me number 67.5 MW Turbo Generator 
)et from GDR under tbe scheme of import 
)f capital goods against Global Tenders 
LS provided in para 40 of the Import and 
~xport Policy 1985- 88. The application 
vas considered in terms of the prescribed 
)rocedure taking into account offers received 
19ainst Global Tender. Indigenous avail-
Lbility of the equipment from Mis. BHEL 
vas also considered before approving the 
mport. Following. approvals have been 
:ranted by the Empowered Committee during 
he last 3 years: 

1. Himachal Pradesh State EI ectricity 
Board, Simla. 

2. Maharashtra State Electricity Board. 
Bombay. 

3. MIs. Indian Petro-chemicals Ltd., 
Baroda. 

4. MIs. Madras Refineries Ltd., 
Madras. 

s. N/a. l\.enusaaer Power Co. Ltd •• --.GOt. 

6. MIs. Hindust8n Petroleum Co 
L d I'J)D. 

t ., Bombay. 

7. Andhra Pradesh State Electricity 
Board, Hyderabad. 

ludustrles ID GaJarat aslal Natural Gas 

7203. SURl RANJIT SINGH GAEK-
WAD: WiJl the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state : 

(a) whether initially with the discovery 
of oil in Gujarat O.N.G.C. approached 
State Government and various industries 
in Gujarat to utilise the Natural Gas for 
Which there was no alternative Ule and was 
Bared in the air; 

(b) whether on the promise of avai-
labilty of gas at reasonable price by O.N.G.C. 
a large number of medium and small 
industries were set up in Gujarat with a 
heavy capital investment; 

(c) whether these industries have become 
non-vla~le due to sudden and manifold 
increase in price of Natural Gas beiDg 
provided to them from around Rs. 300-'700 
during t 976-78 to over Rs. 2400 after 
1982-83; 

(d) if so, whether Government are 
considering rationalisation of the prices of 
Natural Gas; and 

(e) the decision taken in tbe matter? 

THE MINISTER OF STATE OF THE 
MJN1~TRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a> When pro-
duction of crude oil commenced in Gujarat 
region in 1961-62, the Gujarat Govern-
ment and various industries and ONGC 
made efforts for effective utilisation of 
natural gas obtained 81001 with the crude oil. 

(b) Most of the industries which staned 
using gas were already in existence. ONGC 
had not made any assurance for the 
future price of gas beyond the peri04 0( 
conttU\. 



it 

(c) to (e). Tbe pdce of au from 1982 
onwards was fixed by ONGC on replace-
ment cost principle on thermal equivalence. 
Tbere were a number of disputes on tbis 
issue of pricing of natural ps. Government 
of India accordingly have fixed prices witb 
a view to encourage optimal utilisation of 
las and at the same time ensure reasonable 
return for investment in exploration, produc-
tion and transportation of gas. The prices 
of las now fixed compare favourably with 
prices of alternative fuels/feedstock in 
BeCton like power and fertilizen. 

[Trtlftslatto,,} 

Teellalcal collaboration wltla forelp 
COIIDtries 

7204. SHRI HARISH RAWAT: Will 
tbe Mmister of INDUSTRY be pleased to 
state : 

<a> tbe number of tecbnical collabora-
tion agreeIDCnts sianed by India with fore ian 
couDtries durinl the last ODe year; and 

(b) ~ details tbereof ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
(a) and (b). Government of India bave 
approval 957 proposals for foreian collabo-
ration durinl tbe last one year (i.e. 1986). 
Details i.e. name of tbe Indian company. 
foreign collaborator, Item of manufacture 
and nature of collaboration of all approved 
foreilD collaboration are published by tbe 
Indian investment Centre ,5 a supplement 
to its monthly Newsletter. Copies of tbe 
publicadons are sent rcaular)y to tbe Parlia-
meot Ubrary. 

TraDslatlon of Coostitatloa ID 
dift"'ereot Laqusaee 

7205. SHRI SHANT ARAM NAIIC: 
Willibe Mioister of LAW AND JUSTICE 
be pl:ued to state : 

(a) whether bis Ministry bas an), scheme 
to acquaint the commoo man wjlh tbe m.ajo 
provisioDl of the CoostitutioD of Judi&; 

•• 
(b) wbetber tbe Constitution is propoaed 

to be traoslated in tbe lanlu", otber tban 
tbe ones meDtioood in tbe Biptb Schedule 
to tbe Constitution also; and 

(c) if not, whether Government propoee 
to assist financially and otberwise tbe State 
and Union Territory Governments willina 
to undertake tbe project to translate 
Constitution of India in tbe Official LaDp-
ales of the respective State and Union 
Territories ? 

THB MINISTER OF STATB IN THB 
MINISTR Y OF LAW AND JUSTICE 
(SHR.I H. R. BHARDWAJ) : la) No, Sir. 

(b) No, Sir. 

(c) Government bave no such scbeme. 
However, tbe translation of tbe Constitu-
tion in tbe laolullcs mentioned in tbe 
Eiabth Schedule is under taken by the 
Official Laoguaaes Wing of tbis Ministry. 

Threat to pablie bealtll by CbelBieal 
ladDltrles In VisakbapataaJD 

7206. SHRI BRAnAM SIlIRAMA 
MURTY: Will tbe Minister of INDUSTRY 
be pleased to state : 

(a) whether Governmcnt bave taken 
aoy decision to issue Jetters of intent to tbe 
prospective industrialists only after tbe 
sites have been cleared from tbe environ-
menta) anl)e; 

(b) wbether Government are aware of 
cases where. on tbe balis of tbe letten of 
intent issued by the Ministry of Industry 
the industria lilts bave managed to pt 
licences (rom the concerned administrative 
departments witbout satisfyinl environmental 
requirements; 

(c) wbetber it is a fact tbat plants and 
machinery were installed and buildinp 
constructcd by industrial ists on tbe basis 
of Jetters of iDtent and also licences without 
obtaininl environmental clearance from 
pollution control aaencies; 

(d) whetber letters of intent were arant-
ed recently for setting up chemical iodUitriea 
which are bazardoul in nature in tbe 
Vi.kbapatDam Port area •• Iaicb iI liblr 
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to caule immense tbreat to public healtb; 
and 

(e) if so, tbe action proposed to be 
taken in tbis matter ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
<a> to (c). Wbile a general condition to 
tbe effect that adequate steps sball be taken 
to the satisfaction of the Government to 
prevent air, water and soil pollution is 
imposed in every Letter or Intent tbe letters 
of intent issued in respect of 20 specified 
highly polluting industries contain the 
condition Int~'-Qlia tbat tbe State Director 
of Industries confirms that the site of tbe 
project bas been approved from tbe 
environmental angle by the competent State 
authority. Tbe Letters of intent are convert-
ed into industrial licences only after tbese 
conditions in the Letters of Intent are 
satisfied. 

(d) and (e). During 1986, two 
Letters of Intent have been issued for 
manufacture of Ammonium N itra le and 
Nitric Acid and Hydro-fiuos1licic Acid for 
locations in Visakhapatnam District. Their 
conversion into industrial licences would 
depend on tbe requisite. confirmatlon by the 
State Director of Industries. 

Purchase of tiD cODtalDers by Hladastao 
Vegetable Oils Corporation 

7207. SHRI P. R. KUMARA-
MANGALAM : Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

<a> whether it is a fact that substandard 
quality tin container, of S Kg. capacity 
were purchased by tbe Hindustan Vegetable 
Oils Corporation Limited durinl 1986; 

(b) if so, tbe number of sucb tio con-
tainon purchased and amount involved; 

{c} wbetber any reduction was made 
from tbe bins on account of sub-standard 
quality of tin containers before makins 
pa),m ODt; aod 

(d) if not, the reasons tberefor? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES ,SHrti GHULAM NABI AZAD) : 
(a) and (b). The Hindustan Vegetable Oil 
Corporation Limited have reported tbat 
during 1986. their Delhi Unit had pur-
chased 6,40,000 Nos. of S Kg. tin I out 
of which 567 tins were accepted with 
minor deficiencies such as deformed flanges. 
crinkles on the flanges, rust etc. The other 
Units have not purcbased or accepted aDY 
such tins. 

(c) A rebate of Rs. 0/25 per tin of 
S Kg. was deducted from the bills. 

(d) Does not arise. 

Scarcity of sugar 

7208. SHRI AKHTAR HASAN: Will 
the Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state : 

(a) whether it is a fact that the actual 
quantity of imported sugar marketed by 
Food Corporation of India is much lower 
tban tbe quota announced by Government, 
creating aruficial scarcity and thereby 
causing rise in prices In the open market; 

(b) jf so, the reasons for the same; aacl 

(c) the steps proposed to be taken to 
improve the situation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CI"IIL SUP-
PLIES <SHRI GHULAM NABI AZAD) : 
(a) to (c). No, Sir. The release mechanism 
is regulated in a judicious manner in order 
to make sugar available at reasonable 
prices. As a result of effective market inter-
vention by Food Corporation of India by 
way of conducting auctions of imported 
sugar, the prices of sugar in open market 
bad been maintained at reasonable levels. 
The wholesale supr prices were in the 
range of Rs. 588-620 per quiDtal on 
14th of April, 1987 as against Rs. 620-
658 per quiDtaI in important markets OIl 
IS.4.1 '86. 
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lTrallalcdton\ 
011 exploratloa ia Bibar 

7209. SHRI RAM BAHADUR SINGH: 
WiD the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) wbether the Oil and Natural Gas 
Commission bad sent an exploration team 
in 1981 for oil exploration in Gandak 
BuiD (Belia; Bihar); 

(b) if so, the results achieved; and 

(c) the details of otber efforts madc to 
fiod out oil reserves in the arca '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATElN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a> and ~b). 
Yes. Sir. During 1980-81 three geophysical 
parties undertook survey of ~ 83. standard 
lioe kIDs. in the Captan ganJ, Siswabazar, 
Betiab, Bagaha Ramnagar areas of Gandak 
basin. In 198 1-8 2 one such party conducted 
survey of 168 standard line kms. In B baisa-
lotan, Ganawi and Harnatar arclts of West 
Cbamparan District. 

(c) Three wens, namely Raxaul-l, 
Pamea- 1 and Gandak- 1 have been drilled 
but thc results were not encouraglDg. 
Another well Madhubaoi-I is under 
driUiDI. 

IBlwli8"1 

MIDi .. m "ages to eoatraetor workers 
.. z..bad Colliery aad Paras Cole 
Coln.., aader Eastern Coalfields 

Limited 

7210. DIl. SUDHIR ROY : Will the 
Minister of ENERGY be pleased to state : 

<a> whether two open cast mines are 
beiaa operated by tbe contractors at Zambad 
Com., and Paras Cole Colliery under 
lCaJoro area in tbe Eastern Coalfield. 
Limited; 

(b) the Dumber of workers employed by 
cootracton ID each of tbe above two OpeD 
GIlt aaiIa; 

(c) whether these contractor workers in 
the above two colliefies are (orced to work 
for a twelve bour shift; 

(d) wbether they get much less tban the 
minimum wages enjoyed by the coal miners; 
and 

(e) if so. the reasons therefor? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI VASANT SATHE): (a) No, Sir. Only 
small quarriabJe patches at Jambad Colliery 
and Parascolk colliery under Kajoro area 
are being worked utilising hired Heavy Eartb 
Moving Machineries. Only operators for 
these hired equipments are provided by the 
equipment owners. 

(b) to (e). Do not arise. 

(Trastatlon) 

ConStructiOD of roads io coal miniDg 
area io MadbYa Pradesh 

7211 DR. PRABHAT KUMAR 
MJSHRA : Will tbe Minister of ENREGY be 
pleased to state : 

<a> the amount collected throuah South 
Eastern Coalfields Ltd. as cess durina 1986 
and 1987i 

(b) wbether any amount out of cess was 
given to Madbya Pradesh Government to 
construct roads in the mioinl area; and 

(c) if so, details tbereof ? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES (SHRI 
V ASANT SATHE) : (a> The folJowiDI 
amounts, by way of cess, were collected 
durina tbe concerned years :-

(1) 1.4.86 to 31.12.86 Rs. 
775.23 laths 

(2) 1.1.87 to 31.3.87 - Rs. 
295.15 laths 

(b) and (c). No, Sir. 
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MoCIera fool tDlaltrlel (ID111a) LN. 

72 t 2. SHRI NARESH CHANDRA 
CHATURVBDI: Will the Mini'ter of 
FOOD AND CIVIL SUPPLIES be pleased 
to state : 

<a> the main object of setting up Modern 
Food Industries (lnC!ia) Ltd.; 

(b) the details of the assistance provided 
to it under the Colombo Plan; 

(c) whether it is a (act that tbe Modern 
Food Industries (India) Ltd. has stopped 
distribution of bread and sold its trucks 
engaged in the distri bution work as a result 
of whicb timely supply is not made and the 
production has come down to fifty per cent; 

(d) whether Government have received 
any complaints and suggsslions in this regard; 
and 

(e) if so. the details thereof and the 
action being taken by Government thereon? 

THE MINISTER OF STATE IN THE .. 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SUR! GHULAM NABI 
AZAD): (a) The Company was set up 
with the main objective of production 
and marketing of bakery products. 
Subsequently, the objectives were elaborated 
to cover the production and marketing of 
fruits and vegetable products, edible oil 
and certain other products. 

(b) Assistance under the Colombo Plan 
was received by tbe Government from 
Australia and Canada in the form of plant 
and machinery for makins bread. The plant 
and machinery was used by the Company to 
set up 11 bread units at Ahmedabad, 
Bangalore, Bombay, Calcutta, ChaDdigarh. 
CocbiD, Delbi, Hyderabad, Kanpur, MaJras 
and Ranchi. The total value of tbe assistance 
was Rs. 2.82 crores. 

Cc) The Company bas disposed or some 
of its vebiclcs. This has, however, not 
affected the distribution of bread which is 
undertaken with the belp of Company's 
own vecbicles as also hired vehicles. There 
bas also been no adverso oft"ect on prod'lctioD 

of bread which has in fact lone up over tbe 
years. 

(d) and (e). No complajnt/sussestioa 
bas been received in tbis reprd. 

Procuremeat aDd Itorage or "heat .. 
Uttar Pradelb 

7213. DR. CHANDRA SHBKHAR. 
TRIPATHI: Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to state: 

(a) whether it is a fact tbat a larao 
quantity of wheat gets rotten and is wasted 
every year in the absence of proper .beat 
storage facility; and 

(b) if so, the quantity of wheat procur.ed 
from Basti, Gorakhpur and Gonda districts 
in Uttar Pradesh during 1985-86 and the 
places where the wheat was stored? 

THE MINISTER OF S'I A TB IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) No, Sir. However, some stocks of 
wheat get damaged during storage in covered 
godowos and cover and plinth (CAP) 
complexes, and during transportation and 
multiple handling (tue to factors beyond 
huma n control, such as rains, floods, cyclones 
etc. 

(b) The quantity of wheat procured in 
Gonda. Basti and Gorakhpur districts durina 
1985-86 rabi season and tbe places where it 
was stored are given below : 

District Procurement Places where 

Gonda 

(tonnes) stored 

31,556 Gonda, Balrampur 
and Nawabpnj 

Basti 48,867 Dumariapnj, Hasti 
and Kha!il.bad 

Gorakbpur 83,340 Gorakhpur, Sar-
darnaaar, ~­
derpur and Padri-
bazar. 
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Area Development Boards for 
backward regiODs 

7214. SRRI NARSING SURYA-
WANSHI: Will the Minister of INDUSTRY 
be pleased to state : 

<a> wbetber Union Government are 
releasing financial assistance for establishing 
Area Development Boards for backward 
areas/regions of various States; and 

(b) if so, State-wise details tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DBVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUANCHALAM): 
(a) No, Sir. 

(b> Does not arise. 

(TrtllUlatlo,,) 

Writtiag off of loaDs of public sector 
undertakings 

721S. SHRI BALWANT SINGH 
RAMOOWALIA: 

SHRI TEJA SINGH DARDI : 

Will tbe Minister of INDUSTRY be 
pleased to state : 

<a) whether Government have written 
off the loans liven to some public under-
takiogs as bas been done in tbe case of 
Mining and Allied Machinery Corporation; 

(b) if so, the details thereof; and 

(c) the modalities laid down for writing 
off the accumulated losses of public sector 
undertakings ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PR.ISBS IN THE MINISTR Y OF 
INDUSTRY (PROF. K K. TEWARY): (a) 
Yes, Sir. 

(b) The Information is being collected 
aud tbe same wi)) be laid down op the TabJe 
of die HoUIC. 

(c) No aeneral modalities are laid doWD. 
The decisions are taken based on the merits 
of eacb case. 

(English] 

Less paste and more air I. tooth 
paste tabes 

7216. SHRI V. S. VIJAYARAGHA-
VAN : Will tbe Minister of INDUSTRY be 
pleased to state : 

(a) whether any complaints have come 
to Go'ernment's notice that tbe tooth paste 
tubes manufactured by the major manufact-
urers contain less paste aod more air; and 

(b) if so, the action taken in such cases? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
<a) There bave been complaints by 
consumers tbat items in collapsible tubes 
some times bave air inside. 

(b) According to the standards of 
Weights and Measures (packaged commo-
dities) Rules 1977, tbe tooth paste tubes 
are packed on the basis of weigbts and not 
volume. The maximum possible error for 
tooth paste tubes is as under: 

(i) Upto and equal to SOg. - 5.0% 

(ii) Above 50S upto and equal - 4.0% 
to 1251· 

(iii) Above 12 S g - 3.0% 

So loog as tbe net content \)f tooth paste 
pack is witbin tbe permissible Weiaht, tbe 
presence of air in a tube, if any, has no 
relevance. 

A Task Force in tbe Directorate Geoeral 
of Tecnbical DevelpomeDt is exammina tbe 
mea,utes \\\a\ cou\d ~ \a\.en \0 t~teu \he 
complaints of CODSumera in teptd \0 
packaain8 of items of daily use sucb as 
Tootb Paste, Sbavioa Cream, Cosmetics otG. 
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7217. SHRI P. M. SAYEBD: Will the 
Minister of ENER.GY be pleased to state: 

(a) whether a Committee of Coal India 
Limited bas suaested master plans for 
development of tbe coalfields uDder Coal 
India Limited; 

(b) if so, the main SUuestiODS made by 
the committeo; 

(c) the reaction of Government to the 
SugeatiODS made; and 

(d) the main benefits envisaged if the 
suggestions are accepted and implemented ? 

THE MINISTER OF ENERGY AND 
MINISTBR OF STEEL AND MINES 
(SHltl VASANT SATHE) : (a) to (d). Yes, 
Sir. The Tbird Joint Bipartite Committee of 
Coal Industrj in its deliberations on 31st 
July 1986 had constituted six Sub 
Committees to examine various aspects 
reJatin. to the Coal Industry and suggest 
measures for improments. Tbe Sub 
Committee on Productioo. Productivity and 
Planning in their report submitted in 
January 1987, on noting the fact tbat tbe 
Master Plans for some of tbe coalfields have 
been formulated. recommended tbat efforts 
should be directed to formulate such Master 
Plans for tbe remaining coalfields as well. 

The coalfield-wise Master Plans, some of 
which bave already been prepared.. are 
quite useful for the purpose of mine 
plannins. Such Master Plans for Jbaria. 
Raniaanj.. Singrauli. Talcber.. North 
Karanpura and Wardha Valley coalfields 
bave already been formulated aDd work 
relatiDI to the Master Plans for Ib Valley 
and Godavari Valley coalfiels is in prolRss. 

Capacity utlll .. floa for produetlOD of 
tltaDlam dloslde 

7218. SHRI HANNAN MOLLAH: 
Will the Minister of INDUSTRY be pJeased 
to ltato : 

(a) whether it is a fact that the installed 
capacity of Titanium Dioxide in the country 
il twenty four thousand tonnCl per year; 

(b) whetber tbe total actual prodoctioo 
is onl, six thousand five hundred tonn. per 
year on an average wberease the require-
ment is around twenty thousand toanes per 
year: 

(c) if so .. the reasons for underutilisatiOD 
of tbe capacity wben requirement is hip; 
and 

(d) the efforts beinl made to improve 
the capacity utilisation '1 

THB MINISTBR OF STATE IN 
THE DEPARTMENT OF CHEMICALS 
AND PETROCHEMICALS IN THE! 
MINISTRY OF INDUSTRY (SHRI R. K. 
JAICHANDRA S!NGH): (a) and (b). 
The present annua 1 installed capacity of 
titanium dioxide in the country is 46,SOO 
tonnes. As against an estima1ed demand of 
2S.200 tonnes during 1986-87, the 
production was of tbe order of 13.085 
tonDes. 

(c) Tbe major constraint for under 
utilisation of capacity is the sbortasc of 
power and tbe power cuts imposed by tbe 
Government of Kerala. 

(d) The Government of Kerala bas been 
rtquested to e,empt titanium dioJtide units 
from power cuts imposed by tbe Stat. 
Government and for supply or continuous 
power to them. 

Proposal for staggered prONrement of 
wheat io states 

7219. SHRI S. M. GURADDI : 
SHRI H. N NANJE GOWDA: 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether Oovernment are coDsiderinl 
a \)fOPOSa.\ fot staaeted procutemont of 
wheat in selected areas of the main pro-
duciol States durIO, tbe procurcmeDt 
soasoD; 
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(b) if so, what extent this proposal will 
reduce pressure OD storqe accommodation; 
aDd 

(cl whether concerned State Government 
have .. reed to the proposal ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : Ca) to Ccl. The Central Govern-
ment is considerinl a scheme for the staa-
aered procurement of wheat in selected 
districts in Punjab and Haryana, initiaJly on 
an experimental basis to reduce the pressure 
OD storage, in consultation with the State 
Governments of Raryaoa and Punjab. 

Laying of cables tbrough duet iD 
metropolitaD cities 

1220. SHRI SOMJIBHAI DAMOR: 
Will the Minister of COMMUNICATIONS 
be pleased to ltate : 

(al tbe details of tbe dueting programme 
proposed to be undertaken during Seventh 
Five Year Plan in the four metropolitan 
cities; 

(b) the year-wise programme of the 
duetinl in the metropolitan cities; 

(c) wbether tbe taraet fixed for eacb year 
bas been accomplished; 

Name of city 

(d) if 10, the details like the lenath and 
the confipration with cost; 

(e) if Dot, the reasons therefor; 

( f) whether the Depanment has found 
out any other alternative method to achieve 
tbe taraet; and 

(I) whether the Department will be able 
to lay all the future cables before the end 
of Seventh Five Year Plan through ducts to 
avoid tbe recurrinl damages to the cables 'I 

THE MINISTBR OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV) : <a> Tbe 
details are as below: 

Name of th~ city 

Bombay 

Calcutta 

Delbi 

Madras 

Decut Rout~ Km 
proposld 

140 

100 

80 

70 

390 

(b) The year.wise tontative proaramme 
of constrqction of ducts is as below: 

YEAR (Route Km) -------__ --__, ---------~----

Bombay 

Calcuta 

Madras 

Delhi 

85-86 

13.06 

3.3fi 

1.86 

1 J .8.4 

86-87 

63 74 

8.69 

13.9S 

26.6 

Cc) No. Sir. Targets have been acbieved 
by Delhi and Calcutta. 

(d) The duct coDfiauration varies aceor-
dina to requirement and it il in tbe ranse of 
2 pipes to 48 pipes, 

87-88 88-89 89·90 Total 

30.00 17.90 

29.95 29.00 

18.19 18.01 

13.56 14.00 

Calcutta : 

Delbi: 

15.03 140 

29.00 100 

18.00 70 

14.00 80 

Duct lenath 12 route Km. 
Cost RI. 1.80 crores 
appros. 

Duct leoatb 75 route Km. 
Cost R.I. ,/ ·~rorq approx. 
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(e) Tbe reasons for non-fulfilment of 
tarseu are as below : 

(i) Unforeseen under ground obstruc-
tions are encountered durin. COD-
struction. More time is taken in 
nelotiatinl and overcoming sucb 
obstructions. 

(ii) Longer time is taken in co-ordina-
tion activities with Local bodies like 
Municipal Corporations etc. 

(f) Yes" Sir. Sand-filled duct construc-
tion method is being followed to expedite tbe 
work. 

(g) No, Sir. The ducts are planned on 
important routes and cables will be laid 
through the ducts to the extent duct routes 
are completed. The construction of ducts 
depends on tbe availability of resources. 

Closing of post olices in Bangalore 

7221. SHRI V. S. KRISHNA IYER: 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) the number of post offices in Banla-
lore City proposed to be closed; 

(b) whether the Jayaoagar South Post 
Office situated 10 JayaDagar Vth BlOCk is one 
among them; 

(c) the reasons for closing down these 
post offices: and 

(d) whether Government propose to drop 
the idea of closinl the post offices to avoid 
inconvenience to the public ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): ~a) to 
(c). Two sub post offices. namely, Koraman-
gala VIII Bloek and Basavanagudi East are 
likely to be discontinued on account of 
insufficient work. In respect of two otber 
post offices. namely, N. R. Colony and Cox 
Town tbere aro court orders for vacation of 
the rented buildioas in which they are located. 
CODSCQueotly, these two post offices may also 
be discontinued. In so Car as Jayanapr 
south poat. otIk:o is c;onccmcci. onQ tho 

buildinl has been chaoled. The post ofBce 
continues to function. 

(d) Tbere is DO point in maintainJDl a 
post of6ce at considerable expenditure if the 
work transacted tbere does not justify ita 
retentiOD. In so far as NR Colony and Cox 
Town are concerned, if otber suitable accom-
modation is available tbe posl offices Can be 
cODtinued. 

A ppolDtmeDt of retired Go"el'Dl8ellt 
OtIieers iD Go'erameat otBce. 

aDd Public VndertaklDl1 

7222. SHRI S. JAIPAL REDDY: Will 
tbe Minister of IND USTR. Y be pleased to 
state : 

<a) whether it is a fact that many retired 
Government Officers have been appointed 
as consultants in his Ministry and 0ffJces1 
Public Undertakings under its control durinl 
tbe last three to four years; 

(b) if so, their details aJongwith dates of 
tbeir superannuation. tbe dates of their 
appointment and tenure of such appointment 
in each case; 

(c) tbe reasons for not making appoint-
ments of suitable persons well in time; and 

(d) whether such consultants have also 
been sent on study tours abroad ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
)NDUSTRY(SHRIM.ARUNACHALAM~ 
<a) Yes. Sir. 

Ch) The available information is liven 
in tbe statement below. 

(c) and ~d). Tbe question of appointinl 
of suitable persons ",ell in time does not 
arise because for urlent specific specialised or 
tecbnical nature of job as and when even-
tuality arises, services of consultants are 
availed of. For studying tbe detailed pro-
cedure of specific technical nature, one perSOD 
was sent abroad as a member of the team 
since tbe type of technology was Dot availa· 
ble in the COUDtl'Y at that time. 
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SI. N 1. Name of tbe coosultant Date of retirement Period of enpaement 

1 2 3 4 
----- -

S/Sbri 

I. R.. Jayaraman 31.1.81 1.8.81-31.5.82 

2. S. Gbosal 31.12.80 22.1.81-30.4.84 

3. A. K. Bose 31. 7.81 24.8.81-15.7.82 

4. T. R. Seth 30.11.73 26.5.82-31.8.83 

5. R. K. Chari 31.S.79 4.1.80- 3.7.80 

6. D. C. Gbosb 31.7.81 7.8.82-30.9.84 

7. H. B. K. Iyeolcr 31.5.80 23.6.80-30.9.84 

8. V. Raoaaswamy 1.5.79 15.10.80-10.9.84 

9. A. B. Lall 6.7.83-30.9.84 

10. M. L. Sobti 31.1.83 25.5.83-30.9.84 

tt. T. N. Dbar 30.4.83 14.2.84-30.8.86 

12. K. Raopnatbao 5.2.85- 4.2.86 

13. Dr. H. L. Bami 31.10.82 1.7.85-30.9.85 

14. R. S. Baabyem 30.6.85 24.10.85-23.4.87 

15. Dr. l. D. Verma 13.12.83 1.3.84-30.4.85 
28.10.85-31.12.86 

16. G. D. Khurana 9.4.84- 8.4.15 

17. Sbarvan Kumar 30.11.85 17.1.86-28.2.86 

18. L. N. Dult 31.1.82 30.6.81-31.8.83 

19. S. N. Misra 1.12.80-31.8.83 

20. T. N. Baso 31.5.82 30.11.82-31.3.83 

"I. S. C. Dey 31.3.83 11.10.85-31.12.86 

21. R.. P. S. Verma 30.9.85 17.10.85-16.1.86 

23. D. G. Patwardhan 30.9.85 17.10.85-16.1.86 

24. v. C. Sane 31.10.8t 16.1.84-15.1.85 

lS. R.. P. Raychowdburi 30.11.82 9.12.82-Term expired 

26. A. K. Bose 31.5.13 17.6.83- " 
27. A. N. Banerjee 5.10.84- tt 

28. G. D. Sinha 31.3.86 1.4.86-30.9.86 
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29. Gobind Ram 31.3.86 28.4.86-27.4.87 

30. B. P. Guha 30.11.85 3.12.85- -
31. Cbandaomal Lodba 20.7.80 1.4.85-30.9.86 

32. O. Gopala Rao 30.6.78 8.5.79- 7.5.87 

33. Ram Krisbna R 28.2.83 2.3.83-22.5.85 

34. B. Jap&lmoban 30.6.83 28.8.84-20.5.85 

35. N. R. Nadgir 31.12.79 3.4.80- 1.3.84 

36. M. G. Chitnis N. A. 13.11.82-31.5.85 

37. M. Gopalswamy N. A. 5.3.86-Onwards. 

38. K. D. Singh 31.8.79 24.8.82-28.2.83 

39. B. N. Gansuly N. A. 1.10.82-31.3.83 

40. A. K. Banerjee Cbowdhary N. A. 3.6.85-3 J .5.16 

41. P. G. Bajerjee 1.5.81 22.1.83- 9.4.83 

42. R.. C. Tandon April 86 1.5.86-30.4.87 

43. G. S. Minbas 1983 1.6.84-31.5.85 

44. T. C. Basu Mallit 1976 Nov., 84- -
45. S. R. Chatterjee '0.9.80 2.6.83-30.11.84 

1.2.85-30.9.86 

46. C. R. Chatterjee N. A. 28.5.85- -
47. V. K. Cbkroborty March 8S 18.7.85-17.7.16 

48. H. C. Cbopra 31.1.82 13.4.12-12.4.83 

49. B. N. Kapoor 30.11.81 8.11.82-7.11.83 

SO. Bari Bbusban N. A. 9.6.83- 8.6.84 
51. S. N. P. Mathur 30.4.14 28.9.85-27.9.85 

52. P. C. Misra 31.8.84 24.'.84-23.9.8. 
53. Koshy Chandy 31.5.80 1.7.83-30.6.84 
54. B. S. Philips N. A. 4.5.84-3.11.86 

55. A. K. Neoai January 79 21.2.80-Sept., 86 
56. S. C. Dey March 83 1.4.80--6.10.1' 
57. K. P. Viswanatbao Nair 7.7.73 7.7.73- -
S8. G. Maoi June 7' Nov .• 8S-Nov •• 87 

"~I Ii. N __ UDda Bao IiOY,82 1.1.84-31.'''. 
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60. V. Gopal Reo 

61. R. D. Sinlh 

62. S. Veera Ilaghavalu 

63. B. Venkata Ramani 

64. Girdhari Lal Sharma 

65. B. Hanumantha Rao 

66. K. C. Sehgal 

67. S. C. Banerjee 

68. A. K. Chatterjee 

69. Dr. S. C. ({apoor 

70. D. D. Mehta 

71. Swamy Saran 

72. S. N. Sachdeve 

73. B. G. TaHoo 

74. R.. Gopalkrishnan 

75. M. M. Sanyal 

76. J. L. Marwaba 

77. Kailash Narayan Saxena 

78. O. P. Hasija 

79. P. C. Ahluwalia 

80. P. Mandai 

81. K. B. L. Mathur 

12. O. H. Ramchandani 

De.... Tl'llllk Senice from Delli. 
to tUI- eitIeI I. Kera .. 

7223. PROP. P. J. KURIEN : Win the 
Minister of COMMUNICATIONS be pleased 
to state : 

(a) whether the Demand Trunk Service 
from Delhi to an, cit, in ttera1a is DOt 
• ..uable at present; 

(b) wMtber there is an)' proposal to 10-
ltOcIaoo die __ io tbe C<tmiDa yean; aDd 

3 4 

1.9.79 21.11.85-30.11.86 

30.8.81 10.11.85-9.11.86 

31.7.76 6.1.83-

30.9.80 25.2.86-

June 82 18.7.83-

30.6.79 2.12.85-1.12.86 

31.7.85 1.2.86-30.9.86 

1.12.83 18.1.84-31.3.87 

1.11.78 2.9.82-31.3.87 

31.12.81 20.2.82-28.2.87 

31.12.83 17.12.84-16.12.86 

July 82 26.7.B3-July 86 

March 81 15.9.81-13.9.86 

31.12.82 10.5.83- 9.5.87 

31. 7.84 12.10.85-11.4.87 

31.1.81 25.4.86-24.4.87 

28.2.85 1.8.85- -
2.2.83-13.6.83 

31.3.84 2.4.84-30.9.87 

4.10.84-

10.9.86- 9.9.87 

30.8.85-29.8.87 

30.4.79 7.8.85-6.12.85 

(c) if so, the facts thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> No 
Sir. Demand Trunk Service from Delhi to 
Trivandrum il available with effect from 
2. 4tb lanuary. 1 981. 

(b) There i. DO proposal at preseDt to 
iotroduce the Demand Trunk Service from 
Delhi to any aU. ;idca of ~rala Statt. 
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(c) In view of reply at (a) and (b) 
above question does Dot arise. 

Separate Hlah Courts 'or each State 

7224. SHill HUSSAIN DALWAI: Will 
the Minister of LAW AND JUSTICE be 
pleased to Ita te : 

(a) tbe Dame. of States wbich have 
separate High Courts and which bave com-
bined BiSh Courts; and 

(b) when tbe States havinl combined 
High Courts win bave a separate Hilh Court? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 

(SHRI H. R. BHARDW Al) : (a) A statement 
giving the information is liven below. 

(b) It has been decided to establish 
separate High Courts for the States in the 
North Eastern Region by Central legislation. 
It is, bowever, Dot possible to indicate the 
date by which it will be possible to imple-
ment the decision, a' th is will depend 
inter-alia on bow SOOD arraDgements relatinl 
to Courts and residential buildings etc. are 
completed by the concerned State Govern-
ments. 

Statement 

States which 
have separate 
High Courts 

1 

1. Uttar Pradesh 

2. Andbra Pradesb 

3. Maharashtra 

4. Weat Bengal 

:;. Gujarat 

States which 
bave combined 
High Courts 

1. Assam 
2 Meghalaya 

3. Nalaland 

4. MaDipur 

S. Tripura 

1 

6. Himacbal Pradesb 

7. 1ammu " Kashmir 

8. Karoataka 

9. Kerala 

10. Madbya Pradesb 

11. Tamil Nadu 

12. Orissa 

13. Bibar 

1 4· Rajasthan 

IS. Sikkim 

2 

7. Mimram 

8. Punjab 

9. Haryan. 

StreDgth of employees in Guwabali 
ReBBery 

7225. SHRI BHADRESWAR TANTI: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state : 

(a) tbe present strength of the emplO)'eea 
in the Guwahati Refinery iD categories 
A, B, C and D; 

(b) wbat was tbe strength of tbe emplo-
yees in the said Refinery in 1961 in the above 
catel0ries; and 

(c) the present percentale of emplOJ-
ment of the local people of Assam in tho 
said Refinery in tbe above categories? 

THE MINISTER OF STATE OP TBB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCB 
(SHRI SRAHMA DUTT): <a> to (c). A 
statement is given below. 
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Statemeat 

-----
Cateaory Strength as Strenlth PreHnt 

OD 31.3.1987 in 1967 perceDtap of 

OfIicers A 253 

Non-Officen B 41 
C 891 
D 

SetUDg up of boHUDg plant at 
Rayalaseema iD ADdllr. Pradesb 

171 

7226. SHRI M. SUBBA REDDY: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

<a> wbetber there is any proposal to set 
up a gas bottling plant in Rayalaseema area 
of Andhra Pradesh to cater the needs of 
LPG UIOI'S; 

(b) if so, tbe details thereof; and 

(c) if not. the reasons therefor? 

THB MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRl BRAHMA DUTT): <a> No. Sir. 

(b) Does Dot arise. 

(c) At present there arc three LPG 
bottlina plants functioninl in Andbra 
Pradesh and one more is in tbe process of 
beiDa let up. Tbese plants will take care of 
tile botllin& requirement of tbe Region, 
iDoIadio. that of the Rayalaseema area of 
ADdIIra Pradesh. 

D ....... OOD of PalaloleJa 011 to Sfa'" 

7227. SHRIMATI D. K. BHANDARI: 
Will the Minister of FOOD AND CIVIL 
SUPPLIBS be plcaaed to refer to reply liven 
to UDitaned Question No. 2014 on 10th 

locals to total 

101 36 

30 I 
886 I 78.5 
290 I 

March, 1987 regarding import of PalmoleiD 
bleacbed oil and state : 

{a) the State-wise and Union territory-
wise distribution of Palmolein bleached oil 
during 1 984· 8 S to t 986-87 upto February. 
1987; 

,b) what criteria has been adop~ed for 
retail diqtribution of this oil in each State 
and Union territory as on 28th February. 
1987; 

(c) whetber it is a fact tbat there is 
acute shortage of this oil in the Union 
territory of Delhi; and 

(d) if 10, the steps Government propose 
to take to overcome this sbortaae ? 

THE MINISTBR OF STATB IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI AZAD) : 
(a) Statements-I and 11 indicatiDI allocation 
of palmolein atatewise durinl oil years 
(October-November) 1984-85, 1985-86 and 
1986· 87 (till Feb., 1987) UDder public 
distribution system and the scbeme for small 
packs are liven below. 

(b) The Central Government makes tbe 
allocation of imported edible oil. to Stateal 
UTs for distribution throuah public di.tri-
bution and scheme for small packs. States 
bave been advised to distribute 2 lea. of 
imported edible oil. per ration card. Further 
distribution to consumers tbrough fair price 
ahops/cooperative outlets i. the rcsponsibilit)' 
of tbo State/UT GovemmeDtI. 
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Cc) and (d). Due to tbe risinl trend in 
prices of Indipnous edible oils, consumen 
have sbown Ireater prefereoce ror palmolein. 
Imported edible oils are supplied to the 
States/UTs as a supplement to tbe supply of 

indiaenous edible oils. Delbi Administration 
has been advised to improve lift in. of 
rapeseed oil allocated to it in order to 
lupplemeat tbe allocation of palmolein made 
to tbe union territory. 

St.temeDt-1 

Allocation tJ/ Pal"",l.tn to State8/UT8 au_ public dlf'rlbutlf)1I "J' 'tem dU"ng 
011 J'~a'8 (Nov~m~r-Oc'o~r) 1984-85, 1985·86 and 1986-87 (upto P,b. 1987) 

(Quantity in Metric TODDes) 

S. No. State/UT Oil Year 

1. Andhra Pradesh 

2. Kerala 

3. ICarnataka 

4. Laksbadweep 

s. Pondicberry 

6. Tamil Nadu 

7. Orissa 

8. A & NIsland 

9. Oujarat 

10. DN Haveli 

11. Goa 

12. Madbya Pradesb 

13. Mabarashtra 

Total 

-- --

-------------------------
1984-85 

Nov. - Oct. 
1984 1985 

92,200 

47,100 

33,000 

195 

3,550 

62.200 

6,250 

61,500 

375 

5,410 

20,710 

81.200 

4.13,690 

1985·86 
Nov. - Oct. 
1985 1986 

92,400 

21,250 

41,500 

255 

4,350 

49.700 

16,900 

260 

1,21,100 

465 

4.300 

6.000 

1.21.098 

4,80.178 

1986-87 
Nov. - Feb. 
1986 198"1 

23,000 

4,500 

13,000 

160 

2,300 

14,000 

7,000 

300 

28.200 

200 

1,8-00 

3.000 

30,000 

1.21,460 
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Stat ... t-II 

~'Iocallo,. 0/ PlJlmol.,,, 10 S,at.,/UT, ""ar ,mall pack, .:".",. .rl. ,h. 011 
, •• (No'P •• Ocl.) 1984-85. 1985-86 GIIIll986.87 (Upto F.br"GrY. 19B7) 

(Quantity in MTS.) 

81. No. State/UT Allocation (Small Packs) 

1984·85 1985-86 1986 .. 87 

I. Maharashtra 41.400 44,700 16,500 

2. Goa 1,000 200 

3. Gujarat 3,000 5,750 3.800 

4. Madhya Pradesh 1.450 375 80 

5. Orissa 500 750 200 
6. Bibar 300 50 

7. Tamil Nadu 18,550 15,800 7,400 

8. Andhra Pradesh 11,500 10.100 7,100 
9. Karnataka 6,000 6,600 3,000 

10. Kera). 9,900 3,200 3,000 
11. Himachal Pradesh SO 

12. Rajasthan SOD 750 350 
13. Delhi 4,500 4,400 1.850 
14. Cbaodiprb 100 40 
15. Pondicberry son 
If;' Uttar Pradesb 2.400 
17. Punjab 200 
18. A 4 N Islands 60 

(upto Jan. 
1987) 

19. Haryana 750 700 
(from June, 

1986 to 
October. 1986) 

-- -

116 
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Pro,...1 fro. A_triaD Com,.., to 
divest ....... fr .. TrlYeDI 

Straetarall Ltd. 

7228. SHaI YASHWANnAO 
GADAKH PATIL : Will the Miniater of 
INDUSTRY be pleased to state: 

Ca> whether tbe Austrian ~ompany 
"Voest Alpine" ha. proposed to dIVest its 
abares from the Triveni Structurals Ltd.; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) whether Government bave prepared 
any packale for the company to improve its 
financial position; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY): 
<a> to (d) : A staatement is given below. 

Statement 

Proposal from AU",ian Company 10 
Dive,' Shares from Trj-,'enl 

Structural, LId. 

Out of the paid-up equity capital of 
Rs. 450 lakh5 of Triveni Structurals Ltd., 
Shares worth Rs. 303 lakhs and Rs. 147 
lakhs are beld by Government of Jndia and 
Voest Alpine respectively. The Austrian 
Company bave decided to dis-invest pactly 
due to unsatisfactory performancc of TSL in 
past and partly due to the inability of Voest 
Alpine to invest further capital in TSL due 
to beavy losses suffered by them in tbeir 
Work. at Austria. They have offered to sell 
these sbares to Government of India. 

Government have taken two steps to 
improve tbe financial pOSition of tbe 
Compaoy. The first IS the grant of financial 
relief by writing off normal interest on 
Government loans, interest on interest and 
pooal iDterest as on 31.3. 1 986. It bas also 
been decided that there should be a morato-
rium on repayment of outstanding loans f?r 
a period of five years. The second step .In 
tbis direction is the constitution of a HoldJDI 
Campauy viz. Bharat Yantra Nigam Ltd. 

Allababad, whicb will llave lix IUbsldiaries 
iocludinl TSL. Tbis Boldin. CompaDY WiD 
co-ordinate operations 01 the l1IbIidiariea to 
ensure tbeir efficient functionial. 

[TrIllUIGlIo"J 

I'eJe ....... Ja ,., omee. J. ......1 
..... of Uttar ....... 

7229. SHRI RAJ KUMAR RAl: Will 
tbe Minister of COMMUNICAnONS be 
pleased to state : 

(a) the number of telepbones installed 
in POSt offices in rural areas of Uttar Pradesb 
as on 1 S -2 - J 98 7; 

(b) tbe number of telephones out 01 
them, functioning properly; and ' 

(c> tbe number of telephones which are 
]Ying out of order and the action beiDI taken 
to repair tbem ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
CSHRI SONTOSH MOHAN DEV): <a> 
3684 Long Distance Public Telephones are 
installed in Post Offices in rural areas •• 
on 15-2-1987. 

(b) All tbe 3684 LoOl Distance PubJic 
Telephones are fUDctioninl properly. 

(c) Does not arise in view of (b) above, 

(English] 

C.tegorlsatioa of Dlstrkts 01 
Madhya Prada. for 

lad ustrlaJisatloa 

7230. SHRI AJAY MUSHRAN: Will 
the Minister of INDUSTRY be pleased to 
state : 

<a> whether Government have cateaoriled 
the various districts of Madhya Pradesh in 
respect of indu§trialisation; 

(b) if. so, the criteria of cateaorisation; 

(c) wbether Jabalpur has been cateprisecl 
as an advanced district; and 

(d) if so. the criteria adopted in suela 
cateaorisatioQ '1 
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THE MINISTER. OF STATE IN THE 
DEPARTMENT OP INDUSTRIAL DEVE-
LOPMBNT IN THB MINISTRY OF 
INDUSTR. Y (SHRI M. ARUNACHALAM) : 
(a) aDd (b). Prior to 1.4.83, 36 districts of 
Madbya Pradesh were identified as indus-
trially backward eligible to cODCCllioaal 
finance facility. The districts were identified 
on tbe basis of a eet of criteria, liven in the 
statement below, evolved by tbe PlanniDI 
Commission. Out of these 36 districts. six 
areas equivalent to 4 districts were further 
idootitied for benefit under the Central 
Investment Subsidy Scheme. 

With effect from 1.4.83. the backward 
areas were recatelorised into 3 categories 
viz. 

Category 'A·, Category 'B' and Cat~ory 
·C'. Tbe criteria adopted for tbe purpose 
was as follows :-

Catepr, 'A': Comprise districts 
wbich did not have any larae or 
medium scale industry as per District 
Industries Centres Action Plan 
1979-80 and hilly, remote and 
inacccasible district. 

Catqory 68': Comprise entwbile 
districts/areas eligible to Central 
Investment Subsidy excludinl those 
covered in Cateaory • A' • 

Category 'C' : Comprise erstwhile 
districts/areas eliaib1e for CODC'CssioDaI 
finance excludinl tbose included in 
Catelory ·A' and Catqory '8'. 

The details of aU the districts identified 
as industrially backward are livcn in tbc 
booklet on ·'Incentives for Industries In 
Baekwaed Areas" as updated upto 20.10.86; 
copies of whicb are available in the Parlia-
meat Library. 

(c) and (d). Jabalpur district of Madbya 
Pradesb bal not been idenli6ed as indus-
trialJy backward as it does Dot fulfil tbe 
eritcria adopted for the purpose. 

Stalemeat 

Criteria adopted for the purpose of 
ideD!ificalion of iodustriadly back"ard 
diau~ to qualify for ~DCClljOD&l fioancc. 

ito 
1. Porcoapita food araml/commerci.1 

crops production depondiq on 
wbether the district is predomi-
Den tly a Producer of foodaraiQs/ 
casb crops. (for 'nter-district 
comparisons CODverlion rates bet. 
ween f"od .... iDB 8Dd COIIUDercial 
crops may be determined by tho 
State Government on a pre-
determined basis wbore necea.ry). 

2. Ratio 01 popuJation to aaricultura) 
workers. 

3. Per capita industrial output. 

4. Number of factory employees per 
Jath of populatioD or alternativel, 
number of perSODS oqqed in 
secondary and tertiary activities per 
lath of population. 

S. Per capita consumption of electri-
city. 

6. Lenlth of surfaced roads in relation 
to population of railway mUeaae in 
relation to population. 

[ Trtllldtlllon) 

Setting .p of lalJIr miD at 
Phalpur, U. P. 

7231. SHRI RAM PUJAN PATEL: 
Will tbe Minister of FOOD AND CIVIL 
SUPPUBS be pleased to state : 

<a> wbetber Uttar Pradesh GoVe1'DlDell1 
hat seDt a proposal ror settin. up a supr 
mill at Soron, tohsil PhuJpur io lbat state; 
and 

(b) if so. tbe reasons for dela, in talkiDa 
final decision in tbis reaard ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): (a) and (b). The Central Govern-
meot have announced tho policy for liceoaiq 
new Bupr factories duriDa tbe 7tb PJ". 
Year PlaD vIM Prell Note dated 2.1.1987 
issued by Department of Industrial Develop-
ment. So far. no application baa beeD 
received for lC&tioa up a new lupr flGlOIJ 
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at SoroD, Tehsil Phulpur (U P .), according 
to the new guidelines. 

I Engli.hl 

Financial AssistaDce to sOlar 
fadorlel In KarBataka 

7232. SHRI M. V. CHANDRA-
SEKHARA MURTHY: Will the Minister of 
FOOD AND CIVIL SUPPLIES be pleased 
to state: 

(a) whetber Karnataka Government has 
requested Union Government to provide 
financial assistance from the Central Sugar 
Development Fund for the sugar factories 
in Karnataka; and 

(b) if so, tbe assistance provide during 
tbe last three years ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GlJULAM NABI 
AZAD): (a) and (b). Applications from 8 
sugar factories in Karnalaka for financial 
assistance from Sugar Development Fund 
for devolopment of sugarcane were received. 
On examination. tbese were found incomplete 
in regard to material information required 
in support of tbe Schemes proposed. All 
tbe sugar factories were, therefore, advised 
to resubmit tbeir applications alongwitb full 
details/information. As sucb no financial 
assistance could be sanctioned to sugar 
factories in Kamataka. 

[Trcwlatlon) 

Setting up of auxiliary industry to 
po"er bouse 10 Madhya Pradesb 

7233. SHRI DILEEP SINGH 
BHUR.lA : Will tbe Minister of ENERGY 
be pleased to state : 

(8) whether any programme for setting 
up of any auxiliary industry to meet tho 
requirements of power house aod township 
of Nl'PC in Sidhi district in Madhya Pradesh 
bas beeo taken in band; and 

(b) if so, wben techno-ecoDomic survey 
for tbe power bouse was done and the 
.aili_1')' iodUluies set up? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : <a) The Vindhya-
cbal super thermal power Project of NTPC 
does not envisage tbe setting up of auxiliary 
industry for the power bouse and the 
associated township. 

(b) Docs not arise. 

[English] 

Laying of prodoet pipeliDes from 
Kandla Port to Karaa. 

7234. SHRI G. BHOOPATHY: Will 
tbe Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether there is any proposal to 
lay product pipeJinrs from Kandla Port to 
Karna1 in H aryana; and 

(b) if so, when and the financial alloca-
tion tIlade tb erdor ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER. OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRt BRAHMA DUTT): (a> No, Sir. 

(b) Does not arise. 

Profits of Super Bazar 

7235. SHRI HAFIZ MOHD 
SIDDIQ : Will the Minister of FOOD AND 
CIVIL .SUPPLIES be pleased to refer to the 
reply glveD to Unstarred Question No. 3919 
on 24-3-1987 regarding profits of Super 
Bazar and sta te : 

(a> the total sales of Super Bazar duriq 
tbe years 1984-85 and 1985-86 in com-
parison to sales of 1 983 -84; 

(b) whether the margin of profit of 
Super Bazar remained the same duriOS these 
years; 

(c) if not, tbe reasons for the decreue 
in profit 1984-85-; and 

(d) whether tbe sales of Super Bazar 
havo lone down lubstaDtialI1 dud.,. &bo 111& 



12 months and if Dot, month-wise break 
up, 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIBS (SHRI OHULAM NABI 
AZAD) : (a> The sales turnover of Super 
Bazar during the years 1984-85 and 1985-
86 was Rs. 4431. 70 lakbs and Rs. 6507.87 
laths (un-audited) respectively as compared 
to the sales turnover of Rs. 3909.80 lakhs 
duriDa 1983-84. 

(b) No Sfr. Tbe gross profit margin of 
Super Bazar was 7.37 per cent during 1 983 -
84; 6.18 per cent during 1984·85 and 6.22 
per cent (unaudited) during 1985-86. 

(c) The reasons for the decrease in 
profit during 1984 -8 5 were mainly due to 
tbe .. les of certain essential CODSumer item. 
OD very low marlins of profit under the 20 
Point PrOlramme increase in freigbt and 
cartaae expenses on account of biring of 
vehicles for special mobile van sbops and 
iocrease in establishment expenditure includ-
iDa other benefits to staff and rental charges. 

(d) No, Sir. The month-wise break-up 
of sa10s turnover of Super Bazar during the 
last 12 IDOnths. as compared to tbe sales 
turnover durina the corresponding period of 
the last years, is liven beiow : 

Month 

March 
April 
May 
Jaoe 
luly 
AUPBt 
September 

October 
November 
December 

January 
Febnary 

(Rs. crom) 

Sales turnover --------
1986 1985 

6.38 4.44 
5.29 3.53 
5.72 3.90 
5.27 4.13 
5.72 4.82 
6.00 6.02 
5.64 5.01 
6.54 5.60 
5.77 5.67 
6.12 5.45 

19B7 1986 
6.32 5.54 
5.'16 5.5& 

Cost of prodaedoa aDd _Ie "fee of 
'anaspad 

124 

7236. SHRI ANANDA PATHAK: 
Will the Mioister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) the cost of production and sale price 
per kl· of vanaspati in Northern. Western 
Southern aDd Eastern regions, separately; 
and 

(b) tbe reasons for tbe variation in 
prices? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (8) Tbe approximate cost of pro-
~uction and sale price per kg of vanaspati 
10 Northern (Delhi), Western (Bombay), 
Southern (Madras) and Eastern (Calcutta) 
regions is as uDder: 

Region 

Northern 
(Delhi) 

Western 

(Bomba,) 

Southern 
(Madru) 

Eastern 
(Calcutta) 

Average sale 
price per kg. 

Rs. 23.20 

Rs. 24.00 

Rs. 23.75 

Rs.24.40 

Approximate 
computed 
cost of pro-

duction 

Rs. 22.65 

RI.23.60 

Rs. 23.35 

RI. 23.65 

(b) The reaSODI for variation in prices 
in different regions are due to differe~ce in 
loeal taxes. freiabt charaea and W01lbted 
average cost of tbe oils uaed in tbe manu-
facture of vaDalpati. 

Fore'" eoll.bora"oal la aJD •• er 
prodKtt 

7237. SHRI SATYENDRA 
NARA Y AN SINHA: Will lbe Minister 01 
INDUSTllY be ,,\eased \0 s\a\e ! 
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(a) the number of foreign collaboratioDS 
in cODsumeis products sanctioned during 
1986; 

(b) whether these collaborations relate 
to high technology and if so. in wbat manner; 
and . 

(c) whether they cover such areas as 
processed foods, toys. soft drinks and otber 
low priority items? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) and (c). Government has approved 957 
foreign collaboration proposals an the year 
1986. Details of aU approved foreign col-
JaboratioD viz. the name of the Indian and 
foreign firms. item of manufacture, nature of 
collaboration are published by the Indian 
IDvestment Centre as a supplement to its 
Monthly News letter. Copies of these publi-
cations are sent regularly to Parliament 
Library. 

(b) Government's policy towards im-
port of technology is selective and based on 
national priorities. Import of technology is 
permitted in sophisticated and high priority 
areas, in export·oriented or import substi-
tution manufacturing or for enabling indi-
genous industry to update existing techno-
logy in India to meflt effectively competition 
from monopolistic units and to suit changing 
consumer preference and/~r become compe.-
titive in the export market. 

LPG bottling plants in Karaataka 

7238. SHRI V. KRISANA RAO : Will 
tbe Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

<a> the Dumber of LPG bottling plants 
in the country; 

(b) the number of LPG bottling plants 
in Karaataka State; and 

(c) their capacity of filJina cylinders ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 

NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : (a) 46. 

(b) 4. 

(c) The bottling capacity io Karnataka 
State is 75.000 MTP A. a t present. 

World bank loan for fruit proeeulDg 
aalt in Tripara 

7239. SHRI AJOY BISWAS: Will the 
Minister of FOOD AND CIVJL SUPPLIES 
be pleased to state: 

(8) whetber Tripura Government bas 
sent a proposal to the Union Government 
for setting up a fruit processing centre in 
Tripura witb a request to arrange fund from 
the World Bank; 

(b) whether Nationat Bank for Agri-
culture and Rural Development bas approved 
the scheme; and 

(d if so. the action taken by Govern-
ment in tbis respect? 

THE MINISTER OF STATB IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) to (c). No such proposal bas 
been r~cejved by this Ministry from tbe 
Tripura Government. However, North 
Eastero Regional Agricultural Marketing 
Corporation Limited, a public sector under-
taking of tbe Ministry. is setting up a fruit 
processing plant in Tripura. witb an annual 
processing capacity of 8,160 tonnes of fruits. 

( Translalion] 

Post offices with telephone fadUties 
In Fairabad district in tJ.P. 

7240. SHRI R. P. SUMAN: Will the 
Minister of COMMUNICATIONS be pleas-
ed to state: 

<a) whether adequate postal facilities are 
available in Faizabad district, Uttar Praclesb 
and if not, the reasons therefor; 

(b) the tehsi)·wise Dumber of post oJIiceI 
opened in Faizabad district duri. the Jut 
three yeani 
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(c) whether telephone facility has been 
provided in all the post offices and jf not, 
tbe reasons therefor; 

(d) whether Government propose to 
provide telephone facility in each of the post 
offices; and 

(e) if so, when and if not, the reasons 
therefor? 

THE MINISTER OF STATE IN 1HE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH ~tOHAN DEV): (a) 
Adequate postal facilities are available in 
Faizabad district. 

(b) No post office was opened in tbe 
district during tbe last three years. 

(c) The policy of the telecom. Depart-
ment does Dot envisage opening of long 
distance peos in the post offices alonc. 
Public Call Offices are opened on the basis 
of Hexagonal Policy which provides for 
opening of a long distance public telephone 
progressively in a principal Village in each 
inhabited area bounded by a hexagon of 5 
IC.M. sides. Some of those peos are opened 
in ~ post offices. 

(d) No, Sir. The position is as explained 
in pan (c) above. 

(e) Not applicable in view of (c) above. 

Postal faellities 

7242. SHIU SYED SHAHABUDDIN : 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) tbe Iradation of post OffiCC4 and 
lOb-post offices and other postal facilities 
such as licensed agencies in tbe country; 

(b) the Dumber of post offices of each 
arade. State-wise; 

(c) the break up of tbe postal facilities 
iD eacb State betweeD urban and rural areas; 
and 

(d) the number of Gram .panehayats in 
each State which do not have any post 
offices or postal facilities as OD 1 JaDuary, 
1987 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN nEV) : <a> POlt 
offices are classified under three broad cate-
gories. namely, bead office. sub office and 
branch office. 

Head Office : A bead office is the chief 
of a group of post offices consisting of itself 
and a number of smaller offices called sub 
and branch offices which have been placed 
under its accounts jurisdiction. It is tbe 
central office of account for itself and for 
all the sub and branch offices within the 
group. 

SUb .. -Oftice: A sub office is a post office 
subordmate to and in account with a bead 
office and its monetary transsctiol)s are 
incorporated in the accounts of the latter 
office. 

Branch Office: A branch office is a post 
office of lower status than a sub office. It is 
in direct account with a bead or sub office 
which is termed its account office. Some of 
the sub post offices are run by extra-depart-
mental agents and are designated as ED sub 
offices. With rare exceptions, branch offices 
are manned by extra-departmental alents 
only. 

A licensed postal ageney is not, strictly 
speaking, a post office but a service point 
under the control of a departmental post 
office and run by a licensed agent who is not 
a postal employee. 

(b) The required information is given 
in tbe Statements-I and 11 below. 

(c) The required informatioD is liven ill 
the Statement-III below. 

(d) All villales in tbe country have postal 
facilities because even when there is DO post 
office locally, a postal employee (delivery 
alent or villale postman or branch poIt-
master) visits tbe villaae for delivery of ma iI 
and payment of money orders. Durinl sucb 
visjts. postap .tamps and stationery art 
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lold, and po'tal articles, both registered and 
unreai1tered, are accepted for despatch. The 
Dumber of sram panchayatl which do Dot 
bave a post office either at tbe headquarter 
of the Iram panchayat or in one of tbe 
constituent villages is given in statement-IV 
below, in respect of the following Statel 
Union Territories. 

1. Rajasthan 

2. North Bastern Region. 

(a) Assam 
(b) Arunachal Pradesh 

(c) Megbalaya 
(d) Manipur 

(e) Mizoram 

(f) Naaalaud 
(a) Tripura 

3. Gujarat 

4. Jammu cl Kashmir 

s. Andbra Pradesb 

6. Haryana 
7. Punjab 

S. Tamil Nadu 

9. Kera)a 

10. Orissa. 

InformatioD in respect of the remaininl 
States/Union territories is beinl collected 
and will be laid on the Table of tbe House. 

Stafemeat-I 

POll Office, QS on 1.1.1987 c/QJll.fied according to giade 

Circ1e HO DSO EDSO EDBO TOTAL 

Andhra Pradesh 106 2403 68 13546 16123 
Bihar 42 1354 242 9208 10846 
Delhi 9 381 26 140 SS6 
Gujarat 42 1338 74 7143 8597 

J &K 9 234 34 117S 14S2 
K.eraJa SO 1418 S54 2726 4748 
Karnataka 67 1718 311 7419 9515 

Madhya Pradesh 52 1313 138 8978 10481 
Mabarashtra 63 2099 170 9524 11856 
North Eastern 24 858 55 4725 5662 
Punjab 22 772 14 2972 3780 

Baryana IS 42S 15 1993 2248 

Himachal Pradesh 17 36S 25 2023 2430 

Oriasa 3S 1139 229 6132 753S 

Rajasthan 55 1364 177 8012 9608 

Tamil Nadu 92 2782 237 8878 t 1989 

Uttar Pradesb 85 2679 stt 14849 18124 

West DenIal 46 1652 358 6256 8312 

Total : 831 24294 3238 115699 144062 

-_ --
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Stat~lD_t-D 1 2 , 
NIIIItbtI, of Llce"s.d POlloi Alenll tJI 

Oil 31-12-1986 8. Madhya Pradesh 48 
t. Nabarathtra 121 

Sl. Name of Circle Number of 10. North Bast SO 
No. IPAS. 11. Orissa 12 

12. Rajasthan 70 
t 2 3 13. Tamil Nadu 64 

1. Andbra Pradesh 228 14. Uttar Pradesh ·11 

2. Bihar IS. West Benlal 5 
16 

3. Delhi 26 
16. HaryaDa 14 

4. Gujarat 5S 17. Punjab 8 

s. Jammu & Kashmir 18. Himachal Pradesh . .. 
6. ICarnatata 63 ----_. 

Kerala 
Total: 810 7. 19 

StatellleDt-DI 

NUmM,. of Po~t OJJic-~s QS nn 31-12-1986 fIlth Urban Ru,al c1a"ljicatlon 

81 No. Name of the Circle Urban Rural Total 
-- ----

I. Andhra Pradcsh 1394 14729 16123 
2. Bihar 584 10262 10846 
3. Delhi 415 141 556 
4. Gujarat 767 7830 8597 
5. Jammu &. Kashmir 154 1298 1452 
6. Kcrala 682 4066 4748 
7. Karnataka 1287 8228 9515 
8. Madhya Pradesh 1078 9403 10481 
9. Maharashtra 1584 10272 11856 

10. North Eastern 408 5254 5662 
11. Punjab 489 3291 3780 

12. Haryana 296 2.52 2448 
13. Himachal Pradesh 95 '2335 2430 

14. Orissa S46 6989 7535 
15. Rajasthan 799 8809 9608 

J 6. Tamil Nadu 2190 9799 11989 

17. Uttar Pradesh 1808 16316 18124 
18. West Bengal 1116 7196 8312 

Total: 15,692 1,28,370 1.44.062 
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State.eat-IV 

Numb" of"am panclulyfll. willdl do 
not Iltne Q 1'0" ol/ice elI., ., 

the "eadqlUUle, o/Ih.".,.. 
ptlftchayal or ,. 0_ 0/ th. 

cOIIl/it.II' vI/log., 

Rajasthan 317 

North Eastern 
(I) Assam 3 
(2) Arunachal Pradesh 62 
(3) Megbalaya 
(4) Manipur 42 
(5) Mizoram 

(6) Nagaland 1 

(7) Tripura 47 

Qujarat 5222 

Jammu & Kashmir 405 
Andbra Pradesli 5216 
Haryana 2503 
Punjab 7481 
Tamil Nadu 3941 
Kerala 994 
Orissa 459 

Availability (MU) 

Demand (MU) 

GeneratlOD (MU) 

(i) Thermal 
Target 

Actual 

(ii) Nuclear 
Tll'8et 

Actual 

(iii) Hydro 

Tal'let 

Actual 

S_tfaU la eleeCrleHy ........... 
R.ju ...... 

7243. SURI BANWARI LAL BAlllWA : 
Will tbe Minister of BNBRGY be pleaed 
to state : 

(a> tbe data relatinK to installed electri-
city capaicty. the production in the last three 
yean, tbe demand in tbe Jast tbree years 
and the extent of sbortfall in projected 
electricity ,eneralion of various Atomic. 
Thermal and Hydro-Electric Projects in 
Rajasthan; and 

(b) the steps taken to meet the demand 
of electricity in the Se\cntb Five Year Plan ., 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI : (a) The installed 
generating capacity in Rajasthan includinl 
its share in the Joint Projects was 1670 
MW on 31.3 1981. The demand, availa-
biHty of power and projected genCTation 
vis-a-vis ac~ual generation during tbe lalit 
three years is indicated below : 

1984-85 1985·86 1986·87 

5903 6573 7448 

6570 7100 8090 

850 1105 1100 

1 t03 1111 1057 

8S0 IISO 1018 

1078 1292 1325 

582 792 945 

847 923 2551 
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(b) In order to improve the power 
availabili" in ~stb'n, duriq the 7tb Plan 
period, capacity totailiDl 38 S MW is traset-
tcd to be instaned. In addition, Rajasthan 
would also get its share of power from 
Central Sector Projects beiDI commissioned 
in the Nortbern Region. 

Closure of sagar mUls iD Mallara,btrs 

7244. SHRI G. S. BASAVAllAJU : 
SHRI H. N. NANJB GOWDA: 
PROF. RANKRISHNA MORE: 

win tbe Minister of FOOD AND CIVIL 
be plea~ed to state : 

(a> whether it is a fact tbat the 3 S sugar 
factories in Mabarasbtra State bave either 
been uoable to opeo or are 00 tbe verge of 
closure; 

(b) if so, the reasons thereof; and 

(c) tbe steps Government propose to take 
to help the State Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): <a> and <b). The State Government 
bas informed tbat due to inadequate 
suprcane availability, 6 sapr factories did 
Dot start crushing in 1986-87 season. As on 
7tb April, 1987, 36 sugar factories have 

completed tbeir cl'Ulbiq oper.tioDS and 
closed for tbe seaSOD. 

(0) The SUlar DevelopmeDt Fund Rules. 
1 983 also provide for sancotninl of loans 
to sugar factories for development of suau-
cane. The Government of India bave liveD 
loans amounting to Its. 9.22 crores to 13 
sugar factories of the State. 

[Tran81atlDn] 

Self-employment programme 

7245. SHRI KUNW AR RAM : WiD tbe 
Minister of INDUSTRY be pleased to state: 

(a) tbe prosress made in regard to self. 
employment prosramme. Statewise; and 

(I;») tbe occupations in which most of tbe 
beneficiaries under the scbeme were 

successful 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTR Y OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
<a> Tbe Ministry of Industry is implementing 
tbe scbeme for providio8 self-employment 
opportunities to educated unemployed youth 
witb an annual target of 2.S lakh bene. 
ficiaries. A statemeot sbowin8 State-wise 
proaress achieved upto 1985-86 i. liVeD 
below. 

(b) Thil information is not maintaiDect 
by tbe Central Government. 

State.eat 

Sl. 

No. 

1. 

1. 
L 

2. 

3. 

TM Slate-wise p,ogrel8 mlllM under SlIf-EmpID),IM'" Sch61n4/or EdllCtlled 
U_mployed Youth (From 198J·84 To 1985-86) 

Name of tbe No. of cases saDctioned by baaks 
State/UT ----------...--._,_ 

1983-84 1984-85 1985-86 

2 3 4 

Aodbra Pradesh 14781 13014 16518 

Assam 8021 7642 4629 

Bihar l4230 14806 26376 
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[Blwllsh) 

Alleged malpractices in Punjab 
Region of FC( 

7246. SHRIMATI GEETA 
MUKHERJEE: 

SHRI VIJOY KUMAR YADAV: 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

<a> wbetber tbe attention of GovernmeDt 
bas been draw to certain alleged malpractices 
in the Punjab Region of tbe Food Corpora-
tion of India reported in tbe 'Indian 
Express', Chandigarh Edition of 13 Novem-
ber, 1986; 

(b) if so, whether these allegations have 
been enquired into; and 

(c) if so, the results thereof and tbe 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) Yes, Sir. However, the news 
item appeared in the Cbaodigarb editIOn of 
the Indian Express, 00 11-11-1986. 

(b) and (c). The allegations are under 
enquiry !investigation both by the Zonal 
Manager (North), Food Corporation of 
India, and tbe Central Bureau of Investiga-
tion, and their findings are still awaited. 

Sldftiag of Ceutral 0fIice of Bharat 
Heav1 Plates aad Vessels Limited 

7247. SHRl C. JANGA REDDY: Will 
tbe Minister of INDUSTRY be pleased to 
state : 

(a) whether it is a fact that tbe Central 
Office of Dbarat Heavy Plates and Vessels 
Limited at Visakbapatnam will be sbifted to 
ADa1aba4; aDd 

(b) if so, the details of tbe scheme in 
tbiI reprd? 

THE MINISTER OF ST A TB IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS-
TRY (PROF. K. K. TEWARY): (a) No, 
Sir. 

(b) Does not arise. 

Foreign OWer for IB Valley Super 
Tbermal Projeet 

7248. SHRI BRAJA MOHAN 
MOHANTY : Will tbe Minister of ENERGY 
be pleased to state : 

(a) whetber foreign offers for investment 
in IB Valley Super Tbermal Project bas been 
received by Government and if so, tbe 
details tbereof; 

(b) wbether the project bas been cleared 
by the Planning Commission; 

(c) if so, the details thereof; 

(d) tbe investment to be made by the 
Union Government and the State Govern-
ment for this project; and 

(e) when the construction work is likely 
to be taken up and tbe time-frame for com-
pletion of the project ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) ExternaJ 
Offers of assistancc for implementation of 
tbe Ib Valley Thermal Power Project of 
4 X 210 MW in Sambalpur district of Orissa 
have been received from various firms and 
consotria, including tbose from Japan, Italy, 
Poland, USA and Czechoslavakia. 

(b) to (e). The Planning Commission 
bave accepted "in principle" tbe feasibility 
of the project subject to adequate financial 
provision being made by tbe State Govern-
ment in the State Plan during tbe Seventb 
Plan. The Planning Commission have also 
approved that pending formal approval of 
tbe project for implemeotatioD, the State 
GOvernment may tie up associated arranle-
ments and infrastructural works. Tbe ~ro­
joct il in tho State Sector. The firat uDit of 
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210 MW can be commissioned within four 
years from the placement of orden for the 
main plant and equipment. 

Closure of Modern R Ice Mill in 
Palghat, Kerala 

. 7249. SHRI MULLAPP4LLY RAMA-
CHANDRAN: Will the-Minister of FOOD 
AND CIVIL SUPPLIES be pleased to state: 

<a> tbe number of Modern Rice Mills 
functioning ullder tbe Food Corporation of 
India, particularly in Kerata; and 

(b) the reasons for the closure of the 
Modern Rice Mills at Palghat in Kera)a ? 

THE MINISTER OF STATE ~IN THE 
MINISTRY OF FOOD AND CIVIL SUpp-
LIES (SHRI GHULAM NABI AZAD): 
(a) The Food Corporation has twentyfive 
Modern Rice Mills of which one is in Kera1a 
at Olavakkot; near Palghat. 

(b) Food CorporatiC'D of India have 
decided to dispose of t 4 uneconomic Modern 
Rice Mills. The mill at Olavakkot in Kerala 
is one of these mills. However, the matter 
is being contested by the Employees Union 
in the High Court of Kerala and is sub-
judice. 

Lok Adalats in West Bengal 

7250. DR. PHULRENU GUHA : Will 
the Minister of LAW AND JUSTICE be 
pleased to state : 

(a) whether any Lok Ada tat has been 
set up in West Bengal; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefore ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R. BHARDWAJ : Acc,1rding to 
the information furllhhed by the CJLAS: 
(a) No Lok i'.dalat has held so far in the 
state of West Bengal. 

(b) and (c). Lok Adalats are Dot set up 
as regular bodies. They are organised and 
beld by the respective state Legal Aid and 

Advice Boards from time to time. No reasons 
are availa.ble for not holding Lot Adalats in 
West Bengal. 

Capital railed by public seetor 
ondertaklDgs 

7251. SHRI E. AYYAPU REDDY: 
Will the Minister of INDUSTRY be pleased 
to state: 

(a) the total amount of capital raised by 
borrowings 00 bonds by the Public Sector 
Undertakings during the last three years; 

(b ~ tbe interest per annum paid on tbe 
bonds; 

(c) whether any guidelines or rules bave 
been framed for raising borrowings by tbe 
Public Sector Undertakings; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MI~ISTRY OF INDUS-
TRY (PROF. K. K. TE\\'ARY): (a) to 
(d). Information is beir.g collectt:d and tbe 
same will be I~id on the Table of the House. 

Bodhghat Project, Madhya Pradesh 

7252. SHRI ASLAM SHER KHAN: 
Will the Minister of ENERGY be pleased 
to state: 

(a) whether Government are consideriol 
to arrange an amonnt of rupees fifty crore 
required for Bodhghat Project in Madhya 
Pradesh; 

(b) ir so, rrom which source; and 

<c) the details in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) to (cl. AD aarce-
ment bas been signed with the World Bank 
for a loan assistance of US dollars 300.4 
million for the Bodbgbat project. There is 
no proposal under consideration for areaOl-
ins Rupees SO erores for tile project. 
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I. frod.tlon 01 Alr·Mall Ser.lee for 
Norlb Eastera RegioD 

7253. SURI ABDUL HAMID: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a> whether the II Class Mail Service 
from Delhi to North Eastern Region is 
reachilll in not less than three to four 
weeks; 

(b) if 10, whetber Government are con. 
'sidering to send the mail through • Air Mail 
Service' to North Eastern Region; and 

(c) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
<SHRI SONTOSH MOHAN DEV): (a) 
No, Sir. 

(b) There is no proposal to send unsur. 
cbarged II class mail by air to North Eastern 
resion. 

Cc) Does not arise. 

[D'GlPiatioll] 

Proposal to set up LIDear Alkyl 
Beazene Factory iD Matbora 

7254. SHRI MANVENDRA SINGH: 
Will the Minister of INDUSTRY be pleased 
to state : 

<a> whether-Government Propose to set 
up a Linear Alkyl Benzene Factory in 
Mathura; 

(b) if so, tbe details in this regard; and 

(c) tbe time by which tbe factory will 
start functioning ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF CHEMICALS 
AND PETRO-CHEMICALS IN THE 
MINISTR.Y OF INDUSTRY (SHR.I R. K. 
JAICHANDRA SINGH) : (a) to (c). Some 
applicatioDs for the setting up of a Linear 
Alkyl Benzene Project at various locations 
including Matbura have been received. No 
final decisioo ba. yet been taken in tbi. 

reaard. Details of sucb applications are Dot 
disclosed till a fiDal decision is taken OD 
them. 

[Engll,h) 

Expenditure OD malateDallee 01 
stoeks of "beat sad rlee 

7255. SHRI K. RAMACHANDRA 
REDDY: Will tbe Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether it is a fact tbat there is a 
buffer stock of 15.1 million tonnes of wheat 
snd 7.9 million tonnes of rice at present; 

(b) if so, tbe total cost of this stock; 
and 

(c) the expenditure tbat is being incurred 
to maintain. manage and handle the stocks? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI GHULAM NABI AZAD): 
<a> and (b). Buffer stocks of wheat and rice 
avaiiabJe with the Food Corporation of India 
and the'States on Central Account as on 
28.2.1987 and their cost, are a, under: 

Quantity In Lakh to""e, 
Rupee. In Crore, 

"'heal Rice _------
QIY. 

t 11.01 2246.62 88.05 2285.43 

(c) The average quantity of buffer stocks 
to be maintained during 1987-88 is expected 
to be 95.78 lakh tonnes and its carryinl 
cost is e~timated to be Rs. 415.78 Clores 
including transit and storale losses. 

Setting up of public Metor IDdustry 
ID Etab District (Uttar pradelh) 

7256. SHRI MOHO. MAHAFOOZ 
ALI KHAN: Will the Minister of INDUS-
TRY be pleased to ~t.te : 

(8) wbether GoverDment have. at any 
stage, considered the question or made any 
survey of the area for settiol up an 
oconomically viablo iDdustr)' in public 
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lector iD district Btah (UP) for ita overall 
development besides generatiDI employment 
opportunities for the unemployed youth: and 

(b) if so, the details thereof? 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY): 
(a) and (b). Information is being collected 
and the lame will be laid on the Table of 
the House. 

PaM.... of Kbadl from CeDtral 
Khadl Commlslloa aDd Klladl 

Boards of State. 

7257. SHRI VIRDHI CHNDER JAIN: 
Will the Minister of INDUSTRY be pleased 
to state: 

<a> whether Union Government and 
various State Governments have issued 
instructions to their departments, COrpOra-
tions and autonomous bodies tbat tbey 
should purchase Khadi for the uniforms of 
their employees and other office requirement 
from Central Khadi CommissioD and Khadi 
Boards of tbe States; 

(b) wbetber it is a fact tbat tbe said 
instructions are not beiDg observed by many 
of tbe departments; and 

(c) if so, tbe steps being takeD for the 
compliance of these instructions ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTR Y OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
<a> to (c). The information is beinl coHee-
ted and will be laid on the table of the 
bouse. 

power seneratloB capacity of 
Badarpur Tbermal power 

Statloo 

72S8. SHlUMATI lAYANTI PAT-
NAIK: Will tbe MiDist~r of BNERGY hi' 

pleased to state the details of tbe present 
power generation capacity of Badarpur 
Thermal Power Statio~ and its grid load 
demand? 

THB MINISTE.R OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHIL" ROHTAGI\: The installed 
generating capacity of Badarpur Thermal 
Power Station is 720 MW. The grid demand 
on Badarpur Thermal Power Station is 
decided on day to day basis. However. the 
total generation from Badarpur Thermal 
Power Station during 1986-87 was 3290 
million units at a plant load factor of 52.2 
per cent. 

( Tranllatio,,) 

Production of Cement in Madbya 
Pradesh 

7259. SHRI KAMMODILAL JATAV : 
Will tbe Mini:!lter of INDUSTRY b: pleased 
to state: 

(a) the number of cement industries set 
up in Madhya Pradesh from 1980 to date 
and their daily production; and 

(b) whetber a great potential to produce 
cement exists in Morena district and if so. 
whetber there is any proposal to set up a 
cement industry there? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) 8 large cement plants and 9 mini/tiny 
cement plants have been set up in Madhya 
Pradesb from 1 980 to March 1 ~ lS 7. The 
annual production from these factories was 
of the order of 33.5 lakb tonnes during 
t 986. 

(b) At present, tbere is no proposal for 
setting up any cement plant in centra I sector 
in Morena District. No application from 
any private entrepreneur is .lso reDdin, witb 
,be GovornmorJJ. 
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[&6118111 
on wells .pudded darlDI 1985 aDel 

1986 

7260. SHRIMATI KISHORI SINHA: 
Will tbe Minister of PETROLEUM AND 
NATUR.AL GAS be pleased to atate : 

<a> tbe number of we))s spudded during 
I 985 and 1986 J the expected reserve. from 
these wells and the actual commercial reserves 
ultimately provided; 

(b) whether it is a fact that there is 
wide variation between forecasts of teserves 
and tbe actual returns; and 

(c) if so, tbe reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) A total of 
342 wells were drilled in 1986 as against 
261 in 198 S. Accretion to reco\wera ble 
reserves of oil and oil equivalent of gas in 
1985 was 114 61 million toones. Corres-

ponding accretion in 1986 bas yet to be 
assessed. 

(b) No, Sir. 

(c) Does oot arise. 

Progress of letters of inteDt aDCl 
industrial licences issued lor 

backward areas of Uttar 
Pradesh 

7261. SHRI JAGANNATH CHOU-
DHARY: Will tbe Minister of INDUSTRY 
be pl~ased to state : 

(a) the progress made in regard to eight 
letters of intent and four industrial licences 
issued for location of Central Projects in the 
backward areas of Uttar Pradesh during 1984 
to 1986; and 

(b) tbe details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) and (b). A statement is given below. 

Statement 

Impl~mr"tQtlo" pol/linn nIB l~tt~rI of tnt~"t Q"d 4 Industrial li"cellceJ issued during 
the 7~1Ir3 1983 to 1986 for location of Central Projects III the backward areal 01 

Uttar Prad~$h 

S. No Name of the U ader- Item of Manu- Date of Implementa-
takins and location facture issue of tion 

letter of position 
intent! 
industrial 
licence 

(1) (2) (3) (4) (5) 

Letfen of rateat 
t. The Indo-Burma Petroleum Detonators, Safety 4.4.83 Yet to be 

Co. Ltd. (Chemical Divi- Puse, C_ilst Booster converted 
lion), New Delhi. &. Detonatin8 fuse, into Indl. 
(Centnlly backward di~tt. Licence 
No Ind. Distr~U 
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(1) (2) 

2. Hindustan Aeronautics Ltd; 
Lucknow, (Teh. Amethi 

Distt. Sultanpur. U.P.) 

3. Dbarat Heavy Electricals 
Ltd; New Delhi. (Teh. 
Babina, Distt. Jhansi) 

4. Central Electronics Ltd; 
U.P. (Category 'A9 or 
'B' Backward area) 

5. Indian Telephone Indust-
ries Ltd; Bangalore (Teh. 
Mankapur. Distt. Gonda). 

6. Indian Drugs & Pharma-

ceuticals Ltd; Haryana 
(DebraduD, U.P.) 

7. Iodian Oil Corpn. Ltd; 

New Delhi. (Mathura) 

(3) 

Advanced Avionics, 
Inertial Navigation 

~ attack syste~s 
Electric Optic Mis-
plays for aircraft., 
space vehicles, etc. 

Diesel Blectric 
Haulage Dumpors 
(85 T and higher 
capacities) 

Colour T.V. 
Receiver Sets 

Relays, Coils / 
Transformers, 
Hybrids etc. 

Benzyl Pencil-

lin '0' Pot-
assium Salt 

LPG, Motor 

Spirit, Naphtha 

Aviation Turbine 

Fuel etc. 

(4) 

4.5.83 

27.5.83 

19.9.83 

20.2.85 

3.2.86 

25.3.86 

(5) 

Converted into 
Indl. liceace 

in 1984 as 
per details at 

81. No. 1 of 
Jndl. Licences 
below. 

Yet to be con-
verted into 
Indl. lincence 

Converted ioto 
Indl. licence 
in 1984 for 
cbanaed loca-
ion ieee Sahib.-
bad in Ghazia-
bad district. 

Converted into 
Ind). licence 
in 1985 as per 
details at Sl. 
No. 3 of Jndl. 

licences below. 

Yet to be COD-

verted into 
indl. licence. 

-<10-



ist Writ"" ""_;, 

2 3 

8. Projects & Dev. India Ammonia Synthesis 
Ltd; New Delhi. Catalyst, Hydro-
(Pratapgarh). desulphurisation 

Catalyst. 

Industrial LiceDces 

1. Hindustan Aeronautics Ltd; Advanced A vionices 
Lucknow, (Kolwa, Amethi, Inertial NavigatioD 

Dlstt. Sultanpur) 

2. Indian Telephones Ind. 
Ltd; Bangalore, (Distt. 
Conda. 

3. Indian Telephone lod. 
Ltd. Bangalore, (Teh. 
Mankapur, Distt. Gonda) 

4. Bharat Heavy Electri-

cals Ltd; New Delhi, 

(lbansi) 

and Attack Systems, 

Electric Optic Dis-
plays for air craft, 

space vehicle etc. 

Electronic Diaital 
Switching Equipment 

Relays. Coils/ 
Traosformers, 
By brids, etc. 

Diesel Elt'ctr ic 

Shunting Locomo-

tives. 

4 

12.9.86 

31.1.84 

22.1.85 

26.7.85 

20.1.85 

, . 
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s 

Yet to be COD-

verted into 
indl. licence. 

Implemented. 
The unit is in 

production 

-do-

Machinery is 
under installa-

tion. Produc-

tion is expected 

to start in the 

second quarter 

of 1987. 

ImpJemented. 

The unit is in 

production. 

ADD_. production of gas In Gujara t (a> tbe quantity of natural las produced 
aoouall, in Gujarati 

7262. SHRI OIGVIJAY SINH: 
Will tbe MaDlSler of PETR.OLEUM AND 
NATURAL GAS be plc-ascd to state ; 

(b) to what extent it will be available for 
commercial aDd domesti, usc u ~mparod to 
dcmaDd: and 



(c) whether priority will be given for 
allocation of natural gas for generatiog elec-
tricity and if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) The pro-
duction of natural gas during 1986-87 io 
Oujarat was about 2.56 MMCMD. 

(b) During 1986-87, 2.3 MMCMD of 
ps was made available against a committed 
requirement of 2.3 MMCMD of various 
consumers. 

(c) Appropriate plans for utilisation of 
las would be made as and when more gas is 
found to be available. 

Cat on allocation of imported edible 
oil to v8nalpati industry 

7263. PROF. RAM KRISHNA MORE: 
SHRI BHATTAM SRIRAMA 

MURTV: 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state tbe 
percentage of cut imposed on the allocation 
of imported edible oils to the vanaspati 
industry in the country during the past six 
months and tbe basis one whicb cut was 
imposed '1 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): The total allocation of imported 
oil to vanaspati industry since November, 
1 986 is given below : 

Month Allocation % 
ale 

November t 986 55 

December 1986 &. 10 
January 1987 
February 1987 30 

Mardl 1981 40 

April 1987 30 

Since 16th March 1987 an additional 10 
per cent of imported oil has been allocated 
to units in east and south zones. 

Reduction in allocation of imported oils 
is made keeping in view the availability of 
indigenous permjtt~d oils so that oilseed 
farmers get remunerative prices. 

Closure of Bombay-Pane PipeliDe 

7264. SHRI ARVIND TULSHlRAM 
KAMBLE: Will tbe Minister of PETRO. 
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether it is a fact that the Bombay. 
Pune Pipeline for the supply of petrol aDd 
diesel is closed for some time now; 

(b) if 60, the reasons for its closure; 

Cc) when it is likely to resume supp]y; 
and 

Cd) whether it is also a fact that huge 
quantity of petrol and diesel bas been pH. 
ferred from this pipeline during its closure ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) Yes, Sir. 

(b) Tbe bursting of one of the pipes lead 
to the Pipeline's closure on January 
2, 1987. 

(c) Wbile repairs to and tests of the 
Pipeline have been completed, permission for 
its re-commissioning at the Thane Creek 
Bridge is awaited by HPeL from the 
Government of Maharashtra. 

(d) No, Sir. 

STD facilitiel 10 Andbr. Pradesh 

7265. SHRI T. BALA GOUD: Will 
tbe Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether Government are aware of 
the dificulty experienced in settin. STD calla 
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tbrousb to various stations in Andhra 
Pradesh: 

(b) what technical steps can be taken to 
brina about easily STD connections to 
stations in Andhra Pradesh; and 

(c) what financial concessions can be 
given to rural phone owners who do Dot 
have the benefit of STD ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (8) 
STD service to various stations in Andhra 
Pradesh is reasonably good. 

(b) Following technical steps are being 
taken for further improvement 0 f STD 
service: 

(i) Monitoring of STO/NSD routes 
througb modern electronic instru-
ments has ~en introduced. 

(ii) Augmentation of circuits has been 
ordered for avoidmg congestion. 

(iii) Digital TAX at HYderabad has been 
programmed to be commissioned 
in 1987·88. 

(c) There is no such proposal at present. 

Duty rationalisation on inputs for 
block drugs 

7266. SHRI MAHENDRA SINGH: 
Will tbe Minister of INDUSTRY be pleased 
to state: 

<a> whether it is a fact that Govern-
ment have announced the decision of duty 
rationalisation on inputs going into the 
production of bulk drugs and finished bulk 
drup; 

(b) if so, which autbority would decide 
the list of inputs, raw materials and solvents 
loiDI into tbe production of bulk drop: 
and 

(c) the criteria evolved in thil regard 
and by wbeD the list would be finaliled ? 

THB MINISTER OF STATE IN 
THE DEPARTMENT OF CHEMICALS 
AND PETRO·CHEMICALS IN THE 
MINISTRY OF INDUSTRY (SHRI R K. 
JAICHANDRA SINGH) : (a) Yes, Sir. 

(b) and (c). A number of drug inter-
mediates have already been allowed a 
conces~ional rate of customs duty to ensure 
that cumulative incidence of duty on the 
bulk drugs is higher than that on the in-
puts and drug intermediates. Further action 
to identify intermediates which are exclu-
Sively used in the production of bulk drugs 
and rationalisation of duty thereon is on 
in consultation with tbe Department of 
Revenue. 

Setting up of leo-thermal power 
plaot at Cambay by ONGC 

7267. SHRI MURLI DEORA: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state : 

(a) whether Oil and Natural Gas Com-
mission proposes to set up a 1000 K W 
geothermal power plant on a Pilot scale at 
Cambay field to develop non·conveotlonal 
sources of energy; 

(b) if so, the details thereof and the 
cost involvet:J; and 

(c) the extent of energy expected to be 
generated from this Plant ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : (a) Yel, Sir. 

(b) O.N.O.C. proposes to set up a 
1000 KW Geothermal pOwer pilot plant 
in the Cambay field as an R&D effort for 
exploiting the high temJ'erature water from 
its abandoned wells in a binary cycle. The 
estimated cost for the plant is Rs. 5 crores. 

(c) The plant is expected to produce 
24000 K.W. hrl. of cnerlY per dq. 
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Sugar fadorles and liceaees issued 
for DeW sugar mill. 

7268. SHRI A. C. SHANMUGAM : 
SHRI AMARSINH RATHAWA: 
SHRI VILAS MUTTEMWAR: 

Will the Minj~ter of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) the total number of sugar factories 
in public sector, private sector and coopera-
tive sector functioning at present in the 
country; 

(b) tbe quantity of sugar produced by 
eacb of them annually; 

(c) the total number of factories lying 
closed and the steps taken to start them; 
and 

(d) the number of licences given by 
Government for starting new sugar mills 
after the announcement of New Sugar 
Policy? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD AND CIVIL SUP-
PLIES (SHRI GHULAM NABI AZAD) : 
(a) and (b). The Sector-wise number of 
factories which started crushing during 
198 6-1S 7 crushing season and their sugar 
production upto 22nd Marcb, 1987 was 
as under: 

Sector 

Public Sector 

Priva te Sector 
Cooperative 

Sector 

No. of felc-
tories start-
ed crushing 

1986-87 
sea~on 

50 

110 

191 

Production 
22.3.1987 
(Lakb 
tonnes) 

(Provisiona I) 

5.31 

21.37 

36.31 

(c) 24 sugar factories bave not started 
crusbinl during the current 1986-87 season. 
Tbe Stato Governments are in a better 

position to manage tbe factories located 
within the respective States firstly because 
they are able to exercise effective control 
over the factories from close quarters and 
secondly because Cane Development and 
marketing is entirely within their cootrol. 
However, this Ministry provides loan 
assistance to sugar mills out of the Sugar 
Development Fund for rehabilitationl 
modernisation on easy terms to the extent 
of gap in promoter·s share as an adjunct 
to loan assistance by the Financial lnstitu .. 
lions. The loan assistance (or sugarcane 
development on soft term basis is also 
available to the sugar factol ies for develop .. 
ment of cane in their command areas. 

(d) No letter of intent has been issued 
yet after tbe announcement of the New 
Sugar Policy. 

Import of equipments for power plaDts 

7269. SHRI PRAKASH V. PATIL: 
Will the Minister of ENERGY be pleased 
to state: 

(a) whether the Central Electricity 
Authority bas placed orders for import 01 
equipments for power plants; 

(b) if so, the value of this order and 
the foreign excbange component involved 
in it; 

(c) whether these could be procured 
from our own public sector units producing 
such equipments; and 

(d) what is the order b\)ok position of 
the public sector UOlts producina these 
equipment for the next five years? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF POWER IN THB 
MIN1STRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): (a) to (c). Central 
Electricity Authority bas not placed any 
orders for import of equipments for 
power plants. 

(d) Equipment for power plants are mainl, 
procured from BHEL excepting certain 
8 uxitiary equipment. Since the order book 
position of BHEL for the next S years is 
not readily available, tbe information will 
be obtained and laid on tbe Table of tho 
House, 
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Working group 08 private sedor 

7270. SHRI H. N. NANJE GOWDA: 
Will tbe Minister of ENERGY be pleased 
te state: 

(a) whetber Government have set ur 
a working group to work out modalities 
and a fresh package of incentives to induce 
private sector to make investments in a 
biS way; 

<b) if so, what are the other schemes 
introduced by tbe working group; 

<c) whether the working group has 
already submitted its recommendations to 
Government; 

(d) if so, whether Government have 
examined tbe same and accepted; 

(e) the details of the recommendations 
and by what time these will be implemented; 
and 

(f) bow far the schemes introduced wiJI 
be beneficial to tbe private sector? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY" (SHRIMATI 
SUSHILA ROHTAGL: (a) to (0. A wOlk-
iog Group has been constituted to study 
various aspects and issues relating to private 
sector participation in power generation. 
It is yet to submit its report. 

Settiag up of galvanizing plant at 
Telecom. Factory in Alipore area, 

Calcutta 

7271. SHRI SANAT KUMAR 
MANDAL: Will the Minister of COM-
MUNICATIONS be p1eased to state: 

<a> whether there is a plan to set up 
a RI. 1.87 crore galvanizing plant at the 
Telecom factory located in the Alipore area 
of Calcutta; 

(b) whetber this plant will pollute tbe 
air and "ater in tbe nearby areal; 

(c) if so, whether tbe West Benlll 
Government bas asked for the shifting of 
this plant and has offered an alternative 
site; aod 

(d) if so, the decisioo takon by Union 
Government in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> A 
New Galvanising Plant has been installed 
at Telecom. Factory, Alipore Calcutta at 
a cost of Rs. 1.87 crores to replace the 
existing Galvanising Plant. Clearance is 
awaited from the Government of West 
Bengal for its commissioning. 

(b) No, Sir. The new Plant has adequate 
pollution control measures. 

(c) and (d). The State Government has 
however asked for ~hifting of the Factory. 
An alternate site has been proposed by tbe 
Department of Telecom, and the matter is 
being pursued with the Government of West 
Bengal. 

Loan agreement "Ith EXIM Bank of 
USA for Gas turbine project at 

Maitbon 

7272. SHRI SANAT KUMAR 
MANDAL: Will tbe Minister of ENERGY 
be pleased to state : 

(a) whether Damodar Valley Corpora-
tion bas recently signed a 527 million loan 
agreement with the EXIM Bank of the 
USA. in Washington for its Gas turbine 
project at Maitbon; 

(b) if so. whether the West Benlal 
Government was associated with this deal; 

(c) whether any part of tbe power 
generated from tbe Maithon Gas Turbine 
Project will be supplied to the West Boolal 
Government grid or to Calcutta; 

(d) if so. tbe quantum tbereof; aDd 

(e) if Dot, the r.soDS tberolor ? 
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THB MINISTER OF STATE IN THB 
DEPARTMBNT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): (a) A loan agree-
ment has been arrived at between the DVC 
and the US EXIM Bank for the gas turbine 
project at MaitboD. 

(b) The draft agreement was approved 
by the DVC Board on which West Bengal 
is also represented. 

(c) to Ce). Power from the Maithon 
project of 3 X 30 MW will be utilised 
primarily for improving tbe supply te con-
sumers connected directly with the DVC 
System in the core sector in the Eastern 
region. 

Loss suffered by NCCF OD export or 
wbeaf/rice bran 

7273. PROF. CHANDRA BHANU 
nEVI: Will tbe Mini§ter of FOOD AND 
CIVIL SUPPLIES be pleased to state : 

(a \ whether the National Cooperative 
Consumers Federation of India Limited 
suffered huge losses due to its failure to 
invoke a bank guarantee of Rs. 2 Jakhs 
provided by MIs. Regent International. 
Bombay on their failure to export wheat! 
rice bran in 1979; and 

(b) if so, the details thereof and the 
action ta"en in tbis rrgard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI OHULAM NABI AZAD) : 
(a) and b). The NCCF has reported tbat 
in 191\0 it was granted a permit ror tbe 
export of Wbeat Bran and Wheat products 
at the ratio of 22 per cent and 78 per cent 
respectively. AD agreement was entered 
into with a private firm M!s. Regent Inter-
national to execute the export deal. Sinc~ 
MIs. Resent International were facing 
difficulties in letting the wheat products 
due to a strike in the mins, NCCF made 
a request to the Joint Controller of Imports 
and E~ports to waive the stipulation -of 
exportial 78 per cent wheat products and 
allow tbem to exrort only wheat Bran, 
whlcb was Dot agreed to by the lCI&E. 
Durinl the ptriod of correspondence witb 

the JCI&B the validity of the bank guarantee 
provided by MIs. Reg~nt International 
expired and ultimately tbe export commit-
ment could not be fuJfil1ed. NCCF had 
subsequently to pay a penalty of Rs. 2 
lakbs fur its failure to fulfil the export 
obligation. The management of the NCCF 
has referred this matter to an arbitrator 
for the recovery of the amount or penalty 
of Rs. 2 lakhs from MIs. Regent Inter- ' 
national. The NCCF conducted an inquiry 
into the matter which established that no 
fUDctionary of the NCCF concerned with 
the deal could be charged with any 
deJiberate motive for the lapse of the 
bank guarantee provided by MIs. Regent 
International. 

Loss sufFered by NCCF OD construc-
tion of Showroom-cum-WareboDse 

at Okhla 

7274. PROF CHANDRA BHANU 
DEVI 

SHRI RAM SWAROOP RAM: 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact that the National 
Cooperative Con~umers Fecclat:on of 
India Limited suffered hUlle· losses on a 
project for construction of Showr{lom-cum-
Warehou~e at Okhla itJrted with an outlay 
of Rs. 72 lakhs; 

(I) if so, the details thereof; 

(c) whether it is also a fact that the 
project was abandoned after an investment 
of Rs. ,-,0 lakhs; and 

(d) if so, the reasons tberc:flll' and action 
taken against the persons f\."und responsible? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POOD AND C[VIL 
SUPPLIE~ tSHRI GHULAM NABI 
AZAO) : <a) to (d. The NCCF bas reported 
that an Industrial Committee. v.hich was 
constituted by the Board of Directors of the 
NCCF. approved the proposal for the 
construction of a Showroom-cum-Warehouse 
at Okhla at an estimated cost of Rs. 78.40 
lakhs. The fe.1sibility report of tbe Project 
was prepar~d by a firm of Cbartered 
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AocouDtants. On the basis of tbe lowest 
teDder, the constructioD work was awarded 
to a contractor. On tbe demand of the 
contractor a mobilisation advance of 
Rs. 7.76 laths was paid to him by the 
NCCF llIainst the bank guarantee of Rs. 
., ·80 lakhs. NCCF bas so far invested an 
amount of about Rs. 32 lakbs in tbe 
coostruction of tbe project which bas not 
however beeD compJeted due to finaDcial 
constraints. 

(d) The services of tbe concerned officer 
wbo was incbarge of this Project. were 
terminated for bis negligence in connection 
witb tbe construction of tbe Project. 

IDdo-EEe talks on Industrial 
Cooperation 

727S. DR. B L. SHAILESH : Will the 
Minister of INDUSTRY be pleased to state: 

(a) whetber an 11 member team from 
European Economic Community visited New 
Delhi from March 24 to 26.1987 for talks 
with Government of India on industrial 
co-operation: 

(b) if so. tbe nature of the ta1ks held; 
aDd 

(c) tbe outcome tbereof? 

THE MINISTER OF S T '" TE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE f'wIJNI~TRY OF 
INDU4iTRY (SHRI M. ARUKACHALAM) : 
<a> to (c). Yes Sir. 

An eleven member team led by Mr. R. 
HoulistaD, Head of tbe Divhion. D. G. for 
Bxternal Relations. EEC. visited India to 
participate in the First meetIng of the Indo-
European Communitv Working Group on 
Industrial Coopera6on of the Indo-EEC 
Joint Commission he1d in N-:w Delbi from 
25-'6 March. J 987. 

Severa' areas like Energy, Telecommuni-
cation. Electronics, Science 'ird TechnoJoay 
iocludina bio-tecbooJogy, Steel. Engineering 
etc. have ~eo ideotifkd for mutual 
~peratioo, 

CoaltructlOD of aodn_.t Ma ••• 
Port by C. W. C. 

7276. SHRf M. MAHALINGAM: 
Will tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

<a> wbether it is a fact tbat the Central 
Warehousing Corporation had decided in 
September, 1984 to construct 4-crore multi-
storeyed warehouse at Madras Port with a 
capacity of 300,000 sq. ft. with facilities 
and equipment at par with tbose available in 
advanced countries; 

(b) if so, whether the construction bas 
been completed; and 

(c) if not, tbe reasons thereof? 

THE MINISTER OF STATE IN THE 
MINlSTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a> to (c). The Central Warebou-
sing CorporatIon bad a proposal to 
construct a multi-storeyed warehouse at 
Madras Port. The Corporation, bowever, 
could not give effect to it as the Madras 
Port Trust did not agree to give the land 
required. 

Fire in Textile GodOWD or cwe 
at Kovaipudur, Tamil Nadu 

7277. SHRI M. MAHALINGAM: 
WiI1 the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

<a> whether it j4l a fact that fire broke 
out in the textile god own of Central 
Warehousing Corporation at Kovaipudur 
near Coimbatore on 14 February, 1987; 

(b) if so, tbe details tbereof: 

(c) whether fire fighting equipment was 
available with trained staff; 

(d) whether stocks were insured 00 
additional hazardous rate if so, the estimated 
lOIS of loods; and 

(e) whetber the matter was investi.ated, 
if so, the details of the findinp and the 
action takeo/propos~d to be lakeD in the 
Platter" 
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THE MINISTER OF STATE IN THE 
MINISTR.Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) and (b). There was fire in hired 
godown of the Central Warehousing 
Corporation at Kovaipudur, near Coimbatore. 
on 13. 2.1987. The Corporation has lodged 
an FIR with tbe Podanur Police Station. 

(c) Yes, Sir. 

(d) The stocks were insured as hazardous 
goods. Tbe value of the goods destroyed in 
tbe fire is estimated at about Rs 33 lakhs. 

(e) The cause of the fire is under 
investigatigation. Pending investigation, 
tbree warehouse officials have been placed 
under suspension by the Corporation. 

Coostruction of godowns in West 
Beogal by C. W. c. 

7278. SHRI INDRAJIT GUPTA: WIll 
the l\1inister of FOOD AND CIVIL 
SUPPLIES be pleased to slate : 

(a) whether the construction work of 
warehouses of 39,0(10 MT capacity was 
undertaken by the Centra) WerehoU5IDg 
Corporation (CWC) in West Bengal an 1984; 

(b) if so, the details of the projects 
and percentage of work. completed so far; 
and 

(c) the reasons for delay in the 
completion of the work ? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : <a> to (c). The Central Warebou-
sina Corporation bad undertaken construc-
tion of a capacity of 6S, 700 tonnes in West 
Benpl in 1984 at tbe following centres :-

S. No. Centre Capacity (in toones) 

1. Kbaragpur 24,000 
2. Sarul 

(Burdwan) 16.700 

3. Sargachi 5,000 
4. Baldia 20,000 ---

65,700 

Construction work at an tbe centres except 
Haldia; bas been completed. The proarel. of 
work at Haldia is about 7 S per cen. More 
time bas beeD taken for completion of tbe 
work at Haldia mainly due to labour 
problem. 

Steps to reduce marglu of Proots by 
~uper Bazar 

7279. SHRI KAMLA PRASAD 
SINGH: Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to refer to tbe 
reply given to Unstarred Question No. 90S 
on 3 March, 19 ~ 7 regardiog selling prices 
of Super Bazar vis-a-vis Central Government 
Employees Consumer Coopera tive Society 
Ltd., New De1hi afld state: 

(a) the details of steps taken to reduce 
the marglD of profits by Kendriya Bhandar 
and Super Bazar as also the overhead 
expenses 10 view of enjoying Government 
patronage io respect of rent free accommo-
dation at pllzed locations, lecelpt of 
sub)lciies and substanual o\eIdrafl f"cihues 
with the open markets; and 

(b) the necessity for continuing with 
Super Bazar which bas not proved effective 
to contain tbe consumer prices ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI AZAD): 
(a) The Kendriya Bhandar and tbe Super 
Bazar are cbarglDg reasonable margins of 
profit and are keeping their overhead expen-
ses to tbe minim um in order to maintain 
competitive pnces. 

(b) Super Bazar bas been playing aD 
important role in providlDg quality consumer 
goods at competitive rates and is exercisina 
a healthy effect OD open market prices. 
There is a persistent demand of the public for 
opening of new branches in various parts of 
tbe city, which reflects consumer confidence 
in the services of the Super Bazar. 

Global teDders for seltiDI up of aas 
based power projects 

7280. SHRIMATI BASAVARAJES-
W ARl : Will the Minister of ENERGY bo 
pleased to state : 
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(a \ whether global tenders have been 
iO"ilej for the setting up of gas based power 
stations approved by Government; 

(b) if so, the details tbereof; and 

(c) tbe time by whicb decision on tenders 
will be taken ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTR Y OF ENERGY (SHRIMATI 
SUSH1LA ROHTAGI): (8) to (c). 
National Thermal Power Corporation have 
invited global tenders in respect of their 

g lS- bas~d power projects at Kawas, Auraiya, 
and Anta Six bids have been received by 
NTPC for the Anta project and five bids 
each in respect of Kawas and Auraiya 
projects. The contracts lan be awarded afler 
a final decision in regard to tbe evaluation of 
the offers bas been taken and World Bank's 
concurrence has been obtained. 

Hiadi teleprinters at Departmental 
Telegraph offices at Hamirpur, 

Dharamshala and Mandi J. 
Himachal Pradt'1!tb 

7281. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether tbe Hindi teleprinters 
iL:.stalied at D.:partment Telegraph OffiCC5 at 
Hamlrpur, Dbaramshala and Mandi in 
Himachal Pradesh are not functioning 
satisfactorily; 

(b) if so, tbe periods for which each one 
of tbem bas been out of order duriog the 
past tbree years 1984· 85, 1985-86, and 
1986·87; 

(~) the reasoD. for thjs non-functiooing 
or partial fuoclooing of tbe teleprinters ; and 

(d) tbe steps taken to enlure that 
latisfactory teleprinter services are provided 
at each of these centres ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> No 
Sir. 

Hindi Teleprinters bave Dot actually 
been installed at Departmental Telcaraph 
Offices at Hamirpur, DharamsbaJa and Maodi 
due to very low daily avenae Hindi Tele-
graph traffic. 

(b) to Cd). Do Dot arise. 

Youth ParJiameat SessJoal 

7282. SHRI NARAIN CHAND 
PARASHAR: Will tbe Minister of PARLIA· 
MENTAR Y AFFAIRS be plea.ed to state: 

(a) wherher any Youth Parliament 
Sessions (carlier called Mock Parliament 
Sessions) have been organised by hi. 
Ministry in Union Territory of Delbi aDd 
other States durio. the past tbree years; 

tb) if so, the details of tbe Sessions 
bcld; 

(c) whether the prolramme would be 
f'xtended to such StatefU. Ts where not even 
a single such Session bas been beld for over 
a de08de; and 

(d) if so, an outline of the programme 
in tbis relard for tbe next three years of tbe 
Seventh Five Year Plan ? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND MINISTER. 
OF FOOD AND CIVIL SUPPLIES (SHRI 
H. K. L. BHAGAT): (a) Tbis Ministry 
bas been orgaDlslDg youth Parliament 
Competitions in tbe Schools under Delbi 
Administration and tbe Kendriya VidyaJayas 
under tbe Keodriya Vidyalaya Sanptban in 
Union Territory of Delhi and surroundiq 
States. The Youth Parliament CompetitioDS 
10 tbe Schools of the States/U.Ts. are 
C' .. ganised by tbe States/U.Ts. tbemselvel. 

(b) Youth Parliament CompetitioDi 
beld by tbi. Ministry in the past tbree yean 
are as detailed below :-

(I) Delhi Adml"'.tralloll (II) Kendrlya 
School Yldyaltzytll 

1984-85 

1985-86 

1986-87 

20 

27 

29 

20 

23 

26 
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(c) aDd (d). This Ministry is pursuading 
all the States/U Ts to adopt the Youth 
Parliament Scheme and to organise Youth 
Parliament Competitions by writiD& to them 
and providio& them financial assistance. 
This Ministry, also organises Orientation 
Courses for tbe benefit of teachers/Principals 
io tbe States/Union Territories which hold 
tbeir Competitions in tbeir Scbools. This 
Ministry has not drawn any programme to 
make the States/ U.Ts to adopt tbe Youth 
Parliament Competition Scheme by a 
particular period. 

Constitution of posta) advisory 
committees 

7283. PROF. NARAIN CHAND 
PARASHAR: Will tbe Minister of 
COMMUNICATIONS be pleased to state: 

<a) whether all tbe postal advisory 
committees for tbe States of Himachal 
Pradesh, Jammu & Kashmir, Punjab and 
Haryana have since been const ituted; 

(b) if so, the dates of constitutlon 
alongwith the composition (rames and 
addresses of members) of these cClIDroittees; 

(c) the terms of reference of the Advi-
sory Committee of each of tbem and tbe 
dates of their expiry; and 

Cd) if not, the likely dates by which tho 
remaining committees would be constituted 
and the reasons for delay ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> 
Postal Advisory Committees for Jammu & 
Kushmir and Haryana have since been 
constituted. For Punjab and Himachal 
Prade~h they aTe yet te be constituted. 

(b) and (c). A statement in respect of 
J & K. and H aryana Postal Advisory 
Committees is given below. 

d) The Postal Advifory c..ommittees 
for Punjab and Himachal Pradesh are likely 
to be constituted shortly. Some of the DameS 
could not t-e obtained earlier from respective 
State Governments causing delay in their 
constitution. 

Statement 

Name of Committee Date of Date of Composition (names & Terms of 
constitu· expiry addres3es of members) reference 
tion of term 

1 2 3 4 S 

1. Postal Advisory 10·3-1986 9-3-88 1- Sh. Mohd. Maqbool The role of tb 0 

Committee, M. L. A., Ugaabalan Committee is 

J & K. Shawngas-Kashmir. puroly 

2. Sh. Piara Sin&h, Advisory but 
M. L. C., RIO Mill Head of 
Area, RS Pura, Jammu Circle takes 
(J & K) care of suaes-

3. Sh. A. R. Shaheen, tions and 
Bx-MLA, Pattan, recommeoda-
Kashmir. doni mado by 
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1 2 3 4 5 
- --- ----- --
4. She Balwan Sinab. the Com-

711·ABbot Napr, mittcc. 
Jammu Cantt. (J & K) 

,. Sb. M. Ibrahim. 
Sbadad J President, 
Cbamber of Commerce 
& Industry. Srinagar 
(J & K). 

6. President, Chamber 
of Commerce & 
Industry. Jammu 
(J & K). 

7. Sh. Sona Ullah Bbat, 
Editor in Chief. Daily 
Aftab, SriDagar. 

8. Sb. Nanak Raj Gupta, 
M. P. 62-0 Gandhi 
Nagar, Jammu (J & K). 

9. Sb. Dbaram Cbander 
Prashant, M. P., BS. 
Jalaka Moballa, 
JamOlu (J & K). 

JO. She Vijay Dbar, 
Ex-Chairman, Chamber 
of Commerce & 
Industry. Srioasar. 

II. Sh. R.ev Kusbak 
Bakula, Member, 
Mioiorities Commission, 
Lot Nayak Bbawan 
(Fifth Hoor) Khan 
Market. New Delhi. 

2. Postal Advisory 18.7.85 17.7.S7 1. Sh. Lila Krishan, Tbe role of tho 

eo.mittec M. L. A. Committee is 

He" ... 2. Secretary to Govt. purely 

Haryana, PrintiDI Advisor)' but 

-* StatiODOry Deptl. Head of 

CbaDdiprb. Circlo to. 
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1 2 3 4 5 

3. She Ram Kumar, care of suges-
Advocate, Fatcbabad. doni and 

4. Sb.lapt Singb, recommend.-
Advocate. vm & tions made by 

PO Jamuri, Distt. the Committee. 

Jind. 

s. She Lala Ram Kanwar 
Gupta, Member 
Haryaoa Pradesb Cong 
(I), Bahadurgarh. 

6. She Mani Ram Mittal, 
House No. 170. M.e. 
Colony J Hissar. 

7. Sh. N. S. Parwana, 
Special Correspondent 

Hind Samacbar !Punjab. 
Kesari, Cbandigarh. 

8. She Satya Narain 
Aggarwal, Prop. Vikas 
Steel RoUing Mills: 
Sonepat. 

9. Sh. M. P. Kaushik, 
M. P. Retd. Principal. 
New Rly. Road, 
Gurgaon, 63. Western 
Court, NC\\f Delhi. 

10. Sh. Dharam Pal Singh, 
Malik. M. P. House 
No.5 IS, W. No.4, 
Gobana, Distt. 
Sooepst. 

It. Sb. Ram Narain 
Kaushik, Advocate, 
Hissar. 

12. Major General Umrao 
Singh (R.etd) Dadri. 
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ReeraitJDeat by ONGC for drilling 
activities arouod J"alamukbi la 

Himacbal Pradesh 

7284. PROF. NARAIN CHAND 
P ARASHAR : Will tbe Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state : 

(a) whether the Oil and Na tura) Gas 
Commission proposes to make any recruit-
ment for its various activities around 
Jwalamukhi in Kangra district of Himachal 
Pradesb; 

(b) if so, the exact num ber of regular I 
ad-hoc/temporary employees likely to be 
recruited in each category alongwith otber 
details; 

(c) whether preference would be given 
to youngmen/women from the districts which 
are the areas of operation for drilling in 
Himachal Pradesh; and 

(d) if so, the nature there~)f, and if not, 
the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): <a> to (d). 
Duriog 1 ~8 7· J 988, drilling is proposed to 
be taken up at two locations in lwalamukbi 
area. ONGC undertake drilling operations 
either through charh:r· hired rigs of a 
contractor or tbrougb its own Departmental 
rip. In this case, both the lo:ations are 
planned to be drilled through charter-hired 
rip. ONGC, understandably, does not have 
any jurisdiction regarding the penonnel 
employed by the contractor who would 
undertake the drilling operations. 

laue of letters of loteat to ADdhr. 
Pradesh 

7285. SHRI S. PALAKONDRAYUDU : 
WBI tbe Minister of INDUSTRY be pleased 
to .tate : 

(a) whether it is a fact tbat tbe issue of 
Iotters of intent and Directorate General of 
Technical Development (001 D) reaistrations 
10 Aodhra Pradesh bas come down; 

(b) whether it is also a fact tbat the 
APJDC have sent sixteen applications for 
issue letters of iotent; and 

(c) jf so, the action taken by Govern-
ment and the reasons for deJay ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) The number of letters of intent 
granted for setting up of industries 
in the State of Andhra Pradesh and the 
number of schemes registered with DGTD 
in respect of this State during the yean 
1984, 1985 and 1986 are indicated 
below: 

Year Letters of 
intent issued 

Schemes 
registered 
with DGTD. 

1984 

1985 

1986 

92 

127 

J 11 

186 

178 

79 

(b) and (ci. During 1986, a total of 
13 Industrial Licence Applications were 
received from MIs. Andhra Pradesh Indus-
trial Development Corporation. or these, 4 
applications have already been approved and 
necessary letters of intent issued to the 
parties, 8 have been rejected or ot~er~ise 
disposed of and tbe remaining 1 application 
is presently under consideration. 

Central investmeat for indastrles 
in A. P. 

7286. SHRI S. PALAKONDRA-
VUDU : Will the Minister of INDUSTRY 
be plea~d to state the lotal Central invest-
ment for industries in Andhra Pradesh 
during the Seventh Five Year Plan? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRl M. ARUNACHALAM!: 
The information is beil'l collected and Will 
be laid on tbe Tablo of tbe Housc. 
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CODUDa.leatJoa I.cllftt. la Nor.-
Eastera RegIOD 

.'287. S~RI JAGANNATH PATTNAIK: 
Will the Minister of COM MUNICA TIONS 
be pJeased to sta~e : 

. (a) whether the communication facilities 
ID. the Nortb·Eastern Region are not at par 
wltb the rest of tbe country; 

(b) if so. whether any report has been 
received in this regard; and 

(c) the details regarding the suggestions 
made and the reaction of Government 
thereon 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) Yes 
Sir, there are some inadequacies. 

(b) No, Sir. 

(c) Does not arise in view of repJy to 
(b) above. 

(Trfl1u!allo" ) 

Policy on issoe of Iiceaees for 
production of Vanaspati 

7288. SHRI VILAS MUTTEMWAR: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pteased to state : 

(a) tbe Government's policy with regard 
to issue of licences for product jon of vanas-
pati; and 

(b) tbe number of Jicences issued during 
1986-87 ? 

THE MINiSTER. OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (8) Presently, the following priori-
ties are considered for Jicensiog of new 
vaDaspati units : 

(i) Cooperatives of Oilseed Growers, 
Agro-Industrie" .. Ex-servicemen 
Cooperatives, Scheduled Castes and 
Scheduled Tnbcs Cooperatives; 

(iil Public Sector; 

(iii) Joint Sector; and 

(iv) Privatc Sector. 

(b) One letter of intent bas been issued 
duriog 1986- 87. 

[Engli,h) 

Linking of Thermal Power Plant in 
SinRrau)i RibdOd Complex in 

U.P. with load eeDtres in 
Northern region 

7289. DR. T. KALPANA DE VI : 
Will tbe Minister of ENERGY be pleased to 
state: 

(8) the progress of installation of trans .. 
mission lines to like tbe Thermal Power 
Plant in the Singrauli-Riband Complex in 
Uttar Pradesh with the main load centres in 
the No} thern region till 31 December. 1986; 

(b) whether World Bank has given any 
108n for this project; 8nd 

(c) jf so, tbe details of tbe loan and 
bow much has been spent so far .1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGH: (8) AU tbe 400 KV 
transmission lines associated with the 
Singrauli Super Thermal Power Station 
Stage-} &. II (except the 400 KV SingrauJi-
Kanpur line) were completed by December, 
1986. The 400 KV Singrauli-Ksupur line 
was completed in March, 1987. 

The 400 KV transmission system 
associated with the Rihand Super Thermal 
Power Station is under construction and 15 
programmed for compJetion in stage durill, 
the Seventh Plan. 

(b) and (c). The transmission system 
associated ,,"'itb the Singrauli Super Thermal 
Power Station is beh'g financed by tbe World 
Bank to the extent of US $ 61.63 million. 
or this, an amount of US $ 60.30 million 
bas boen utilised upto March, 1987. 



179 APRIL 21. 1987 180 

The Riband Transmission Project is 
beiDI financed by the World Bank to tbe 
extent of US S 250 million. Out of this. 
an amount of US $ 2 ).29 million has been 
utilised upto March, 1987. 

EspaDSloa of P. D. S. for industrial 
workers aDd students hostels 

7290. SHRI R. M. BHOYE : Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

<a) whether Government have expanded 
tbe public distribution system for industrial 
workers and students· hostels under the new 
20-Point Programme; and 

(b) if .so, the details thereof? 

THB MINISTER OF STATE IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIBS (SURI GHULAM N"BI AZAD) : 
<a\ and (b). Yes. Sir. As on 31.12. t 986. 
there were S t 87 fair price shops (or indus-
trial workers and 497 fair price shops for 
students' bo~tels all over the country. as 
compared to 5046 and 490 fair price shops. 
respective)y. as on 31.12.1985. 

[Tnmdation] 

Permission to opea mea t sbops 

7291. SHRI R. M. BHO ~E: Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state: 

(a) the rules and other norms followed 
in granting permi~sion to open new meat 
shops in different areas of Delhi; 

(b) whether any specific restriction exists 
Dot to allow sucb shops within a reasonable 
distance of places or worshi~: 

(c) if not, the rea~ons therefor and 
wbether there is any propusJl under con-
sideration of Government 01') suggestions of 
some reliaious and social bodies; and 

(d) if so, the reaction of Govornment 
tber,on? 

THE MINISTeR OF STATE TN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI AZAD) : 
(a> Licences to open meat shops are granted 
under the provisions of PFA Act/rules-
J 954, rules framed under Section 41 S of 
tbe IMe Act. tbe decision of the Teh Bazari 
Committee and Section 210 of tbe Canton-
ment Act, 1924 in the NOMC area. MUDici .. 
p&.l Corporation of Delhi area and Canton .. 
ment Area respectively. 

(b) The NOMe and Municipal Corpora-
tion bave already taken decisions not to 
allow any meat shops near any place of 
Worship. The meat market in the canton-
ment is situated away from places of worship. 

(c) and (d). Do not arise. 

[E"glish1 

Coal Production 

7292· SHRI R. M. BHOYE : Will the 
Minister of ENERGY be pleased to state: 

(a the total requirement of coal in the 
country and what percentage of it is being 
produced at present; and 

(b) tbe coal production. companywise 
and State-wise during the lasl three years? 

THE MINISTER OF ENERGY AND 
MI~ISTER OF STEEL AND MINES 
(SHRI VASANT SATHE) : (a) The Planning 
Commission had assesst'd the demand of coal 
for tbe year 1 986·87 as 176.06 million 
tonnes of raw coal. The total raw coal pro-
duction in the country during 1986·87 

was J 6 S 8 S million tonnes (Provisional). 
The balance was expected to be met by 
drawal from tbe stock~. Since the demand is 
based on certain estimates. tbe actual re-
quirement is usual1y less than tbe anticipated 
demand. 

(b) The company-wise and State-wise 
coal producti9n durin, the years 1983- 84 
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to 1985-86 is given below: 

(Figures in million tODnea) 

Coal India Limited Singan:ni Collieries ---- ...... --._-----------------__.-_._--_.-.- Company Ltd. 
Year W.B. Bihar Orissa M.P. 

1983-84 19.27 49.44 4.17 36.36 

1984-85 18.93 50.87 5.44 41.04 

1985-86 19.21 50.03 6.04 42.78 

A1Jocstion of edible oil to Andhra 
Pradesh 

7293. SHRl C. SAMBU: Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to sta te ~ 

(a) tbe month1v quota of edible oil re-
lea--ed to Andhra Pradesh during the months 
of January. February and March, 1987; 

(b) whether there is any proposal to in-
crease the edible oil quota to Andbra 
Pradesh; 

(c) if so, the details thereof; and 

td) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) The allocation and lifting of 
imported edible oils to/by Andhra Pradesb 
under PDS and Small packs from January to 
March, 1987 is as under: 

Under PDS 

(Qty. in MTs.) 

Month Allocation Lifting 

January, 1987 4000 8686* 

February, 1 98 7 4000 7118* 

Marcb, 1987 4000 5729· 

• Liftiog figures include backlog for 
earlier months. 

Maha- U.P. Assam Andhra 
rashtra Pradesh 

8.82 2.55 0.80 12.69 

10.30 3.42 0.81 12.33 

1 \.57 3.84 0.84 15.65 

Unde, Small Packs 

(Qty. in MTs.) 
Month AI/ocation Lifllng 

January, 1987 2000 1567 

February, 1987 2000 1799 

March. 1~81 20GO 1240 

(upto 28.3.87) 

(b) and (c). The monthly allocations of 
edible oils to all States, including Andhra 
Pradesh. are rev1ewed from time to time 
depending on the lean and flush season, 
open market price of edible oils aDd liftina 
by Statrs. At present there is no proposa) to 
increase tbe imported edible od aliocatioD 
to Andhra Pradesh. 

(d) The allocation of imported edible 
oils to States/UTs. for distnbution under 
PDS is supplementary in nature and is Dot 
intended to meet the entire demand of the 
Stale/UTe 

STD. facilities in Aadhra Prade_ 

7294. SHRI C. SAMBU: Will tbe 
Minister of COMMUNICATIONS be 
pleased to state the number aDd names ef 
tbe cities/towns likely to be linked with 
S.T D. facility during 1915 7 in Andbra 
Pradesh? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHIll SONTOsa MOHAN DaV}: Fiyo 
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cities/lowns namely Kovvur, Kavali, Nizama-
bad. Kotbagudcm and Bobbili have been 
linked with STD facility during the first 
quarter of 1987 in Andbra Pradesh. Four 
more cities/towns namely Tuni, Samalkot, 
Armoor aDd Ramachandrapuram are likely 
to be linked with STD facility durinl the 
remaining part of 1 987 in Andbra Pradesb. 

Loss due to periodic dislocatiOB of 011 
operations in Assam 

7295. DR. B. L. SHAILESH: Will tbe 
Mini"ter of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether attention of Government has 
been drawn to the news item captioned 
"Lingering sbadow of politics on O.I.L. 
appearing in tbe &Pinancial Express' New 
Delhi dated tbe 26 March, 1987; 

(b, whether Union Government have 
coosidered aoy further steps to prevent 
periodic baodbs and break-down of produc-
tion in oil operations of Oil lndia Limited; 
and 

(c) if so, the outcome tbereof 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : (a) Yes, Sir. 

(b) and (c). A representative of tbe 
Government of India beld discussions with 
tbe representatives ()f State Government. 
OIL and AASU on the 30th and 31st 
January '87 at Dispur. Upon tbe as~urancc 

that a decision would be taken on the 
various anegations against the Chief Exe-
cutive, within a specified time, the AASU 
decided 10 dcftr their agitation. Further tbe 
Management of O.I.L. has also initiated 
discussions with the State Government 
officials and students' representative. Govern-
ment of India have also written to tbe 
Government of Assam in the matter. 

Autooomous self· financing oraaalsaliOD 
for telecommuDicatioo de.elopmeDt 

7296. DR. B. L. SHAILESH: Will die 

;;"",. ..", i84 

Minister of COMMUNICATIONS be pleased 
to state: 

<a> wbether a unified administrative 
authority, autonomous self-financing orga-
nisation, with a minimum budgetary support 
from the Union Government on tbo lines of 
tbe R.ailway Board is favoured by some 
experts to achieve tbe lonl-term objectives 
of telecommunication development in tbe 
coontry; 

(b) if so, whether Government have 
taken any decision in this behalf; and 

(c) if so, the pattern of the administra-
tive and financial structure of tbe proposed 
autonomous body for telecommunication 
development 'l 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN nEV): (a) 
Yes Sir. 

(b) and (c). This and other suggestions 
are still under consideralion. No final con-
crete proposal bas yet emerged. 

Take- o'er of asscts of Scooter ladl. 
Ltd. 

7297. DR. B. L. SHAILESH : Will tbe 
Minister of INDUSTRY be pleased to state: 

<a> wbetber Government have since 
finalised the terms of tbe deal witb Bajaj 
Auto for tbe take-over of tbe assets of tbe 
Scooters India Limited, Lucknow; 

(b) if so, jts broad details aDd financial 
rrpJications; and 

(c) if not. tbe stage at which tbe matter 
stands at present? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PUBLIC ENTER.-
PRISES IN THE MINISTll Y OF 
INDUSTRY (PROF. K. K. TBWARY): 
<a> to (c). It is not in the commercial 
interest of Scooters India Limited to dis-
close the detaill of various options available 
for levi'al uf tbe unit. 
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Report of committee On accident in 
NeyveU Lignite Corpor.tion Limited 

7298. DR. V. VENKATESH: Will the 
Minister of ENERGY be pJeased to refer to 
the reply given to Un starred Question No. 
8913 on 6th May. 1986 regarding the 
report of committee on accident in Neyveli 
Lllnite Corporation Limited and state : 

(a) whether the prosecutions against 
officials (If Neyveli Lignite Corporation 
Limited who were responsible for the Bucket 
Wheel Excavator accident have been ad-
judicated upon by the court; 

(b) if so, the details of judgement made 
by the competent authority in the matter; 

(c) whether the enquiry reports can be 
made available; and 

(d) if not, the reasons therefor? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MI~ES 
(SHRI VASANT SATHE): (a) and (b). 
Tbe Court of First Class Judicial Magistrate, 
Cbidambaram. Tamil Nadu acquitted the 
five officials of NIC of the charges under 
Mines Act/metalliferous Mines Regulations 
on the around tbat the cbarges have not 
been proved beyond doubt. 

(c) and (d). Enquiry Report of the 
DGMS was filed by the DGMS before the 
Trial Court. The other two reports are 
under examination. 

Supply of DOD-levy cemeDt by ACC 

7299. PROF. MADHU DANDAVATE: 
Will the Minister of INDUSTRY be pleased 
to atate : 

<a) whether non-levy cement of ACC 
was supplied to its Bihar and Purulia district 
stockists from their Sindri Factory till March, 
1985; 

(b) whether supply or Don-levy cement 
from elsewbere since April, 1985 has led to 
increase in prices; 

(c) if so, whether the increased prices 
arc higher by Rs. 10-15 per bag for DOD-

levey cement in comparison with Bibar. 
Madbya Pradesh or Mabarashtra; 

(d) if so, whether compJants in this 
regard are pending before the MRTPC; and 

(e) if so, remedial steps taken to protect 
the consumers ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) to (c). After the introduction of the 
scbeme of partiai decontrol of cement w.e.f. 
28-2-'82, cement is sold under two cate-
gories viz, Levy and nOD-levy Cement. While 
Levy Cement is subject to price and distri-
bution contra). non-Iely cement is free from 
such control. Hence, companies are free to 
supply Don-levy cement to any area from any 
of their factories. J D view of this, comparative 
figures of price of cement supplied by a 
company to any particular area are not 
required to \:Ie maintl ined by tbe Govern-
ment. 

(d) and (e). Certain' complaints aaainst 
A.'2..C., which are not directly related to 
parts (a) and (b) above have been received 
by tbe MR TPC and these are being investi .. 
gated by the Commiss!on. 

High pGwer committee on soda ash 
industry 

7300. PROF. MADHU DANDAVATB: 
Will the Minister of INDUSTRY be pleased 
to state: 

(a) whether a High Power Committee 
was appointed in June, 1983 for an indepth 
and ~ritical study of soda ash industry; 

(b) whether consumer association is 
represented on the Committee; 

(c) whether tbe Committee has formed 
a sub-committee on cost, prices and imports; 

\d) whether the outside experts bave 
been excluded from the sub-committee; and 

(e) whether the Cemmittee's report bas 
been received by Government 1 
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THB MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PBTRO-CREMICAL~ IN THE MINISTRY 
OF INDUSTRY (SURI R. K. JAI-
CHANDRA SINGH) : (a) to (e). Yes. Sir. 

Alloc:atiOD of rice to Andbra Pradesb 

730 t. SHRI SRIHARI RAO : Will 
tbe Minister of FOOD AND CIVIL 
SUPPLIBS be pleased to state : 

(a) the month-wise allocation of rice to 
Andbra Pradesh for public distr;bution dur-
iog t 986 and 87; and 

(b) the demand made by tbe Govern-
ment of Andbra Pradesh for tbose months 
and the steps taken/being taken to meet the 
demand? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CJVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) and {bl. A statement sbowing 
monthly demand and allotment of rice from 
the Central Pool for public distribution 
• ystem to Andbra Pradesh during tbe years 
1986 and 1987 (upto April '87) js given 
below. 

Tbe allocations from the Central Pool 
are only supplemental to open market avail-
ability. 

Statemeot 

D,mond, allotmenl 0/ ,iet 1,0m the 
Central Pool to Andhra P,mk,h 
du"111 the years 1986 and 1987 (UpIO 

Month 

1 .-
January 
February 
March 
April 

Apri'. 1987, 

(Qty. in '000 tonnes) 

Dcmind Allotment 

2 3 

185.0 45.0 

185.0 50.0 
185.0 50.0 
185.0 80.0 

1 2 " 
May 185.0 90.0 
June 190.0 125.0· 
July 19.5.0 J 25.0* 
August 195.0 140 o· 
September 195.0 160.C·· 
October 195.0 HO.O 
November 195.0 ] 25.& 
December 195.0 J 40.0@ 

1987 

January 195.0 100.0 
February 195.0 70.0 
March 195.0 70.0 
April 195 0 70.0 

* Includes 25.000 tonnes of rice as 
special one-time aJlocation. 

**Includes 50.000 tonnes of rice as 
special allocation on account of floods. 

@Includes 20.000 tonnes of rice as 
special one-time allocation • 

Sardar Sarovar hydro. electric project 

7302. SHRI PRAKASH CHANDRA: 
SHRI M. RAGHUMA 

REDDY: 
SHRI DILEEP SINGH 

BHURIA: 
SHRI ASLAM SHER KHAN : 

Will tbe Minister of ENERG Y be pJeas-
ed to state: 

(a) whether due to tbe delay in Union 
Government's clearance to the Sardar Sarovar 
Hydro-electric Project OD the Narmada 
river. tbe project coat bas pushed up enor-
mously; 

(b) jf so, steps taken to avoid such Joss 
to the Excbequer by Government; and 

(c) wbetber sufficient funds wi)) be allo-
cated to complete tbe project durin, tho 
Seventh Five Yoar Plan period 7 

THE MINISTER OF STATE IN THB 
DEPARTMENT Of POWER IN THB 
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MINISTRY OF BNERGY (SHRJMATI 
S~SfJILA ROHT AGI) : (a) Tbe revised cost 
estimates ~f Sardar Sarovar Project has Dot 
been ~ecelVed in the Centra) Electricity 
Authority/Central Watrr Commission. 

(b) Does Dot arise. 

. ~c) Th~ project is scheduled to be com-
missIoned ID the Eighth Plan period. A total 
amount of Rs. 914.19 crores bas been allo-
cated for power component of the project in 
tbe Seventh Plan. 

Standard of ONGC exploration 

. ?303. SHRI K. PRADHANI : Will the 
MlDlster of PETROLEUM AND NATURAL 
GAS be pleased to state: 

<a} wbether it is a fact that the ach;ve-
ments of the Oil and Natural Gas Com . . . mIs-
sIon ID the field of exploration have been 
rated above the international standard; and 

. (b) if so. the details in this regard and 
slDce when ONGC is maintaining this 
standard? 

THE MINISTER OF STATE OF THE 
MIN1STRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(~HRI BRAHMA DUTT): (a) and (b). 
Sance 1980·81 the success ratio for explora~ 
tory wells drilled by ONGC is 1:3 against 
reported international average of 1:5. The 
explora lory disco~ery index of ONGC is 
estimated 10 be 1700 barrels per meter ,ex-
cluding Bl1mb.\y High) \\ birh is hIgher tban 
many countries like USA, Canada, UK etc. 

SetUIlg up of humatD rights 
commission 

7304. SHRIMATI BASAVARAJES-
WARI : Will the Minister of LAW AND 
JUSTICE be pleased to state: 

(a> whether an independent Human 
Rights Commission bas been set up in the 
country; 

(b) if so, how many objections and 
,omplaints concornin, violation of human 

rigbts bave been received by the CommidioD 
so far; and 

(c) the main complaints made by tbe 
people before the Commission, the powers 
entrusted to the Commission to deal in the 
matter tbe number of cases disposed of and 
numbttr of cases pending for disposal? 

THE MINISTER OF STATE IN THB 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R BHARDWAJ): (a) The 
Government bas not set up such a commis-
sion 

(b) and (c). Do not arise. 

Items to be imported 8nd exported by 
Punjab Agro under joint ventore 

proposal 

7305. SHR1MATI N. P. JHANSI 
LAKSHMI: 

SHal ANANDA PATHAK: 

Will the Minister of INDUSTRY be 
please to state the items to be exported aDd 
imported alongvdth their value under the 
Punjal) Agro proposal for a joint venture for 
manufacturing processed food items and soft 
drinks concentrates? 

1 HE MINISTER OF ST ATB IN THB 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
The proposal submitted by the Punjab Agro 
Industries Corporation envisages an export 
of ks. 55 crores over the first five years. 
The items of export Will primarily be pro· 
ce~sed fruits and vegetables as well 8S other 
items, such as, soft drink CODcentrates, 
electric coolets, dispensing machines, adver-
tising materials and other non-traditional 
it(!ms. The items of import will be raw 
materials for the ma nufacture of soft drink 
concentrates. such 8!1, natural essential oils, 
colanut e'lttract, gum arabica and other in· 
gredients presently not available In the 
country, Tbe estimated value of such imports 
is Rs. 8.6 crores over the first five years. 
The import of plaot and machine.., is esti-
mated to be Rs. 6 crores. 
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llllport value of raw material for 
Punjab Agro's joint venture proposal 

7306. SHRIMATI N. P. JHANSI 
LAKSHMl: 

SHRI ANANDA PATHAK: 

Win the Minister of INDUSTRY be 
pleased to state : 

<a) the value of imr"orted raw material 
for making aerated water concentrate during 
the last tbree years: 

(b) tbe total estimated value of produc-
tion and total import of raw materia) en-
visaged under the Punjab Agro-Industries 
Corporation proposal for a joint venture; 
and 

(c) tbe plan for indigenisation under tbe 
proposal? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTttIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) Tbe country9 s import of lemon oil, food 
colours, food dye, mixtures of odoriferous 
substances and natural edible gums, which 
are used by aeratea water coucentrate manu· 
facturers as weB as by some other industries, 
were of the order of Rs. 464.39 lakhs in 
1981-82, Rs. 745.74 lakhs in 1982-H3 
and Ra. 1042.53 lakhs in 1983-84. Data 
beyond 1983-84 for these imports are not 
yet available. Separate figures of these 
imports by the aerated water conccntrale 
manufacturers alone are not maintained. 

(b) Tbe proposal of Punjab Agro-Indus-
tries Corporation en"isages a total import of 
raw materials valued at Rs. 8.60 crores for 
tbe first five years period for the manufac-
ture of soft drink concentrates. The total 
ex-factory value of production envisaged for 
the same period is Rs. 41. 21 crores. 

(c) Tbe proposal of Punjab Alro Indus-
tries Corporation does not envisage any 
reduction in the level of import of raw 
materials during the first five years in rela-
,ion to tbe production programme. 

NOD-Resident Indian COD.oltaDeY 
company 

7307. SHRI BHATTAM SRIRAMA 
MURTY: Will tbe Minister of INDUSTRY 
be pleased to state : 

(a) whether the Bureau of Public 
Enterprises bas been disbaned; 

(b) if so. the reasons tbereor and the 
alternative arrangements made for the work 
previously done by the Bureau; and 

(c) whether Government have taken any 
decision in regard to formation of a consul-
tancy company of non-resident Indians ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PUBLIC 
ENTERPRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY) : (a) 
No, Sir. 

(n) Does not arise. 

(c) The proposal is under consideration. 

Perspective plan for development of 
chemicalS and drugs sector 

7308. SHRIMATI BASAVARA-
JESWARI : Will the Minister of INDUSTRY 
be pleased to sta te : 

(a) whether Government have decided 
to accord higher priority to petrochemical 
industries: 

(b) if so, tbe steps taken to promote use 
of plastics in place of wood to prevent 
further depletion of country's forest resour-
ces. 

(c) whether Government are also pre-
parir.g perspective plans for development of 
the chemicals and drugs sector; and 

(d) whether any proposals in this reaard 
have been prepared by tbe Ministry if so, the 
details of the same? 

THE MINISTER OF STATE IN THE 
DEPARTME~T OF CHEMICALS AND 
PETRO·CHEMICALS IN THE MINISTRY 
OF INDUSTR. Y {SHRI It. K. JAICHAN .. 
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DRA SINGH): (a) and (b). Yel, Sir. 
Ptastice crates previded an effective substi-
tute to wooden boxes for packaging of apples 
fruits etc, with a view to provent further' 
depletion of tlte country's forest resources. 
Steps are I' already being taken to promote 
designing and manufacture of various sizes 
of crates and propagating their increased 
use. 

(c) and (d). Government have decided 
to constitute an Apex Committee for pr",-
paration of a perspective plan for the chemi-
cals industry and are in tbe process of con-
stituting a committee for the purpose. A 
perspective plan for drug sector is already 
under preparation. 

[Translatlo,,] 

Reser.atioD of posts for handicapped 
persons in eentral Public 

Undertaking s 

7309. SHRI HARISH RAWAT: Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) whether instructions have been issued 
to Central Public Undertakings to create and 
reserve certain percentage of posts in Class 
III and IV for handicapped persons eligible 
for Government service; 

(b) if so, the details thereof; and 

(c) if not, the reasons tberefor ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PUBLIC 
ENTERPRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY): 
<a> Yes, Sir. 

(b) Tbe details are given below . 

Category of the 
handicapped 

1. The Blind 

2. The Deaf 

3. The OrthopaedicalJy 

% of reservation 

1% 

1% 

Handicapped. 1 % 

(c) Does not arise. 

MaDufacturing of baDned drugs by 
multlnatiousl compaDies 

7310. SHRI HARISH RAWAT: Win 
the Minister of INDUSTRY be pleased to 
state: 

(a) whether some multinational com-
panies are manufacturing such drugs in 
India which are banned in foreign countries 
in spite of Government's DOW drug policy; 

(b) if so, the names of sucb drugs and 
their manufacturers; and 

(c) the action initiated against the con-
cerned manufactnrers ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO-CHEMICALS IN THE MINISTRY 
OF INDUSTRY (SHRI R. K. JAICHAN-
ORA SINGH): (a) to (c). Drugs wbich are 
banned in some countries are being manu-
factured by some companies in India. Details 
to the extent available of such drugs being 
manufactured by companies baving fortign 
equity are g·ven in the statt"ment below. 

There is no Question of taking action 
against tbe manufacturers since tbese drugs 
have been permitted for marketing in India. 
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StatemeDt 

SI. No. Name of tbe drug 

1. Hydroxyquinoline Table-ets 

(Enteroquinol) 

2. 

3. 

4. 

s. 
6. 

Nitrofuran Compounds 

(a) Furazolidone (Furoxone) 
Tablets/Liquid Oral 

(b) Nitrofurazone Cream (Furacin) 

Lynestranol Tablets (Higb Dose) 

(8) Orlametria) 
(b) Orgalutin 

Piperazine Tablets/Liquid Oral 
(Antepor) 

Analaing Tablets (Novalgin) 

Phenformin (OBI) Capsule/Tablets 

7. (a) Oxypbenbutazooe Tablets 

[E",II,/r] 

(Suganril) 

(b) PbenyJb~tazone Tablets 
(ZoJandin) 

Pare_se of raw Blm! by Tamil Nadu 
Films Dh'i~ion 

1311. SHRf N. DENNIS: Will the 
Minister of INDUSTRY he- plt!8sed to state: 

Ca) whether Tamil Narfu Films Division 
is purchasing raw films fr' ,m the Hindustan 
Photo Films Ltd.: 

(b) if so, the total qU!Jnti" or film. 
purcbased durin. 1986·87 aDd thc COlt 
&bereofj 

Name of tbe Company 

(i) MIs. Eskayef Ltd. 

(ii) MIs. Searle (India) Ltd. 

(i) MIs. Eskayef Ltd. 

(i) Mis. Infar India Ltd. 

(ii) MIs. Hindustan Ciba·Geigy Ltd. 

(i) MIs. Burrougb~· Wellcome 
Company 

(ii) MIs. Merind 

(iii) MIs. Martin & Harris 

(iv) MIs. Glaxo La bs. Ltd. 

(i) MIs. Hoecbst India Ltd. 

-Nil-

-Nil-

- Nil-

(c) tbe steps taken by the Hindustao 
Pboto Films to check the sale of the raw 
films by tbe Tamil Nadu Films Division to 
tbird parties; and 

(d) whether tbe Tamil Nadu f'ilms 
Division has paid the amounts due from 
them? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PUBLIC 
ENTERPRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY)' 
,a) and (b). DurinB t 986 .. 87, tbe Tamil 
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Nadu Films Division bave purcbased 2.452 
rolls of film from Hindustan photo Films 
Manufacturing Company Ltd., for Rs. 26.5 
Iakbs. 

(c) The Tamil Nadu Films Division 
purchases the raw films for production of 
d&K:Utnentaries etc. and not for sale to third 
parties. 

(d) Yes. Sir. 

Production or Coal 

7312. DR. T. KALPANA DEV} : Will 
tbe Minister of ENERGY be pleased to 
state : 

(a> whether the production of coal bas 
increased in Andhra Pradesh during tbe year 
1986-87; 

(b) if so, the extent thereof; 

(c) whether j, is sufficient to cater to the 
needs of fertilizer plants thermal power 
stations and various private industries in the 
State; 

(d) if oot. the gap between tbe demand 
and supply in the State; and 

(e~ the steps taken to meet the demand? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI VASANI SATHE): (a) and (?). 
Coal production in Singareni Colllenes 
Company Limited during 1986·87 bas b~en 
16.58 mlmoD tt"nnec; {Provisional) as agalOst 
the producti0D of 15.7 million tonnes dUring 
1985.86 thus showing an increase of 5.6 
per cent over the previous )'ear. Coal pro-
duction in the CODlpany was however, less 
than its target of 18 mill ion tonnes by 7.9 
per cent. 

(c) to (e). Singareni Collieries Comp~ny 
Limited besides meeting the co a) require-
ments of Andhra Pradesh, bas to ~~et the 
coal demand of Southern Region a~ It IS . tbe 
rational source of coal supply to tbls ~ealon. 
Due to production constraints, SCCL IS not 
able to meet the futl coal demand of Southern 
Region. The actual supply of coal .fr?m 
SCCL duriol 1986- 87 was 16.60 mllhon 
tODlle8 (Provisional) as apinst tbe demand 

of 18.00 million tonnes .ssessed on SeeL. 
To meet tbe demand on SCCL, a nlllllber 
of new projects are planned to iaCreAlC the 
coal production. Coal is .Iao beiDa 8upplied 
from subsidiaries of coal Jodia Limited to.abe 
Southern consumers. 

Co-operafion of private lEctor in 
development of teleeom-

munlcation 

7313. DR. KRUPASINDHU BHOl: 
Will the Minister of COMMUNICATJONS 
be pleased (0 state : 

(a) whether a workshop 00 "Future of 
Telecommunications User needs and Busines8 
opportunities'" was held under tbe auspi~es of 
FICCI in New D.:lhi recently; 

(b) if so, the ou tcome of the workshop. 
the recommendations made and reacrien of 
Government thereto; and 

(c) bow tbe private stelor will be 
encouraged in the development of telecom· 
munications ? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
\SHRI SONTOSH MOHAN DEV): <a> 
Yes. Sir. 

(b) and (c) The main recommendation 
was to utilise the pot~ntial of tbe private 
sector in tbe manufacture of sWilching a' d 
transmission equipment wbere tbe p.blic 
sector cannot singly meet the demand. 

Tbe Private Sector bave alleady been 
encouraged by aliowlDg them to manufacture 
terminal equipment lite Telepbone Instru-
ments, Teleprinters, Keyphones, Video 
dic;play units. Sensors and Telemeteriol 
equipment etC. as per the specification laid 
down by the Department of TeJecommunica-
tions. 

Bombay suburban electric supply 
Limited 

7314. DR. y. VENKATESH : 
SHRI M. V. CHANDRA· 

SEKHARA MURTHY: 

Will tbe Minister of INQUSTa.y Qc 
pleased to state : 
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(8) whether Government have received 
any complaints about the affairs of tbe 
Bombay Suburban EI~ctrict Supply Limited. 
Bombay; and 

(b) if so, action taken in the matter '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(8) and (b). Some complaints received 
recenlly are being looked into by the Registrar 
of Companies. Bombay. 

Cbecking rising trend in prkes of 
edible 011 by States 

7315. SHRIMATI N. P. JHANSI 
LAKSHMI : Will tbe Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) whether it is a fact tbat the Uoion 
Government asked tbe State Governments to 
check the rising trend in prices of edible oil 
including vanaspati; and 

(b' if so, tbe response of the Stale 
Governments and the steps being taken by 
tbem in this regard? 

THE MINISTER OF STATE IN THE 
M.INISTRY OF FOOD AND CIVIL 
SUPPLIES (SURI GHULAM NABI AZAD)! 
(a) Yes, Sir. 

(b) Tbey have informed tbat the, are 
taking measures apinst boardegs, specula-
ton etc. under the relevant laws. 

RectificatiOD sebeme for pumpsetl In 
Aodhra Pradesh 

7316. SHRI V. TULSIRAM : WjJJ tbe 
Minister of ENERG Y be pleased to state: 

(a) whetber Government of Andhra 
Pradesb have approacbed tbe Union Govern-
ment to provide financial aasia.lance under 
tbe rectification scheme of pumpstes under 
the comprehensive ener~y conservation in 
al,iculture; 

(b) if ~o. tbe details thereof; and 

(c) the time by wbich necessary funds 
will be made available keeping in view tbe 
perpetual drought and ftood conditions in tbe 
Slate? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY OF ENERGy (SHlUMATI 
SUSHILA ROHTAGl): <a> to (c). Tbe 
Rural EJectrification CorporatioD Ltd., a 
public sector undenakin. under the Depart-
ment of Power, received a proposal from 
tbe Andbra Pradesh State Electricity Board 
in t 985-86 for financial assistancc for 
rectification of 5625 pumpsets to improve 
their output vis-a-vis the energy consumed. 
Tbis project was approved and has since 
been completed by the State Electricity 
Board. No other proposal for rectification 
of pumpsets has been received by tbe 
Depanment of Power or R. E. C. from the 
Government of Andhra Pradesh. 

Review of policy 00 Private Sector 
Undertakings 

7317. SHRI PRATAPRAO B. 
BHOSALE: Will the Minister of INDUS-
TR Y be pleased to state : 

<a> whether Government are contempla-
ting to review their policy to control 
functioning of private sector undertakings; 

(b) if so, tbe details thereof; and 

(c) if oot, the reaSODS therefor ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) to (C). The polily of the Government in 
the industrial field bas been to relax controls .s 
far as possible within tbe overall frame work 
of industrial policy laid down io the Indus-
trial Policy Resolution, 1956. In pursuance 
of this Policy, Government have from time 
to time takeo several measures includiol 
delicensjng of industries, re-endorsement of 
capacity t the scheme of endorsemeot of 
capacity to minimum economic scales of 
opcradoD, broad baodiol e~. 
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Allocation for SEEU Y Scheme 

7318. SHRI PARASRAM BHAR-
DWAJ: Will the Minister of INDUSTRY 
be pleased to state : 

(a) the total allocation for tbe programme 
of Self-Employment to Educated Unemp-
loyed Youth, year-wise from 1984 to 1986; 

(b) tbe number of educated unemployed 
youtbs bebefited througb tbe implementation 
of this programme during the year 1986- 87; 
and 

(c) tbe nature of benefits availed of by 
tbem'l 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE 
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a> Tbe total a)location made for payment 
and capital ,ubsidy for the programme of 
Self-Employment to educated Unemployed 
Youths for tbe last 4 years is as under: 

(RI. in cror~$) 

Year Revised estimates 

t 983-84 15.00 

1984-85 149.00 

1985-86 9500 

1986-87 94.60 ---
Total 353.60 ---

(b) Tbe up-to-date progress regarding 
number of eDucated udemployed youth 
benefited in 1986-87 is being collected from 
the State/UTs. 

(c) Loans are given to tbe beneficiaries 
at conccssional rate of interest and an Ou~. 
riabt subsidy to the exteDt of 2S per cent IS 
liven on oach loao contracted. 

Prototype Development and TrainlDg 
Centre for ElectroDics 

7319. SHRIMATI N. P. JHANSI 
LAKSHMI : Will tbe Minister of INDUS-
T&Y be pleased to state: 

(a) wbether Union Government have 
cleared the proposal sent by tbe Andhra 
Pradesh Government for setting up a Pro .. 
totype Development and Training Centre for 
Electronics at Kusbaiguda (Hyderabad); 

(b) if so, tbe details of the proposal; 

(c) whether the Centre will be set-up 
during the Seventh Five Year Plan period; 
and 

(d) if not, the rtasons for the delay ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) to (d). No such proposal has been 
received from the Government of Andbra 
~radesb. However, the Government of India 
are considering a proposaJ of National Small 
Industries Corporation (NSle) for sett10g 
up a Prototype De\clopment and Training 
Centre for Electronics at Hyderabad during 
Seventh Five Year Plan period. Tbe objec-
tives of the proposal are : 

(i) Design and Development (including 
micro-processor based systems); 

(H) Design improvements/modifications. 

(iii) Test and calibration. 

(iv) PCB development and fabrication 
(including double sided, PTH), 

(v) Precision macbines jobs (includioa 
fabrication of jigs and fixtures 
etc.), 

(vi) Instruments sevicing, 

(vii) Technical training (including traio-
ing of rural girls), 

(viii) Library and data con, 

(ix) Consultancy and guidance to 
entrepreneurs. 

Biogas plants lD Orissa 

7320. SHRI CHINTAMANI lBNA: 
Will tbe Minister of ENERGY be pleased 
to :Jtatc : 
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(a) whether a large number of family 
sized bio-gas plants have become unservicea-
ble in Orissa; and 

(b) if so, their number and the reasons 
therefor' 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI V ASANT SA THE) : <a) and (b). No, 
Sir. The State Government of Orissa has 
reported tbat out of over 8.100 family type 
biOias plants inspected in tbe State, hardly 
112 plants are found non-functional which 
is less tban 1.4 per cent. Inspections and 
evaluation by independent agencies also con-
firms this. The reasons for which some 
plants were non·functional include simple 
operation and maintenance problems and 
jQ some cases cracking of dome and digestf'T, 
leakase of las and scum formation. Work 
is in progress to rna ke even these plants 
functional. 

Instant food manufadurers 

7321. SHRI KAMAL CHAUDHRY: 
Will the Minister of INDUSTR Y be pleased 
to state : 

<a> how many concerns in the country 
are in production of instant foods and since 
when; 

(b) wbat is their yearly production; and 

(c) the number of tbose concerns which 
are multiationa) and which are baving 
foreign collaboration ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
(a) and (b). In tbe organised sector, five 
units are in production of iDstaDt food sucb 
as pasta products. The total capacity of these 
units it 4S.900 tonnes, and their production 
durina 1986 is estimated at 10,000 tonnes. 
)0 addition, there are a b.rge number of 
units in the small scale sector produciDS 
different types of instant food locb as pasta 
products, Gulabjamun roil', Dosa mix, Ice 
Cream mix etc. Their estimated production 
of pasta products io tbe sman scale sector 

during 1986 was of the order of 64,000 
toones as against an installed capacity of 
74,000 tonnes. The units came into produc-
tion at different points of time. 

(c) Of the five units in the organised 
sector mentioned above, one company. viz .• 
MIs. Pood Specialities Ltd., bas foreign 
equity of about 39.9 per cent. 

(Translation) 

Hindi medlulD for Charterect 
Accountants examinations 

7322. SHRI NARESH CHANDRA 
CHATUR VEOI : Will tbe Minister of 
INDUSTRY be pleased to state: 

(a) Wbether Government are aware tbat 
inspite of declaring Hindi a medium for 
taking tbe examination for Chartered 
Accountants by tbe Institute of Chartered 
Accountant of India, question papers set 
in English alone are given to students thereby 
causing inconvenience to the students having 
Hindi medium as a result of which they do 
not get through the examination; and 

{b) if so, tbe reasons therefor? 

lHE Mn'I~TER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
lNDUSTRY (SHRI M. ARUNACHALAM) : 
(a) and (b). The Council of the Institute of 
Chartered Accountants of India has decided 
to introduce Hindi as a medium for Its 
examinations in a phased manner. Question 
papers in Hindi, side by side with the ques-
tion papers in EnSIi!th, were liven to candi-
dates for the Enterance ExamiDation in June 
198 S. In tbe case of Intermediate Examina-
tion, the Institute bas introduced Hindi as 
an alternate medium from May, 1986 and 
will be ~l introdt'cing H iDdl as an alternate 
medium for the Fina) Examination from May, 
1987. TlJe question pepeR for the Intermc-
diat~ and Final Examinations are beiDI liven 
only in Eng1i~h because of various difficulties 
such as non-availability of books and 
technical terminoJolY insufficient knowledge 
of Hindi amongst some members of tbe 
Eumination Committ~e io respect of tbe 
hi,bly . specialise and technical subjects, 
etc. 
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Increase in I.imit of Car Ad,ance lor 
MPs 

7323. SHRI PRATAP RAO B. 
BHOSALE : Will the Minister of PARLI A-
MENTARY AFFAIRS be pleased to state: 

(a) whether requests have been made for 
increase in limit of car advance for Members 
of Parliament; 

(b) if so, the details thereof; and 

(c) the reaction of Government thereto? 

THE MINISTER OF PARLIAMENT-
AR.Y AFFAIRS AND MINISTER OF FOOD 
AND CIVIL SUPPLIES (SHRI H. K. L. 
BHAGAT) : (a) and (b). No formal request 
has been received in the Ministry. However, 
some Members of Parliament had pleaded in 
the Lok Sabha on 23rd Mlfch, 1987 for 
increase in the conveyance advance to M. P. 
for purchase of vehicles as is admissible to 
Ministers. 

(c) Government has not taken any 
deC'ision. 

Modernisation of rice mills for rice 
bran oil production 

7324. SHRI SRIBALLAV PANIGRAHI : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) the number of rice miIJs modernised 
to produce rice bran oil in the country 
during the last three years; and 

(b) what i~ the total potential of rice 
bran oil and wbat was the actual produc-
tion during tht" years 1985 and 1986 ? 

THE l\lINfSTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI GHULAM NABI AZAD): 
<a) Rice Bran 011 is produced by solvent 
extraction units and not by Rice Mills. 

Out of about 93.000 rice mills in the 
country. arout 3 t ,000 nre modern or 
modernised. 

(b) The total potential of rice bran oil 
is about 6 lakh tonnes per annum, aod the 
actual production during the financial years 
1984-85 and 1985-86 is reported to be 
about 2.0 lakh tonnes and 2.4 1akh tonnes, 
respectively. 

Allotment of LPG agency for Gaol 
Dasocla in Vidisha, Mad.ya 

Pradesh 

7325. SHRI PRATAP BHANU 
SHARMA: 

SHRI RAJ KUMAR RAI : 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether an advertisement to allot 
a gas agency for Ganj Basoda station in 
Vidisha district of Madhya Pradesh (M. P.) 
was issued in 19 8 ~; 

(b) if so, the reaSOD! for delay in allot-
ment of agency; and 

(c) tbe time by which cookiDg gas faci-
lity is likely to be provided to the people of 
this area? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FlNANCB 
(SHRI BRAHMA nUIT) : \a) An advertise-
ment for allotment of LPG distributorship 
at Bclsoda was issued on September 13, 
1984. 

(b) and Ccl. Issue of Letter of Intent by 
IOC to the selected candidate has Dot been 
possible so far because the panel of Dames 
has not been communicated by the Oil Selec-
tion Board, the term of which expired in JUDe 
1 986: its reconstitution is expected soon. A 
candll.hte is normaJly given a period of four 
months from the date of the Letter of Intent 
to complete the arrang~ments and formalities 
necessary for commissioning a distributor-
ship. 

Filling up of Vacancies of AssiitaDt 
Euglneer (Civil) iu Delbi Clrele 

73'26. SHRI BALRAM SINGH 
YADAV : Will tbe Minister of COMMUNI-
CATIONS be pleased to state : 
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<a> the number of Vacancies of Assis-
tant Engineers (Civil) in Delhi Circle of P 
and T Department; 

(b) since wben tbese vacancies exist; 

(c) how the vacancies are to be filled up; 
and 

(d) tbe reaSODS for non~fiJliDg of the 
vacancies in spite of Junior Engineers witb 
eilht years experience or more being avail-
able? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHaI SONTOSH MOHAN DEY) : (a) 23 

(b) Since 1983. 

(c) According to the statutory Recruit-
ment Rules for tbe post of Assistant Engineer 
(Civil), SOper cent of vacancies are to be 
filled up by Direct Recruitment through 
UPSC and tbe remaining .s 0 per cent by 
Junior EOlineers (Civil) wbo have pot in 8 
,ears of service and ha ve passed tbe Depart-
mental Qualifying Examination. 

(d) Though there are Junior Engineers 
who have put in 8 ye.lTS of service. none of 
them has passed tbe Departmental Qualifying 
Examination, the prescribed eJigibiiny con-
dition for promotion The DIrect Recruit-
ment to tbe grade of Assistant· Engineer 
(Civil) bas been temporariJy suspended. In 
the absence of eligible candidates tbe vacan-
cies could not be filled up. 

Public eall offices in Gram 
Paocbs)st Area~ of Orilsa 

7327. SHRI LAKSHMAN MALLICK: 
Will tbe Minister of COMM UNICATIONS 
be pleased to state : 

<8> the names of the Gram Panchayat 
areas in the State of Orissa which have been 
provided with public call offices, district-wise; 
and 

(b) the Dumber of Gram Panchayats 
proposed to be provided with such facilities 
and by wheo 1 

THE MINISTER OF STATB IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): Ca) 
Record of Public Call Offices in tbe vilta,es 
in a State is not being maintained on tbe 
basis of Gram PaDcha,at. However Djstrict-
wise Dumber of Public Can Offices in the 
villages of Orissa, as on 31-3-87 are as 
under; 

Balasore 103 

Bolangir 48 

Cuttack 122 

Dhenkanal 82 

Ganjam 66 
Kalahandi 46 

Keonjbar 74 

Koraput 67 

Mayurbhanj 76 
Phulbani 33 

Puri 64 

Sambalpur 66 

Sundergarh 62 

909 

(b) 2 t 7 Public Call Offices are planned 
to be opened in tbe villages of Orissa during 
the remaining period of 7th Five Year Plan. 

Production of Crode by 011 India 
Limited 

7328. PROF. PARAG CHALIHA: 
wan the Minister of PETROLEUM AND 
NATURAL G AS be pleased to state : 

(a) tbe year·wise production of crude 
oil by Oil India Limited during tbe last three 
years; 

(b) tbe year-wise production by Oil 
India Limited of water aJona with crude oil 
durin, the aforesaid period; and 

(c) whether it is a fact tbat the produc-
tion of oil bas f,lIcn aDd the produ'tioD 01 
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water bas increased during the said period 
in tbe drilling operations by Oil India 
Limited? 

THE MINISTER OF STATB OF 
THE MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
S'[A TE IN THE MINISTRY Of' 
FINANCE (SHRI BRAHMA DUTT): (a) 
and (b). Year-wise production of crude oil 
aod water during the la,t three years is as 
under: 

Production in tonne 
Year Crude Water 

1984-85 2,752,571 

1985-86 2,67S,170 

1986-87 2,641,824 

(c) Yes, Sir. 

1,458,669 

1,707.093 

1,647.223 

IDcrease in production of water 
along with crude oil 

7329. PROF. PARAG CHALIHA: 
Will tbe Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(8) whether Oil Il1dia's Moran Oil Fields 
in Assam, which used to produce about 5 
per cent water aJongwith crude oil in 
1 979 t now produce more than 75 per cent 
water alongwlth crude oil; 

(b) if so, the reasons for such a high 
per centage of water in crllde 011; aaJ 

(c) whether it would not damage tbe 
crude oil reservoir in that area ? 

THB MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
SrATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHM A DUTT): (a) No. Sir. 

(b) and (c). Do oot arise 

Profit/Joss by Coal India Ltd. 

7330. SHRI CHINTAMANI lENA: 
SHRI KUNWAR RAM: 

Will the Minister of ENERGY be pleased 
to state: 

(a) the details of p rotits earned or losses 
incurred by Coal India Ltd. aod each of its 
subsidiary companies during the last three 
years, year·wise; 

(b) whether a study has been made in 
regard to the rea~ons of losses, if any; is so, 
the details tbereof; and 

(c) tbe remedial steps taken or pro-
posed? 

THE MINISTER. OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI V ASANT SATHE): (a) The profit 
earned/loss suffered by Coal India Limited 
and its subsidiaries dusmg the last three 
years was as· under : 

Years Profit earned/loss suffertd 
---------------------------------

NEC DCCL CCL EeL WCL CMPDIL Total 

1984-85 + 8.22 - 90.12 + 9.64 - J 3.66 + 6.94 + 0.95 - 78.03 

1985-86 +5.82 -159.36 -83.24 - 69.97 -99.05 +1.62 ...-404.18 

1986.87 accounts not yet finalised. ------------------------------+ = Profit 

- = Lo" 
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(b) The main reaSOJlS for incDl'l'iDa losses 
ate difficult aeolrapbical and geominina con-
dltioDS, higher cost of production in under-
around mines coupled with problem of 
erratic power lapply, large labour (orce, law 
aDd order lituation etc.. in Eastern Coal-
BeIda Limited and Dbarat Coking Coal 
Limited and increase in tbe cost of produc-
tion due to higher cost of inputs like expol-
lives. timber, power, POL, etc., increase in 
wqes etc. 

(c) An out efforts are being made to 
reduce the cost of production by improving 
the efficiency or operation~, by reducing 
administrative expenses. by better utilisation 
of men and machinery and by introduction 
of better management practices and techno-
logy. 

Rise In prices of Aminophliline and 
Tbeopbyline 

7331. SHRI CHINTA"dANI lENA: 
Win the Minister of INDUS I R Y be pleased 
to state: 

(a) tbe names of the manufacturers of 
Aminopbylline and Theophyline and what 
was their production during 1985 and 1986; 

(b) whether the imports of these drug~ 

were shifted to Appendix 3 or the Import 
Policy and bave been disallowed without 
fixin, tbe price under Drugs Prices Control 
Order inspite of inadequate indigenous pro-
duction; 

(c) whether the indig~nous producers 
have unilaterally jacked up the price and 
made huge unitended profits a t the cost of 
the Consumers; and 

(dl if so, the corrective action taken or 
beioa taken ? 

THE MINISTER OF 8T ATE IN THE 
DePARTMENT OF CHEMICALS AND 
PETRO CHIi-MICALS IN THE MINISTRY 
OP INDUSTRY (SHRI R. K. lAI-
CHANDRA SINGH): (a) The names of 
tbe manufacturers and their rared capacity 
are liven in the Statement be 11W. Figures 
of orodactioo will be collected and laid on 
&be Tabl, of tb~ House, 

(b) As the total installed capacity of the 
indigenoul manufacturers was more than the 
total estimated demand, it was decided to 
sbift tbe imports of tbese two drup to 
Appendix III of tbe Import Pobcy in order 
to provide protection to indigenous produc-
tion. 

(c) and (d). Some complaints have been 
received and tbe Department is enquiriol 
in to the matter and taking remedial steps. 

S. No. 

1. 

2. 

3. 

Statement 

Name of the Rated 
Manufacturers Capacity 

MIs Bakul Aromatics 120 MTs 

M!s Pefeo Foundry end 
Chemicals Ltd. 120 MTs 

MIs Chandra Pharma-

ceuticals 100 MTs 

Total: 340 MTs 

Refund of depoli ts for A ppollo 
Scooters 

7332. SURf K PR,c\,DH&\NI : Will the 
Minister of INDUSTRY be pleased to state: 

(a I the total number o~ claim applica-
tions received so for by the Liquidator of 
the Praja Sehkali Udyog Bbaratpur Ltd .• 
Bnaratpur seeking return of their deposits 
for aJtotment of Apoono Scooter; 

(b) whether any claim out of them has 
so far b~en settled and the amount refunded 
to the claimant; aod 

(c) if not, tbe re:uons for the delay in 
settling these cJaims ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M ARUNACHAI.AM): 
(8) to (c). Information is being coll~cte'd and, 
to the extent available, will bo laid 00 the 
Tablo of tbe Hl)use" 
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7333. SHRI D. P. JADEJA : Will the 
Minister of LAW AND JUSTICB be pleased 
to state: 

(a> whether any steps are in view to 
limit tbe fees of seniors in the Supreme 
Court; and 

(b) if so. the details thereof? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R. BHARDWAJ) : (a) and (b). In 
the absence of any orders of Supreme Court 
limiting tbe fees of the Seniors in the Sup-
reme Court, the fees payable would depend 
aD tbe agreement between the Seniors and 
their clients. 

Maintenance cases 01 Muslims 
dh"orcees 

7334. SHRI SYED SHAHABUDDIN : 
Will the Minister of LAW AND JUST ICE 
be pleased to state: 

(a) tbe number of maintenance cases 
filed bv Muslim divorcees in various High 
Courts -during the last three years and during 
tbe current year. Hlgb Court- wise and year-
wise; and 

(b) the number of cases ~hich were 
decided and number of these which are still 
pending? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SURI H. R. BHARDWAJ) : (a) and (b). 
Tbe information is being collecll.:d from the 
High Courts and wiIl be laid on the Table of 
the House as soon as it is received from 
tbem. 

AssistaoCtl to F. P .S. io rural and 
batkward areas 

7335. SHRI PRAKASH CHANDRA: 
SHRI SUBHASH Y ADA V : 
SHRI DHARAM PAL SINGH 

MALIK: 

Will tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

<a) whether the distdbution of e&8eDtia) 
commodities tbroUlh Fair Price Sbops iD 
rural areas in the country is beinl executed 
by the Primary AgricuJtnral Credit Societies, 
particularly in the backward areas; 

(b) if so, whether Government propose 
to provide credit to these societies for storap, 
stocking and distribution of tbe essential 
commodities 3 t interest free or Dominal rate 
of interest in order to reduce their losses and 
expenses; and 

(c) if so, the details thereof and the 
decision taken in this regard? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) Out of 2,62,468 Fair Price 
Shops in the rural areas in the country as 00 

30th June. 1986. 83, 837 FPSs are beiDg 
run by the cooperatives, including primary 
agricultural credit societies and large-sized 
multi-purpose sOCj~t!fS (LAMPS) in tbe 
tribal areas~ etc. 

(b) and (c). Under a CcntraJly-spoDsored 
Scheme. financial assistance is being provided 
to the primary agricuhural credit societies as 
margin money to raise working capital for 
undertaking dhtribution of consumer goods 
in tbe rural area~. This scheme is impJe-
mented through the National Cooperative 
Developmcmt Corporation lNCDC). Tbe 
assistance extended is upto a maximum of 
Rs. 20,000/- per village society and 
Rs. 5,000/- each for the opening of ao 
additional branch In addition, NCDC is 
providing financial assistance to the coope-
ratives for purchase of vehicles, furnitures 
and fixtures in respect of their activities for 
dll>tnbution of consumer loods in tbe niral 
areas. 

The State Governments and tbe NCDC 
are providing financial assistance for cons .. 
truction of captive god owns by cooperatives 
including the primary agricultural credit 
societiec; in the rural areas for storage of 
agricultural produce, agricultural inputs and 
consumer goods. The assistance beiDg pro-
vided by the NCDC for construction of 
godowns, purchase of vehicles and furnitures 
and fixtures includes. subsidy. The rate of 
interest on tbe lou Or NCDC for the abo" 



purposes to tbe backward states is 1-2 per 
cent Jess tban tbe rates cbarpd from other 
•• tes 

Blalt ID 011 Well Dear Melasa_ 
fa Gujaral 

1336. SRK} PRAKASH CHANDRA: 
SHRI SUBHASH YADAV : 
SHRI DHARAM PAL SINGH 

MALIK: 

Will tbe Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whetber tbere was a blast in the old 
Oil Well No. 21 in Modipur village near 
Mebsana in Oujarat State during tbe third 
week of March, 1987; 

(b) if so, the causes of the blast; 

(c) the details of tbe incident; 

(d) the estimated loss as a result of this 
blast; and 

(e) whether any inquiry bas since been 
conducted? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN TliE MINISTRY OF FINANCE 
(SMR) BR.AHMA DUTT) : (8) No, Sir. 

(b) to (e). Do not arise. 

I .... ID prleea 01 MaNti &*'. 

7337. SHaI PRAKASH CHANDRA: 
SHRIMAn D. K. 

BHANDARI: 
SHRI SUSHASH YADAV: 
SHRI DHARAM PAL SINGH 

MALIK: 

Will the Minister of INDUSTRY be 
pleased to state : 

<8> whetber the prices of Maruti Can 
have been increased by twelve percent after 
tbe presentation of Budget 1987·88; 

(b) if so. tbe prices of various model. 
of Maruti Car!! before the increase, tbe prices 
after the increase and tbe extent of iacrease; 
and 

(c) wbether any steps are beinl taken to 
bring down the prices of Maruti cars and if 
not. tbe reasons thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS-
TRY (PROF. K. K. TEWARY): (a) and (b). 
Maruti Udyog Limited bave revised tbe ex-
factory prices of vallous models of Maruti 
cars with effect from 14.3.1987 as follows: 

Ex-faclory price (including excu. ." tmd deale,,' commi"Jon) 

------------------------------ -
Model Before increase 

Car Standard 63.900 

Car AJe 78,500 

Car Deluxe 93,800 

(c) While there is no Government con-
trol over prices of pallCbler cars, ever, effort 
is made by Maruti Udyol Limited to contain 

After iocreale 

71,550 

86.750 

102,650 

Inc:reue 
(pon:entap) 

7,650 

8,250 

8,850 

(11.97%) 

(10.S%) 

( 9.43") 

prices of Maruti cars consi,tent witb price. of 
inputl and ~ levies. 
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Cemeat regulatfon aeeouDt 

1338. SMRI KAMAL CHAUDHRY: 
Will the Minister of INDUSTRY be pleased 
to state: 

" <a) the details of tbe Cement RegulatioD 
Account and since when it is in operation: 
and 

(b) the details of the fund§ of the same 
and bow these bave been spent so far ? 

mE MINISTER OF STATE IN iHE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
Ca) The Cement Control Order, 196'. pro .. 
vides for maintenance of an account known 
al 'Cement Regulation Account'. which bas 
been in operation since 1 st January, 1968. 
This account was created to serve as a vebi-
cle for making available Cement at fair price 
in an parts of the country and to ensure its 
equitable distribution in terms of Cement 
Control Order, 1967· 

(b) The Funds in the Cement Regulat~on 
Account can be utilised for the fdlowmg 
purposes: 

(i) Paying or equalising the exrenditure 
incurred by cement producers on 
freight or equalising other conces-
sions which may be granted by the 
Government; 

(ii) Meeting expenses incu~r~d by tbe 
Development Commlssl~Der !or 
Cement Industry in discharging 
the functions assigned to it; 

(iii) Reimbursement of such expenses 
that may be incurred by the cement 
producers for the purpose of incr~a. 
sing the production, for securlDg 
equitable distribution and availabi-
lity of cement at fair prices. 

la.tedlon houses .nd IIolid • ., homes 
..... Postl aDd TeleeOIDIDUDi. 

eatloas Departments 

7339. SHRI KAMAL CHAUDHllY: 
Will the Minister of COMMUNICATIONS 
be pi"" to state : 

<a> the number of inspection bouses aDd 
holiday homes under the control of Depart-
ments of Posts and TelecommunicatioDs; 

(b) the expenditure incurred tbereon 
during the Jast three years, year-wise and 
unit-wise; and 

(c) whether these are manqed jointly or 
separately by the said two Departments and 
in the former case, percentage of expenditure 
shared by each ? 

THE MINISTER OF STATE IN THE 
MI"-I ISTRY OF COMMUNICATiONS 
(SHRI SONTOSH MOHAN DEV): (a) to 
(c). The information is being conected and 
will be Jaid on the TabJe of the House. 

Creation of additional bottling capa-
city in west Bengal 

7340. SHRI R. P. DAS: Will the 
Minister of PETROLEUM AND NATURAL 
G AS be pleased to state : 

(a) whether ,Government have taken 
steps to increa§e the LPG bottling capacity 
in West Bengal in view of rapid demand of 
LPG in that State; and 

(b) jf so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE iN THE MINISTRY OF FINANCB 
(SHRI BIlAHMA DUlT) : <a> Yes, Sir. 

(b) Mis. Indian Oil Corporation is con-
structing a bottling p1ant at Durgapur with 
a capacity of 25,000 MT per annum, while 
MIs. Hindustan Petroleum Corporation is 
increasing the capacity of its Pabarpur 
(Calcutta) plant from 12,000 to 18.000 MT 
per annum. 

RecommendatloDS of various COIUIit-
tees OD alcohol based iudus.rles 

7341. SHRI K. llAMA MURTHY : 
Will the Minister of INDUSTRY be pleased 
to state: 

(8) whether the recommeoo.lioaa pf the 
Swamioatban Committee, Jalan Committoo 
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and Bbattacbarya Committee on alcohol-
based iDdustri~s have been implemented; 

(b) if so, the salient features of these 
recommendations; 

(c) whether tbe A. K. Das Committee 
on alcohol and alcohol- based cbemicals bas 
submitted its report; 

(d) if so, tne main recommendations of 
the Committee; and 

(e) tbe action taken by Government 
thereon 'I 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO-CHEMiCALS IN THE MINISTRY 
OF INDUSTRY (SHRI R. K. lAI-
CHANDR.A SINGH): (a) and (b). While 
the recommendations of Swaminatban Com-
mittee and Bbattact arya Committee releated 
mainly to tbe increase 10 tbe production of 
alcohol and tbe ways of its supply to AI-
cohol·Based Industries, tbe recommendations 
of Jalao Committee were for rationalisation 
of duty structure of alcohol The recOJnmen-
dations were considered by the Central 
Molasses Board lD its meetings and ~ere 
commended to the State Governments for 
implementation. As per tbe avaIlable infor-
mation, some of the recommendations are 
not being implemented by State Govern .. 
meats. 

(c) to (e). A. K. Das CommIttee was a 
Sub-Committee on alcohol and Alcohol-
Based Chemicals under tbe National Deve-
lopment Council. The Sub·Committee has 
recently submitted its report to the Develop-
ment Council and tbe same is under its con-
sideration. Tbe recommendations of the 
Sob-Committee relate mainly to the revision 
or prices of alcohol, continued control on 
molasses, to control kbandsari molasses. 
boildina of adequate .torqe facilities for 
molasses aDd alcohol and permission for 
import of equipments and instruments for 
..... adatioo of technology at concessiona) 
rates of duties. 

DlICO'.' of oll&:ld b, ONGC Ja 
Gajarat 

7342. 8HRI SUBHASH YADAV : 

SHRI DHARAM PAL SINGH 
MALIK: 

SHRI KAMAL NATH : 
SHRI K. PRADHANI : 

WiU tbe Minister of PETROLEUM 
AND NATURAL GAS be pleased to state : 

(a) whetber the Oil and Natural Gas 
Commission (ONGC) bas recently discovered 
the bigest on-shore oilfields of the country 
in Gujarat; 

(b) if so, the details tbereof; 

(c) whether the ONGC bas cbalked out 
a programme to develop the oilfields; 

(d) if so, the details thereof; and 

~ e) the estimated amount likely to be 
spen t thereon ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINiSTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) and (b). 
ONGC have discovered Gandhar oil field 
which can probably be the biggest onshore 
od field in the country_ It is about 75 kms. 
South West of Baroda. Out of 1 4 wells 
drilled so far. 1 3 have proved to be hyd fO-
carbon bearing. 

(c) and (d). Yes, Sir. In the first phase 
of development about 36 locations have been 
identified for driJ1ing. 

(e) RI. 326.68 crores. 

Japaaese assistance to Raichur 
Tbermal P01ler PlaDt 

7343. SHRI V. S. KRISHNA IYER: 
Will the Minister of ENERG Y be pleased 
to state: 

(a) wbether Government have proposed 
aoy scheme to tbe Japanese Government for 
assistance to Raichur Thermal Power Plant; 

(b) if so, tbe total amount of the scheme 
10 proposed to tbe Japanele Government; 

(c) the steps taken in tbil reprd; ao4 



2'1 V A1SAitHA I, 19o, (SAKA) 222 

(d) the units to be taken up with the 
Japanese assistance ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY «(SHRIMATI 
SUSHI LA ROHTAGI) : (8) to (d). The ex-
ten';ion stage of the R aichur thermal power 
project (Unit 4; 21 OMW) has been included 
in the loog term list of projects for loan 
assistance from the Overseas Economic Co-
operation Fund, Japan. The project which is 
estimated to cost about Rs. 225 crores has 
oot yet been formally posed for assi;tance 
from Japan. 

Adoption of commercial system of 
accounting by State Efecfricib Boards 

7344. SHRI V. S KRISHNA IYER· 
Will the Mtnister of ENERGY be pleased t~ 
state : 

(a) the number of States which ha"e 
adopted commercial system of accounting in 
State Electricity Boards; 

(b) the State Electricity Boards which 
are not maintaining the commercial system 
of accounting; and 

(c) the action taken for adoption of 
commercial system of accounting by all the 
State Electricity Boards in the country? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHI LA ROHTAGI): (a) and (b). The 
Electricity (Supply) Annual A ccount Rule~, 

1985 prescribe a commercial accounting 
system for adoption on uniform basis by aU 
State Electricity Boards. According to the 
information avaIlable, action bas been initi-
ated in tbis regard by all the State Electri-
city Boards. 

Storaae complex at New Manlalore 
Port Trust by F.e.l. 

7345. SHRI V. S. KRISHNA JYER: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

Ca> whether the Food Corporation of 
lodi, 4008 not bave its own storaae compl,,, 

at New Manplore Port Trust; 

(b) if so, whether there is any proposal 
for construction of godowns of 20,000 M1· 
capacity during Seventh Plan period; and 

(c) if so, its details and when the con-
struction is likely to start ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): (a) The Food Corporatioo of 
Iildia does not have its owr. storage complex 
at New Mangalore Port. 

(b) There is no sucb proposal at present. 

(c) Does not arise. 

Manufacture of PenicfIJia by Karaataka 
Antibiotics and Pharmaceuticals Ltd •• 

Bangalore 

7346. SHRI V. s. KRISHNA IYER: 
Will the Minister of lNDUSTRY be pleased 
to state: 

(a) the total quantity of Penicillin dl11l 
like injection. tubes etc., manufactured by 
Karnataka Antibiotics and Pharmaceuticals 
Limited. Bangalore a joint sector undertak-
ing, during 19t! 6; 

(b) tbe total requirement of the penicillin 
drug in tbe country; and 

(c) whether Government propose to take 
steps to increase production of penicillin 
drug by the above undertaking ? 

THE MUUSTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO-CHEMICALS IN THE MINISTRY 
OF INDUSTRY (SHRI R. K. lAI 
CHANDRA SINGH) : (a) The total quantity 
of PeniciHin drugs manufactured by 
Kamataka Antibiotics and Pharmaceuticals 
Limited during 1986 was 129.18 laths Nos. 

(b) The Working Group on Druss and 
Pharmaceuticals for the Seventh Five Year 
Plan have estimated a requirement of 450 
M MU for 1986-87 aDd 520 MMU bJ 
1989·90 for Penicillin bult. 
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(c) The company bas proposed to in-
crease their production of penicillin druls 
from 129.18 latbs to 312 55 lakhs Nos. 
darina 1987. 

Vodng rights to DOD-resident IDdiaDs 

7347. PROF. P. J. KURIEN: Will the 
Minister of LAW AND JUSTICE be pleased 
to state: 

<8> whether there is any proposal before 
Government to confer voting rights on non-
resident Iodia ns: and 

(b) if so, the details thereC'f ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SURJ H. R. BHARD\\' AJ) : (u) No, Sir. 

<b) Does not arise. 

PftdiDg C8!geS for LPf; ageocies In 
Patbanamtbitta .ltd ldokki districts 

of Kerala 

7348. PROF P. J KURIEN: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pJeased to state : 

• (a) whether some applications are pend-
JOI for grant of distributorship of cooking 
185 in the Patbanamtbitta and Jdukki dis-
tricts of Kerala; and 

(b) if so, the number of pending applica-
tions al well as the nurrber of agencies 
soia. to be sanctioned in these districts to-
_her with the names of places? 

THB MINISTER OF STATE OF THB 
MINISTRY OF PETR.OLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MJNlSTRY OF FINANCE 
(SHRI BRAHMA DUTY): (a) and (b). 
While there are DO applications pending for 
pant of LPG distribuiorsbip& in district 
Idukki, the oil industry bas received applica-
tioos for four LPG distributorships at tbe 
followiJallocatioos in district Patbanamtbitta 
which are pcndiD8 (or selection of diatribu-

ton: 

S. No. Name of Place 

1. Aranmula 

2. Mallapally 

3. Konni 

4. TiruvaUa 

No. of applica. 
tions received 

41 

6S 

38 

81 

Duty rree Import of power leaeraton 

7349. SHRI NARSING SURYA-
WANSHI : Will tbe Minister of INDUSTRY 
be pleased to state : 

\a, whether tbe Chairman, Basic Cbemi-
cal Pharmaceuticals and Cosmetics Ex,ort 
promotion Council (CHEMCXIL) bas urged 
upon Union Government for duty free 
imports of power generators and diesel 
required by exporters in the industry as 
well as exemption of such units from power 
cuts and necessary rebate in tariff; and 

(b) if so, the decision taken on these 
demands? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) No sucb request bas been received. 

(b) Does not arise. 

IDjaaetlODs Issued by MRTP 
COIDmI sstoa 

7350. SHRI KAMLA PRASAD 
SINGH: Win the Minister of INDUSTRY 
be pleased to state : 

(a) the number of ex-parte injunctioDI 
issued by tbe Monopolies and Restrictive 
Trade Practices Commission dUriD, the last 
three montbs; 

(b) tbe det.ill aDd feet. tbereof; and 
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(c) the Dumber of applications for 
in. of injunctionl pondin. with tbe Com-
mi.loD at pl'elent ? 

MRTP Commission Paned ex-parte iojuoc-
tion orden in 1 S cases. 

THB MINISTER OF STATB IN 
THB DBPARTMENT OP INDUSTRIAL 
DBVELOPMENT IN THB MINISTRY Of 
INDUSTR.Y (SHaI M. ARUNACHALAM) : 
(a) Between 1.1.1987 and 31.3.1987 the 

(b) A statemeDt is liven below. 

(c) As on 31.3. t 987. seventy seven 
injunction applications were pendiDI with 
the Commission. 

State .... 

Ex-part. '"ju"ctlon, I".d durin, JflIIua,y, Peb"'tlry aIId Marcil, 1987 

81. Name & Address of Brief particolan of tbe case 
No. respondent 

1 2 

I. MIs. India Rayon 
Corporation Ltd., 
Bombay. 

2. MI •• Modern suit-

iDa Ltd., Jaipur. 

3. MIs. Universal 
LugqeMfg. 

Company. Bombay. 

4. MIa. Bharaav 

CliDIc, Oaya 
(Blta.r). 

5. N/I. IOFIC Leas· 
illl Ltd., New 
DoIbI. 

3 

The advertisement issued by the company 
stating that the investor wiil earn more 
than 80 per cent per annum on the invest-
ment and that the market price of one 
equity sbare to be allotted OD conversion 
will be Rs. 76.50, was found misleading. 
An injunction order was, therefore, issued 
so as to safel1l8rd the intorests of the 
investinl public. 

Issue of debenture linked equity sbares 

announced by tbe company was found 

prima facie in tbe nature of a restrictive 
trade practice and an injunction order was 
accordina1y issued. 

-do-

An advertisement with a head ina 'S3phtd 
Dagb' issued by tbe company was found 
misleadiDg and as such an unfair trade 
practice under the MltTP Act. 

Tbe scbeme launched by tbe company 
under tbe Dame 'Pact Gold BoDd System' w.. iD tho nature of vollir trade prlcti~ 

Date of palSin. 
of ei-parte in-
junction order 

4 

9.1.1987 

22.1.1987 

29.1.1987 

1.1.1987 
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6. N/s. UDiveraai 
Lugap Maou-
facturinl Co. Ltd • .. 
Bolbbay. 

3 

OD account of its beiDl ralS~ 8i1d mIs-
leading and an iajuDctioa order was. 
accordingly I issued restralninl tbe com-
pany from carrying on tbe said unfair 
trade practice. 

The Compan), made a public issue of 
debenture linked equity sbares and issued 
an advertisement projecting unrealistic 
growth of turnover from RI. 40 crorea to 
Rs. J 00 crores. The said advertisement 
amoDnted to unfair trade practice under 

tke MRTP Act. 

7. MIs. Oriental Finance The Company made misleadinl statements 
& Exchange Co., and tall claims in tbe form of advertise-
Madras. ments with a view to allure the public to 

deposit money with tbe company. 

8. MIs. Dbarat Over- An interim injunction was issued against 
IC8S Finances & .he company for indulging io an unfair 
Industrial Investment trade practice of making tall claims in 
Corporation. Madras tbe form of advertisements while soliciting 

9. MIs. Stallion Shos 
Ltd .• New Delhi 

deposits from tbe public. 

Advertisements issued by the company for 
promotion of sale of Shock Absorbers 

manufactured under tbe name 'Monroe-

Stallion'. were false and misleadiDg 
amounting to unfair trade practices under 
the MRTP Act. 

10. MI.· Bombay Flour The company was found indulging in the 
Merchants A!so., 
Bombay aod anotber. 

11. Mis. S. K. Aaro 
Enterprises Pvt Ltd, 
JIIIow Delhi. 

restrictive trade practice of issuinl direc-
tioos to its members not to deal with tbe 
applicant coorpany. 

The company i. enppd ill Ilucalyptus 
farmiog on commercial basis. Advertise-
ments issued by the company makinl 
misleadinJ hyperbolic claims about tbe 

fetVIllI or tbe hJvostment made in itl 

4 

19.1.1987 

29.1.1987 

19.2.1987 

27.2.1987 

. 
27.2.1987 

2.3.1 ~87 
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12. MIs. Saurasbtra Ball 
Pen (P) Ltd .• Bombay. 

13. MIs. Neba Leasing 
& Boldin. ~td., 
Now Delhi. 

14. MIs. Nalli Silk 
Traderss, Madras. 

1 S. Mis. Maogalore 
Bankers and Finan-
cial Corporation t 

~a~sal~re. 

business were considered a8 uo(air .... 40 
practices under tbe MRTP Act. 

The company was found indulgiDI in' tile 
restrictive trade practice of tic-up of one 

product witb another and a1locatinl speci-
fic territory/area. As a result, an interim 
injunction was issued restraining tbe 

company from refusing supplies of ball . , 
peDS and refills to the allrieved party, i.e. 
MIs. Ja,gumal Ved Prakash in its capacity 
as distributor. 

Tbe company was restrained from issuing 
any further advertisement containing 

misleading representations regarding their 
investment scheme launched in August. 
1985. 

The company was found indulging in 
certain restrictive trade practices in 
connection with a "reduction sale" at 

Srisankara Hall, Madras. 

An advertisement issued by the company 
offering unconscionable payment of in-
terest on tbe deposits invited from tbe 
public was found to be an unfair trade 
practice and an interim injuDction was 

issued to stop tbis. 

12.3.19'7 

20.~.1987 

2.3.1987 

25.3.11»87 

31.3.1987 

Openlnl of rural post omces in U.P. 
THE MINISTER OF STATE IN THB 

MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DaV): <a' It 
is presumed the Hon tble Member's question 
relates to 1987 and Dot J 978. 

73S1. SHRI KAMLA PRASAD 
SINGH: Will the Mioister of COMMUNI-
CATIONS be pl~sed to state: 

(a) tbe number of rural post offices 
plaDDCd to be opeD~d during 11978 in the 
districts of eastern UP., district-wise; and 

(b) wbother there is any propasal to 
open 000 post oII-x: in Naroli of tbe Jaunpur 
district of U.t'. in lbl noat fot\ltC t 

All the Postal Circles, includiDl Uttar 
Pradesh, have been asked to identity 'are&. 
where post offices are justified accordioa to 
tbe norms laid down. However, tbe actual 
number cJf post offices to be o .... '.ill 
depend uPO}] clearance by MiDi...,.- of 
F~ a~ in view o~ • baa OIl er.dGa 



of po,t~. ~It is, therefore, premature to 
indicate at this .tate as to how many post 
offices will be opened in eastem Uttar 
Pradesh in 1987. no position ma, be 
clear by NIle-July. 1987. 

(b) No, Sir. There ia no soeb proposal 
at pre.cot. 

Sale of products of co-operative aDd 
small sal. _It I ........ &lper 

Bazar 

7352. SHRI KAMLA PRASAD 
SINGH: Will tbe Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a> wbether it is a fact tbat Supar Bazar 
is Dot accepting thc products manufactured 
by units in co-operative and small acale 
sectors; and 

(b) if 10, the rea sops therefor and the 
.t~ps t8 keo for sale of products of tbe 
co-operatin and small scale units in Supar 
Bazar '1 

THB MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVIL SUP .. 
PUSS (SaRI GHULAM NABI AZAD) : 
(a) No, Sir. 

(b' Tbe question does Dot arise. 

8ottll .. -=-paelty or LPG ellladen 
ia West BeDp' 

735). SHRI HANNAN MOLLAR: 
DR.. SUDHJR ROY : 

Will the Minister Qf PETROLEUM 
AND NATUR.AL GAS be pleased to state; 

(A) tbe bodli.. capacit) of cooking .as 
cydindeu per day ia West Benaal; 

(b) the per day distribution of coolin. 
au cylindcR in the Stale; and 

(c) bow tbe surplus c)linders if any. are 
beilll utiliwd 7 

THB. MINISTER OP STATE OF THE 
MINIS lilY OP PETROLEUM AND 
NATUR.AL GAS AND MINISTBR OP 
STATE IN THE MINISTRY Of FINANCE 

2S2 

(SIfRI BRAHMA DU1T) : <a> The ca.-city 
of LPG Bottlin, Plants in West BeapJ i, 
presently around 20.000 CYlinder per dB,. 

(b) The .verap demand in We.t .npl 
it around 15,000 cyliodors per day. 

(c) The IUrpJUI qliDden are auppUod 
to ne1lbbouri1)1 Statel like Ori_ IDd 
Bihar. 

Dl"'tl. rated by V_.patl Val. 
18&1_ ...... 

7354. SHRI HANNAN MOLLAH: 
Win the Minister of FOOD AND CIVIL 
S UPPUES be pleased to state : 

(a) wbether it is a fact that the VaDal-
pad maoufacturers in Eastern reaion are 
faciDa an extremely critical situation owiaa 
to scarce availability of indiaeoous oila; 
aad 

(b) if so, the measures taken to ease 
tbe situation ? 

THE MJNISTER Of STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP .. 
PLIES (SHRI GHULAM NABI AZAD): 
(a) aod (b). The availability of indipnoUB 
oils in the eastern 'esion may be Jess as 
compared to otber reaioDS. However, vanas-
pati units obtain their requirement of edible 
ons from all over the country. Units in 
eastern and southern zones have been 
allocated 10 per cent addidonal imported 
oil, at commercial rates since 16th March, 
1987 only to compensate for lack Of local 
availability of expeller mustard/rapeseed oil 
permitted iD manufacture of vaoaspati. 

r Tra"l/ofton] 

AppolDhDeDt of ehalrm •• sact .... g. 
Ing .'reetor 10 "l"taD Paper 

CorporatJOII Ltd. 

7355. SHRI BARISH RAWAT: Will 
the Mini.ter of INDUSTRY be pleated to 
state : 

(a) whether reaulu CMirman aDd 
MaDaliDi Director ltayo bleD appc;joted ill 
the Hind.tan Paper Corporatioa Ltd.; IDd 



(b) if not, tbe time by which these 
appointments are likely to be made there ? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF PUBLIC ENTER.-
PR.ISES IN THE MINISTRY OF INDUS-
TRY (PROP. K. K. TBWARY): <a> No, 
Sir-. 

(b) Ahhouah every dort is made to 
fill up all vacancies as expeditiously as 
possible, it may not be possible to indicate 
a time limit. 

PeadlDI applicatioDs for telephoDe 
coDDeCtiOD 10 Almora, Pithoragarh 

and RaDikhet cities iD U.P. 

7356. SHRI HARISH RAWAT : Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(8) the number of applications for 
providing telephone connections pending in 
Almora, Pithoragarb and Ranikbet cities in 
Uttar Pradesh upto 31 st March, 198'1; 

(b) wbetber Government propose to 
increase tbe capacity of tbe Telepbone 
exchanges in tbese cities with a vjew to 
providinl telephone facility in tbis backward 
acea; and 

<c) if so, the time by wbich telephone 
connections will be provided to those 
persons whose applications are pending 
there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHIU SONTOSH MOHAN DEV): (a) 
The number of applications pending for 
providing telephone connections in Almora, 
Pitboralarb and Ranikbet cities as on 
31-3-1987 are 53, 1 and nil respectively. 

(b ) Yes, Sir. The Government proposes 
to merease tbo capacity of Pithoragarh and 
Ranikhet Excbaolcs. However, there is no 
proposal at prescnt to expand the Almora 
excbaDlO. 

(c) The telephone connection" at P~thora­
prb and Raaikbet excbaDlCS WID be 

released shordy after testiDa of excbaal., 
which are planned for completion in the 
second quarter of 1 987 -88. 

(English] 

POit otBee let on fire i. ,_.w .. 
(pUDj.b) 

7357. SHaI YAS HWAN TRAO 
GADAKH PATIL : Will tbe Minister of 
COMMUNICATIONS be pleased to state : 

<a> whether a post office at pbqwara, 
Punjab was set on fire recently; aDd 

(b) if so, he loss suffered '1 

THE MINISTER OF STATE IN THE 
MINISTR Y OF COMMUNICATIONS (SHaI 
SONTOSH MOHAN DEV) : <a> Yes, Sir. 

(b) The approximate loss is Rs. 
) 2196.S0 in sbape of postage stamp and 
cost of furniture burnt. 315 unsold National 
Savings Certificates of the face value of 
Rs. 382800.00 and 214 unsold Indira Vikas 
Patras of the face value of Rs. 4,40,500,00 
have been taken away by miscreants. 

Import of pulp by paper mills 

7358. SHRI SOMNATH RATH: Will 
the Minister of INDUSTRY be pleased to 
state : 

<a) whether any paper mills bave impor-
ted pulp in the Jast two years; and 

(b) if so, the det_iIs tbereof; 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF INDUSTRIAL DBVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
<a> and (b). The import of paper pulp is 
under Open General Licence, and paper 
mills import pulp under this facility. Details 
with regard to the import of pulp by paper 
mills aro not available. However. the total 
value of import or aU kinds of pulp aocl 
waste paper into tbe couDtr, is as followa : 

Year 

1984-85 
1985-86 
1986-87 
(Aprn-Dec.) 

176.23 
235.98 (pnmsioDa1) 
171.9 S (provilioaal) 
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s ..... b, a.eaa of ladustrlal Costs 
and Prices 

7359. SaRI RAJ KUMAR 1tA1: WHI 
the MiDister of INDUSTRY be pleased to 
state: 

<a> the details of Bureau of Industrial 
Costs and Prices studies ordered by Govern-
mOJlt ~d conducted by tbe BICP in 1984, 
1915, and J 986; 

(b) how many of them have been com-
pleted so for; and 

Year Industrial Bulk 
Products Drugs 

1'84 34 20 

1985 26 17 

1986 44 22 

(c) the rpasons for tbe deJa)' in C9fD. 
pletioD and the details of action taken OD 
completed cost studies ? ~ 

THB MINISTBR OF STATB IN TB8 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY OP 
INDUSTRY (SHRI M. ARUNACHALAM) : 
(a) The details of studies undertaken by 
Bureau of Industrial Costs an" Prices at 
Government's instance are as follows: 

Formulation Total 

1335 1398 
1~69 1412 

2167 2233 
-- -----------

(b) The number of studies completed so far are given below : 

Year Industrial Bulk 
Products Drugs 

1984 18 14 

1985 22 23 

1986 21 31 

(c) The studies of tbe Bureau are all 
time CGDSUtOiDI. The Bureau frames its own 
work,P1an for each study. Wherever the 
apoDOIOrina authority prescribes a tim~­
limit for ~mpletion of a study, the same IS 
adbered to. Tbe Itudy reports, on comple-
tion. are forwarded to tbe administra dve 
UiJdstriel ~ce(Ded which take further 
follow-up aclion. Tbe Bureau·s reports are 
advisoQ iQ nature and it is for the concclned 
Millistrios to complete action tbereon. 

pSF COlt ltady by .a.eau of I.adas-
trial COlts aDd prices 

7360. SHRlIt.AJ KUMAR llAI : Will 
the Mia .... of JNDUSTR Y be pleued to .... : 

Formulations Total 

1320 1352 

1269 1314 

1916 1968 

<a> whetber it is a fact that the Bureau 
of Industrial Costs and Prices bas completed 
the PSP COlt study; 

<b) if 80, what are its findings; and 

(c) the details about Gover~ment's .plan 
to implement tbe recommendations of the 
Bureau? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO·CHEf\{ICALS IN THE MINISTR. Y 
OF INDUS:IRY (SHRI R. K. JAI-
CHANDltA SINGH): (a> Tbe cost study 
of polyester staple fibre initiated by Bureau 
of Industrial Cost and Prices bas not beeD 
co~pleted yet • 
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(b) and (c). Do dOt arile. 

Jaereale f. prfee. or stemetfl 

7361. SHRI RAJ K.UMAR RAI : Will 
the Minister of INDUSTRY be pleased to 
state : 

(a) whether it is a fact that the prices 
of Stemetil preparations, an esssential medi-
ciDe, went up by SOO per cent durini tbe 
last five years; 

(b) wh\it was tbe price of each of these 
preparations in year 1980 and what is the 

present price 01 eacb; aod 

(c) the rtasooa for steep rile id prices ? 

THB MINISTER. OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO-CHEMICALS IN THE MINlSTltY 
OF INDUSTR.Y (SHRI R. K. JAJ-
CHANDRA SINGH): (a) and (b). Stemetil 
preparations belong to the price decontrollid 
category and the manufacturers are free to 
rivise their prices. 

(b) The information to tbe edent 
available is given below: 

Sl. Name of tbe Pack Size Price in Present 
No. Product 1980 Price 

-------- - _--

1. Stemetil Injection 10 amp. Xlml 6.96 40.11 

2. Stemetil Injection 10 ml 3.15 28.42 

3. Stemetil TabJe lOx Smg 0.88 5.'9 

4. Stemetil Table 10 X 25mg. 1.40 8.73 

(Tro",flatlo" J 

Power proJect near Jalkberi, Punjab 

7362. SHRI BALWANT SINGH 
RAMOOWALIA: 

SHRI TElA SINGH DARDI : 

Will the Minister of ENERGY be pJea-
sed to state: 

(a) whether a project for power genera-
tion hal been undertaken near Jalkberi in 
Punjab with Central financial assistance; 

(b) if so, tbe time limit fixed for its 
completion; and 

(c) the time by which the construction 
work is likely to start OD tbis project? 

THe MINISTER. OF ENERGY AND 
M~NlSTER OF STEEL AND MINBS 
(SHRI V~ANT SATHE): (8) to (c). Yes. 
Sir. A pilot power plant to ,enorato 10 MW 

using waste rice straw is planned to be lit 
up at Jalkheri, Punjab with financial ad 
technical assistance from the Central Depart-
ment of Non-Conventional Energy Sources. 
The plant is expecled to be ready in mid 
1989. Construction work at site is likely to 
commence in second baIf of tbe curre\ft year. 

G~Dera thha of power from rice bra-

7363. SHRI BALWANT SINOR 
RAMOOWALIA : 

SHRI TElA SINGH DARDI: 

Will the Minister of ENERGY be plea-
sf"d to state: 

(8) whetber it is possible to aeitera16 
power from rice bran; 

(b) if so, tbe racts in this -reprd; 

(c) whether work to set up projects lor 
this purpose bas been started in tbe COQIltry; 

(4) if so, tbe details in this teprd; and 
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(0) tbe time by which generation of 
power II likely to atart under these projects ? 

TRB MINISTER OF ENERGY AND 
MINISTER. OF STEEL AND MINES 
(SBIU VASANT SA.THB) : (a) and (b). 
Althouah rice bran through combustion and 
..... tioD of steam could be used for 
aeoeratioo of power it would be expensive to 
do so. u rice bran is presently used for 
production of rice bran oil and cattle feed. 

(c) No, Sir. 

(d) aDd (e). Not applicable. 

PoIIe, OD public sector 

7364. DR.. KRUPASINDHU BHOI : 
SHRI PRATAPRAO B. 

BHOSALE: 
SaRI JAGANNATH PATTNAIK: 

wm the Minister of INDUSTRY be 
pleased to atate : 

(a) whether Government have finalised 
• 08. policy with a view to reform the 
public sector, including revampinl of the 
procedure for recruitn:ent and selection; and 

(b) if 10, the salient features tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS-
TRY (PROF. It. K.. TBWAR.Y): <a) and 
(b). AI announced by the Prime Minister in 
his Buctae! Speecb a Wbite Paper on Public 
Sector is beiDa prepared. 

New publle tele""'_' III DeW 

7365. SHRI P. M. SAYEBD : Will the 
MiDiatet of COMMUNICATIONS be plea-
led to atate : 

(a) wbether Government have a plan to 
iDIfaI ..... Dumber of public telepbones in 
Delhi; 

(b) illO, tbe criteria to select tbe loca-
tioD for the purpolej 

(c) whether tbe far ftuDi colonies would 
also be covered by the scheme; 

(d) the approximate Dumber of public 
telephones to be installed and total amouDt 
earmarked for tbe purpose; 

(e) tbe time by which the scheme is 
likely to be implemented in full; aDd 

(f) whether similar plans for otber cities 
in the country have also been cbalked out 
and if so, the details thereof? 

THB MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONtOSH MOHAN DEV) : <a) 
Yes, Sir. 

(b) Public Telephones are liberally 
opened at Places where these an' netded most 
like hospitals, airports. railway stations, 
cinema bouse etc.; and also in localities 
where people may not be able to afford 
telephone of their own like JbuUi, Jhonpadi 
and slum areas. 

(c) Yes Sir. 

Cd) and (e). Subject to availability of 
suitable sites. availability of exchange capa-
city and feasibility there is a prolramme to 
open about 5.000 additional public 
telephones in Delhi durin. tbe remaininl 
period Seventh Five Year Plan. No specific 
amount is necessary to be allotted for the 
purpose. 

(f) Yes Sir. There ia a proaramme to 
open about 4.000 public telephones in 
various cities in tbe country during the 
current fiDaocial year at places enumerated 
vide reply to part (b) above. 

Coallr.actloa of GodoWIII by F.e.l. 
iD Bibar 

7366. DR. G. S. RAJHANS: Will 
tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(8) whether there is any proposal uDder 
the coDsideration of Government to coni-
truct more Food Corp,oration of India 
lodowDs for storiDI foodarainl in Bibari 
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{b) if so, tile detan. thereof; aDd 

(c) the amount earmarked for that pur-
#pose duriOl tbe curreot tlnancial years? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLmS (SHal OHULAM NABI 
AZAD) : (a) to (c). As on 1.3.1987, 
tbe covered storage capacity for foodgraiDs 
witb tbe Food Corporation of India in Bihar 
... 6.92 lakh tODoe •. In additioD, a capa-
city of 13,330 tonoes bas been taken up for 
construction at two centres at an estimated 
cost of Rs. 86.38 lakhs. 

Rural electrlfieatioD programme 

7367. SHRI K. RAMAMURTHY: 
Will tbe Minister of ENBRGY be pleased to 
state: 

(a) how many State Electricity Boards 
have now got computer base to plan for 
massive rural electrification programme; 
aDd 

(b) tbe objectives being served by the 
Central Institute of Rural Electrification, 
Hyderabad? 

THE MINISTER OF SY A TB IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI): (a) Three State 
Electricity Boards bave set up computer 
centre. for system improvement and distri· 
bution planning connected with rural electri-
fication programme. 

(b) The Central Institute fOr Rural 
Electrification at Hyderabad has been set up 
as a centre for training, research and consul-
taocy in tbe field of rural electrification. The 
IDititute provides training to junior Jevel, 
middle level and senior level officers of tbe 
State Electricity Boards and State Govern-
menu in the country on various aspects of 
pi_ODiN and implementation of rural electri-
fication prolramme. 

Coafereaee for Food aad Civil 
Sapplles MIDlsten 

-&HRI NARSING SUR.YA .. 
WA;NSIH : 

WBI tbe Minister of FOOD AND CIVIL 
SUPPLIBS be pleased to state : 

(a) the decisions takeD at the Conference 
of Food and Civil Supplies Ministers of 
States aod Union Territories held iD New 
Delhi on 20 February. 1987; and 

(b) the actioD taken thereon? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND MINISTER 
OF FOOD AND CIVIL SUPPLIES 
(SHRI H. K. L. BHAGAT): <8> and 
(b). In the Conference held 00 20 
February, 1987, the Food and Civil Supplies 
Ministers of States/UTs welcomed the 
various provisions of Coosumeer Pro~ioo 
Act, 1986 and assured their full co-operation 
in implementing tbem in letter and spirit. 
Few participants expressed apprebension 
regarding black"mailing of traders by few 
unscrupulous elements on which it was re-
commended that sucb problems could be 
tackled by tbe quasi-judicial machinery which 

. bas power to dismiss frivolous complaiots as 
well as by developing a responsive and res-
ponsible consumer movement. Some of the 
representatives referred to tbe con5traint of 
resources and desired budgetary support for 
setting up tbe statutory institutions conceived 
in tbe Act. Tbe issue of providing n.-cessary 
funds to the States/UTs for implementinl 
the consumer protection Act was taken up 
with the Planning Commission wbo have 
agreed to include consumer protection as a 
plan item in the remaining years of tbe 
Seventh Five Year Plan. They have also acre-
ed that funds for fulfilling the obligations of 
Consumer Protection Act and other measures 
may be provided by the States through inter-
sectoral adjustments/savings. 

STD facilities i. J ....... r 

7369. SHRI AJAY MU~HRAN : Will 
the Minister of COMM UNICA TJONS be 
pleased to state : 

(a) tbe cities/towns from which one way 
STD facility to Jabalpur is avaDable at 
presc ot; and 

(b J when both ways STD will be avail-
abl" (rolP Jabalpgr to tbOt' cities ? 
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TRI! MINISTER OP STATE IN THB 
MlMlSTRY OF COMMUNICATIONS 
(88&1 SONTOSH MOHAN DEV): (a) 
'here 18 00 city/town bavin, ooly one wal 
STD facility to Jabalpur. National Sub-
ICtibon Diallina (NSD) facility is available 
from Jabalpur witb a number of eities/towns 
through Trunk Automatic Excbange, NalPur. 
In addition, Bhopal can be accessed by 
Jabalpur on level '9' also. 

(b) Does not arise io view of (a> above. 

tn-as/ado,,] 

s.ppl, of Coal to Coal Depots In 
Madby. Pradesh 

7370. SHRI DILBEP SINGH BHURIA: 
Will tbe Minister of ENERG Y be pJeased to 
state : 

(a) whetber coal and coke were not 
supplied to new coal depots sel up in 
Madhya Pradesb durinl19S4 and 1985 by 
eoal Iodia Limited; and 

(b) if 10, the reasons therefor ? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SRRI VASANT SATHE) : (a) Coal India 
released coal to all depot bolders of Madhya 
Pradesh who were sponsored by the com-
missioner of Industry. Government of 
Madhya Pradesh within the quota allocated. 
Coal is also flee!y available from certaio 
specified collieries of WCL u~der liberalised 
sale scheme without spoDsor~h'p. 

(b) Does not arise. 

Power ..... jeda i. Mad: fa Pradesh 

7371. SHRI DILBEP ~INGH BHURIA: 
Will the Minister of ENERGY be pleased to 
state : 

Ca) whether Madhya Prafiesh wiD race 
.bortap of power by the erd of Seventb 
Pive Yea ... Plan period if Indira Sarovar 
(Bodhabat) an4 Narmada Sapr Hydel Pro-
~ 4rf .,t cpnstrvcted blebat time; aoc) 

(b) if so, wbetber Government propose 
to sanction some tbermal power projects in 
lieu of the above two projects in order to 
meet tbe shortaae of electricity in the 
State ? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGJ): <a> and (b). Indira 
Sarovar (Bodhahat)-4 X 125 MW and 
Narmada Sagar-8 X 125 MW proj~cts are 
not included for yielding benefits during tbe 
Seventh Plao. Madbya Pradesh is likely to 
be surplus in Energy availability by the end 
of the Seventh PlaD period. 

Manuf.cture of Cadbury BismUs 

7372. SHRI BHATTAM SRIRAMA 
MURTY : Will the Minister of INDUS-
TR Y be pleased to state : 

<a> wbetber it is a fact that manufacture 
of biscuits is reserved for the small scale 
sector; and 

(b) if so, the reasons for anowing 
Hindustan Cocoa Products, aD affiliate of a 
multinational '·Cadburyt, to eDter this indus-
try and introduce cadbury biscuits in tbe 
market? 

THB MINISTER OF STATE IN THB 
DBPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
<a> Yes. Sir, 

(b) MIs. Hindustan Cocoa Products Ltd. 
are not manufacturing biscuits. However J 

biscuits are manuracrured by MIs. Kiran 
Biscuits and Foods Ltd, Hyderabad which is 
a small scale unit. MIs. Hindustan Cocoa 
Products Ltd. have provided them with the 
recipe and allowed tbem to use tbe brand 
name "Cadbury's. It 

Theft of Iron from NeJYeIi Llplte 
Corp ora tioa 

7373. SHill N. DENNIS: Will the 
Minister of ENERGY be ,t". tq ,'ate: 
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<a> whether 8 Jarae quantity of iron was 
stoJen from tbe Neyveli Lignite Corporation 
at Neyvell in Tamil Nadu duriDa 1986; 

(b) the quantity stolcn and its value; 
aDd 

Cc) tbe steps taken to apprehend the 
culprits '1 

THE MINISTER Of ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI V A "ANT SATHE): (a) and (b). 
About 148 tonnes of steel, 100 tonnes of 
cement and 200 asbestos sbeets estimated at 
approximately Rs. 12 lakhs in an are re-
ported to have been removed fraudulently 
from tbe Neyveli Lignite Corporation during 
1986. 

(c) An offence under section 407, 420, 
477 IPC has been registered by the police 
and is under investigation. 

Public undertakings in Tamil Nadu 

7374. SHRI N. DENNIS: -Will tbe 
Minister of INDUSTRY be pleased to state: 

<a> the names of public sector units 
under tbe administrative control of the 
Ministry of Industry which are functioning 
in Tamil Nadu; 

(b) whether all these undertakings arc 
tegistered under tbe Companies Act; 

(c) the capital invested in tbem indivi-
dually; 

(d) tbe number of them making profit; 
and 

(e) the number of tbem running into 
losses 'I 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THB MINISTRY OF INDU~­
TB.Y (PROF. K. K. TEWARY): (a) aD~ (b/. 
Hindustan Pbotofilms Mfg. Co. Ltd. IS tbe 
only company under tbe Ministry of Industry 
.bleh ia haviol its registered of o~ce and 
..,. portioD of ita activity in Tamil Mad ... 

This is a company reailte. cd aoder the 
Companies Act. 

Cc) to (e). As on 31.3.1986 the invest-
ment in terms of equity and loaD in 
HiodustaD Pbotofilms Mfl. Co. Ltd. ... 
Rs. S 198 laths. Tbis company made a DOt 
profit of RI. 578 Jaths in 1985-8d. 

Charges for ad"ertlsmeatl ID T ele-
pboDe Directory 

737S. SHRI SHANTARAM NAIK: 
Will the Minister of COMMUNICATIONS 
be pleased to state the ad\#ertisement char,. 
fixed by tbe Mabanag!lr Telepbone Ni .. m 
Limited for printing advertisement5 in tbe 
Telephone Directory ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): Publi-
sbing of Telephone Directories tbroUlb 
award of comprehensive contract to private 
parties is to be undenak::n by Mabanagar 
Telepbone Nigam Limited for the first time. 
No rates for the advertisements to be pro-
cured by the contractor appointed for the 
publication of the directories, are to be pres-
cribed by the Nigam. 

Public Sector Projects I. Goa, 
Daman and Diu 

7376. SHRI SHANTARAM NAIK : 
Will the Minister of INDUSTR Y be pleased 
to state: 

(a) the number of Central Public Sedor 
Projects situated in tbe Union territory of 
Goa. Delman and Diu and what has been 
their performance so far; 

(b) whether Goverement propose to 
establish any new projects in the territol7; 
and 

(c) whether Government are satia6ed 
with the per(ormaoce of tbe existiDa pro-
jects ? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PlUSES IN THE MINISTRY OF INDUS-
TR.Y (PROF .. K. ~ TBWAaYj: tal &Del 
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(e). Tile public enterprises oamel, Goa Sbip-
yard. Ltd., and tbe Goa Aod.,iotica aad 
Pharmaceuticals Ltd. are situated and havio. 
tboir reai~tered office in tbe Union Territory 
of Goa. Daman aDd Diu. Goa Sbipyard Ltd. 
Dlade a net profit of Rs. 74 lakbs, 'R8. 401 
Jakbs aDd Rs. S 6 4 laths respectively durinl 
1983-84, 1984-85 and 1985-86. Goa ADd-
biotics and Pharmacouticals Ltd. on tbe other 
band incurred nct loss of Rs. 9 lakhs. Rs. 

t 
41 laths and Rs. 35 laths durina tbis period. 
There is always scope for improving tbe per-
foroaaace of these enterprises and various 
r.teps arc beina taken in this direction. 

(b) No proposal to set up any major 
Public Scctor Project is UDder conSideration 
at present. 

011 wells caugbt are 

7377. SHRI SHANTARAM NAIl{: Will 
the MlDister of PETROLEUM AND 
NATUAL GAS be pica sed to state: 

(a) tbe number of oil wel:s which 
caupt fire in tbe last two years; 

(b) the names of tbese oil wells and 
tbe places wbere tbey are located; 

(c) tbe total loss caused on acooODt of 
these fires; 

(d) whether experts from within India 
aDd abroad were called to extiDlUisb theee 
fires; and 

(e) tbe amoant paid to these experts? 

THB MINISTBR OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATUR.AL GAS AND MINISTER OF 
STATE IN THE MINJSTRY OF FJNANCE 
lSHRI BRAHMA DUTT): Ca) One. 

(b) South Kadi WelJ No. 53 'in Ahmcda· .... 
(c) Ill. 1.974 crores (estimated). 

(') Y CI, Sir. 

(c) No paJllDetlt ... made b, ON<iC. 

........... ......" 

7378. SHill SHANTABAM NAJ¥..: 
Will tbe Minister of INDUSTRY be pleased 
to state : 

(a) wbether the Union Territory of Goa 
Daman and Diu have cbalked out aD; 
industrial policy of ita OWD keepinl in \liew 
tbe territory's environment; aod 

(b) if so, tbe salient features of the 
policy ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL DEVE. 
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
(a) and (b). Tbe Industrial Policy ResolutioD 
of 1956 provides tbe basic framework of tbe 
policy of tbe Government in tbe industrial 
field and this continues to be operative 
tbrouthout tbe country. However within 
the overall provisions of tbis policy the State 
Government/Union Territories formulate 
their own policy. Thc Ministry of Industry 
havc not so far received any copy of tbe 
policy. if any, framed by tbe Union Territory 
of Goa, Daman and DIU. 

MaD.facture of digital mlerowa 'e 
traDlmilSloD equipmeD' wltb 

Japaaese eollaboratioa 

7379. SHRI SATYENDRA NARAYAN 
SINHA: Will the Minister of COMMU. 
NICATIONS be pleased to state: 

(a) whetber ITI proposes to manufacture 
diaital micro-wave transmission equipment 
in collaboration witb a Japanese company; 

(b) if so, tbe reaSODS for chOOliDl 
J apaDese tecbnololY: 

(c) wbether IT!'s own research and 
development win. is stroo. in transmissioD 
tecbnolOlY particularly microwave tecbno-
l0tlY; and 

(d) jf 10, wbether it bal· made an, 
advaD« in developiol diaital microwave 
traaamiaioo tecbDolOU 7 

THE MINISTEll OF STATE IN TBB 
M!MlSlaY OF COM MUNJCAT IONS 
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(SHa.1 SONTOSH MOHAN DEV): (a) 
aDd (b). MIl Bbarat Electrona Limited' 
and Indian Telepbone IndUltries Limited 
(J.T.I.) are nelotiatiog with the Japanese 
Company (or manufacture of broadband 
Diaita) Microwave Transmission Equipment 
based on collaborative Agreement. The 
selection of lapaneae Company was decided 
on the basis of tender evaluation and the 
recommendation of Steering Committee con-
stituted for this purpose which bas been 
approved by the Government. 

(c) and (d). 1be I.T.rs own research 
and development wiDg in joint consultation 
with Telecommunications Research Centre 
of Department of Telecommunications is 
workiDlon design and devc)opment of other 
frequel\cies aDd speed transmission equip .. 
meot. One of tbem is being cleared for pro-
duction. 

Taking o'er of Mysore Electrical 
Industries 

7380. SHRI V. KRISHNA RAO : Will 
tbe Minister of INDUSTRY be pleased to 
state : 

(a) whether it is a fact tbat Mysore 
Electrical Industries (MEl) is facing some 
technical and modernisation problems; 

(b) wbether the State Government bas 
requested the Centre to take over Mysore 
Electrical IDdustries (MEl); 

(c) if so, tbe details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHLAM) : 
(a> The MYlore Electrical Industries Ltd .• 
BaDplore, a State Government undertaking 
of Government of Karnataka, had requested 
for approval of foreign technical collabora-
tioa with a Bellian Company for improve-
meat aad cost reduction of Minimum Oil 
Circuit Breakers, one of the products manu-
factured b)' tbem. This request was examined 
.oct approval for foreiln technical collabora-
,loa witb tbe Bellian Company was inued 

in March t 986 aDd this approval ha. alao 
been extended up to 13-9-1987. 

(b) to Cd). No request for take over ef 
tbe Company has been received by tbis 
Ministry from tbe State Government of 
Kamataka. 

Settlag .p or .lal paper pla.u 

738 t. SHRI AJOY BISW AS: Will 
tbe Minister of INDUSTRY be pleased to 
state: 

(a) whetber Government haw any .,._ 
to set up mini paper plants (50 TPD) with 
recovery and captive generation in Tripora; 
and 

(b) jf so, details of tbe plan ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY<SHRI M. ARUNACHALAM) : 
(a) There is no proposal to set up MiDi 
Paper Plants in Tripura durinl the Seventb 
Plan period in tbe Central Sector. 

(b) Does Dot arise. 

( Translation] 

Alloeatioll 01' "lIeat ID Uttar PIa .... 

1382. SHlU R.. P. SUMAN: WiD .. 
Minister of FOOD AND CIVJL SUPPLIBS 
be pleased to state : 

<a) the quantit' of wheat allotted" to 
Uttar Pradesh dwing the last three yean 
alongwitb tbe quantity of wbeat domanded 
by the State Government; and 

(b) the quantity of wheat actually lifted 
by that State duriq each year 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIBS (SHRl OHULAM NABI 
AZAD) : (a) and Ib). Tho demand, allot-
lDent aDd offtake of wheat in ...,.. of 
Uttar Pradesh durina the .ett tbree ,... 
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..... UDder: 

(In '000 tODDeS) 

1984 1290 1399.02 

1'85 1190 1944.77 

1986 990 2052.95 

OJ/i •• 

296.0 

621.0 

343.9 

0.-... of leleplloae esdlatlp ia 
Fal_bad. U. P. 

7383. SKRI R. P. SUMAN: Will tbe 
Miaiater of COMMUNICATIONS be pleased 
to atate : 

<a) the number of trlepbone excbanges 
opeoecl io Faizabad district, Uttar Pradesh 
duriDa the last three year. and the capacity 
of each of tbem; 

(b) wbether modern equipments bave 
__ installed in all these exchanges and they 
are _orkilll properly: 

(c) whether equipmeots in Akbarpur 
Tolepbonea &cbaoae aenerally remain out of 
order; aDd 

(d) if so, whether new equipments will 
be installed tileR and if not, tbe reasons 
therefor? 

THE MINISTER OP STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SRRI SONTOSH MOHAN DEy): Ca) 
MiDe acbanps of 25 line capacity eacb 
haw beea opcoed in Paizabad district durioa 
tile Jut tbree yean. 

(b) Yea. Sir. 

(c) No, Sir. The exchaoles is womiDa 
.dsfactorily. 

(d) Does Dot arise in view of (c). 

(s.,luh) 

eo.Jll)terllall ......... of I. T. I. 

73.... SIIIll V. S. VDAY A1lAOHAVAN: 
WII till MiD._ of COMMUNICATIONS .. ,h." to ..... : 

(a) whetber compute ..... tion bas beea 
done in tbe ftl'ioUI uDib of the lodiaD 
Telepbone Industries: 

(b) if 80. tbe detail. tbereof; 

Cc) wbether tbis bas roaulted in tbe 
retrencbment of a n, employees; and 

(d) if so, the details tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRf SONTOSH MOHAN DEV) : <a> and 
(b). Yes, Sir. Computerisation bas been 
done in areas of material accountinl. pro .. 
duction planning. pay rolls, sales accountinl, 
costin.. quality control etc. in Ba nla lore. 
Naini, and Rae Dareli Units of Indian 
Telephone Industries (ITI) Ltd. ')n tbe 
Srinagar and Pal.hat Units of I. T. I .• com-
puters are likely to be installed durin. 1987 .. 
88. At Mankapur Unit of I. T. I., two 
computers have been installed. One of the 
above computers is used for technical applica-
tions and tbe other computer is meant for 
commercial applications. 

(c) No, Sir. 

(d) Does not arise. 

EspansiOD of ladia. Telepbooe 
IDduatrles U.I ted 

7385. SHRI V. S. VJJAYARA-
GHAVAN: 

SHRI SRIKANTA DATTA 
NARASIMHARAJA 

WADIYAR: 

Will the Minister of COMMUNICA· 
TIONS be pleased to state : 

<a) wbetber Government bave a proposal 
for tbe expansion of lodian Telepbone 
Industries Ltd.; 

(b) if so, tbe amouot earmarked for 
tbe e:llpansion of Indiaa Telephone lneluatriea. 

(c) the debits of the scbeme prepared for 
the expansion of ITI in Banplore, Manka· 
pur, Palabat and also io Rae Baroli; aDd 

(d) tbe JC&I' by wblcb the oapaolioo pro-
..... 101 is upocted to be eomplete4 ~ 
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THB MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATJONS 

S(~HRI SONTOSH MOHAN DEV) : (a> Yes, 
Ir. 

(b) to (d). Government have approved 
Rs. 335 crores as the 7th Five Year Plan 
c~pital outlay for Indian Telepbone Indus-
tries ( I. T. I.) aaainst a projected minimum 
demand of Rs. 61 0 croros. Tbe resources of 
the I. T. I. throu'gb market borrowing, have 
been allowed to be stepped up by Govern-
ment keeping in view tbeir dea:and. The Plan 
outlElyenvisages provision for modernisation 
and completion of ongOing projects e.g. at 
Mankapur and Palghat, and a token provision 
of Its. 1 crore for tbe proposed second ESS 
factory at Bangalore. Provisions have been 
made of Rs. J 2.38 crores for transmission 
project at BangaJore and Naini and Rs. 46.S 
crores for pbase-1I1 expansion includiog 
DTAX (Digital Trunk Automatic ExctaDle 
Equipment) at Palfhat. A sum of Rs. 21.92 
crores bas been provided for telephone 
instrument projects of Bangalore and Naini 
Units. The above projects are likely to be 
completed by 1989-90. 

Decline In sale or Raslka 

7386. SHRI V. S. VIJAYARA-
OHA VAN ~ Will the Minis1er of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) wbetber the sale of tbe fruit juice 
Rasin bas declined in Delbi and other places 
over tbe years; 

(b) if so, tbe t!etails of figures of its 
sale during tbe last three years together witb 
ill production; 

(c) wbetber it is a fact that its sale has 
come down as compared to other soft drinks 
due to its faulty marketing policy; aDd 

(d) if so, tbe steps beiDI taken in this 
reprd? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIBS (SHR) OHULAM NABI AZAD): 
(a) and (b). Tbe production' and sale C'f 
RASIIC.A fruit drink. by Modern Food 
IDdustries (India) Limited from its fruit juice 
bottlio, plant at Delbi durin, tbe last tbroo 

yean are liveD below ! 

Year Production 

J 984·85 6.0S 
1985-86 7.24 
J 986·87 6.7S 
(provisional) 

(Filum in JatIa 
cratel--eacb crate 
of 24 bottle8 of 200 
mi. each) 

Total quaatilJ' 
sold 

6.00 
7.13 
6.52 

(c) and (d). Tbe decline in prod .. 1ioD 
and sale durioS 1986-87 was due mainI, 
to frequent breakdowns of tbe plant. Ia 
order to get over tbis problem, tbe Com.,..., 
bas undertaken complete overbaul of till 
plant. 

Setflag up of addit • .,.. Refiaerles 

7387. SHRI SYBD SHAHABUDDIN : 
SHRI CHIRANJI LAL 

SHAR.MA : 

V\'11l tbe Minister cf PETROLEUM AND 
NAT URAL GAS be pleased to state : 

(a) the particulars of the existiDI petro-
leum refineries in India with their iDstalled 
capacity, product-wise; 

(b) the number of additional rcfinerieI 
under construction; 

(c' the number of additional refiDerieI 
under planning; 

(d) the possible sites for tbe additiooal 
refineries under planning; and 

(e) tbe crit~ria for locatin. these refiae-
ries '1 

THE MINISTER OF STATB OF TBB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTBIl OP 
STATE IN THE MINISTRY OF FINANCB 
(SHRI BRAHMA DUIT): (a) A Stato-
PlCDt is Biven below, 
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(b) to (e). New refineries are proposed 
to let up at Karnal, Mangalore and in 
Allam. ReiDeries are located OD the basis of 

ftl'ioUI techno-economic criteria lacb u 
demand-supply balance of tbe area, ... ·Gao 
reports of eaportl. 

Refinery Installed Capacity Million 
tonoes/year 

Products 

I 2 

IOC. Diaboi O.S 

BPC, Bombay 6.0 

HPC. Bombay 3.S 

BPC. Visakb 4.5 

CRL, Cochin 4.S0 

MRL, Madras S.60 

1.3S 
, . 

3 

Motor spirit, Naphtha, Diesel, 
Kerosene, Wax Bitumen. P. 
Coke, Furnace Oil aDd Speical 
Solvents. 

LPG, Motor Spirit. Naphtha, 
A TF. Kerosene, Diesel. 
Bitumen, Sulphur, LSHS. 
Benzene Toluene and Special 
boiling solvents. 

LPG, Motor Spirit, Naphtha, 
ATF, Kerosene, Diesel, Lubes, 
Bitumen, Furnace Oils LSHS, 
Sulphur and Special boiliDI 
solveDts. 

LPG, Motor Spirit. Naphtha, 
ATF Kerosene, Diesel. Bitu-
men, Lubes and Furnace Oils. 

LPG, Motor Spirit, Naphtha. 

ATF Kerosene, Diesel. Bitu-
mea, Furoaoce Oil and 
lSHS. 

LPG, Motor Spirit, Napbtba, 

A TF Kerosonco. Diesel, Lubes 
Bitumen, Furnanee Oil, LSHS, 
Wax aDd Sulpbur. 

Naphtha. ATF. Keroeeae 
Diesel Furoance Oil .. d 

Coke, 
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1 2 

IOC. Gaubati 0.85 

Barauni 3.00 

Ko,sli 8.10 

Haldls 2.50 

Matbura 6.0 

Import, .lloeatioo ... prlee eoatrol 
of edible 011 

7388. SHRI SYBD SHAHABUDDIN : 
Will the Minister of POOD A ND CIVIL 
SUPPLIES be pleated to state: 

<a> the averale CIF price of imported 
edible oil durinl the current year so far; 

(b) tbe averp issue price of imported 
edible oil to tbe vaoaspati industry; 

(c) tbe statutory limit for its proportional 
cootent in the vanaspati produced by the 
iDdumy; 

(d) tbe aver. ox-factory price of vanu-
paU durio. tbis period; 

(e) tbe averap retail price or VlDaspatl 
ill Dallal; aael 

3 

LPG Motor Spirit, Naphtha, 
Kerosene. Dietel, P. Coke and 
Furnace Oil. 

LpG Motor Spirit, Napbtha. 
Kerosene. Diesel, P. Coke, 
CBPS, Slack Wax and Fur-
nace Oil. 

LPG, Motor Spirit, Naphtha, 
Benzene Toluea~. Keros.eoe. , 
ATF, Diesel, Bitumen, Par-
nance Oil and LSHS. 

LPG Motor Spirit, Naphtha, 
ATF, Kerosene, Diesel, Lubes 
Slackwax, Bitumen and Fur-

nance Oil. 

LPG, Motor Spirit, Naphtha, 
ATP, Kerosene, Dietel. 

Bitumen, FurDanee OJI, Sul-
phur and LSHS. 

(f) the break up of tbe mark-up betwceo 
the ex- factory price and the retail price. by 
yarious identifiable Components? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRl GHULAM NABI 
AZAD): <a> The Averalo CIP price per 
toone of edible oil imported by STC durin. 
financial year 1986· 87 is Rs. 4065/-
(Provisional) 

(b) The issue price of imported edible 
oil to vanaspati units is a follow : 

Reaular-Rs. 11,500/- per MT 
Commercial-Rs. 13,000/- per MT 

(c) At present 30 per cent of imported 
oil is permitted in mauuf&Cture of Vaoup8ti. 
AD additional allocation 01 J 0 per ceot 
imported oil at commercial rat. is permitted 
for East and Sou'b Zooo. 
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(4) TIle .-factory j)rice of vaD .... ti 
.... from RI. 320/·to RI. 330/. per tiD 
of 15 q. in Delhi. 

(.) 1be .vera. -retail prke of V8naspati 
varies from Ils. 23.'0 to R.s. 23.70 per tl. 

(f) The marain, Octroi and local sales 
taxes come to about Ra. 24/-per is 15 ta. 
till 01 VaMIppti in Delhi. 

- ... e1eetrlflatloa pro,lftts UDder 
aeadlc. Ia BI_ 

738'. SRRI SYEO SHAHABUDDIN: 
W-dl the "inistel' of ENERGY be pleased to .... : 

(a) the brief paniculars of the rural 
eIoota~D projecta presently uDder execu-
tion io Bibar; 

(It) tile brief panicot.n; of <uch projects 
UDder CODSicieration for 1 987·8 8; 

(0) tIM total Dumber of villages covered 
b, cacb of the projects; 

(d) the Damber of addition a) viJIa&el 
litel, to be electn1ied iD Bibar by the end of 
the carreot Five Year Plan; aod 

(e) tbe district-wise breakup of number 
of YiftaI. alftiad, e1ectrf1ed and number of 

.ilJeIeI whicb remaiDed to be eiecbified in 
Bibar as OD 3 lit January, 1 N 7 ? 

THE MINISTER OF ST~TB IN THB 
DEPARTMENT OF POWBR IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATAGI): <a> The Rural 
Electrification Cocporation have sanctioned 
985 projects for Bibar State Blectriclt!' Board 
upto 3 t .3. t 987, out of which 117 have 
been closed. The 985 sanctioned projects 
involve a loan assistance of RI. 28 S crore& 
and envisale electrification of 39,000 yill ... 
and enel'lisation of over 1.16 lakh pumpsets, 
besides service coDnectioDs etc. in a phased 
manner. 

(b) and (c). Tbe brief particulars of 
rural electrification projects received from 
Bibar State Electricity Board, which are 
likely to be considered for sanction by the 
Rural Electrification Corporation during 
1987-88 are liven in the Statement-l 
below. 

(d) 1 6,000 villages are taraetted to be 
electrified in Bibar durins tbe 7th Five year 
Plan. 

(e) statement-II indicatinl tbe district-
wise break up of viUales already electrifif'd 
and number of villages that remain to be 
electrified in Bibar as on 31.1. 1 987 is 
liven below. 

Sta'__t-I 

Lu, tJlllu",,1 ~/,cl"; !it:lltlo. Sc"".f 0/ BI"'" Stat. Eket,IcI'JI Boa,d ""de, 
.,.,.ldnwtfllll by .,./ BIe"I/ietlllo" CorptJ",tloll tI6 on J/.3.87 

II .. No. Na .. of Scbeme District Date of Ne9I 
Receipt Villalel 

I 2 3 4 , 
1. 100" of Pama PatDa 8/86 19 

2. 5 SB of Nawadab Nawadab 12/86 33 ,. 2 .. 01 Ita •• dab Ma.dab 12/86 29 

4- lOOWt of lamalti,.r Samutipur 2. ,. 10.". of MldbubaGi MaCftaabaDi 10/86 3e 
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1 2 3 4 5 

6. Minapur Muzaft"arpur 1/87 17 

7. Baruraj --clo- 2/87 20 
8. Kurhani -do- 2/87 10 

9. Saraiya -do- 2/87 II 

10. Sakra -do- 2/87 52 

11. Masrakh Saran 2/87 75 

t 2. 4 SIB Sabarsa Saban a 3/87 20 

13. Madhuban and Tbakraha W. Champaran 6/84 S9 

14. Palan Palamu 1/87 26 
15. 3 SIB Bbagalpur Bbagalpur 3/86 I -These 
16. Sbambhuganj Bbagalpur 12/86 I schemes 
17. Narhat Nawadab 12/86 I are for 
18. Sirdal. Nawadab 12/86 I providin, 
19. Hissua Nawadab J 2/86 I connections 
20. Manpur Gaya 3/87 1 to pumptets 

StatemeDt·11 

Distrlctwi,e villag, el,ctri!icalion upto JG1IUtlry, 1987 (Provisiotllll) i. BlItrl, 

SI No. District Total No. of Villages Balance to be ., 
villages (1971 electrifi cd electrified 
ceosus 

1 2 3 4 5 

1311 1340 •• 1. Patna 

2. Nalaoda 1011 1008 3 

3. Gaya 3508 2628 880 

Nawadab 966 858 108 
4. 

AuraoJabad 1760 1463 297 S. 
6. Bbojpur 1791 1132 6S9 

,. Robta. 3016 2175 84J 

8. R.ancbi 
3.36 1675 2161 9. Gumla 

10. LObard.rp 



APa1I, 2J, i,a' 
1 2 3 4 5 

11. Palamau 3218 103.5 2183 
12. Hazaribalb 3570 1197 2373 
13. Sioabbbum 4351 1316 3035 
14. Dbanbad 1365 632 133 
15. Giridih 2S,U 809 1752 

16. Bbaplpur 2552 1473 1079 
17. MUDFr 2..02 1459 943 
18. Dumb 
19. Deogbar 10025 2403 7622 
'0. Godde 
21. Sabebpnj 

22. Muzaft'arpur 1726 1216 SIO 

23. Sitamarbi 993 677 316 

24. Vaisbali 1391 1113 278 

25. E. Champaran 1287 843 444 

26. W. Cbamparan 1357 695 662 

27. Saran 1591 1217 374 

28. Siwan 1436 831 60S 

29. Gopalpnj 1398 875 523 

30. Darbbanp 943 948 •• 
31. Madbubani 1028 985 43 

32. Samastipur 1213 1130 83 

33. Bepsarai 692 835· •• 
34. Sabaoa 950 718 232 

35. Madbepura 352 293 59 

36. Purnea 2493 1090 1403 

37. Katibar 1239 607 632 

38. Khapria 234 270 •• 
- ----------
Total: 67566 36946 30833 

• Includes uninbabited electrified viII .... 

•• Villaae8 electrified Ire mor, th.o total vilJ .. el in tbe district. The fi,um are UDder 
rocoDCilatioo. 
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Import of blgh teehnology from 
u. S. A. for COOSDmer 

prodacts 

7390. SHRI SANAT KUMAR 
MANDAL: Will the Minister of INDUS-
Tit Y be pleased to state: 

(8) whether tbere has lately been a spurt 
in callaboration by US firms in tbe sphere of 
consumer products; and 

(b) if so, the Government's policy in the 
matter of import of bigh technology from 
USA in tbe sphere of Consumer products '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF 1NDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF' 
INDUSTRY (SHRI M. ARUNACHALAM) : 
<a) and (b). No, Sir. Government's policy 
continues to be that foreign collaborations, 
financial or technical, are Dot ordinarily 
necessary for consumer products. However, 
foreign collaborations for manufacture of 
consumer products are a1so considered OD 
merits if such collaborations are justified, 
taking into considaratioD factors such as the 
nature of the technoloy involved, avanability 
of indigenous technology, potential for export 
earoinls aod the like. 

Spedal region districts 

7391. DR. S. lAGATHRAKSHAKAN: 
Will the Minister of INDUSTRY be pleased 
to state: 

(a) whether Government propose to set 
up pipe and tube manufacturing units in any 
industry district; 

(b) if so, the delai)s tbereof; and 

(c) whether such a units will be set up 
at Pondicberry ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) to (c). Government do Dot propose to 
set up steel pipe and tube manufacturing 
uoita in tbe country. However. according to 
Uac Governmentt

, Policy. ooly onc, Letter of 

Intent for manufacture of these item. il beiDI 
issued (or each Category' A' district (which 
cODsists of Special Region District and No 
Industry District) in the country. Accord-
ingly, an Industrial Licence bas already been 
issued to one unit which is located in tbe 
Union Territory of Pondicberry. 

DiversiOD of surpluses from petrO .... 
seeter to Central Reveaae 

7392. SHRIMATI GEETA MUKHER-
JEE : Will tbe Minister of PETROLEUM 
AND NATURAL GAS be pleased to state : 

(a) whetber Government have decided to 
divert massive surpluses from petroleum 
sector to tbe Central Revenue; 

(b) if so, when this decision was taken 
and the total amounts diverted so far; 

(c) whether due to this diversion of 
surpluses new refineries have to be started in 
the joint sector; 

(d) whether an}, projects in the oil SdCtor 
had to be slowed down or even abandoned 
due to the diversion of surpluses; and 

\ e) i( so, tbe details ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER. OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a> and (b). 
The surplus in the Oil Coordination Com-
mittee Pool accrues to Goveroment as noo-
tax receipt. 

In the Budget for 1 § 87·88 it bas been 
proposed that increase in customs duty 00 
imported crude petroleum and increase io 
the cess 00 indigenous crude need not be 
passed on to tbe consumer through price 
increase but may be absorbed by the Pool. 
This does not amount to diversion. 

(c) to (e). The projects in the petroleum 
sector are not affected by tbe above. 

For"ard tradiag ia cottoa 

7393. SHRI DIGVIJAY SINH: wm 
tbe Minister of PooD AND CIVIL 
SUPPLIES be pleased to staac : 
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Ca) since bow 10DI bas tbe proposaJ to 
I~~al~se (prward tradiDI io cotton been 
.,,_iti• clearance from tbe Forward Market 
CoGun~iOD; and 

(b) when will a decision be arrived at ? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES .. (SHIt) OHULAM NABI AZAD) : 
(a) aud lb). The Government bas permitted 
futures trading in four varieties of cotton 
namely DCH-32, MCU-S, Sbanker-6 and 
Hybrid-4 initially under the auspices of East 
ludia • Cotton Association, Bombay. The 
AIIociatioD bas been asked by the Forward 
Markets Commissioo to make necessary 
arrangements (or commencement of futures 
tradinl. The futures tradiDI in tbese four 
varieties of cotton is likely to commerce 
sbortlY· 

~ of oiJseeds iastead of edible 011 

7394. DR. B L. SHAILESH : Will tbe 
~iDister of FOOD AND CIVIL SUPPLIES 
be plea$Cd to state : 

<a> whether a section of oil industry bas 
proposed for import of ollsec4s instead of 
edible oils; 

(b) if 10, whether the import of oilseeds 
wW be cheaper than oils and wbether 
Government will stand to lose if tbe soed 
prices "re calculated 00 tbe ba$is of tbe c.Lf. 
value at Indian ports: 

(e) tbe element of foreisn ftcbanse out-
10 involved either way; aod 

(d) the steps t Government propolC to 
tate, if any, in tbis reprd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PUBS (SHill GHULAM NABI AZAD): 
(" Yes, Sir. 

(b) ancl (c). According to the State 
TradiDl Corporation, import of oilseed AI 
apiost import of edible oil il more expen-
.~ Howmr. tbe ocooomiq would vary 
""'_iOl GO die kind of ~/ojJ beiOi 
imPOrted: ~ tbo prevailiDa priCCll o( __ 
commocliucs. 

(d) At prescot no import. 01 011.-1. 
are allowed. 

CIIa .... SOUI.t I. cocoaat 011 prlee 
polley 

7395. SHR.I MULLAPPALLY RAMA-
CHANDARAN: Will tbe Minister of 
FOOD AND CIVIL SUPPLIES be pleased 
to state: 

<a) whether any representations bave 
bee 0 received from tbe GovernmeDt of 
Kerbla requestiDi Union Government to 
r~onsider tbe policy witb respect to the 
Price of coconut oil; 

(b) if so, details tbereof: 

(c) wbetber Government inteod to io-
troduce any charles in tbeir policy on coco-
nut oil. aDd 

(d) if 10, tbe details thereof ? 

THE MINISTER OF STATE IN THE 
MINrSTRY OF FOOD AND CIVIL SUP. 
PLIES (SHRI OHULAM NABl AZAD) : 
<a> No. Sir. 

(b) Tbe question does not arise. 

(c) No. Sir. 

(d) Tbe questioD does not arise. 

SettlDg up of Forelgo storage i. 
Ka,.taka 

7396. SHRI M. V. CHANDRA. 
SBKHARA MURTHY: Will tbe Minister 
of ENERGY be pleased to state: 

(a) whether the KarDataka State Fiehe-
ries Development CorporatioD Ltd.. Maoaa-
lore sont a proposal duriog 1983 to tbe 
Union Goveromont for setting u_p of a toD 
tor:' ~pac:ity frozen storaae operatlnl 00 
solar enerlY in Nortb KarDataka; 

(b) whether any decision bas been taken 
thereon: aod 

(~ if 10. tbe detaila ,ber. -04 if .. 
tbe l'CUOoa tberefor ? 
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THE MINISTER. OP ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI VASANT SATHE): (8) A project 
proposal for tbe erection of 2 Nos of J 0 
Too capacity frozen storages operating on 
101ar eneray bas been received from tbe 
Department of Science & Technology, 
Government of Karnataka 

(b) and (c). Operation of frozen storage 
system using solar energy is a new techno-
logy and is currently under development. 
When it is adequately developed, such 
systems could be considered for installation 
for on actual users such as the Karnataka 
State ':;isberies Development Corporation. 
Department of Science & Technology of 
Kamataka Government bas been kept in-
formed. 

Funds to Fel to ID8Dce batrer stocks 

7397. DR. B. L. SHAILESH : Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether another Rs. 1,200 crores 
has to be given to the Food Corporation of 
India during 1986-87 for financing buffer 
stocks and reducing dependence on costly 
bank loans; 

(b) if so, whetber Government propose 
to brina down tbe non-plan expenditure in 
the form of food subsidies; aDd 

(r.) if not, tbe reallons therefor? 

THE MI~nSTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI GHULAM NABI AZAD) : 
(a) A Joan of only Rs. 1200 crores was 
liven to the FCI during 1986·87 for financ-
ing buffer stockl. Tbe dependence on banks· 
loan to this extent is reduced. 

(b) The above measure will reduce Food 
Subsidy to tbe extent of savings on ioterest 
on bank borrowiop. 

(0) Does Dot arite. 

[TranI/lit/Oil] 

Vse of Improved Cltull... la HOI 
areal 

7398. SHRI HARISH RAWAT: Witl 
the Minister of ENERGY be pleased to 
state: 

(a) the quantity or wood tbat can be 
laved annually if improved quality or 
chullahs are introduced in the hin, areas of 
the country; 

(b) wbether bis Ministry proposes to 
launch a schetDe of giving grants to encour-
age the use of such chullahs; and 

(c) the steps proposed to be taken to 
reduce dependence on forests for fuel wood 
requirements ? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SHRI VASANT SATHE): (a) Accordinl 
to studies carried out, the fuel savini from 
an Improved Chutha witb an efficiency of 
about 20 per cent was found to be arouo(l 
750 Kg. per year. 

(bl The Department of Non·Conven-
tional Ener~y Source~ bas already launched 
a National Programme for providing improv-
ed cbulabs 00 a large scale. Under lbis 
programme, 50 per cent-80 per ceot lrant 
is provided by tbe Department for instala-
tion of Improved Cbulahs, depending upoD 
tbe models. 

(c) The Improved Cbulahs, Bfops, 
Solar Cooker and Energy Plantation pro-
Irammes have been initiated by the Depart-
ment of Non-Conventional Energy Sources 
to reduce dependence on forest (oe) wood 
requirements for cooking purposes. 

[English) 

P.r~Dtage of Cholesterol I. Paimoleia 
Bleached 011 

7J99. SHRIMATI D. K. BHANDARI: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be oleased to state : 

(8) whether Palmolein BleacbOd On Is 
totally saturated; aad 
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(b) if so, what percentage of cholesterol 
is available in the edible oil 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI GHULAM NABI AZAD): 
(a) No, Sir. 

(b) The percentage of cholesterol in this 
oil is o.1igible. 

12.00 In. 

(Engli,h] 

( Interruptions) 

MR. SPEAKER: What is tbe problem? 

(luterrUplion:;) 

(Trans/Gtloll ] 

MR. SPEAKBR: You give me notice. 

(ElwlLfh) 

We shall find out the facts. 

(Interruptions) 

SURI BASUDEV ACHARIA: I have 
already given notice. 

(Interruptions) 

IT,tllUl.tion] 

MR. SPEAKER: Yo do tell me. 

(lnt.rruptions) 

MR. SPEAKER: What is aoina on. 
Wby are you making a Doise ? 

MR. SPEAKER: Why are you making 
a noise ? 

(/nl.rruptlonl) 

(.&III .. h) 

MR.. SPEAKER : I am on my leIS. 

(Inl"'I1,'."') 

MR. SPEAKER : After I pt the facts 
I will see. 

(Interruptions) 

SHRI H. N. NANJB GOWDA: What 
about discussion on Moily tape issue ? 

(In terrup lion,) 

[Translation] 

MR. SPEAKER: I have already told 
you. 

(Interruption. ) 

MR. SPEAK.ER.: I do not understand 
what yOU are trying to do. Please wait. 

SHRI V. KRISHNA RAO (Chikballa-
pur): We have sufficiently waited (or your 
ruling ... 

(Interruption') 

(Tran,lalion] 

MR. SPEAKER : I have already told 
you to give notice. I will find out and tben 
we wi)) do it. 

(lnlerruptions) 

(English] 

SHRJ BASUDEB ACHARJA: I have 
already given notice. 

MR. SPEAKER: Then it is aU fiaht. 

(In' er ruptio"s) 

[Trans lat io,,) 

MR. SPEAKER: Tben it is over DOW. 
let me talk to others. 

[E",U,h) 

This pntleman is Dot allowed. 

(/nlerrllpllon.)· • 

··Not recorded. 
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SHRI BHAOWAT JHA AZAD: All of 
us bave liven notice under rule J93 about 
Moily tape issue. 

(InterruptlolU) 

[Tran, lotion) 

MR. SPEA KER : We are doiol tbat. 
Today tbe meeting of tbe Business Advisory 
Committee will be beld. 

(l"te,,.upt lo"s) 

(English] 

MR. SPEAKER: Mr. Acharia you are 
exceediol all the limit •• 

(Interruptlonl) 

SURI BASUDEB ACUARIA: Will you 
consider? 

MR. SPEAKBR : I have already said so. 

(I" terrupt ions) 

MR. SPEAKER: I am replying to tbe 
HOD. Member and you are int~rjectinl. 

SHRI S. JAIPAL REDDY (Mahbub-
nagar): I want to know ••. 

MR. SPE~KER : You will know in time 
but let IDe answer them. 

(Interrupt ions) 

MR. SPEAKER: Can you not have 
some manners ? 

(InterruptioIJ8 ) 

MR· SPEAKER: Mr. Azad, I am having 
Business Advisory Committee meeting tbis 
afternoon and we are going to decide tbat. 

(lnterrupr;ons) 

MR. SPBAKER: Now you please sit 
down. 

(Interruption,) 

MR. SPEAKER: You do not even sit 
down wben I am on my legs. Why can you 
Dot bebave properly? 

12.04 hrs. 

QUESTION OF PRIVILEGE 

[Engll,"] 

MR. SPEAKER : On 9th April, 1,,7 
Prof. Madbu Dandavate gave notice of a 
question of privilege against Sbri Brahm 
Dult. Minister of State for Finance, for alle-
gedly deliberately misleading tbe House wbile 

_ replying to the discussion on the question of 
engaging the Fairfax Group of tbe Uoited 
States by tbe Ministry of Finance on 31st 
March, 1987. Prof. Dandavate bad objected 
to the following statement made by tbe 
Minister of State for Finance: 

U An allegation bas been made tbat 
some cases had been withdrawn. In 
the history of this country, one asd" 
was withdrawn in 1979 .. A person 
calling himself a newspaper proprietor 
who is also havir g some other busi-
ness. bad floated a bogus firm and tbe 
Income Tax officers bad prosecuted 
tbat bogus firm. CBI bad also filed 
a case of forgery again~t tbe firm. But 
what happened'? He filed a petition 
before the Income Tax Settlement 
Commission and he was granted 
immunity by tbe Commissicn but the 
CBI said that the immunity could be 
granted in relation to tax evasion but 
not in relation to forgery. But it is 
our misfortune that you had appointed 
sucb a person as the Solicitor General 
- I am referring to 1979 During 
tbat period he gav~ this opinion tbat 
the immunity was in relation to In-
come Tax evasion as well as in reiatioD 
to tbe criminal case of forgery ••• " 

Prof. Dandavate enclosed a copy each of 
two statements purrorted to have been issued 
by two former solicitors GeneraJ, namely 
Sarvashri Soli J. Sorabjee on 6th April, 1987 
and S. N. Kacker 00 7th April, 1987. Both 
are marked "To whomsoever it may coocem" 
and have been duly authenticated by Prof. 
Madbu Dandavate Sbri Sorabjee has cate-
gorically stated : '·1 did not live any advice 
whatsoever.of any kind in tbe above matter". 
Shli Kacker too bas stated: "It is not correct 
at all tbat I ever gave any opinion recom-
mendinl any immunity from tbe charae of 
f"rlery in connection with income tax settle-
ment or aD)' other maltcr". 
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On the stteoath of tbe above dirma.Jions. 
Prof. Daodavale bas contended tbat "Shri 
Brahm Dutt, the Minister of State for 
PiDaDel, made baseless allegations apinst 
the Solicitors General durjnl tbe tenure of 
Governments headed by Shri Morarji Desai 
aM Chaudbary Charan Sin·lbn • 

I called for tbe comments of the Minister 
of State for Finance in tbe matter. He bas 
... ted lilt.,. alill as follows : 

·'Sbri Dandavate has tried to prove 
that I was wronl \\-itb tbe facts. He 
has based bis arguments on tbe copies 
of two letters from Shri S. Sorabji and 
from Sbri S. N., Kacker who were 
bolding tbe post of Solicitor General 
in 1979. 

It is apparent (rom my reply tbat 
I bad referred to one person as Soli .. 
citor-Geoeral •• 

On 7.4.1975, I.T.O. Bombay 
made a complaint agair·st Shri R. N. 
Goenta. some of bis firms and some 
other individuals. On the basis of this 
complaint, C.B I. registered a case on 
21st April, 1975 U/S 120-B, rlw 
420, 466, 468, 471, 477-A, I.P.C. 
AND 420 r/w Section 5(11) 1.P C. 
and 420,468,466,47], 477-A IPC 
and Section 5(2) r /w section 5( 1) (D) 
of tbe P.C. Act. It was alleged that 
Ibri Goeota and his firm entered into 
• criminal conspinci around April, 
1971 and floated a firm under the 
Dame and style or 'Express Traders', 
byante-datinl partnership deed and 
commlttina forgery in the records of 
Income· Tax Departments and tbe 
Stamp Office of Maharashtra to indi-
cate tbat die firm came into existence 
On 1. 10.1970. Tbe motive "'as tbat 
,ltis firm Iuft'ered a loss of about 
RI. 15,62,665/- and abe loss was 
so_t to be set-off against tbe bene-
fit made bJ other 6rm~ of Shri R. N. 
Goeoka. 

Before filiol tbe complaint by 
tbe C.B.I., I.T.O. of Sector. 22 
(Central R.ange-2 Bombay) bad filed 
• complaint in the cour. of Additional 
Cbief Metropolitan Magistrate-XIX 
Bomba7 a,ainl' Sbri a. N. (Joenka 

27' 

and olhers uls 277. 278 Income Tax 
Act (case No. 140/8 of 1974). 

x x x 

One of the accused, a firm M/ s 
Express Traders, filed a petition before 
tbe Settlement Commission for tbe 
settlement of tbe Income Tax cases. 
In tbis they requestf'd immunities from 
tbe Seulement Commission U/S 245-
H of the I.T. Act. 1961. While tbe 
case was posted for appearance of tbe 
accused, the Settlement Commission 
issued orders dated 3.12.1977 staying 
tbe proceedings loing on in tbe court 
of Additional Cbief M'etropolitan 
Magistrate, Bombay in botb tbe C.B.I. 
charae-sheet and tbe complaint filed 
by tbe I. T .0. Settlement Commission 
on 27.2. 1 978 accepted the offer of 
settlement and granted immunity to 
Sbri Goenka and some otbers u/s 
245 .. 8 of I.T. Act. 

The order of Settlement Commis-
sion was examined in consultation with 
the legal advisers of C.B.!. They were 
of the opinion that the Commission 
was not competent to Irant immunity 
in the C.B.I. case. 

On 9.5. t 978, opinion of the 
Ministry of Law was sought wbich was 
sent to tbe then SoJicitor General of 
India, Shri S. N. Kacker, on 8.9 • 
1978. 

Sbri Kacker gave his opinion in 
two letters, first dated 6th October, 
1978, and second dated 12th Decem-
ber, 1978. Shri Kacker held tbat the 
Commission was competent to lI'ant 
the immunity in respect of Income-
Tax .s well as all otber Central Acts 
including I.P.C. and no furtber action 
can be taken in respect of tbose 
matters in any court of law. 

On the opinion of the Solicitor 
General, the Ministry of Law advised 
D.P. It T. to concede the defence and 
not to agitate into tbe matter .• C.B.I. 
had to concede and tbe Additional 
C.M.M. discbarged tbe aceused 00 
7th March, 1979". 



VAISAKHA I, 1909 (SAKA) 

Tbe Minister of State for Finance bas 
enclosed authenticated copies of Sbri Kacker's 
opinion dated 6th October and 1 2tb Decem-
ber, 1978. I would like to qu01e from the 
opinions given by Shri S. N. Kacker. 10 his 
opinion dated 6th October, 1978, Shri 
Kacker had stated inter alia as follows: 

• ' .• I do not agree with the objections 
taken by tbe CBI that no immunity 
under Section 24S-H can be granted 
in respect of prosecutions wbicb bave 
been initiated before proceedings under 
Chapter XIXA had been commenced. 
I am also of the view that paragraph 
9.9, wben properly construed. purpor-
ted to grant a complete immunity in 
respect of all prosecutions wbether 
under Income Tax Act or under Indian 
Penal Code or under any other Central 
law for the time being in force ••• " 

In his opinion dated 12th December. 
1978, Shri Kacker furtber stated as under: 

"The direction or order granting im-
munity made by tbe Settlement Com-
mission will apply to the C.B I. cases 
also." 

On a perusal of tbe records produced by 
tbe Minister, particularly tbe detailed and 
categorical answers given by Sbri S. N. 
Kacker on 6tb October, 1978 and 12th 
December, 1978, I find that tbe statement 
purported to bave been iSl>ued by Shri Kacker 
00 7th Apdl. 1987. and relied upon by Prof. 
Madhu Dandavate appears to contradict the 
opinion given by Shri Kacker in October and 
December, 1978 on a reference made to him 
in thls regard. Reference to tbe statement 
purported to have been issued by Sbri Sorab 
jee on 6th April, 1987. is not relevant as 
bis opinion was never sought by the Govern-
ment in tbe matter. 

In view of the above. I find that tbe 
notice of question of priviJege lacks factual 
basis. In tbis conoection, 1 may add tbat 
certain otber allegations made by Prof. 
Madhu Dandavate during his speech in tbe 
House had been cateaorically refutrd by tbe 
Minister in bis reply. In tbe circumstances, I 
con8ider tbat tbe Member should have cbeck-
td up tbe facts carefully by writing to tbe 
MiDistor. if Decessary. rather tbaa seekioa to 

raise tbe issue as one of privilege on the 
basis of newspaper reports. 

While ruling out the question of pri\'iJe;e. 
I would urle upon tbe Members to refrain 
from raising privilege issues unless tbey arc 
Sure of tile laets • 

SHRI A. CHARLES (Trivandrum) : He 
should apologiu, Sir. 

(InterrUpl;O"l) 

MR. SPEAKER: I have given my 
Ruling. 

PROF. MADHU DANDAVATE (Raja-
I)Or): Sir, I want a clarification. You bave 
relied on tbe docum~ots given by the Minis-
ter. 

MR. SPEAKER: Authenticated ~opies. 

PROF. MADHU DANDAVATE: Have 
you obtained clarification from Mr. Kacker 7 

(Interruptions) 

MR. SPEA KER: I gave it to you I 
gave tbe copies to you. 

PROF. MADHU DANDAVATE: No. 

(Interruptions) 

MR. SPEAKER: I sent authenticated 
copies to you. 

PROF. MADHU DANDAVATB: ) did 
Dot get. 

(/nterruptions)* • 

MR. SPEAKER: Notbina to be disc.-
sed on my Rulin,. Now. Papers Laid-
Shri H. K L. Dbagat. 

(Interrupt/oil')" • 

··Not recorded. 
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PAPERS LAID ON THE TABLE 

Notification under Food Corporatioa 
Act and Review on and ADDual 
Report of Hiodustan Vegetable 
Oils Corporation Ltd, New 

Del.i for 1985-~6. 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
FOOD AND CIVlt... SUPPLIES SHRI 
H K. L. BHAGAT): I beg to Jay on tbe 
Table-

( 1) A copy of the Food Corporation of 
India (Staff) Nmety-fifth Amend-
ment) Regulations, 1987 (HIndi 
and English versioos) publisbed in 
Notification No 40/F. No. Ep 1 
(6)/84 in Gazette of India dated tbe 
19th March, 1987 under sub-
section (5) of section 4S of the 
Food Corporations Act, 1964. 

[PJaced in Library. See No. L T-4235/87] 

(2) A copyeacb of the following papers 
(Hindi and English versions) UDder 
sub-section (J) of section 619A of 
tbe Companies Act, 1956 : 

(i) Review by the Government on 
the working of the Hindustan 
Vegetable Otis Corporation 
Limited, New Delhi, for the 
year 1985-86. 

(ii) Annual Report of the Hindus-
tan Vegetable Ods Corporation 
Limited, New Delhi, for the 
year 1985-86 along with 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereoD. 

(3) A statement (Hindi and Enllish 
versions) sbowing reasons for delay 
in layina the papers mentioned at 
(2) above. 

[Placed in Library. See No L.T-4236/81.] 

NotJ8catJoa aader Elaeatlal 
CommodlUes Act 

THE MINISTER OF 8T ATE OF THE 
MINISTRY OF PBTROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THB MIN]STRY OF FINANCB 
(SHRI BRAHMA DUTT): I bel to lay 00 
the Table a copy of tbe Paraffin Wax 
(Supply, Distribution and Price Fixation) 
Amendment Order, 1987 (Hindi and Enllisb 
venions) published io Notification No. S.O. 
86(E) in Gazette of India dated tbe 18 th 
February, 1987 under sub-section (6) of 
section 3 of tbe Essential Commodities Act, 
1955. 

(PJaced in Library. See No. LT.4237/87.] 

Jas"aat Siagh Commls.lon Report 
for a Bench of Allahabad Hiah 

Coartin Western Regioa ofU.P., 
for additiooal Benches of 

M.P. High Court In M.P., 
for a Bench of Madras 
High Court in Southern 
RealoD of Tamil 

Nadu, etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R. BHARDWAJ) : I beg to Jay on 
the Table: 

( I ) (i) A copy of the Jaswaot Sinp 
Commission Report (Hindi 
and Englisb versions) on the 
need for a Bench of tbe 
Allababad Higb Court in 
Western Region of Uttar 
Pradesh. 

(Placed in Library. S,e No. LT-4238/87.) 

(ii) A copy of the Jaswant Sinah 
CommiSlion Report (Hindi 
and English ve{1ions) on the 
demand for Additional 
Benches of the Madbya Pra-
desh High Court in certain 
Resions of the State. 

[Placed in Library. See No. LT-4239/87.) 

(iii) A copy of the Jalwant Sioab 
Commission Report (Hindi 
and BUllisb versional on tbe 
Deed for a BcDCb of tbc 
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Madras Higb Court in 
Southern Reaion of Tamil 
Nadu. 

Placed in Library. See No. LT-4240/87.] 

(iv) A copy of Jaswant Singh 
Commission Report (Hindi 
and English versions) on the 
genera) question of having 
Benches of the Higb Courts at 
places away from their Prlnci-
pal Seats and broad prInciples 
and criteria to be followed in 
regard thereto. 

[Placed in Library. See No. LT.4241/87] 

(2) A statement (Hindi and English 
versions) regarding Action Tak.en/ 
to be taken on the Reports men-
tioned at (1) above. 

[Placed in Library. See No. LT·4242(87.] 

(Interruptions) 

(Trani/at ion] 

MR. SPEAKER: I do not understand 
as to what are you doing? Mr. Bhatia. 
please speak. 

[8nglilh) 

SHRI R. L. BHATIA (Amritsar): Sir, 
the other day the matter with regard to 
Moily tapes was raised by Shri Naoje 
Gowda. 

{Trans/aI/Oil] 

MR. SPEAKER.: I have already told 
you, what else you want. 

SHRI R. L. BHATIA: You said. . 
(English] 

'I shall give my Rulin.. We want your 
RuliDI. That is all. 

(TfGlUlatlon] 

MR. SPEAKBR. : That will be done, 
wbat are you people doin8 ? 

(/"'."llpllon,) 

[Eng/llh] 

PROF. P. J. KURIEN (Idukki): There 
is another privilege motion against Prof. 
Dandavate liven by Shri Nanje GOWda. 

[Trallslarion] 

MR. SPEAKER: You listen to me for 
a minute. Sometimes you should cooperate 
with me, y(\U always put me in trOUble. 

[Engli.lh1 

SHRI H. N. NANJE GOWDA (Hassan): 
Can I make a submission, Sir? 

MR. SPEAKER: What is tbis ? 

SHRI H. N. NANJE GOWDA: Is it a 
crime to belong to thill side? 

MR. SPEAKER: No question. 

(Interruptions) 

[TranJlation] 

MR. SPEAKER: What I can do Mr. 
Gowda, if you repeat it ten times. I have 
told you that it is under consideration aDd I 
will look into it. 

[Eng/i$h] 

SHRI BHAGWAT JHA AZAD 
(Bhagalpur): He has Biven notice under 
Rule 193 about Moily tape issue. He bas 
also given a privilege motion against prof. 
Madhu Dandavate. 

[Trallslation] 

MR. SPEAKER : I am taking up his 
point. 

(Erw/i'h) 

SHRI BHAGWAT JHA AZAD: Let 
him make a submission. 

(TrQIIs/atlo"l 

MR. SPEAKER: I said tbat be bad 
given a privilege motion. 1 am talking about 
that and it is under my consideration and I 
will decide about it. But when twooty Mem-
bers speak at a timo. I do Dot set aoytbiDl, 
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(/ft'~rrllpt lOlls) 

MR. SPEAKER : Let me listen to some 
Member you interrupt and twenty Members 
start SpeatiDS at a time., I wi)) call you. 
When I have told you tbat I will listen to 
you, open for God's sake, please keep quiet. 
I am also a buman being. 

(/nl~rrup'io"s ) 

[&6I1,h} 

MR. SPEAKER: I will Hsten to you. 
Don't worry. 

SHRI H. N. NANJB GOWDA: What 
about Moily tape? I ha ve given a notice 
UDder rule 193. 

MR. SPEAKER: How maoy to live 
your will SO on repeating it ? 

How many times you want to say on the 
.. me thins. 

SHRI H. N. NANJE GOWDA: When 
tbey live notice, within two days, they get 
time But because we are on this side and 
we save the notice on tbe 9th of this month 
••• (/nter1'llptlolU) 

MR. SPEAKBR : The Business Advisory 
Committee bas to live the time aod the 
Busioeu Advisory Committee is meetios 
today. 

(illterrup f 10m) 

SHRI SHANTARAM NAIK (Panaji): 
I have given a privilege notice asainst Prof. 
Madbu Dandavate. 

PROF. P. J. K,URIEN : There are two 
iss .. -rale t 93 and privileie notion. We are 
askins for botb .•• (/",."",'10"') 

MR. SPEAKER: Yes, I bave told you. 
You are unoecessarily (ln/~'rflpllo,,~) 

(T,..,ladolfJ 

I told you tbat I would calJ ,ou. TweDt, 
penoas stud at a time. 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND MINISTER 
OF FOOD AND CIVIL SUPPLIES (SHRI 
H. K. L. BHAGATJ : Please, Congress 
Members. do not raise this matter further. 
Mr. Speaker is seized of the matter and be 
said, he will consider it. Please Sit down. 
The Speaker is seized of the matter and be 
will take a decision. That is all. (lnlerrup-
'Ion.r.) 

( Tnm.~/atlo,,] 

SHRI SHVAM LAL YADAV (Vara-
nasi) : Mr. Speaker~ Sir, it is clear from your 
ruling tbat tbe allesation made by Prof. 
Madbu Dandavate ... (lnt~"uptlo"8) 

MR. SPEAKER : Nothing about the 
rulios. My ruling caonot be discussed. No 
ruling of tbe Chair can be discussed. 

(In terrup' ;o"s) 

SHRI SHANTARAM NA1K: I have 
given a notice aginst Prof. Madhu Danda-
vate. He bas said. he will see tbat the 
Budget will oot be aliowed to be presented 
... (In/~rrup"on8 ) 

PROF. P. J. KURIEN : Mr. Dandavate 
should apologise. 

PROF. MADHU DANDAVATE (Raja-
pur) : There is no question of apololY. So 
many privilege notices ha ve been rejected. 
Has anybody demanded apololY? Wbere is 
the precedent? •. (/nterruptloft') 

(Translation) 

MR. SPEAKER: I never said about it. 

(Eng/;,h) 

SHRI H. K. L. BHAOAT : Congress 
Members, please take your seat. Leave it to 
the Speaker. Let him decido. Tbatt is all. 
(Interruptions) 

MR. SPEAKBR : Not allowed. I am not 
loina to create any more preClOdeot. 
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'MR. SPEAKER : What is your point of 
crder? 

SHRI S. JAIPAL REDDY: Mahbub .. 
nagar) : I am not Questioning your ruling in 
regard to the privilege motion. But, Sir ••• 
(lnterruptlon.\ ) 

[Translation] 

MR. SPEAKER: What are you doing? 
Why are you interrupting? 

[EngU.h} 

SHRI BASUDEB ACHARIA (Bankura): 
He has been allowed by the chair. 

(Interrupt ;onl) 

MR SPEAKER: I will see. What he 
says. 

(Interruption, ) 

SHRI S. JAJPAL REDDY: Sir, today 
you have adopted ..• * (Interruplio,u) 

MR. SPEAKER : Not allowed My 
ru1in~ cannot be discu!sed. Nothing gt>es on 
record. 

(Interruptions) 

MR. SPEAKER: Not aHowed. It cannot 
be discussed. I have not allowed anybody. 

(Interruption,) * 

PAPERS LAID ON THE TABLE-Contd. 

[English] 

Detailed Demands for Grants of tbe 
Ministry of FiDallCe for i987.88 

aDd of parliament, SKretariats 
of the President aDd Vice-

President and U.P.S C. for 
.987, etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 

----------------------------------Not rocorded. 

JANARDHANA POOJAIl Y) : I bel to lay 
on the Table : 

( ') A copy of tbe Detailed Demands 
ror Grants (Hindi and English 
venions) of the Ministry of Finance 
for 1987-88 

(Placed in Library. See No. LT-4241/87.] 

(2) A COPy of the Detailed Demands 
for Grants (Hindi and English 
versions) of Parliament. Secretariats 
of the President and Vice-President 
and Union Public Service Commis-
sion for J 987·88. 

(Placed in Library. See No. LT-4244/87.] 

Re.iew on aDd Annual Report of 
Delbi State IDdu~trial Developmeut 

Corporation Ltd; New Delbi for 
1982.83 and AnnDal Report 
of and Review on Natioaal 

Producti'ity CounCil, 
New Delhi aloog witb 

Audited Acoounts 
for J985 86 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE "" INISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
I beg to lay on tbe Table: 

(1) A copy each of the folJowhla papers 
(Hindi and English versions) uodcr 
sub-section (I) of section , 19A 
of tbe Companies Act, 1 '56 : 

(0 A statement reprdiol Iteview 
by the Government on tbe 
work ing of the Delhi State 
Industrial Development Cor-
poration Ljmited, New Delhi, 
for tbe year 1982-83. 

(ii) Annual Report of the Delhi 
State Industrial Development 
Corporation limited, New 
Delhi, for the year t 982-83 
along with Audited Accounts 
and tbe comments of the 
Comptroller and Auditor 
General tbueon. 

(2) A statement (Hindi aDd ~Ilisb 
versions) showinS reaSODS for c.klay 
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in laying the papers mentioned at 
(1) above. 

[Placed in Library. See No. LT.424S/87.] 

(3) (i) A copy of the Annual Report 
(Hindi and Englisb versions) 
of the National Productivity 
CouDcil, New Delhi, for tbe 
year 1985-86 along with 
Audited Acceunts. 

(ii) A statement (Hindi and 
English versions) regarding 
Review by the Government on 
the working of the National 
Productivity Council, New 
Delb;, for the year 1985-86. 

(Placed in Library. See No. LT-4l46j87.) 

12.18! hn. 

COMMITIEE ON THE WELFARE 
OF SCHEDULED CA~TES 

AND SCHEDULED 
TRIBES 

tEJtglbh\ 

Twent~ -Second Report 

saRI K. D. SULTANPURI (Simla): 
I bel to present the Twenty-Second Report 
(Hindi and English varsions) or the Com-
mittee on tbe Welfare of Scheduled Castes 
and Scheduled Tribes on the MiDistryof 
Welfarc·Working of Integrated Tribal Deve-
lopment Projects in tbe State of Himachal 
Pradesh. 

--
J2.U ..... 

COMMITIEB ON PAPERS LAID 
ON THE TABLE 

IEn,1I6h] 

P'oarfeeDth Report aad mlDutes 

SHRI M. V. CHANDRASEKHARA 
MUllTHY (Kanakapura) : I beg to present 
the Fourteenth Report (Hindi and English 
venioDs) til the Committee on Papers Laid 
on the Table. 

I beg also to lay on tbe Table Minutes 
(Hindi and EngJish versions) of tbe sittiplS 
of the Committee on Papers Laid on tbe 
Table relatinl to their Fourteenth Report. 

(l"tttrruptlou)* • 

MR. SPEAKER: No discussion OD my 
ruling. Not allowed. 

(Interruption,) •• 

MR. SPEAKER: My ruling is not to be 
discussed. 

(Interrupt ions). * 

12.20 brs. 

STATEMENT RE DAMAGE FROM FIRE 
TO SOME UNITS OF THE DIRECTO. 

RATE OF EXTENSION, DEPART-
MENT OF AGRICULTURE AND 

CO· OPERATION AND A SHED 
OF THE FOOD CORPORA· 

TION OF INDIA 

(English) 

THE MINISTER OF AGRICULTURB 
(DR. G. S. DHILLON): Sir, a lire broke 
out on 194.1987 at about 9.20 a tn. which 
damaged some of the units of tbe Directo-
rate of Extension and a shed of the Food 
Corporation of India. The cause of the fire 
is being investigated and the extent of tbe 
damage is being asse~sed. Preliminary assess-
ment indicates that the damage to property, 
other than the civil structures, may be about 
Rs. SO 00 lakbs in the case of the units of 
tbe Directorate of Extension and about 
Rs. 1.36 lakhs in the case of Food Corpora-
tion of India. No injury or loss of life has 
been reported. 

Senior officers from both the departments 
have visited the site of the fire. 

1121 hr •• 
FOOD CORPQRATIONS (AMENDMENT) 

BILL, 1987· 

[Engl',h] 
THE MINISTER Of PARLIAMEN-

TARY AFFAIRS AND MINISTER OF 

• * Not recorded. 
·Published in Gazette or India Extra-

ordinary. part II, section 2, dated 
21.4·1987. 
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FOOD AND CIVIL SUPPLIES (SBlU 
H. IC. L. BHAGAT): Sir. I boa to move 
for leave to introduce a Bill further to amend 
the Food Corporations Act, 1964. 

MR.. SPBAKER : The question is : 

"That leave be granted to introduce a 
Bill further to amend tbe Food Cor-
porations Act, 1964." 

The motlo" wal tldDpted 

SHRI H. K. L. BHAGAT : Sir, I intro-
ducet tbe Bill. 

12.21 brl. 

MATTERS UNDER RULE 377 

(TrlJlfslalloo] 

(I) Demand for measures to iocreale 
produetlon of ollseeds In tbe 

eountry 

SHRI KAMLA PRASAD RAWAT 
(Barabanki) : Mr. Speaker, Sir, 1 am sub .. 
mitting tbe fonowin. matter under R.ule 3., 7 • 

The prices of vegetable oil and edible 
oils are continuously rising with tbe resulr 
tbat the common man is facing a 
lot of difficulty. Jf edible oils are not 
importtd from fore ian countries there 
will be a crisis in the country. Tbe reason 
for this crisis is that farmers are not setting 
reasonable price for tbeir produce of oil-
seeds. Consequently, tbe farmers do not 
produce oil-seeds We request tbe Govern-
ment to provide good quality seeds and 
fertiliser to tbe farmers at reasonable prices 
80 that farmers arc a~le to increase the 
production of oilseeds and tbese are not 
required to be imported fcom otber countries 
and the consumen may also aet vesetable 
oil and edible oils at low prices. 

(Ii) Demand for settia. ap more anlts 
r of Bharat Heavy Electrlcals .. 

Lt.. in M •• b,. Prades. 

SHRI K. N. PRADHAN (Bbopal): Mr. 
Speaker. Sir, I am submittina the followioa 

tlotroduced with tbe recommeodafioD or 
th. P...,.ideD'. 

matter UDder rule 377. 

The BBEL in Bhopal bas invented mao)' 
modern machines. Besides, on tbe one hand, 
it bas proved to be a leadiDa profit earning 
undertakina in the Public Sector and on tbe 
other, it has saved a buge amount 01 foreign 
exchange. 

When in 195~, the Bhopal Hea., 
Electricals was set up, tbere was a scheme 
for its expansion and according to tbat 
scbeme, tbe strensth of tbe emplo),ee5 was 
to be increased to 35,00. But in 1972 it 
was merged with tbe Bbartd Heavy Elec-
tricals Limited and in 1974 some of tbe 
rrofitable items were transferred to other 
units which resulted in decnase in the 
strength of its employers from 20,000 to 
1 S,OOO. After tbat, BHEL units have bten 
let up in other S ta tes one after the other 
aod their efficiency is well known to all. 
Tbe employees of BHEL in Bbopal, who 
contributed a Jot for the development of tbe 
country by dint of tbeir hard work and 
abiHty, are not only facing tbe problem of 
bousing but also the problem of employ-
ment of their children at tbe time of their 
retirement. 

The BHEl in Bhopal bas not only in-
vented a new type of axel flow tabular 
turbine and tbe sumaiJ genera10rs but als", 
bas played an important role ia development 
and modernisation in tbe fields of eJectricity, 
industry and transport. The iOVtntioD of 
catter), driven 'Shanti Vaban' wbich is fRe 
from noise and po)Jutjon~ is its revolutionary 
contribution. Therefore, it is necessary that 
more units of BBEL should be set up in 
Madhya Pradesb and tbe BHEL in Bbopal 
should be entrusted witb tbe work of manu-
facturing major war tanks for our armed 
forces. 

(llft~"uptlolls) 

[English] 

MR. SPEAKER: I have Dot allowed 
any Member to say anything about my 
rulin,. Only, statement under Rule 377 win 
10 on record. 

(1",er,lIplioll.)· • 

SHRI BASUDEB ACHAR.IA (Bantura) : 
We are walkinl out in protest. 

··Not recorded 
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SIa" Btu"b Acharla and .OIflM Dtla~, 
Ho". Member th." left the HOU8 •• 

(III) DelDaad for liftlag baD 011 ereatioD 
of DeW posts and fillial up 
ezlstiDl vacancies in Posts 
aDd TelecoDlmUDlcatiODI 

DepartmeDts 

PROF. NARAIN CHAND PARASHAR 
(Hamirpur): Sir, the continued ban OD the 
creation of new posts and the filling up of 
the existing vacancies in Postal and Tele-
communications. Departments bas caused 
considera ble set back to t be provision of 
various facilities in tbe country in general 
and rural areas in particular. As no new 
posts can be created or any existing vacancy 
filled up, except througb special relaxation 
by tbe Ministry of Finance, so virtually no 
new Post Office has been opened or any 
Post Office upgraded on account of tbis ban, 
io spite of the fact that a large number of 
proposals for tbe opening new Branch 
Post Offices and Departmental Sub-Offices 
which were approved during the Sixth Plan 
have not been opened. Similarly, the 
sbortage of technical staff has caused 
deterioration in Telecommunication Services 
all over the country. Consequently, there bas 
been a loss of revenue and tbe ban has 
proved unproductive as the increase in work-
load ba! not resulted in increased efficiency 
00 account of shortage of staff. 

A large number of trained personnel 
known as R.T.P. in both Po~tal and Tele-
communications Dcpartmenb have not been 
absorbed as regular emplo~ees and are 
continuing on Daily Wages in an ad hoc 
manner in spite of their being entitled to 
regular recruitment. 

I, therefore, request the Ministry of 
Financc to lift the ban since its continued 
imposition w.e.f. 1.1 1984 has done consider-
able damage to tbe planned development and 
caused extreme deterioration in the facilities 
and frustration in the services. 

[Tmnllatlon) 

(Iv) Demand for .ttting up monlforlag 
eommlttee. to look after develop-

lDeat works in Ba.tar district 
of Madhya Prad ~sh 

SHRI MANKURAM SODI (Ba,tar): 
Mr. Speaker, Sir, tbcrc arc 32 de\'eJop01enf 

blocks in Bastar district wbere various 
development works are goinl on but there Is 
no arrangement for proper monitoring these 
construction works. The officers and 
employees who are responsible for these 
works, do not go there to inspect these 
works with tbe result that the construction 
work which has been done there, is sub-
standard and the reputation of the adminis-
tration is at stake. If proper arrangements 
are not made for monitoring these works 
even now. The huge sum of money beiDI 
spent now on them under tbe Five Year 
Plans will go on be squandered as before. 

If tbe construction of roads, buildings, 
wells, bandpumps, etc. are not monitored 
properly, they will not last longer and tbe 
public will not be able to enjoy the benefit 
of these works for a definite period. So far 
as construction works are concerned~ use of 
good quality material is a must, but low 
quality bricks, sand and other things, are 
being used there. Almost and is used in 
place of cement. The timber wbich is used 
there is also of low quality. Consequently, 
most of tbe constructiCln works collapse 
after a few days of their inauguration. 
Generally. the responsibility for this is fixed 
on the village sarpancb wbo has to face 
revenue recovery. r..-iany innocent surpanchs 
have uodergone imprisonment. 

District monitoring committees consisting 
of non-officials should, therefore, be consti-
tuted in every district to monitor the Deve-
lopment Works. These committees should be 
liven special powers and means to inspect 
tbe works. I would request the Ceotral 
Government to is~ue special instructions to 
the State Governments to constitute such 
monitoring Committees. 

(v) Demand for bsulng instructions 
to LPG distributors of Bombay 

to atore LPG c yUDders In 
proper godoWDs Instead 

of on roads/footpatbs 

SHRI ANOOPCHAND SHAH (Bombay 
North) : Sir, I would like to draw the atten-
tion of the Minister for Petroleum and 
Natural Gas to tbe practices adopted by 
some of the distributors of l-fG cfJioders io 
Jiomba),. 
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It is obligatory to have a godown facility 
for every distributor of LPG cylinder and if 
tbey do not have the required facility, the 

. oil companies give tbem less commission. 
There are some distributors in tbe city of 
Bombay who are not having godown facility 
and arc keeping LPG cylinders on road or 
footpatb. This is polluting the atmosphere 
jn the locality. It also causes accidents. Oil 
companies are also not taking any proper or 
suitable action in the matter I hope tbe 
Ministry of Petroleum and Natural Gas will 
issue instructions tbat DO distributor should 
be allowed to store LPG cylinders on road 
or footpath. 

(Interruptions) 

[E"glish] 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
FOOD AND CIVIL SUPPLIES (SHRI 
H. K. L. BHAGAT) : They are not challeng-
ing the correctness of the facts. There is no 
rule of procedure by which you are bound to 
send. They are not chaJleoging the correct· 
ness of the facts given by Mr. Brahma Dutt, 
the opinion quoted by the then Attorney-
General ••• (fnlerruptions) On the merits of tbe 
facts, Mr Indrajit Gupta says, tbey do not 
chaHenge the facts. Tbere is no rule- of pro-
cedure by Which you are bound to send ... 

MR. SPEAKER: I canDot aJlow any 
discussion on my ruling. 

SHRI H. K. L. BHAGAT: There is no 
rule. Nothing of tbat kind. It is only a sort 
of tectical walkout. They want to show 
their unity. the so-cal1ed unity. That is all. 
Nothing else. (Int~'ruplions) Facts, tbey are 
admitting. He had no guts to stand up and 
say that Mr. Kacker has not given this 
opinion on the file. They are admitting tbe 
facts and yet, they are raising a question of 
procedure which cannot be sustained by any 
rule. 

(Interruptions) 

MR. SPEAKER: ·'The Speaker's rulings, 
as already stated, cannot be ques-
tioned except on a substantive motion. 
A Member who protests alainst the 

ruling of the Speaker commits con-
tempt of tbe House and the Speaker. 
The Speaker's decision is equally 
binding, whether given in tbe House or 
on a departmental file. He is Dot 
bound to give reasons for bis deci-
sions. Members cannot criticise 
directly or indirectly, inside or outside 
the House, aDY ruJinllivCD, oplDlon 
expressed or statemeDt made by tbe 
Speaker." 

(Interruptions) 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): Mr. Speaker. Sir, 
precisely this was my request to you that 
your ruling is final aod the whole House 
bas to bow to your ruJing No question, 
no explanation, can be asked. But 
the big issue, tbe big question, whicb 
has been left in the House unans-
wered by the Op positioD is: where do 
we proceed from here, ",here is tbe responsi-
bility? Prof. Madhu Dandavate bas faJleD 
into a no· entry area Where does he go from 
here? Either he has to take tbe responsibility 
or tbe Chair wil1 ba\ e to fix some responsi-
bility and punish those who are now every 
day trying to ra Ise any scandal based on 
any new rumour, on any subject, which 
can even Bout the ruling of the Cbair. This 
bas to be condemned by tbis House. 

(Interruptions) 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY) : We 
must deplore this kind of bebaviour. They 
are doing it every day. You must condemn 
it .•• 

(/"terruptions) 

MR. SPEAKER: Mr. Tewary, it is a 
question of tbe wbole House, the dignity of 
the House. It is not myself, it is not anybody 
else. It is a question of tbe whole institution 
as such. 

PROF. K. K. TEWARY: But you are 
the custodian of the House. 

(Int~"uptionl) 

MR. SPEAKER: One minute. AJJ of 
you are so vociferous tbat 1 c;anoot do 
anythinl· 
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"Members should not stap a walk-
out as a protest apinst tbe roliD' of 
the Cbair." 

Tbat is also there. Later on, the, can see 
me, tbey can discuss with me. If I bave made 
any mistake, I can rectify that also. I have 
laid tbat so many times. 1 do not say tbat 
I canoot make a mistake. But whatever is 
to be done should be done properly and in 
keeping with tbe higb dilnity of the House. 

(Interruption.) 

MATTERS UNDER RULE 377-Contd. 

(Errglish) 

(wi) Demand for witbdarwal of receat 
Budget proposals for iacrea. In 

excise duty oa wood particle 
boards aad fibre boards 

DR. SUDHIR ROY (Burdwan): Sir, 
tbe Union Budlet for 1987-88 contains a 
proposal which secks to raise the excise 
duty on wood parteile boards and fibre 
boards (incJudiol hard boards and insulatioD 
boards). These industries use wastes from 
forests, saw mills aDd wood work industries 
aod agricultural wastes like rice husk, 
ground-nut sben, bio gas and make out of 
these wastes rcconstitated panels which are 
used as substitutes for prime woods. Thus 
tbose industries help to reduce load on prime 
timbers of tbe forests and thereby help to 
conserve the forests and ecoloaical balance. 
At the same time tbese industries produce 
substitutes of natural timbers for csteDtial 
Ulel in bOUSiol. packio. cases, furniture, 
coach aod bus body buildina etc. Thus it 
will be seen tbat these industries produce 
wealth usins only waste materials. 

Therefore tbe rise in excise duty in spite 
of tbe areat concern sbown by tbe Prime 
Minister for preservation of forests and 
environment and keen interest in utilisation 
of wastes in his budget speech bas surprised 
these industries and all tbose who baye 
concern for pr~scrvatioD of forests and 
maintaioinl ecoloaical balance. 

J tberefore ur,e upon the Government 
to review tbe tal proposals and witbdraw 

the rile in excise doty OD wood particle 
boards etc. 

[.&1gli.h) 

PROF. N. G. RANGA (Guatur): Mr. 
Speaker, Sir, on such occasions, I bave not 
intervened in tbe past dUriDI all tbeae yean. 
I think it is my duty to add my word of 
support for tbe Cbair when it bas liven its 
ruling and after bavinl given deepest possible 
consideration and taking into consideration, 
all that could have been uraed by both sides. 
When the Speaker bas liven his ruliDI, the 
ruliDg should be accepted by all parties 
whether it is pleasing or not. Otherwise, 
Parliament cannot function in a democratic 
manDer. If we allow Parliament to be 
stampeded in tbis maDner and its work beinl 
stopped and brougbt into contempt, then 
democracy would be brougbt into contempt. 
Tben those people who indu1lo in such 
tactics or such measures will be leadinl tbe 
way towards destruction of democracy. And 
it had happeDed once berore. Tbey wore 
taken to task on every side. Now. we sbould 
Dot allow tbat kind of experience to be 
repeated. Thererore, I would like tbe Chair 
to take its own time and tban come to the 
House witb bis direction as well as his 
advice to tbose friends wbo have walked out 
in tbis unruly, undemocratic and indeeeot 
manner and live its advice or admonition. 
That is all I bave to say. 

MR. SPEAKER : Professor Sabib. I 
have lot nOlbina else to ,ay except that we 
must cooperate witb eacb other because it 
is your institution and not mine. 

AN. HON. MEMBER: They are Dot 
cooPerating. 

MR. SPEAKER: What can I do ? It i. 
up to all Member. of tbe House. 

SHRI BHAGWAT JHA AZAD 
(Bbaaaipur) : I would like to add to wbat 
Professor Raola has said tbat io any case 
of dispute between two sjdes or on any 
rulinl JiveD, tbe final authority will be 
somebody and that somebody is tb~ Speaker. 
So, once abc ruliDI is aiven by tbal ina' 
authority it ahould be a=p\e4. U \bq baw 
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aD), lrievance tbey can always meet you in 
your chamber. But, if every privilege ruling 
aiven is contested in the House like tbis, 
tbere will be no end to it. Tbere win be 00 
Parliament. Even after having tbe ruling, if 
you feel tbat you have lot some points, you 
can meet the Speaker in his cbamber and 
tell him, ''Sir. possibly you have missed tbis 
point." Otherwise, Sir, today we are talking 
in tbis language, we sometimes hurl abuses. 
then we come to blows and tben there will 
be no Parliament. tbe country's unity will be 
destroyed. Therefore, what I say is the ruling 
is final. But if a Member bas any grievance 
on any point, be can meet tbe Speaker in 
his cbamber and tell him Sir, possibly in 
living your ruling, you missed tbi' point. 
Speaker can always reconsider it. 

MR. SPEAKER: I have never stated 
tbat I will be infallible. I can make mistake, 
but that is something to be done properly. 
I can rectify if I have done anything wrong. 
I never stand 00 prestigs. 

12.40 brs 

[Mit. DEPUTY SPEAKER. ill the Chair] 

MATTERS UNDER RULE 377-Contd. 

( T'Q8s1allon] 

<Vii) Demand for a 'Thermal Power 
House' iD Dohrighat of 
Azamgarb District of U.P. 

SURI, RAJ KUMAR RAI (Ghosi) : 
Mr. Deputy Speaker, Sir, in Uttar Pradesh 
irregular and inadequate Supply of 
electricity is not only impeding the work in 
factories but also adversely affectiog agri-
culture specially when the wbole State is in 
tbe grip of drought In view of the shortage 
of power supply, tbe big industrialists are 
Dot interested in setting up industrial units 
there. The Central Government should, after 
consulting tbe State Government, make 
arranlements for adequate power supply 
keepina in view the demand of the Stato. 
Aloa. with it, I will also lik~ to urae tbat 
power tbefts, wbether committed by farmers 
or by factory-owners, should be checked and 
4,.\t ,.itb &\t\ctly. It will belp in streD-

gtbeninl tbo revenue position of the 
Government. 

Sir, I have been urging upon tbe Govern-
ment in tbis House tbat a Thermal Power 
House sbould be set up in Dohrigbat in 
Azamgarb district of Uttar Pradesh. It will 
provide relief not only to tbe people of 
A:zamgarb district but also to tbe people of 
other districts of Eastern U. P., lite Gorakh-
PUf, Deoria, Ballia, Ghazipur and Jaunpur, 
who are eagerly waiting for it. 

Sir, I demand that a Thermal Power 
House be installed in Dohrigbat at the earliest 
so tbat the districts of Eastern U. P. do Dot 
Jag behind not only in agriculture but also 
in setting up small scale industries. 

[Englt,h) 

(viii) Demand for exteasioo of eleetrie 
train from Madras to Sallurllet 

DR. CHINT A MOHAN (Tirupati): In 
Tamil Nadu, the electric train services were 
extended from Madras Central station to 
Tiruttani which i~ about 90 kms In the same 
way (EMU) electric train services extended 
upto the border of Tamil Nadu whicb is 
about 80 kms. Tbe distance between the 
Tamil Nadu border to Sullurpet is about 
10 kms. Tbere is a Jot of rush betweeD 
Sullurpet and Madras and also tbere is 
apprebension among the public that railwa,s 
are mere helpful to Tamil Nadu. It is very 
essential to extend electric train to SolJurpet 
railway station to provide facilities to tbe 
Beneral public. 

11.41 hr •• 

DEMANDS FOR GRANTS, 1987-88 
-COIIld. 

MiDi.try of lafonoatloa ... 
~dcasUpg--Contd. 

MR. DEPUTY-SPEAKER: The Ho .... 
will now take up further discussion aad 
votiDa on tbe Demands for Grants under the 
control of tbe Ministry of Information and 
Broadcasting_ Sbri Srihari Rao to continue 
bis speecb. 
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SHRI SRIHARI RAO: (Rajahmundry): 
The Minister for Information and Broad-
casting should allow tbe States to produce 
prolrammes accordiDl to the taste of their 
people and in their owo laDguale. 

To promote the decentralised develop-
ment of Doordarsban. it is necessary to 
establish full-fledged studios througbout the 
country. The promised studio at Hyderabad 
is Dot yet complete and the promised studio 
at Vijayawada is not yet started. I want tbat 
in every place, like in every State capital, 
there must be one foil-fledged studio. The 
units listed for production of video 
programmes are located only at two places-
Bombay and Delhi. That is why more talents 
are not coming to the TV. New TV talents 
sbould be encouraged. Some old film artists 
are repeating the advertisements, video 
programmes and films. But you are not 
takiDI the new TV taJents of other laosuages 
in otber States, throughout the country. This 
is the situation now. 

The Lok Sabba discussions must be lhe 
telecast in Doordarshan because the people 
of tbeir constituencies throughout India know 
what is going on in tbe Parliament and what 
is the capacity of their representatives. 
They must know everytbing about their 
representatives. There is nothing wrong or 
secret in it because everyday hundreds of 
visitors in tbe gallery are observina our 
proceedings. So. there is notbing wrong in 
live telecasting the Lok Sabha discussions. 

You are broadcasting 'Today in Parlia-
ment' ooly in Hindi and English; but not in 
the regionallaoguale. It is more important 
to broadcast tbem in local language and at 
regional centres. More importance should be 
liven to the agriculture sector. If tbe latest 
techniques are shown on TV then farmers 
will understand and implement all these 
techniques and produce more yielding crops 
particularly oilseeds, pulses, etc. It will be 
more helpful to the farmers. OUf country 
depends on aariculture. That is why it is 
important to give more time on Doordarsban 
to .... icu)ture. 

Sir, Doordarsban is givina misJeadio, 
DeWS in their news bulletins. There is more 
party propqanda tban news. Tbey arc not 

In/ormatloll <I Broadcaltlng 
giving more importance to the news. For 
example at the time of Godavari floods in 
my constituency--East and West Godavari 
district-it was not shown before Prime 
Minister came to that place. At the time of 
Prime Minister's one day visit to that area 
it became a news for the TV and all the time 
they were showing the Prime Minister. Tbere 
is notbing wrong to show the Prime Minister 
but 40 lakh people suffered and thousands 
of engineers and other workers moved these 
people to safety places to provide relief 
measures to them. They were not shown on 
tbe TV. Further recently in Municipal 
elections in Andhra Pradesh on 1 8tb March 
false news was broadcast in tbe regional 
Tc:luBu bulletIn of AU India Radio on 19th 
March tbat the Congress (I) candidates were 
leading at Visakhapatnam and Kakinanda. 
That was not tbe position. In fact, from the 
very beginning Telugu Desam candidates 
were leading there. Finally Telugu Desam 
candidate won with 20,000 majority at 
Visakhapatnam and with 2000 majority at 
Kakinada. There was no authoritative 
information or report from the official media 
but the)' announced the false news. This 
created a low and order problem and some 
goondas in Visakhapatnam started burning 
buses aod looting some shops. All tbese 
things bappeDed due to this false news. 

I give you another example. The bye-
elections to Secundarabad constituency took 
place on 23rd March. On 24th March they 
announced in TV special bulletin that 
Congress (I) candidate was leading whereas 
the counting had not started OD that day. 
The counting of votes started only on 25 tb 
as there was reo poJling on 24th. This is 
another exampJe of mis- leading news. I 
would like to know whether you have taken 
any action in regard to tbis? Have you 
taken action against tbe people responsible 
for this mislaading and false news? 

For smooth running and more effectivo 
functioning of the Ministry the Minister 
should consider some important basic 
demands of tbe National Federation of 
Information and BroadcastiDa Employees 
because tbey are Dot treated at par with 
Central employees. This is more important. 
Also, in tbis Ministry, the pressure of bure-
aucrats aod politicians on professionals 
should be reduced. In this department. tbe 
bureaucrats are actually coDtrollinl aDel 
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managing the entire show-not tbe Minister. 
For example, I will live you one letter which 
I recejv~d. It is a very unfortunate situation. 

More important is tbat there should be 
no intrusion of programme from Delhi. 
Regarding overseas broadcasting, you please 
put Telugu news bulletin also just like other 
regional language news for the benefit of the 
Telugu people throughout the world. With 
these words, I concl ude. 

PROF. NARAIN CHAND PARASHAR 
(Hamirpur) : Sir. I rise to support the 
demands for grants for tbe Ministry of 
Information and Broadcasting and a]so to 
commend tbe report of the Ministry for tbe 
yea r 1 986· 87. 

Sir, one of the most interesting and 
inspiring items in the report is the expansion 
of tbe network in variou~ sections and 
departments which are catering to the 
dissemination of information in the country. 

Sir, Doordarshan naturally takes a very 
important place in this. The major events, 
which have taken place during the past few 
years, are the enhancement in the timing fC'r 
the national rrogramme which was mtro-
duced on 15th August 1982 for 90 minutes 
from Delhi, Calcutta, Madras, Bombay I 
Srinagar, JaJlandhar and Lucknow. Now tMe 
programme is for 155 minutes. The: aims of 
the programme have been listed as: (i) to 
foster economic and cultural unity in the 
country; iii' to promote the spirit of national 
integration; and iii) to project the progress 
made in the various fields. 

Sir, the introduction of second channel 
from Delhi in 1 984 and from Bombay in 
May 1985 is another landmark. So is the 
introduction of morning transmission for 
45 minutes from 23rd February this year. 
which was also the day of the opening 
session of the Parliament 

A significant achievement is also the 
telecast of 3 programme for higher education 
with effect from 1984 with the help of 
INSA T -B. Sir, while all these achievements 
are to be commended, looking at the 
programme one bas the impression that , . 
there is a certain urban bias in the various 
programmes presented. PrimariJy it way be 

the cause of the audience but now more and 
more areas are being brought under the TV 
coverage. Therefore, necessary corrective has 
to be applied and the needs and aspirations 
of the rural areas are also to be taken into 
account. 

Sir, a misconception sometimes enters 
into the minds of those who are framing 
these programmes that the people who are 
ilJiterate are also Dot intelligent. This is Dot 
the case. The spoken ~ord appeals equally 
to the literate as to the illiterate especially 
when the latter happen to be men with 
wisdom and experience. Therefore, it is all 
the more important that tbe Radio and the 
TV take into account the rural aspirations 
and the rural needs, and reorientate their 
programmes accordingly In this connection. 
what better proof is n.:quired than tbe 
composltion of the advisory committees for 
the various Doordarshan Kendras. Can you 
find adequate repreliientations of the rural 
interest? I have before me the Committee 
for lalandhar Sta-tion of Doordarshan and I 
find that the whole of Himachal Pradesh, 
y.. hich is mostly covered by ttai~ station, is 
represented by one or t\\ 0 persons - I think 
only one--whereas at) the other people they 
are from the State of Punjab. Now, it so 
h 1 ppe"') tha t of the 1 9 penons who are 
there9 all experts are available frOID the 
p _mjJb: exp~rts in Punjab, e'ltperts in general 
progrC!mmes, experts in folk. art and culture 
and aH sorts of things 9 the} are available 
only in Punjab. Is Himachal so bereft of all 
the experts? Or, is it not havinl requisite 
cultural inputs to be put into the programmes 
of the JaJandhar Station of Doordanhan 
Kendra? 

Sir, I would Jike to point out that oace 
\\'e had a State level function in J 982 when 
the HOD. Chief Minister was there, and the 
lalandbar Station could not reach there, 
people from there could nOt go there, aDd 
9t hen I took up tbe matter with the Minister 
I was informed that the authorities in the 
Kendra were unable to trace the place. So, 
this shows tbe knov.ledge and range of 
experience which these people have got. 

May I, therefore, request the HOD. 
Minister through you, Sir, that Himachal 
gets its due and also adequate representation 
in the Advisory Committoe so 'liar ,ho 
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PJ'Oll1UDIDeS are also able to hi_hlight tbe 
aspirations aDd needs of the State. It is a 
border states bavinl border witb China. Its 
folk culture and various other activities of 
the social life of tbe people are worth 
showinl on the T.V. 

Sir, I am abo happy tbat there are 192 
transmitters at present in tbe country and 
tbat ~re is a plan to add more during tbe 
remainiol years of the Seventh Five Ye~r 
Plan. Similarly, there is a case for more 
Radio Station and plans are approved to 
atart these stations also. But what I am 
distressed to see i~ that often these installa-
tions including tbe civil works, they are 
subject to heavy delay and ,,'bat happens is 
tbat in tbe case of the projects baving been 
taraeted for the last year of the Seventh Five 
Year Plan, there is no guarantee that they 
would be actually insta ned or commissioned. 
So, What I would suggest is tbat some sort 
of monitoring Rhould be there and whatever 
has been planned for Seventh Plan should 
be actoally installed in the Seven lb Plan and 
Dot allowed to spill over and subject to 
delay. 10 particular I would refcr to thc 
proposal for setting up Radio Stations and 
T.V. transmitters in Himachal Pradesh 
particularly in Hamirpur, Una, Bilaspur and 
Dlaaramshala wbere they are subject to delay 
for various reasons If actual coordination 
with the State Government has to be estab-
lished then the officers on tbis side of the 
Ministry of Information and Broadcasting 
should also be equally ealer to get their 
various proposals accepted and pushed 
thl'Olllh with the help of the officen of the 
State. 

Sir. I have every hope that tbe various 
types of services that tbe T . V • is plaoning, 
they are able to introduce well in time in 
Particular I would refer to tbe three-tier 
service. I have the Statement of tbe Hon. 
MiDister in whicb be says: • 'That there is 
• pIau to have three-tier service comprising 
primary service, national senice and local 
... ice". Now. tbis ia iD answer to QuestiOD 
No. 6571 aDlwered on 13 AprU, 1987. 
This ia • vory laudable objective. 

"E8cIa major State will ultimatel, have 
Ita on prima.., .enieo iD tbe 

In/ormation & Brolltlctutw 
languaae of the State. ofiliaatiDS from 
tbe T V centre at tbe capital. Tbil 
service over a period of time will be 
available througbout the State. Pro-
grammes in national lO"ice will 
continue to be contributed allo by 
regional Kendras and tbe service ,,01 
originate from Delbi. to be rela,ed by 
an transmitters in the country. The 
local service will be available for a 
limited duration aD the primary 
channels transmitters, to cater for 
local requirements and events in 
culturally distinct, important parts of 
major States". 

13.00 hrs. 

H this is the object and this is tbe aim, 
then one tbing is clear; a lot of infrastructure 
would have to be provided. Coordination 
with tbe Ministry of Telecommunications 
is also necessary because ultimately tbe relay 
centres are going to be tbree. As has already 
been stated, relay of primary service will, 
however. depend upon the provision of 
microwave links by Department of Telecom-
munications and a availability of additional 
transponders in INSA T -2 scheduled to be 
launched in early t 9905. There are so many 
links to be provided and therefore it is in 
the fitness of things that a comprebensive 
prOJl'amme of various facilitjes to be provide 
is presented to tbe House by the Minister in 
bis reply. He should also mention the 
t.rleted date. because general statements of 
tbis type are neitber bere nor tbere. Sjmply 
saying tbat it will be done 'in due course' or 
in tbe Seventh Five Year Plao, all these 
facilities should be provided and so on, does 
not clinch the issue. The completion of 
construction of these transmitters radio 
stations and otber facilities should be time-
bound and eacb phase and each facility 
sbould be targeted for a particular date. 
Otherwise what happens is tbat they 10 on 
spilliol over and we are already witne.in. 
the phenomenon of the escalation of cOita. 
The result is that not ooly there fs delay but 
also tbere is mis·uoderstandinl amoDI tbe 
people that while lonl promises are mado, 
tbey are hardly kept and fuUilled. 

One or tbe more importaDt objectives of 
the AIR and TV and various otber uDit. like 
Field Publicity Winl should be tbe promotion 
of tbe various dialects aad I......... ID leet 
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the LanlU8le Policy of tbe AIR., TV aDd 
• arious other outfits sbould be quite clear. 
I am bappy tbat tbere are ~rogrammes in 
141 dialects and lanluages over tbe radio. 
But the TV is not attuned to tbis aDd there-
fore, there are programmes only in major 
~aolUales. I do not koow tbe reason why 
tbe dialects which are recognised by tbe 
Sahitya Akademi or languages whicb are 
spoken by people of over one million in 
number as per tbe census record should not 
be given patronage by tbe TV and the AIR 
and various other outfits. It is very 
important because tbe spoken work bas got 
more power. And in a country like India, 
where literacy rate is not very h;gb. where 
people are Dot able to get the newspapers 
every day, where people are unable to read 
and write properly. the spoken word has a 
special appeal of its own. Therefore, not 
only should the spoken word. by broadcas-
ting and telecasting, reach every nook and 
corner of the country, but it is also impor-
tant to see that it inspires peoole in all walks 
of life in an regions of the country. 

In particular, I would invite the att~ntion 
of the Hon. Minister that if he is interested 
that this most laudable objective be fulfi1led 
and programmes sbould reach people in 
their own languages and in their own 
dialects, then, is it not necessary that the 
various scholars and writers of various 
dialects and languages should also be given 
representation in the Advisory Committees 
and sbould tbey not be consulted while 
framing the various programmes ? Therefore, 
ODe of the suggestions tbat J can make is 
that in all these committees that are set up 
from time to time, adequate representation 
of local academies of various States, and 
variou~ voluntary institutions serving various 
laoguages and various walks of lift. arts and 
culture should also be ensured. 

MR. DEPUTY SPEAKER 
what about lunch break ? 

Madam, 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF PARLIAMENTARY 
APFAIR.S (SHRIMATI SHEILA 
DIKSHIT) : We may dispense with lunch. 

MR. DSPUTY SPEAKER: We will 
bave no luncb bour. The Minister is going 
to repl), at '.30 PM and we want to sive a 

cbance to all those members wbo want to 
speak • 

PROF. NARAIN CHAND PARASHAR. : 
Sir, I would call for adequate representation 
Dot only to various relions but also to 
various dialectical groups, to various arts 
and crafts as well as to other cultural 
activities and associations from all quarters 
within a State because a State may not 
necessarily be unilingual and it may be 
multi-lingual. So, all these must be given 
representation so that their ways of life, their 
babits and their culture are reflected in the 
programmes on TV and Radio. 

One of tbe most important tbings tbat 
our Government has dones is to work for an 
evolution of Non-aligned Newspool and also 
for a New International Information Order 
for Communication. So in this connectioo, 
the voice of the non-alIgned world bas been 
projected properly I would suggest tbat we 
take up this idea more vigorously because 
just as in the capitahst \\orld, we are witnes-
sing 1be phenomeDa of the capitalism domi· 
nating the world scene and the way tbese 
western news agencies monopolise ne\\s pool. 
We should encourage the people and tbe 
agencies of the non aligned ~orld, especially 
the tbird world for tbis information is ahe 
cry of the age. Information society is about 
to arnve and we ba\'e an explosion of tbe 
information. But how to cbannelise tbat 
information to reach every heart and every 
mind that throbs with life on tbis globe is 
the primary concern not only of the western 
side but also of our-aligned movement, and 
this country in particular So, Sir. I would 
request that we join the tbird world and we 
lead the third world in tbis particular activity 
which is going to usher in a new era. At 
tbe moment the \loice of the tbird world is 
suppressed and depressed. It bas to risc, it 
bas to inspire and in proportion to the 
population it represents, it has assumed the 
importance. It is net enougb that we have 
this activity in India only. We have to 
inspire the otber countries-small countries 
of the tbird world - also to join tbis ,reat 
movement. 

Sir, a word I wouli say tbat the small 
newspapers should be .iven better patrooaae 
by the DA VP aod also by the Govemmeot 
_n4 the PRSS Coun~iI should be Siveo more 
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facilities because ultimately the free Press is 
the best. parantee of democracy in any 
developinl country. 

With these words Sir, I commend this 
report and I appreciate tbe various achieve-
ments of the Ministry and I thank the Hon. 
Minister for Information and Broadcasting 
and I would request bim to pay special head 
to the ~uirements of Himachal Pradesh 
and otber billy aDd backwards States. 

SHRI TARUN KANTI GHOSH 
(Barasat) : Mr. Deputy Speaker, Sir, I rise 
to support tbe Budget proposals placed by t be 
Information Minister. Whi1e supportiDI his 
proposals I would hke to say that tbere bas 
been definite improvements during the last 
few months in the functioning of tbis Minis-
try. There is no doubt about it. But I 
would like to point out certain tbings wbich 
to my mind is very important for our 
nation. 

First of all T.V. bas become a very 
important media to pass information tbrougb-
out our country. I would request tbe 
Minister to find out how to use T.V. more 
effectively fOl' national integration. 

13.07 Jars. 

(SHill SOMNATH RA TH In the Chair] 

As we all know what is happening in 
Punjab: as we know what is happening in 
certain other parts of the country, tbe sense 
of unity that prevails in our country where 
we are fighting for our freedom, we have to 
briol tbat back. That sense of patriotism 
hal breeD brought back into our country. J 
feel that T.V. is tbe best medium to do tbat. 
So wben we sbow some pictures, some sbots 
or any other tbioa, tbe idea of national inte-
.ratioD should be there. 

The second tbinl tbat I would like to 
brinl to tbe notice of the HOD. Minister is 
tbat T.V. newl sbould be mOre newsy. At 
tbe present moment, the T. V . news is not 
comparable to news tbat are beina broad-
cast by otber dct1lOCratic COU[ltries, like tbe 
B.B.C. or the Frencb T.V. or any other 
COWlttJ you may call. First of aU tbe total 
IiIQO allQUcc) ~o DO'" is vor)' Umite4. You 
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cannot cover a vast country like India. Then 
you cannot cover tbe wodd news within the 
sbort time. Obviously tbe Dews of our own 
country is very important and at the present 
moment, the news of the world has also 
assumed very great importance too. So I 
would reqoest the Han. Minister, who is all 
younl and emergetic man to think about it 
and find out bow we can allot more time for 
news-atlrast in the evening news-and 
make it more comprebensive so that the man 
listening to the news get all the news that be 
wants. 

Thirdly what my friend who was speak-
ing just before me has said on that I would 
]ike say something. Whether you bave got 
two, three or four channels, the main thing 
is that this national channel should be there 
in a much bigger way, because it is through 
this channel that we can bring about national 
integration, which we really want to have. 

I do not really understand how we can 
use all tbe languages. Of course, at the 
different TV centres we can do it. We are 
baving now, I tbink, 98 TV stations. We 
can find out bow to use regional languages 
while telecasting programmes through these 
stations. But TV should not be used for 
promoting regionalism or something like 
tbat. It sbould be used for national inte-
gration. 

Apart from TV, tbe most important 
medium is the radio. After TV bas come 
into force, radio should not be neglected. 
As a matter of fact, radio is still the most 
important medium for rural areas in our 
country. I think we sbould give the impor-
tance tbat is due to radio. 

As far as newspapers are concerned, we 
aU know that it is very imQottant to have a 
democratic and free Press in our country. I 
must tbank tbe Minister for trying realJy to 
belp the newspapers of tbis country. As a 
matter of fact, 1 myself took some represent-
ati~es of tbe big and small newspapers to the 
Minister, in order to tell bim tbe problems 
that are being faced by the newspapers. One 
of the biagest problems being faced by news-
papers is the newsptint shortage. Previously, 
Government allotted newsprint accordinl to 
availability. You said tbat 35 per cent of 
tbe supply would be from the imported 
IlCwsprint, aDd 6' per ~Dt from tbe indi-
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genous newsprint. But when the year ends, 
you see that you have given only 2S per 
cent of imported newsprint-and the remain-
ing 10 per cent is not made available. But 
this year, tbanks to our young Minister, tbis 
lacuna has been removed. 

I have also to say that the price of indi-
genous newsprint bas increased The 
Minister should take tbis up, in bis capacity 
as the Minister of Information and Broad-
casting. I have been talking about this to 
Prof. K. K. Tewary, Minister of Public 
Enterprises. The Minister must also under-
stand that the prices of newspapers have 
lone up. So, newspapers cannot perform 
their functions as the mouthpiece of demo-
cracy, i e. if newspapers could reach only the 
rich people. The) cannot serve tbe interests 
of tbe common man. Tbe price of newsprint 
bas to be controlled, so that newspapers 
could be available to tbe common man at a 
cbeaper price. We must remember that even 
Bangladesh produces newsprint at less than 
half tbe cost at which we are producing it 
here. We should not forget this fact, as rar 
as newsprint is concerned. 

Regarding the other activities, I would 
like to speak about Reporters and Working 
Journalists before I pass on to other sub-
jects. Reporters and Journalists bave a very 
important duty to perform. Without fear or 
favour they have to report the day-to-day 
events. "But sometimes these journalists are 
prevented from reporting certain things. 
Some State Governments arrest the journa-
lists, or something eJse bappen. So, I would 
request the Minister to find out from the 
journalists' associations the problems which 
they face, so tbat in future, in our country, 
journalists can function without fear or 
favour. As matter of fact, in my opinion, in 
a democratic country like ours, tbe Ministry 
of Information and Broadcasting \~ a vel''Y 
impartant Ministry. For example, just 
imagine what furore this broadcast by the 
Swedish R.adio has created in our country. 
Of course, this is not the forum to discuss 
it. But wbat sttike~ me is tbat a foreign 
radio's announcement bas been taken lite-
rally I like Gospel truth, whereas our own 
TV and our own Radio sy&tems should have 
been there to speak out what is true, and to 
remove tbis mis· information from the minds 
of tbe p\lblic. As a matter of fact. I feel 
tbat in tbis respect our TV and our Radio 

have Dot been up to tbe mark to counter tbe 
foreign onslaught on our country. We should 
have clearly stated that what tbe Swedish 
Radio bas said. 10,000 miles away from 
our country is not only incorrect, but mis-
chievous. But Ullfortunately we do not bave 
tbat much of re90urces, we do not have 10 
many reporters, we do not have so many 
correspondents in different parts of the world 
to report to us, or to feed back so that we 
can also say as to wbat is true and wbat ia 
not true. 

As a matter of fact, I believe that the 
present Information Ministry is certainly 
going in tbe right direction and I do hope 
tbat if we can take certain more steps in tbe 
right direction this TV, tbis Radio, the news-
paper-world can really and effectively be 
used to serve tbe indian nation building ttlat 
we are aiming at. 

I do Dot take more of your time. I give 
my full support to tbis Budget and tbank tbe 
Minister for the: way he bas been trying to 
improve this Department. 

MR. CHAIRMAN: Shrimati Kishori 
Sinha. 

SHRI AJOY BISWAS (Tripura West): 
All from that side only? 

MR. CHAIRMAN: We will give can 
equal opportunity to this SIde also. 

SHRIMATI KISHORI SINHA (VaisbaU) : 
Mr. Chairman, Sir" flrist of all, I would like 
to know bow much time you are .oina to 
give me. 

MR. CHAIRMAN: You start your 
speech. 

SHRIMATI KISHORI SINHA: I rise 
to support tbe Demands for tbe Ministry of 
1 nformation and Broadcasting. This Govern-
ment. in my opinion. win always be re-
membered in the history as the one that 
brought a TV revolution in the country. But 
like all good things all expectations fulfilled 
do give rise to more expectatioDs. So, tbe 
demand for TV stations, aDd even for relay 
statioDs, is growing. Aud it seems to me that 
tbe Government is alowin. down in tbil 
resard. 
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In the year 1984 we could set up 180 
TV stations, but in tbe wbole of tbe Seventh 
Five Year Plan we had planned to sot up 
oaly 300 stations. and on an everaae tbis 
provides one station in a district. However. 
all tbe towns and all tbe villales today want 
to receive tbe TV silnals. In most of tbe 
villa ... wbether tbe Government bave pro-
vidod community TV sets or not, there are a 
better off people who keep TV sets, pro-
vided there is electricity. So, more often 
tbese TV sets serve as community viewing 
TV sets. So, the Government should en-
courage the Pancba.yats and schools to bave 
TV sets and in order to provide further eo-
couralement to the better off people tbe 
Government should exempt TV sets from 
tjle levy of excise duty. 

I would like to mention that tbe Govern-
ment may be facing some tecbnical problems. 
One way out can be to invest in a Direct 
Broadcast Satellite which will belp tbe 
coverage of major parts of the country. 
With sucb a satellite. TV signals can be 
picked up directly using a low cost disc 
antenna. Sucb an antenna can be manu-
factured on a mass scale. Today, a colour 
TV set costs Rs. 7,500/- approximately, 
and if we compare this to the low cost disc 
antenna, the cost will be affordable. We can 
order a direct broadcast satellite to be built for 
us on contract. I do not think that it would 
cost more than RI. 60 to Rs. 70 crores. The 
Government should at least get the sugges-
tion examined in consultation with the 
Depanment of Electronics and Tele-com-
munications. 

Doordarsban bas to provide for the 
local programmes. There is a feelina that the 
present situation favours the statu~ quo. 
tbougb tbe Government had promised a 
tbree·tier system. There is a national net-
work prolramme which covers a major part 
of India. So it has a captive audience. In 
tbis way, a monopoly situation is there. If 
We create rcaional and sub-resional pro-
• ramme tbis monopoly situation will dilute. 
I would like tbe Government to know tbis 
mucb. Revenue from commercial advertising 
in 1987-88 may be Rs. 200 crore3. If we 
create resional and sub-regional net works 
tbey will dilute tbis mODopoly situa tion. That 
is why tbis pr,rerenco for a national DCt-

'II/ormatlo" " Bro~tI", 
work. In this situation there will be a 
tendency to slow d~WD tbe work in tbree 
tier system. 

The Government sbould instruct Door-
darsban against such status quo. True, a 
new regional net work has been started in 
Bombay. How lon8 sbould States1ike Bibar 
wait for similar regional network? Is it not 
possible to earmark funds out of tbe Door-
darsban revenue for speeding up studio cons-
truction, provision for uplinks, etc. to serve 
specially backward areas like Bihar where 
TV will belp Government overcome tbe 
literacy barrier? The Government should 
also get a few more outdoor broadcast vans 
for recording local events for Bibar so that 
some local programmes could be broadcut 
for the resion once tbe uplinks are ready. I 
would also suggest to the Minister that some 
amount out of this amount be set apart to 
create welfare funds for TV and Radio 
staff. 

The urban domination in the Door-
darshan programmes may be commercially 
right but I would like to know if it is desir-
able? There ought to be at least an 
occasional serial reflecting tbe probJems and 
progress in villages, the tensions that such 
progress brings as in th p change from old 
order to the new etc. 

I understand some serials have been 
made of the stories of Prem Chand. These 
stories depict tbe village life and also the 
cbange taking place in social relations, 
customs and traditions. 

I would suaest that these serials should 
be shown at prime time. say at 9.00 P .. M. 
The Sunday films should also be well chosen. 
. Achhut Kanya' was once shown. That was 
a very good film. Films like tbis with a 
message should be tel~c ast. J would also 
SUllest tbat the Jate night TV movie should 
be scbeduled on week ends such as Saturday 
or at some reasonable time for the con-
venience of viewers . 

Breakfast TV is welcome but the pr~ 
grammes should be so designed as to put the 
viewers in the proper frame of mind for the 
day. The programme should be Dews· 
oriented. 
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It is heartening to see tbat broadcasting 
is Dot being neglected. 

I am glad t r, note that broadcasting is 
receiving equal funds as TV. It is the AIR 
broadcasts that at present reach out to over 
90 per cent of the population. The cheap 
one band sets bave made tbis possible. How-
ever, I would like the Government to look 
into the fact that medium "ave broadcasts 
are not received beyond 80 to 100 kms. 
This is wha1 I have been told. We are also 
told that soon most stations will switch over 
to frequency modulation broadcast but even 
in Delhi F.M. is relatively restricted. Ie the 
rural areas of my constituency Vaishali, the 
reception continues to be poor. T~e power 
of the transmission should be rai~ed to 
improve reception. 

About coverage of tbe debate in Parlia-
ment it is understandable that within 10 
minutes, greater coverage cannot be given. 
But for most of the Members this is the 
only way to convey to tbeir constituents 
what their representatives are doin~ in Parlia-
ment. Tbe time may be extended. 
Secondly, there could be regional coverage of 
Parliament proceedings, in addition to general 
review, meant for each area so that the con-
tribution of MPs of that area could be high-
lighted. 

I would also suggest that specific points 
made by members should be picked up 
for coverage in a brief manner. Quite often 
tbe real point is omitted. Sometimes even 
the names of tbe Members are left out. 

I would once again suggest tbat some 
time may be found for broadcasts in Bajjika 
from Palna A 1.R. whicb is spoken by about 
fifty lakhs people in Muzaffarpur and 
Vaishali and the area around it. I bave been 
makins this request since 1980, 

I would also suggest that emphasis should 
be laid on areater professionalism and in 
order to ensure this, the management of AIR 
and Doordarshan should be by professional 
people and not by all-knowing lAS officers. 
Tbe Government have already taken a deci-
sion to set up Indian Broadcasting Service. I 
would like to know wben it would actually 
be o .... nlsed and recruitment would be 
mado. 

I would repeat my demand once again, 
because I have been repeating it since 1984. 
that a second channel or a separate channel 
for Patna AIR should be given so that tbe 
local programme are not interrupted for 
national programme. 

I suggest that the name of the Ministry 
be changed to Ministry of Mass Communi-
cation. Merely Information and Broad-
casting suggests a passive role. Mass com-
munication suggests an active role. They are 
not merely informing, tbey are giviDg infor-
mation for the sake of education and en-
lIghtenment. In fact. their motto should be 
"Information for tbe sake of education, 
education for tbe sake of enlightenment". 
By this change of name, they would signal 
to their staff the true role that the electronic 
media is to play in a democracy. 

Let me congratulate the Minister. in tbe 
eod, for providing lead and guidance to the 
Ministry. 

That is all I wanted to say. Thank you 
very much tbat you bore with me for such 
a long time. 

SHRI HANNAN MOLLAH (Uluberia): 
Mr. Chairman, SJC, today the discussion is 
on the Demands for Grants of tbe Ministry 
of Information aod Broadcasting. I would 
like to say a few words mainly on the policy 
matters of the Department as the time will 
not be long enough to discuss aU the issues. 

Tbe first thing I would like to mention is' 
that now the time has come to review the 
policy of the Ministry because since Indepen-
dence, lots of changes have occurred in the 
country. in the thinking process of the people 
and in tbe understanding at various places. 
When in the beginning our country decided 
to concentrate the power in the Central 
Government, the I & B Department also 
was Dot a separte one, and the same trend is 
reflected here also. Even during the British 
days, in tbe Government of India Act, 1935, 
tbere was a hin t tbat the Central Govern-
ment will not interfere too much in tbe 
provincial governments regarding broadcast-
ing. But our Constitution accepted the policy 
of purtiol this subject in the Union List. In 
course of time, thouah it was incorporated in 
the Union List, tbe control was banded Oft&' 
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to tbe Central Government but it developed 
as monopoly of Centre over broadcasting. 
But in CO:lrse of time, we also bad a bad 
experience and tbe control was Dot used for 
tbe national integration. Gradually, tbe 

, media developed into a monopoly in the 
hands of the Centre. This is a very powerful 
media controlled by the Ministry. Earlier, it 
was All India Radio, later on, we introduc-
ed the televi43ion also. Througb both these 
media, we can reach to a large number of 
our people in the country. 

The objective of the Ministry was to 
inform, to educate and to entertam tbe 
people. But I would like to draw tbe atteo-
tion of tbe Hon. Minister to the fact tbat 
they are not informed, but misinformed; they 
are also not educating the people on proper 
lines. In the matter of entertainment also, 
tbey are telecastiug something which is not 
helping the younger generation to build their 
character on the rigbt directions. 

The first thing that I would like to re-
quest the Hon. Minister is that the time has 
comc ",ben you have to discuss this issue 
openly, have a public debate and you should 
amend tbe Constitution, take away this 
subject from tbe Union List and put it in 
tbe Concurrent List. Tbe Government has 
said many times that througb this media, 
tbey want to achieve national integration. I, 
however. differ in approach. By whipping, by 
pressurising, by compelling others to submit, 
you cannot achieve national integration. That 
ultimately would lead to the process of dis .. 
integration. Only mutual understanding, 
faith, confidence in each other will unite the 
country. This is a vcry important matter. We 
in the political sphere and the Government 
should ponder over tbis matter seriously and 
take away this subject from tbe Union List 
and put it in tbe Concurrent List and see 
that it is not monopolised. Definitely, general 
control will be tbere of tbe Central Govern-
ment as in a Federal structure it should be. 
but that should be changed to a correct 
perspective. 

Barlier, enough debate was raised regard-
ina the question of autonomy. Government 
bas rejected tbat. But we have to dilCUll and 
Ood out out a WI, how we can ~nap it in 

Tnformatlo" IJr. Sroatll:tutm, 
a better way. This is a very powerful media 
to educate, to unite the people and to serve 
the national interest in the best possible way. 

Another demand which is being raised is 
tbe question of providing second channel. I 
request thc Minister to consider this proposal 
that the second channel should be handed 
over to the State Government. Thc State 
Government would be able to project 
through the language of tbe State, the cul-
ture of the State, the culture of the ethnic 
group etc. The people are disoersed in tbe 
various parts of the State and they will get 
proper representation; they will be able to 
understand things better. they would be 
encouraged to participate and in that way. a 
voluntary sense of unity will develop. In 
fact, "unity in diversity" concept can be 
realised through the media by the provision 
of second channel in the hands of State 
Governments. 

In that way, I will request the Hon. 
Minister to ponder over it. 

MR. CHAIRMAN: Hon. Member's time 
is up. 

SHRI HANNAN MOLLAH: I have 
just started. 

This is one point, I will request the 
Minister to consider. 

Secondly, if we want to make the media 
the instrumcnt for integration, we should 
not play in the hands of the obscurantists. It 
is becau~e, our Government's concept of 
secularism is a peculiar concept. They are 
propagating all sorts of ridiculous, obscuran-
tist type, out-moded, backward, disintegra-
ting and anti-national feelings and all 
tbese tt}ings are put through this media. Lot 
of time and energy is wasted in. this. Those 
issues instead of integrating our country, are 
Icading to disintegration. We have always 
demanded that religion should be separated 
from the State and administration. Every-
body is free to practise his religion witbout 
any fear. But why does the Government 
spend crorts of rupees of the people, to 
propapte the religioDs, tbeir functions and 
all these thiDII. This not helpin& us in any 
way. You· announce in a biB way Ram Jaoam 
Bboomi and Babri Majid and a8 a reauJC 
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of that, tbe whole Uttar Pradesh is burning tbe grassroot level as to what tbey are think-
under communal flare-up. So, as a policy ing and wbat is their desire, tbis media will 
matter, I request the Minister to ponder over not be able to serve its proper purpose. With 
it. the utilisation of modern technology by the 

TV and the AIR, tbey are getting more 
power. But what is happening as a result of 

Thirdly, you talk of educating : the 
people through the media. Our younger gene-
ration is Dot being educated. People are 
seriously thinking tbat TV is takIDg away 
much of their share from the social lafe. In 
West Germany and developed countries, they 
are demonstrating in streets that the TV is 
taking their time, misguiding tbe people 
through wrong propaganda. That is not belp· 
ing in building the character of the younger 
generation. It is all tbe more necessary in 
our country when we are facing so many 
problems and when we want to build up the 
character of younger generation. Therefore, 
we have to ponder over tbis matter seriously. 

What we are teaching in the TV ? You 
know multi-nationals have captured most of 
the TV time. Mini~ters are happy that we 
are increasing our income. But I would like 
to know by which means? We have to 
understand this. They are getting 68 per cent 
of money from multi-nationals and four or 
five companies are monopoiising tbe TV 
time. They are teaching elitism in consump-
tion in the rural areas. Common people, 
poor people are being told every day that 
witbout getting these things, their life is bell. 
ID this way, inferiority complex is being 
generated among the rural people. poorer 
sections or the youoger generation. So, multi-
nationals are not only capturing our valuabJe 
time but they are injecting their ideology. 
That is another question to be pondered 
over by us. How can we charge it ? 

Now, I come to professionalism. Because 
of too much control by bureaucracy. there is 
no creativity or imagination. There is no 
scope of imagination in the items. That is 
also one drawback. Profes~ionalism should 
be encouraged. All sections of the people 
should be encouraged to participate in it so 
that people would enjoy it. If we whip up 
integration from Delhi. Dobody would be 
integrated. Th,1t approacb is wrong When 
national hook up is given through network 
programme, J have seen in the South, people 
switching off the TV sets. They do not like 
to aee all tbose thinlS. If we do not listen at 

this? I would like to ask the Hon. Minister 
whether it has become possible for tbe 
GOvernment to make tbe people participate 
in the programmes? Only the elite are being 
shown in the TV. Some peop1e call it idiot 
box and some call it "Image" box. Some 
people call this box and that box. We have 
to understand these things. Can we encourage 
the people to participate? People are not 
partlcipatiHg. Gradually, tbey will be dis-
gusted if we do not have the ..;orrect perspec-
tive. The problems of the emoloyees who are 
running the show should be also properly 
taken up and they should be judged with 
sympathy. 

My friend said tbat it should be like the 
media in other countries. The news in TV 
bnd radio are not slwa}s co:orect ]t should 
be noted. The Han. Minister should look 
into it. It wiJ) not help. It will spoil your 
credibility if you propag~te false things and 
wrong things. During the last election in 
West Bengal. we have seen the same thing. 
One or our candidates M r Partha De won 
the ejection but it was announced that he 
lost. My colleagues from Andhra Pradesh 
have also mentioned similar cac;es. People 
wiIJ not believe if we say something wrong. 
Pc:ople say one thing is wrong, other tbings 
al~o may be wrong. We have to earn credi-
bility. We have to ru1e strktly so that proper 
thing" are properly placed in proper perspec-
tive This powerful media can help to under-
stand the problem of our country. It can 
generote the feeling of unity, integrity and 
mutual respect and it can build up a secular 
and SCIentific image and, at the same time. 
it can he a fe'a] participant in our develop-
ment process. 

. 
With these words, I c\)nclude. 

SHRI JAGANNATH PATTNAIK 
(Kalahandi): Sir, while supporting tbe 
Demands for Grants of the Ministry of In-
formation and Broadcasting, at tbe outset, I 
want to congratulate the Government, the 
scientists, tbe technologists and all those 
wbo are. labourins for th~ phenomenal 
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arowtb of this TV project Mcause during so 
sbort course of period, nowhere in the world 
TV has covered sucb a large area. 

The main object of the Ministry of In-
formation and Broadcasting is to inform, 
educate and to create an awareness and 
participation and involvement of the people 
in the making of the country. Its national 
objective will be integrity and integration 
and also its social objective is to build up a 
homopnous society to provide economic 
justice, secular justice and education for all. 

At this time, when there is a cballenge 
for the national integrity whether it is from 
tbe external forces or from inside, when there 
is an aim to destabiJise this country by tbe 
various forces of tbe world, by those who 
are not bappy with our economic growth, by 
tbose who are not happy with our industrial, 
tecbnical and scientific growth, it is very 
good that our TV and tbe A1R are playing 
a very vital role to keep up the national inte-
gration and communal happy and secularism 
in our country. 

1 want to emphasise that when we staTted 
actually in 1959 when our be]oved leader 
Mrs. Gandhi was the MinIster for Informa-
tjon and Broadcasting. she said: "in order 
to help the rural India in the country, we 
are starting TV". At that time, with tbe help 
of UNESCO, we started this in our country. 
Even when colour Televjsion came iato 
being. the tbea Minister Sbri Vasant Sathe 
assured tbe House that they wUl give the 
topmost priority to tbe rural sector. We are 
folioWin8 the Gandbian philosophy where 
we always advocate for the poorest of tbe 
poor. In a country Uke India, which is vastly 
dominated by rural areal;-socially and 
economically-how mucb time of our entire 
_programme is devoted for tbe rural uplift-
ment, tbeir culture aDd their dance and to 
create a scientific temperarr1ent to fight 
against illiteracy and ignorance of viJIage 
people? We are telJiog tbat 65 70 per cent 
of total area is being covered by tbe TV. 
But, I want to know whether it is on tbe 
basis of the transmission or it is on the basis 
of the actual viewen it is calculated. You 
know as to tbe conditions or our rural areas. 
There is no electricity. If tbere is electricity, 
bow m~h break-down is tbere 1 Jp tbis 

In/ormation cI: /koadl:tulblg 
condition, till today. we have not liven 
justice to that sector in our prosramme on 
TV. It is mostly concentrated in big cities 
and tOWDS. So, I urge upon the Ministry to 
s~e tbat every community centre should be 
provided with a TV and most of our pro-
grammes should be devoted to fight against 
illiteracy and ignorance. These programmes 
should create a scientific temperament and it 
should be rural-oriented. Like the developed 
countries, we cannot afrort our Mass Com-
munication to luxury and entertainment. 

Simultaneously, there is the aadio. The 
expenditure on this account is very less. 
More areas cao be covered. once you make 
the full use of Radio. Both All India Radio 

,and Doordarshan can produce the serials 
regarding our independence struggle of 100 
years, which is a saga of unique sacrifice 
and dedication. It will generate a feeling in 
the minds of the younger generation as to 
what is the amount of sacrifice and dedi-
cation made to build up this nation in which 
we are living in a free and fair environment 
and airing our views freely. We should know 
the responsibility. We should know our duty. 
TV and All India Radio should play a vital 
role in this regard. There are also the life-
ske\;hes of our various leaders like Mahatma 
Gandhi etc. There are the books of Mahatma 
Gandbi I' My Experiment with Truth" and 
Pandit Jawaharlal Nehru's ·'Discovery of 
India". There are the lafe-sketches of Subhash 
Chandra Bose and Bhagat Singh. They 
should be produced in both our Ooordanhan 
and All India Radio. The film is another 
area which can be used for the social trans-
formation and social change as well as com-
munication cbanges. But unfortunately, in 
our country. till today crime aad sex a.re 
dominating our film media.. Not that there 
are Dot sufficient, skilled Directors with 
imagination and vision. But there is lack of 
encouragement to tbem. We have established 
the National Film Development Corporation. 
Its working is not satisfactory. Even tbe 
picture on Pandit JawabarJal Nehru. in col-
laboration witb tbe USSR bal not been able 
to be sbown to the public as an epic film 
like Mahatma Gandhi So, tbis area should 
be developed. 

Sir, the Children Film Society is doinl a 
very good work. They should be aSked h, 
creal some creative pictures that too quaJit)' 
pictures for tbc children. 
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We .we tile Publication Div*on The)' Pbulwani. In BbawanipatDa 00. kilowatt 
arc C41Diat out with pod pubUGadoQl. But T. V. Centre has already been established, 
~Qle of tbe bilb price aDd Jack of publi- but unfortunately because of some technical 
ci9. people are Dot aetti~8 tho beneDt of this. mistake or "'hat it is I do not know, it is 
So, I would suaest tbat it sbould be low- coveriDI only a very limited area aad it is 
priced and there should be ample advertise- not coveriog eveo' ten to twelve kilometres. 
meat in tbis regard. Tho same problem is there io Jeypore and 

Lastly. I want to draw your atteotion to 
~ of tbe problems of my State i.e Orissa. 
It is not tbe problem alone of Orissa State. 
It is a demand of tbe wbole nation because 
you know and tbe wbole House koows about 
tbe Japnoatb culture, which is an old cul-
ture. It is Dot based on any religion or it 
does Dot bave any communal feeling. People 
from all walks of life throughout tbe nation 
.. tber tbere in tbe Holy Festival of Ratb 
Yatra. There is a sentiment and emotion that 
many tbinp which are less important tban 
tbat are beina telecast live. But unfortuna-
tely. the Rath Yatra has not yet been liven 
live telecast. So, I urge upon the Minister 
very stroully that tbe Ratb Yatra festival 
should be telecast li~e. It is moat urgent. 

Ddt,1l Nrl'ya is the property of the 
Dation and not of only Orissa. The whole 
nation should be proud of it aod it is our 
dut, to preserve it. In Oris .. a tbose who are 
pttiog training in Orissa. an\! those who are 
eminent in tbat should be liven ample time 
in the T.V. 

You may be knowin" Sir, tbe late oisht 
feature film wbich is being shown on T. V. 
now is not covering Orissa. Tbere is also no 
regional news bulletin for Orissa because 
thefe is no studio for that. I bave been given 
aD impression that the State Government bes 
now decided to aive (and (ree o( cost. I hope, 
the Han. Minister will kin~ly take note of 
tbls. 

We have many a time discussed with the 
Hon. Minister. There are many backward 
area., tribal-inhabited areas, in Orissa Uke 
Kalabandi. Pbulwani, Koraput and otbers. 
In Bbawaoipatoa, an assurance was liven in 
this House, in 1986 there would be a T.V. 
Centre of one of kilowatt and ultimately it 
would be converted into ten kilowatts aDd 
tbat it would cover Ihe backward areas like 
PhulwaDi, Korapl1t, KalabaDdi and a part of 
BcdaD~r. TIle Hon. Prime Minister bad 
yisited IOalt of tbosc lrel5-Kalabaodi IDd 

Koraput. So, all emphasis should be giveD 
to improve dais aDd all eft'",rts slaould be 
made to bave a H)-kilowatt T.V. centre. 
That will not serve only tbe distrtct, that 
will serve tbe whole area whicb is ~9 per 
cent inhabited by tribals. 

Similarly, oDe Radio Station in tbe 
Seventb Plan bas to be set up in Keoojbar 
and Bbl"anipatna. Regarding Bolanair. 
Ibulwani. Baripada. Jeypore aod BaJasore 
also. all tbose things mentioned in tbe Plan 
should be completed within this period 
because the percentage of T.V. viewing in 
Orissa is mucb less than tbe national averaae. 
So, priority sbould be given. That is the 
basis concept of our socialistic planning. So. 
priority should be given in this regard. 

I want to draw attention to another 
thing. It is not the problem in RourkeJa only 
but in many other cities also like Durlapur. 
There is a steel contract because of the steel 
dust. I want to know whethtr any technical 
knowhow bal been developed or not in this 
rellrd. 

I also want to know whether in tbose 
areas as I have already mentioned like 
Bbawanipatna. Je;pore and Koraput, the 
hill-top is creafin, obstacles and jf so, 
wbether any technical knowhow bas been 
developed in tbat regard also. 

As the end 1 may be permitted to quote 
one sentence from Pandit Jawabarlal Nehru 
because freedom of press is something to 
which we are aU committed in a democracy. 
We never want to say for a moment tbat 
tbey should Don be anti-government or anti-
establishment, but there should be: objecti· 
vity, bonesty; they should Dot misutilise the 
freedom of press because sometimes tbat 
creates a danger. Pandit Jawabarlal Nehru. 
20 years baclc, bad cautioned tbe natioa 
about tbe mass media; I will just read out 
tbat portion : 

CCI feel that freedom or press is .. 
o-.ntial as frecdolD of bon ... Tho 
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mass media which are very useful bave 
aD element of daoger in them tbat 
tbey may be distorted for private pin. 
ne ricb IJI'OUp and the rich nations 
caa flood the country and tbe world 
tbrough the mass media witb their 
own view of things which may or may 
DOt be correct. '1'1 

Thi5 should be the luideJine for tbe 
entire mass media. 

SHRI SHANTARAM NAIK (Panaji) : 
Last time when I spoke on these Demands 
I had said tbis : the idiot box by whicb we 
normally call tbe Doordarshan is not going 
to be the idiot box but it is going to be a 
very wise box. And in course of time, this 
bas been proved to be so No lonler ~o we 
call it an idiot box. Wbatever may be tbe 
defects-I will be pointing out some of them 
riabl now -in the system of Doordarshan 
as sucb, by aDd large, it must be said, the 
people of this country are ~atisfied with the 
fuuctioning of the Doordarsban. If anything 
tbat we point out today, it is with the aim 
of improving the Doordarshan further. And. 
therefore, right at this stage, I am starting 
from the very parliamentary coverage by the 
Doordarsban because tbat i4j the medium 
which gives us an opportunity to convey our 
thoughts and feelings to our people. We 
DDderstand tbe Doordarshan bas got limita-
tion. But. Jet us see how Doordarshan treats 
tlae Parliament as sucb. Sir. the 7.30 news 
which is called Sansad Sam.cbar is a first 
news which covers the Sansad proceedings. 
But, as has been pointed out earlier also, at 
this very time, we have got in Delhi otber 
news, the local news on a different chaonel. 
So, wheo two oews are there, majority of 
tbe time ,0 for other local news. And in 
ao)' case, the Sansad Samachar timio~ are, 
at the same time, most unsuitable. At)art 
from tbls, Saasad Samachar should have 
been compultori" relayed by all tbe Kendras 
throuabout tbe country. h this happening 'I 
AI far as Bombay is concerned, to wbich 
Goa blinked, I am lure, Bombay is not 
relayiOI. All other relay sta tions, too are 
Dot rel.yinl. I exactly don't too'_' which are 
the stations which are relayin,. One thiDI 
i. lure that majority of the relav centres are 
Dot relayioa the Sansad Samacbar. It means 
,"'" are QO 4ir~tion, ~omput!ol')' df~iOQ 

to relay Slased Samachar. which sbould be 
tbere. Because throuptout tbe country 
people of lodia must come to know wbat is 
goin. 00 io Parliament. This is oDe aspect. 

Tben take Parliament news at 11.20. 
Timings are such that nobody listens to it. 
The same Parliament news also is not relayed 
by al1 Kendras. A" far as these two picel 
are concerned, if tbey are not compulsorily 
relayed throughout the country how are we 
supposed to convey our viewS- whatever 
on one Une or two )ines-to tbe country. 
Therefore, Sir, I earnestly request you to 
consider this aspect of parJiamentary cover-
age. 

Second thing is that, it becomes a little 
embarrassing for me as Member of Parlia-
ment to voice it in this House because we 
become an interested party lD this coverage. 
Obviously we are. But, leave aside embarra-
ssment, Sir, I am goint to put certain facts. 
Sir, for instances, Question Hour takes place. 
In Question Hour, 100s of que4ltions are 
answered, Unstarred and Starred. Obviously, 
in the major news bulleton whicb comes 
subsequently, we cannot expect Doordarsbao 
neither the AIR to cover these questions, 
fine. So, out of 1 SO unstarred questions or 
so and 10-20 starred questions which are 
answered, two to three are picked up. 
R'ghtly so, because tbc:y cannot cover in the 
major news buUiton more tban three ques-
tions. But when these answers are picked up 
and sometimes you give titles because the 
answers given by the Minister are relevant 
information, so they are to be conveyed. So, 
tbese two or three questions which are picked 
up for coverage, say in the major news 
bulliton, they are covered in detail except 
the name of tbe Member of Parliament, 85 
if it is something like unprollounceable, as if 
it is untoucbable. And more so, there is 8 
policy not to mention. I will reiterate that there 
is a policy of the AIR, there is. policy of 
tbe Doordarsban as regards tbe major news 
bulliton-of course. Question Hour is not 
covered at all-not to mention tbe name of 
the Member of Parliament. I am saying 
"don't cover wbat you cannot cover." I 
stick to the same. You pick up those two or 
three qoestions whicb you feel are important. 
II the answeT8iven by the Minister is-impor-
tant, is not the name of tbe Member of 
rarljam~t wbo asted tbe question impor. 
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tant? Kindly look into tbis aspect. You few neigbbouriol States like U. P. and M. P. 
have been kind enough to CODSider this This sbould also be looked into. 
aspect. 

Secondly, many times oposition says that 
coverage is not giv~n to Members of Opposi-
tion parties. But today Members of the 
OpbOsition parties set more coverage tban 
tbe Members of the Ruling party. Leave 
aside tbe Government side because you can .. 
Dot ignore the Government side. 

14.00 hrs. 

Whenever a major debate is initiated, 
obviously it is normany initiated by one of 
tbe members of the opposition. What does 
Doordarshan is major bulletins or the AIR 
major bulletins do ? Only t'le name of the 
Member who initated the debate is mentioned 
prominently and on our side wboever initiates, 
his name is ignored and said that a Congress-I 
member who spoke after him, whose name 
is already mentioned, said so and so. This 
is how it is done. It is basically t be decided 
policy; not that it casually bappens. And 
still tbe opposition parties say like this. 

The other day there was a debate on tbe 
Sweden radio. Many of our senior colleagues 
spoke-even Kaushalji spoke and bis speech 
was widely appreciated. But at 1120 p. m. 
when I swiched on the TV for the Parliament 
News, they said that Shri Kaushal also 
spoke. One of our senior leaders who spoke 
here and made some valid points 'also 
spoke' ! I don't want to mention wbat was 
said about the person wbo initiated. These 
are the things happening which should be 
looked into. 

As far as the News in general is concerned, 
tbese days it is very good thal we see many 
foreign visuals. For tbe Jast seven or eight 
days I have seen so many visuals which are 
really to be appreciated. Sometimes we see 
what happens even in the morning on a 
London street on our Doordarshan because 
of tbe visuals that are sbown. But anywbere 
in the country, except in the mojo. parts of 
the country, whatever happens, no visuals 
are shown. May be, you are lacktng in 
camera team, etc. But it becomes ridiculous 
that about foreign countries three or four 
and even five viauals we get, but we don't get 
what is happening in any of our States if tbe 
States are far away-like the Southern States 
a,!d tho North-eastern States-except for a 

My co))eague has said about rel.ious 
processions. 10 fact, one would like to see 
each ono's religious processions on the TV. 
Last year we bave said about it and I would 
like to know whether you have rejected our 
sugestions. It should be told to us in very 
clear terms. We have said that let remain re-
ligion witbin our private domain, let it not be 
projected on TV s, so that other thinlS which 
are created do not happen. If you are COD-
vinced of this argument you should say so 
and jf you are not convinced of tbis argu .. 
ment, you can reiterate that the Government 
has decided not to accept this suggestion and 
the Government will continue the same 
policy. It should be told to us by lind larlC. 

As far as the feature films are concerned, 
what is tbe list tbat you have prepared. Sir? 
The other day we saw tbe film ·lml,hll1l'. 
What was good in that movie? 1 can Dame 
a hundred movies which are standard ones 
and which are there in the cans which can 
be brought. I have seen tbree or four movies 
of Mr. Sunil Oait, who is not here DOW. 
Whatever be has produced are very good 
movies. I asked him the otber day whetbcr 
they have been shown. There was a film 
'·Yaoden" where he aloce bas acted for two 
bours. StiU we could see that picture. There 
was no beloine. no Villain and nobody else 
except the only one actor. Why sucb pictures 
are not shown ? 

There was another picture &Mujhe Jeene 
Do' on dacoits which is very good. But 
tbey are not shown. Only films Uke • Imtiha,,· 
which bas no substance are sbown. As far 
as the feature films are concerned, some sort 
of a list should be prepared by tbe Door-
darsban and the producers of tbose lood 
movie~ must be approacbed. We shou1d not 
look to only tbose producers who suot.moto 
approch us. A list should be prepared aDd 
Doordarshan sbould approach tbose pro-
ducers to offer their films. 

Lastly I would like to sUllest about the 
newspapers. Newspapers are free. They can 
have the Parliamentary coverage in aDy 
manner tbey ",ant. But you can· hold a 
meetiDi of the newspaper editOR or corres-
pondents and impress upon them ror furtber 
better coveraae of tbt! ~rliamcotar)' pro 
ceediap~ 
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MR. CHAIRMAN: Plea. CODClude. 

SHRI SHANT ARAM NAIK : Bven tbe 
Question Hour is contained in a six-iaches 
coIumD. So as far .s newspa~n are COBCerD 
eel a meetiq can be held and' it can be im-
pressed upon tbem to give better converqe. 

Lastly as reaards adult films wbich bave 
shown tbey are not beiDa sbown in other 
parts of tbe country. l' ake, for examples, 
Goa. When micro-wave link is there wby 
tbese films are not sbown in Qoa ? 

[Tran.rltllion1 

SHRI P. NAMGYAL (Ladakh) : Mr. 
Chairman, Sir. presently the Demands 
for Graots of tbe Ministry of InformatioD 
and DroadeasliDI are under discussion. I 
support tbese Demands and cODaratulate tbe 
HOD. Minister specialJy for raisinl the staD-
dard of the prolrammes of the A. I. R. and 
Doordarsban receDtly. This is evident from 
the fact tbat the people Jiving in tbe border 
areas of Jammu and Kashmir who have 
an opportuDity and also prefer to hear 
and watch the programmes relayed from 
Pakistan, are noawdays caler to listen 
to and watch tbe programmes of 
A I R. and Doordarsban. Because the 
standard of these progremmes bave DOW 
come up to that of tbe programmes screened 
from Pakistan. Earlier, the people residing 
;n the border areas were oot interested io 
the Indian transmission because the plays 
aDd dramas relayed from Pakistao were of a 
bilb staDdard. But DOW our television has 
comparativc;ly made much progress. Hence, 
I want to congratulate you for the same. 

Sir. so far as the regional stations are con-
ccmcd, their standards are coastaoUy falling. 
It is essential to pay special attcntion towards 
tbem. There may be some reasons behind 
it. I do not want to go into detail. Ooe of 
the rea SODS may be that Programme Advisory 
Committees. which are Illiol to be consti-
tuted or have already been cODsti~uted for 
every station, are DOt Ietlerally called for 
meetiap. Sucb committee meetiDis should 
be beId Irequently 10 tbat tbe A. I. R. and 
DGordanban caD take advice reprdiol the 
presentation of proarammes and' rCll10Ve 

sbortcomiDp in nprd thereto. HeDce, 
meetiop Ibould be held. It is impbrtaDt to 
pay a special attention towards this matter. 

Mr. Speaker. Sir, in 1987-'8 many 
new Radio Stations are going to be com-
missioned and many new transmitteR are 
going to be installed. Some new Radio 
stations and transmission centres are beiDI 
set up in tbe North-eastern "lion. It is a 
good step. I want to congratulate you for 
it because these are sensitive arels but 
along with it, I also want to say thai 
similar stations should also be installed in 
the western sector comprisina sensiti.e 
border areas of Jammu and Kashmir aod 
Rajasthan because as I have said just DOW, 
tbe people in these areas listeD to aDd 
watch the prOlrammcs relayed from the 
Pakistan Radio which indulaes in propa-
landa. Hence tbis requires more attention. 
When the people residina in tbe border 
areas arc not able to enjoy the prOlramm. 
of their own Akashwani and Doordarsban, 
they win naturally look across the border. 

14.09 brs. 

[MR. DEPUTY SPEAKER in Ih. Chal,] 

Mr. Deputy Speaker, Sir, tbat aRa 
is equally important. Hence, attention sbould 
be paid to that area as well. In reaard to 
T. V. Centres in our border areas, Ipecially 
Srinalar T . V . Centre, the people aIlcae 
tbat the proaramme executives there produce 
a distorted version of tbe proarammes 
dealing in the subjects of national interest, 
national intearity and communal barmony. 
It is said tbat there people are closely lioked 
with such elements who are saaiast our 
prOirammes bilhliahtina Dational iDtcpity 
.. nd communal barmony. At sucb l&atiODS, 
a 11 positings should be made after makinl 
strinpnt screeoiDI. If you are unable to 
take aoy actioD, tbeo tbose people should 
be posted elsewhere so tbat they arc able 
to undcrstaad tbe nature of tbe COUDtl')' 
in which they are livinl and wbich is tbe 
largest secular democracy in tbe world. 
You must pay attention towards this 
matter. 

In my co.ltitueney of Leh. we ba •• 
botb a Radio Station and aT. V . MIa, 
station. The Hon. Minister knows'tbe tODI 
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correspondence I bave wida bim and I 
have such a bi& file \Vith me but notbiog 
bappeDS. 

[E",llsh] 

MR. DEPUTY SPEAKER: No, be is 
'also baving tbe same type of file with bim. 
He is also baving. He can sbow you. 

[Translation] 

SHRI P. NAMOYAL: I am grateful 
to you that you at least answered my points 
as soon as 1 raised tbem. I am sure that 
some action will also be taken. You may 
be aware that our Leb Radio Stations bas 
been absolutely off tbe air since some time. 
This station is very important fOf us and 
you should not consider it as an insignificant 
one because our people can understand 
the Tlbetian language. Some sections of 
our population can also understand the 
language of Sinkiang. From the so called 
Azad Kashmir, whicb is now in Pakistan, 
tbe programmes are boradcast in our 
laoguage aod these are of a bigb standard 
but our own station is off·tbe·alf. The 
station at Leb was commissioned an 1912 
and tbe SAme generator is being used even 
today. Tbe generator breaks down every 
bour and all tbe programmes so off-the-air. 
It sbould be replaced at the earhest. Jt is 
heard tbat a new generator is lying at 
SriDegar and at sbould be taken there 
immediately. Secondly, about the T.V. 
Transmitter, it has been installed at such a 
place tbat even balf of tbe town of Leh is 
unable to Catch the television programmes. 
It is positioned on ooe side behind the biU. 
The engineers who \\lent there to install it 
perhaps liked tbat side but did not botber 
to ensure that all tbe people would be able 
to watch tbe programmes. They installed it 
at a place which was near to their office 
and residence. That is why I most of the 
viUases are not covered by this transmitter. 
We, therefore, want tbat tbe traDsmitter 
sbould be sbifted elsewhere and it will not 
be difficult to do so. It can be installed 
at a proper place. So much amouDt has 
been spent for relaying T.V. progrommes, 
but wbat is tbe use of it when only a few 
people caD watcb these programmes. Our 
armed forces personnel are also ~ stationed 
tbere and they maintain their contact with 
Delhi tlu'ouah these proarammes. Hence, I 

would demand tbat the transmitter should 
be sbjfted to another p]a~. 

I am Irateful to you for saDctioning a 
shortwave transmjttre for the Leh Station 
but you stated that it would be installed 
during tbe Seventh Five Year Plan period. 
Kargill is another district in our rcaion and 
a Radio Station bas been sanctioned for 
tbat as well but again you stated tbat it 
would be set up during the Seventh Five 
Year Plan. I want to submit that in view 
of it being a senSlllve area both the stations 
should be set liP on a priority basis so that 
the propaganda beivg made across the 
border caD be countered effectively. So i, 
is essential from tbe point of national 
interest. Therefore I suggest tbat sucb a 
transmjtter should be instalJed on a priority 
baSIS at Leb as it will enable tbe people of 
Pakistan and Tashkant to bear our program-
mes. It is a 43ensitive area and attention 
must be paid to it. 

In regard to the Programme Advirsory 
Committees, I have already stated tbat tbe 
meeting of the Committee of Leb bas not 
been held so far. The posting of employees 
there is also an important factor. Wby bu 
tbe work in tbe Station come to a stand-
still and \\ hy does the generator go out of 
order so often? In Leh the' emoluments 
whlcb are paid are less tban those paid ill 
Srinagar and Jammu. Tbere tbe emolulDCDts 
are Jess by Rs. 300 to Rs. '00. It is 
important to look into it as well. A repre-
sentation to tbis effect has also been seat 
to you and also to tbe Finance Ministry. 
But it is also essential to ensure tbat the 
Administrative Ministries look into it°aDd 
support it. I have brought it to your notice 
earlier also, tbe Finance Ministry people 
hardly agree because tbey have to provide 
the fina nees. But you should support it. 
We will also persuade them but you should 
also pay attention to it. 

I am grateful to you that a small T.V. 
transmitter of 2 X 10 watts is beinl iDStalled 
at a small place called Kbalsi in my cOMti-

~ tuency. However, I want to know on whose 
advice tbis is being installed there for • 
population of 150 to 200 wbereas it is 
being devied to tbe areas 'fith a population 
of 1000. Bas _YODe aoao lIHn 10 ask 
where it should be installod 10 tbat it Gall 
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benefit more people '1 This is wrool. It 
should be looked into. The Directorate of 
Field Poblicity visits every nook and corner 
qf the country to ~bow films. 1 would 
propose that the field publicity team should 
be equipped with video Cassettes and direct 
receiviDg set-the latest in tbt new techno-
lOllY. TIley can go to tbose remote villages 
wbich are not covered by T.V. transmitters 
and show these films. Besides, if an 
antenoa is fixed on tbe van it can facili-
tate direct reception also. Moreover. tbe 
video cassettes are easy to carry. It is said 
that inspite of tbe technological advancement 
wi are still using old and outdated machines 
and projectors. I feel tbat if instead of this 
the field publicity staff is pro"ided good 
portable equipment, it could give better 
results and could sbow many good program-
mes. Today if they have to show a pro-
pamme tbey have to carry 8 to 10 reels 
witb them but if they are provided video 
cassette it would be mucb easier, as it is 
very small in size. Attention should be 
paid towards this direction. 

Besides, tbere is always a tussle between 
tbe Station Director and the Station 
Ensiacer at small statioDs. They are incharge 
of tbe station by rotation, eaclr for one 
tenure. The tussle between tbe two advessely 
atlect8 tbe quality of tbe programme. When 
tbe Station Director is incharge, the Station 
BOIineer plays mischief with tbe machine 
wbcn:as. Wbe~ the latter is incharge, the 
former plays the mischief wbich conse-
quently affects the quality of the programme. 
TbeN is oraent need to change this polic). 
What happens at the higber level. we are 
Dol coocerncd, but at tbe regional stations 
one can find this tussle everywhere. I thjn~ 
the Station Director is technically fit for 
the propamme. There is need to pay atten-
tiOD tcntards this direction, 

With these few words, I support the 
Demaoda for Grants of youi Ministry and 
Nr. Deputy Speaker, Sir, I tbank you for 
liviea me an opportunity to speak. 

1_'''''1 
SHIU SYRD $llAHABUDDIN (Kishao· 

paj) : Yr. Deputy Speaker, Sir, Mr. Panja 
bu mr SflIlpadliel beeaUN he p .... i .. 

lll/otfIIIlliIM • 1IrtMdt:tuIu.. 
over what I consider to be ao artificial 
conglomeratioD. I know very few coUDtri_ 
with a democratic system wbich have a 
Ministry of Ioformation. In fact, as we 
know, the Creation of the Ministry of 
Information in India was a war time measure 
and we also know that many dictatorial 
Governments bave Information and Guidance 
Departments. It Is Dot my intention to 
allege that it is being used in tbat manner 
but many a function of this Ministry can 
well b\: decentralised; can well \:)e reano-
cated to other Departments; can well be 
passed on to the State Governments and 
even the organisations which are directly 
under its control can have a far larger 
measure of autonomy. However. today. 
tbe Ministry of InformatioD and Broad-
casting is a very important arm of the 
Government, primarily because it bas 
manopo)y control over the Radio and T.V., 
in an age which is characterised by global 
villages, in an age 'Where media bas become 
the message. 

Mr. Deputy Speaker. the HOD. Minister 
bas in the very first paragrapb of tbe 
Report in a ratber pontificatory style told 
us tbat the objective of his Ministry is 'to 
inform, educate as well as entertain'. I 
would like to tell him Ihat maoy of us feel 
that his Ministry does not inform. it mis-
informs or dis-informs; tbat it rarely 
educates and IS hardly every entertainiol. 
I know its sole purpose bas today be-
come not really to educate the people 
of India in aD objective manner witb regard 
to their present or to their future. but 
primarily to project the Government aDd 
more especially the Head of tbe Govern-
ment. In a choice of events; in ita choice 
of situaitons, in its cboice of facts: in its 
choice of persona dramlltis, tbe Ministry 
always works out very carefully wbat needs 
to be projected with a very great degree 
of characteristic political acumen and there .. 
fore the coverale is always misleading and 
tbe events are many a time mis-interpreted. 
Even the extent of coverale is politically 
determined from time to time and tbe speed 
of coverqe sometimes is accelerated and 
sometimes it is decelerated primarily lookiol 
forward to wbat I would call political 
coDvenience. 

Mr. Deputy Speaker, Sir. t am not 
talkiDJ at all about tbe SCdmical exceHcae, 
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or the efficiency. There perbaps a compari* 
SOD may Dot be just or desirable, but I am 
worried wby the very idea of autonomy of 
the mass-media has been completely shelved 
away. Why is it that wben we talk of 
area-specific programmes we refuse to 
allow the State Governments whicb are 
;Qual1y elected representatives of the people 
to have a say in Broadcasting 1 would plead 
that as our coverage grows. as the level 
of consciousness grows, we should 80 
further down In my view, even ZIlla 
Parishade which would also be pu~lic 
authorities, should have the right to run 
their own broadcasting stations in order 
to have really area-specific programmes to 
project the needs and aspirations to tbe 
people. 

(Interrupt ;on8) 

SHRI RAM SINGH YADAV (Alwar) : 
Why not each and every MP have this 
facility 1 

SHRI SYED SHAH<\BUDDIN: I am 
not talklOg of indIviduals, I am tBlklng of 
the constitutIOnal bodIes which are given 
certain administrative functions wbich they 
perform and certain duties with regard to 
development, which do have a role JD the 
formulation and in the implementation of 
tbe plans. I am suggestmg tbat these 
objectives should i'ave a certain role lD 
broadcasting. --

Mr. Deputy Speaker, Sir" that Door· 
darshan programmes have not only a 
pohtlcal basis, as I said, tbey have an 
·~ist bi-ls Tbey have sometimes even a 

cbauvinist bias. They have sometimes a 
certain cultural bias which I do n()t think 
always redounds to the process or national 
integration. Sometimes, the Doordarshan 
coverage IS Inaccurate. We bad occasions 
to point out the inaccuracies. I do not have 
tbe time to So into the details now. But 
Hon. Minister IS aware of tbem. To that 
extent, the programmes case to be pro-
ft'ssional and become reaJly the vehIcle of 
palitical projection We have senals. Some 
of them definitely have a social purpose. 
But I wish I could say that about aU the 
serialt. 

We talk 'al)out tbe educational purpose 
of ,bo TV; and I would Uko fo know froQJ 

tbe HOD. Minister how much time, what 
percontap: of total tolecast time, i, beiq 
devoted to educational programmes 

And look at tbese commercials. Which 
world do tbe, project? wbose world? 
whose culture? whose style of livina and 
whose needs? The TV is projecting a world 
which is limited perhaps to 1 per cent or 
S per cent of the people It bas become 8Il 
instrument for the projection and propal8-
tion of consumerism. It is giving a f.lse 
and misleading orientation to our way of 
hre. It is purveying what I would caD the 
five-star culture which IS not at all what 
we want for our people This elitiat bias 
must go. 

I would DOW like to point out the 
discrimination in the aJlocatioD of time to 
various IlDguistic groups. Something baa 
been mentioned already about it by some 
of my colleagues. All I wish to say is that 
every broadcastmg station, every radio 
statIon. evety TV station bas got a service 
area. It IS not difficult for the Government 
to identify tbe various ltnguistlc groups 
which live in tbat area; and, therefore. it 
is not difficult at all to deal WIth their 
constant complamts and grievances, in 
terms of a rational formula namely .. tbat 
e"cluding the national programme, the 
available time should be distributed amonl 
the various linguistiC groups subject to a 
cut-off limit accordlDg to tbeir proportioD 
in the populatIon. That will silence all 
CritiCIsm. But I just do not understand wit, 
Government allows this situation of arievaoco 
to continue 

Sir, coming to the other aspect of ,-
Ministry, we have these Film Festivals. 100 
not know whether their purpose is com-
mercfal, or whether tbeir purpose is to aive 
fillip to film as an art or as a mode of 
cultural expression. But I do find tbat there 
is something lacking about tbe choice. I do 
not know to wbat extent, as an orpni7Jer, we 
have control over what other countries 
which have been Invited, brilll in for dte 
Festivals. I admit tbat point. We need DOt 
always have a complete control ever it. Bat 
I really wonder whethet these Film Feativals 
which are limited to 1 or 2 metroPOlitan 
centres, really ba \Ie a beDeficial effect on.." 
people, or on pur industry. I would Uko tbI8 
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to be reviewed. We should not simply 10 on 
doioa thinp from year to year, because 
they have been done in the past. The time 
.... come wilen the Ministry must sit down, 
.......,. analyze and find out what exactly 
were tile objectives of these film festivals. 
Md to what extent tbOie are being fulfiUed. 
ne, should not become a medium for 
mOlina in films which would otherwise not 
be ... iI.ble in the normal cbanoels; and in 
enter to provide a measure of titillation 
for those wbose tastes bave been, sball we _.jaded. 

Sir : We also have an organization caUed 
the National Film Development Corporation 
--a ~-el')' hilb-sounding name. I looked at 
tbe R.eport for what tbey have done. Tbey 
have financed 15 films, and they have 
fiQ8Dced four cinema halls. in this entire 
country over a period of one year. And 
their export performance is Rs. 25 lakns 
for tbe wbole year. , really feel that it is 
absolutely meaningless. it is a marginal 
eurcise. Cut them down if they are not 
aeninl any purpose, or give them a real 
SHip in order that they C1n perform tbe 
purpose for whicb they were formed. 

We bave this Press Information Bureau, 
wbicb is supposed to be the source of 
authoritative information about tbe Govern-
ment. All right. It is also supposed to feed 
back to tbe Government the impact of 
policy measures among the people I think 
tbat on both tbese counts It fails. For one 
tbiaa. these Press Releases are issued mOltly 
in I or 2 laoguaaes. I would like it to be 
eDIIIred tbat every Press Release of the 
GeYerament of India, every policy statement. 
is made available tbrough PIB in all the 
lupaaes of India, witbout fail and witbout 
eaception. Similarly, when it comes to giving 
tbe feed-back to tbe Government, tbe scan 
Utt .ust be comprehensive enougb that it 
taUs into account all tbe leading newspapers 
iQ IIY., ... uaae Otberwise, this is likely to 
mWead the Government. This scan system 
aad feoct-bact will not enBghlen the Govern-
meat. Tbey will mislead tbe Government 

. into WJOIII perceptions and. therefore, ioto 
__ decisioal. They will Dot live you tbe 
aadlOd.li.. basis on which diffuent 
departmentl arc expected to review tbcir 
paIIM. 

Wo bave an or,paization called die 
Registrar of Newspapers. It is know only for 
blocldOl the titles. Dot for releuiq tbem. 
Thousands and tbousands of tillea ha. 
remained blocked, and I raised tbis question 
aDd I was promised tbat soon, Governmeat 
will come up witb some leaislative measure 
in order to see to it tbat a particular title 
which has not been utilized for a pertain 
period of time s\ian be dc-frozen, aDd shall 
become available for re-allocation. I would 
like to know from the Hon Minister whether 
any substantial progress bas been made ia 
tbat direction, legislative or executive. After 
a1l, tbey can easily sit down a4d even under 
the existing system a certain number of 
blocked titles can be de- blocked. 

And finally regarding newspapers. 
Newsprint goes into black market. Newsprint 
has become a matter of political patronaae. 
a source of corruption. We know what we 
produce, we know what we need, we know 
what we have to import. Why not de-license 
tbe whole tbing ? Newsprint cannot be used 
for anything else except printing. It cannot 
be consumed. Once you allow tbe market 
forces to take control, then, witbin tbat 
dimension I am sure that a certain re-dis-
tribution will take place and all these 
possibilities of corruption will go. But I 
allege, Mr. Deputy-Speaker, that the 
allocation policy and funnily enougb tbe 
allocation policy for tbe year 1986-8 7 was 
announced after half the year, or more tban 
balf of the year bad gone, is utiJised by tbe 
Government apin as a political lever, exactly 
in tbe same way as the policy for giving 
advertisement tbrough tbe DAVP. 

In tbe Publications Division, my humble 
submission to tbe Hon. Minister is please 
subsidise the publications. Otber countries 
publish books which they want their people 
to read in millions and millions of copies. W. 
do not publish them even in thousands and 
as an exense we bring the market factor, 
because it is not profitable. Let us move 
away from tbis concept of profit as far 81 
books are concerned. Books are the primary 
tool of culture, primary means of informatiOD 
PJease make h 80 that every boOk is J)U.bJi· 
shed inmilliool of copies and every book 
that you consider to be worthwbile and we 
consider to be worthwhile, must be broqpt 
out in all tbe oatiooaJ laDpq. of IacSit. 
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tbat tDey f.re available 10 811 tbe P'tOple apinst all the inftammatotjl· pro90cftJYlJ 
of tbe country attb~ price tlia;y can' affb'rd. deroptory and emotiona lIy ;haraed Wrjtin~~ 

,. f fi~.'lIY; in te'rms or~ international 
~~r.atlon, I woqld like to pose only one 
quospon. W. talk about cooperation in the 
T~d W<tJ'ld. We talk about this N~­
.tt.J'ID~~ News Pool. We talk about tbe new 
infF,rlilat\onal information order. I want to 
~ppw lbe facts. I want to know, during tlie 
last year how many TV and Radio pro-
grammes did you excbanae with other 
countries in the Tbird World. and how many 
were actually broadcast. l~ would like to 
ask you how many news releases, write-ups 
were excbansed with those countries how , 
~cb. information about tbeir affairs we 
.. W to it was published in our journals and 
in,our newspapers for the intormation of 
our people. It is no use saying tbat we 
believe in a new information order when we 
do not practise what we preach. We have to 
at a standard and a model for tbe rest of 
the tbird World because we are advanced in 
this field. 

My last point is about journalists. I 
really regard tbem as still one of the most 
exploited section of our intelligentsia- Dot 
of our people. They are stm in the upper 
\Jlacket. But amoDg tbe intelligentsia tbey 
a,re perhaps one of the most exploited. Ha\le 
we) really seeD to it tbat tbe workiDg 
journalists do pot suffer from tbe constant 
and continuous control over new;papers 
wbich are regarded as industry? I think a 
time has come when the Government must 
again review tbe ownership of the Press by 
business houses. It must be regulated more 
car.efully if it ~apDOt be eliminatqd as tbe 

• • . ' lolL ,. Qewspaper Uldu,tr'y SImply canDot be 
repr4~d as just anotber business in order 
to make money. 

FiPa\ly. in our social.se.t ~ . mu~b n~4s 
_'oabA.c:klD~ and mucb can be do~ .throulh 
'b..e RaQiu a~c:l tbe TV to brio. about com-
Dluaaal batPl9ny, locilll peace aod tQ create 
an ~pbeR of peaceful co· 'existCnc~. I 
... ~(faid, I do not tbink tbat tbe Infonna-
clop. Mip;stry's media have ~ally covered 
t .... aoJ-,es with glory as far as this aspect is 
concerned. 

Even the Press Council bas failed to tate 
~lop" 8110 motu., it sbO\lld \lllaer ~tbe~raw 

tliat l apPear in our Pre ... Tfi Press CobnCm 
oldy delds~with wbat is! broU;bt' tb t~. 
Under the law they should" SlIo''''1IIo'1I1atfe 
cognizance of sometbiog objeedonable ibMt 
is printed I wish they would do that and I 
wish the Hon. Minister would provi4e- tbem 
witb tbe necessary resources to do so. 

PROF. K. V. THOMA'S (Bniaktillm): 
Sir, I ri. to support tM Demands' fOl' 
Grants of the Ministry of Iafortnatiba. 
Broadeastiol. 

This diteussion takes place at 8 time 
when tbere is a calculated and planned move 
to cast the sbadow of corruptioQ on our 
political system. 

We very often speak loud), about tHe 
freedom of media. There is an aDe,ation 
ttaat Doordarsban a nd All Ind.a Radio are 
controlled by tbe Government and tbat it is 
only the press whicb \s completely lndepeb-
dent. A major part of tIit presti is un.i ~e 
control of bil business botll~ WbfC6 Ilhe 
tot multi-national interests. So lIS lOft ....... 
major part of journals, periodicats .ild 
newspapen are controlled by tbe veSftd 
interests of big business houses and );ig 
business men, bow can we say that the ~ls 
is independent. I am not makina afty 
allegation against our journalists and editors. 
Our journalists and editors are wizards in 
the field. But ttle big bosi'*ss houses 
have tied up their bands. So a time "*_ 
come when we have to rree tbe jo*Jn'iiifits and e'ditors from the clutches of brl busl~s 
bouses so that they should have freedom iQ 
write what tbey feel. It is the duty bf 
journalists to convey to rbe reabers &rteCt 
and true facts and not tile distorted version 
of aoy event In this connection J ~Ye '8Ot 
a bumble request to t'hle HdII Ministn. 
There are a large nUMber 6f medi\tm~d 
small new.~papers which are J(onctimdn, ~n 
different parts of our country and whicb 
.re mainly usiol the "liopa) IaDaU8Je. The 
major newspapen and ID'IIPzi... haft..,t 
the full supports on the ODO bam4 from bil 
buiiness bouses and 00 dle ... ~ f.roIn 
tile Goveromeot because Govel'8&DlDt ;".1"" 
afraid of bia business ~. as~. JItIRe 
1IOt tbe major Dewsp8J)C1n. But ... are 
tmall apcj mod. oowspapers .11.. ." 
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.... • ODaDeDC1able aervIce. So "bon ,OU 
aUo& the quota for advertiaemeots, these 
...u aDd medium DeWlp&pers abould be 
llwo tIaeir due share. 

About 20 or 40 ,.n "back wben redio 
... made a major medium we haw made 
two commenc1able e.orts. Nowadays, wben 
- .. about T. V.t we say in Delbi tbe 00\'''' of T. V. i. hundred per cent, in 
Qaadiearb the coverqe is bundred per 
cent, in Iterata it is seventy per cent, but 
..... we ever tbouabt of tbis wbether tbese 
TV proaramme bave reached tbe poor people 
wIao are 1iviD8 iD tbe slums in Delbi wbo 
are 1i9iDa in the alum. in Bomba, 1 Tbat is 
why I aID teJUnl you about wbat was 
bappeoinl about 30 or 40 years back when 
radio was made a ItroDg medium. At tbat 
dme.latiU remember. we bad radio kiosks 
in almost all vilIaaea where free radio was 
provided to the Yillaaer. and tbe villagers . w_ able to hear the radio news in the 
aftemoon. Similarly, at that time tbe 
1IarijanI, the Girijaos aDd tbe fisbermen 
CGIIUDUDit)' were able to buy redio at a 
,.·Wiled price. So, if the radio coverage 
ba' to .. hundred per CODt, then we should 
ave lay, TV, kiosks. We should have the 
TV liven to the down-trodden, the Harijans, 
abe Girijaos. aDd the fishermen community 
at a .... idiHCI price. 

Comlna to TV apin, now there is a 
committee whicll selects the serials and the 
..... There aJe lot of complaints against 
Jaow lbil committee functions. Very good 
..... , which have lOt international awards , 
are doDied by this committee. So, my 
......... req ... t to tbe Minister is that there 
__ Id be aD appellate body. If there is any 

. complaint ..... t the present committee, 
.. AD opportI1Dity should be given 10 that 
tile appellate bod, Ibould hear the lrievao-
OIl &Dd tab tM cleciaioos. 

l .... tUde the Minilfer for the 
qaaIIty of oar TV propammes. But I have 
... complaiat .. I come from. the aoutbero-
-a 1*t of die country. In Ketal .. ia Tamil 
...... ...., 01 our people canDOt uadentaDd 
... ~. Our request .as that 
........ 1cJ t, Bo,lilb ",b·titlea ••• (br,.,.,. . "_,, . 

SHltI P. ICOLANDAIVBLU (Gobiebetti. 
palayam) : In realonal laoauaao also • 

II PROP. K. V. THOMAS : In .. ional 
laDaup also. Similarly, if there are 1000 
BnaIish films or serials they can live Hindi 
subtitles. This will belp us a lot. Actually 
TV is dolDl a tremendous work. As I told 
you, I come from Kerala. My kids and my 
wife are seeing tbe TV programmes everyday 
and now tbey can talk very 8uently in Hindi 
•••• (I11'''''IIp,'olII) 

SHRI P. KOLANDAIVELU : Tbey are 
imposing Hindi. 

PR.OP. K. V. THOMAS: No question 
of imposilll. What I am laying is they can 
sbow Hindi films or Hindi serials. That is 
a way of propagating Hindi. Instead of 
imposition. it is propagation. Now tbey are 
propagation and tbis will help. If there are 
English films witb Hindi sub-titles, people, 
will be' ablo to understand in a better 
manner. I want to study Hindi. Nobody is 
against Hindi ••. (/nterruptiotls) 

SHRI P. KOLANDAIVELU 
press for Malayalam. 

You 

PROF. K. V. THOMAS: I am saying 
Hindi, Malayalam, Tamil, everything. Tbese 
are our languages. TV bas become such a 
powerful medium that it can play an impo .... 
tant role. 

[T,.",., /1111011] 

SHRI BARISH RAWAT (Almora): 
Mr. Deputy-Speaker. Sir, the organs of 
IDformation and Broadcastiog Ministry. like 
4kashwani. Doordarsban. InformatioD 
'Bureau, DA VP and Sonl and Drama 
Division ,lay a sianificaot role Dot ooly in 
entertaining tbe people but also in educatinl 
tbem. 10 a developiDl country like ladia. 
Doordanhan, Akasbwani and otber various 
o ... ans or this Ministry bave to play an 
important role in involvinl tbe people in 
the development works. motivatinl 
tbem and creatinl a lenle of awareness 
amona them: aDd I am Ilad to say tbat in 
tbis reaard tbe Ministry" under Sbri Ajit 
Paoja baa heeD successful to a areat extent • 
pOOt,""aQ aQd A.k"sbwaDi bal rison to 
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tbe ocallioD wbeoever tbere was I cballenp. 
We can criticise from our own an,le and 
sucb a criticism sbould also be welcomed. 
At time it bas been observed tbat our 
criticism is not based'oD facts but is related 
to a particular point of view. Some of my 
colleques say that AkasbwaDj and 
Doordarshan projects tbe p.rogrammes of the 
rulinl party. I would ufge upon those Hon. 
Members to bear· in mind tbat the 
programmes projected by Doordarsban and 
Akasbwani are not Congress programmes 
but Dational programmes. If we do not 
inform the people of development 
proarammes how will they come to know 
about them? I think, it is 8000 if tbis is 
done by Akasbwaoj and Doordarshan and 
if some people say tha t tbis is an effort to 
project the image of tbe Prime Minister and 
bis cabinet colle8ues, if is notbina but 
politically motivated allegation aod it should 
not be takeo so seriously. 

We are proud of Akashwani and 
Doordarshan for bavins met all the 
cballanges faced by tbem from time to time, 
but at tbe same time, I would also like to 
submit tbat we would also ensure tbat they 
are Dot turned into an advertising ageocy and 
money spinners ooly. I do appreciate the 
compulsions and constraint' which the 
Director Generat of Doordarsban bas to 
face. After all, we heve to generate internal 
resources and also to spread the Akashwani 
and Doordarshan network but at the same 
time we will have to see that to achieve 
further progress. the advertisements must be 
purposeful and must conform to our policies. 
Wben Shri Shahabuddin of lanata Party 
was speaking, mu(;h of wbat be said was 
politically motivated, but be pointed out 
certain significant thiogs also. Most of tbe 
advertisements 00 Doordarsban today are 
full of purely materialistic outlook and 
consumerism. There are advertisements 
which are far from reality and the average 
Indian Iistner or ,jewer is lost in tbe world 
of fantasy. It might be helping a company 
to set more customers for any product but 
after all how is it going to benefit our 
country. We have to see whether we are 
successful in achieYing our basic ob~tive 
of creatinl a coustructive outlook. In tbe 
case of a particular brand of T. V •• it is 
proudly . declared tbat the name alone is 
IDdian and the rest everything is foreign. 
If tbis is televised through the official 
modi. til •• 0 .0 aettiDa a Sood tradition. 

There are advertisementl which ODe caanot 
seo alo08 witb one'. rami.,. Whea cbiktrea 
and 10UDamaa see cenain adYertistineatt • they demand tbose thinp whicb ow ..... 
Indian families cannot alford. I would Jib 
to submit Iba t all of u. aod !be Cldire 
Parliament is with 10U and if 1011 Deed more 
money for tbe need IDODe)' for tile 
expansion of Doordarshan network we call 
recoromend it to tbe PJanDiDI Commfsaioa 
and to tbe Finance Ministry. We waDI to 
acbieve proaress in this field but at the I8IDC 
time we should like adyehtemeota. 
(Interruption,) 

[EII6I1.,,] 

SHRI P. KOLANDAlVELU: Wbat 
about midniabt films ? 

(77alUlatlon) 

SHRI HARISH RA WAT: I would lite 
to say tbat Sbri Kolandaivelu woukt 
definit~ly like the midniaht films But at 
tbis moment we are ready to appraise suc:h 
films. Nothing has been decided as to what 
type of films would be screened. No policJ 
bas been formulated in tbis reprd. I feel 
tbat tbe issue of screeniol of mid-DiPt films 
sbould be postponed for tbe timo beiDa. 
Sucb programmes sbould be telecast whereb)' 
an averqe man feels iDvoled. AI iDdicated 
in the Annual Report; Doordanban is DOt 
ooly meaot to eotertain but also to edacate 
tbe masses. Efforts should be made to 
achieve tbis objective. There are eft"ortl to 
see that tbere sbould be more and more 
foreign influence on our media and tile same 
is happening in case of newspapers. If 
Akashwani and DooardrsbaD foUow suit 
then only God can save us. Even a DeWS-
agency like Reutor feeds tbo media of 
developing countries accordiDa to its own 
chOice. 1 sUllcst tbat there is need to OIICOUI'-
aRe Indian news-agencies. particulu11 HiDdi 
and other reaional lanauqe aews-..-aill. 
The policy of tbe Government at the molDeDt 
is to discouraae them instead of eacouraaIaI 
them. Presently, the news·items releued ." 
Hindi oews aaencies are deemed I .. impor .... t 
than tbat released by Enllish news qeDCiIa. 
The importance of news-items released ." 
resional laDluBle news-qeDCies sboaIct aIIO 
be more. We welcome the expansion policy 
of Doorda(Sbaa. but tbe netWOrk is DOt,.... 
expanded accordioa to the policy ...,.... 
oarlier. Aocordioa to that poIicJ bac;kwarcl. 



j43 I).G. 87-8B-J(ln. 0/ 
MUPI(lMlIo. &. _Q1MkIu1ltl6 

A~RlL 21, 1981 D G. 87-88-MhI •• o/ j44 

~ ~"b JUwat] 
I 

Ad4yi.Il. WllJ and border areas wore to aet 
Pfiocit,y. tWO ~ ,tbat those border areas 
a~ bcqPI eocouraaed whicb are disturb.ed 
~~. We welcome tbe expansion of 
l)pQfdar"ban 1ItD4 Atasawani in tbe Nort.il-
Efftern region. We also welcome tbe 
~nsion dn border areas of PUDj~b. It is 
s.jd ,bat the biJ.lY areas of Himachal. Uttar 
Pradesh aDd JelK. are heiDI ne&lected. I 
<tare say tbat tbe expansion is not being done 
ac:f;Ofdina to the formulated policy. You 
said a few days back that about 70 per Cfl'nt 
population would be covered through 192 
Doordanban Kendras. I can challenge that 
not even t 5 per cent population in U. p. 
and Himachal bas so far been covered by 
Doordarshan network. Against your declared 
policy the hill. adivas1 and border areas 
are being given stepmotherly treatment. 
I submit that tbe time has come when this 
abould be rectified. If you "nnot cover 
10 per ceDt areas now or 90 per cent by 
tbe end of the Seventh Five Year Plan then 
at least SO per cent of tbese areas should 
be covered so tbat tbe people of opr area 
could also benefit from Doordarsban. 

Similarly, I would like to say a few 
word. about opening of Radio Stations. 
TIlere are a few border areas wbere the 
broadcast tbrougb Akasbwani is not audible 
bat one can listen to Radio Peking, Radio 
~btantand B.B.C. 

(English] 

PR.OP. N. G. RA.NGA : It i. needed in 
Older to strenlthen security also. 

[Trallslallon) 

SURI HARISH RAW AT: There is 
urlOnt need to set up Radio Statioos in these 
border areas even though they may be of 
low power. But tbis is being JlnOred. 

I Bn611.h) 

PROF. N. G. RANOA: In every border 
area. 

(1twn,r.,Ioft) 

SllRI HAilISH RA WAT : The people 
of Jaill, .... s have come to know why you 

1r'IQr1(Ul11o" &; Br.ol'~'t('!6 

arc ~~pendil). tbe a.~io and T.V. network ~ 
nortb-castern region and \he \yelltern bordtH' 
area. I would urae you to stop tbis 
stppmotberly treatment to our people by your 
Ministry imm~iately. 

*DR. S. JAGATHRAKSHAKAN 
(Cbeoglapattu) : Han. Deputy Speaker, Sir, 
Hon. Members who sPoke before me in 
tbis august House experessed tbeir ~ varied 
view po ints on tbe subject matter. 

Radio and Television function as 
indispensable media of communication in this 
country. News and other broadcats from 
New Delhi are beard in Madras nearly 
t 500 miles away. Radio and TV facilitate 
men in one place to learn about the day-
today happenings in another place many 
maoy miles away. They are tbe prime 
instrunments of dissemination of knowledge 
and therefore help to build a greater India 
a united India. ' 

Many Hon. Members here referred to 
the break-fast TV programme. Tbis 
programme sponsored by Central Govern-
ment starts at 7.30 AM and ends at 9 AM. 
Though public welcome this programme, I am 
sorry to state tbat tbe whole programme is 
telecast in Hindi. The programme has a biS 
distracting effect on the school and college 
gOiDg students. Even our Hon. Chief 
Minister Dr. M G R has addressed a 
communication to the Minister inviting his 
attention to tbe matter. News telecast in 
this programme are eitber in Hindi or iD 
English aDd many people in the rural areas 
do oot, therefore, understand telecast. The 
purpose of transmission goes ~a6te. I 
therefore request, as our HOD. Chief Minister 
has made out in bis letter. that re-
g'onallanguages should be given importance 
and news telecasts must be made only in 
tbe respective regional languagaes. 

We bave been demandina fora IODg time 
to provide a second cbaonel in tbe Madra. 
TV. 

(l,.t~r'"ptlon' ) 

·Tb. _p*b VI .. qriainaUy d,liwrd in 
Tamn. 
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(f?:tIIll!h] DR. S. JAGATURAKSHAK~N : Wp 
my speech is over, theo tbe Minister wDl 

SURI P. KOLANDAIVELU : I am on a 
poict of order. I would like to know whether 
the Hon. Minister has made a walk out 
when the Hon. Member is talking in Tamil ? 
Even tbe Minister for Parlimentary Affairs 
is Dot USiDg tbe ear phone. I would like to 
know wbether she is able to know Tamil ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHEILA DIKSHIT): 
I am noting everytbing. 

DR. S. JAGATHRAKASHAKAN: You 
are simply sitting. 

SHRI P. KOLANDAIVELU : When 
the Hon. Member is speaking io Tamil, no 
attention is being paid by tbe Hon. 
Minister. The concerned Minister made a 
walk out. She is not using the earphone even 
now. 

(Interruptions) 

DR. V. VENKATESH (Kolar): Is it 
a protest against tbe Tamil language. 

(Interruptions) 

MR. DEPUTY SPEAKER : The thing 
is tbat your points are taken note of .•• 

SHRI .P. KOLANDAIVELU: He is 
makin& so many important points. 

(lnlerruptionl) 

SHR.I HARISH RA W AT: Is he loing 
to make the points 'I (Inter'IIptiolU) 

DR. S. JAGATHRAKSHAKAN 
I want to talk only in Tamil .... 

SHRIMATI SHEILA DIKSHIT: Would 
you please listen to me as to what I have 
said 'I ••• (Interruptions)... Your sugestion 
is very well taken note of. The Minister has 
jUlt lone out for S minutes. He will be back 
and he is goinl to read it. Don', worry 
~~ut it. I am liviD& you an assurance ••• 

(11I1.,rll/ltlolll) 

come ••. 

SHRIMATI SHEILA DIKSHIT: Is 
your speech over already ? I 

*DR. S. JAGATHRAKSHAKAN : HOD' 
hIe Cbairman, Sir 11 even our party Iqder 
Sbri P. KoJandaivelu has so many times 
voiced tbe demand in this august House fot 
a second Channel in Madras TV. GDVern .. 
ment must pay due attention to tbis. We arc 
very sad to note that no steps have ~D 
taken the Government in this matter so far, 

At this juncture, I make a forvant plea 
that tbe States Government must be given 
powers to control 'his second channel so 
tbat the State Government could use them to 
educate people and bigblight the Govern-
ment's achievements. 

15.00 hrl. 

Hon'ble Prime Minister Shri Rajiv 
Gandhi is very keen in the development of 
tribal people in our country. He has an 
earnest desire to educate the tribale so that 
they could also be a ware of the progress we 
arc making in all fields. 

Nearly one eigth of our country is 
mountainous. Radio and Television must 
function in such a way tbat news and other 
broadcasts reach the tribals living in ih9C' 
areas. 

Sir. we ba ve also been demandiDg the 
Government on several occassion to set up 
a Radio station in Peruthurai in Periyar 
District of Tamil Nadu. 

I very much regret the fUDctioning of our 
Radio and TV OD certain occassions: I 
have my own doubts about the Government 
when they attempt to impose one 
lanauage on an u,nwilling people tbrouah 
undesirable programmes. This would add 
to problems. 

Sir. there is a radio station in Poom-
cberry. Tbere is one in Madras some !'SO 

·The Speech was oriainaUy delivcrod io 
'(amil. 
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kIDS away. However, people in Pondicberry 
are not able to listen to programmes 
broadcast from Madras Station and .,ice 
N'M. Tbey live the reason tbat we bave 
ODly low power transmitters. Whereas, we 
are able to listen to BBC broadcasts 
transmitted some 4000 miles away. We are 
even able to listen 10 programmes broadcast 
by Ceylon radio. But we are not able to 
listen to programmes broadcast in our own 
country from a station some 100 or 1 SO kms 
away. 

Whether it is radio or TV. my sincere and 
bumble submission is tbat news broadcast 
must be in the respective !'eIional languages. 
Then ooly it will reach tbe millions and we 
can be able to achieve our objective. 

From 9 to 10'0 clock in tbe nigbt, they 
telecast some programme from Oe\bi. They 
telecast news in Hindi. The rjch cultural 
heritage of the South is being neglected. The 
vibrant culture of tbe South finds no place in 
any of the prolrammes telecast as National 
proaramme. As tbese programmes arc telecast 
in Hindi and as our cultural and social life 
do not figure in any of these programmes, 
we simply switcb off tbe TV after 9,0, clock. 
we do not understand what is shown on TV 
durioa this time every day. There is Bbaratba 
Nat yam in Tamil Nadu. Tbere is Kathakali 
in Kerala Not even a single such cultural 
event finds a place in tbe National Pro-
Il'8mm. The Government must enrich its TV 
proarammes and live a national colour. 

With tbis. I tbank you fhr giving me an 
opportunity to speak. 

SHlU R.AMESHWAR NBBKHRA 
(Hosbanpbad) : Mr. Deputy Speaker, Sir, 
I rile to support tbe Demands for Grants of 
tile Ministry of Information and Broadcast· 
ina. At the outset, I would like to congratu-
late tbrouah you the Hon. Prime Minister 
and Sbri Ajit Panja and all the Techniciaoa, 
Scientists, Artists and other members of their 
tama who have undertaken sucb. tremen-
do. work of Doordasrban expansion in 10 
short a time. 

Tbere bas been tremendous T.V. expaD-
1i0D work. TbolJlh tbe MeJnbers of Opposl-

In/o,1IIQtlo" & Brollflt:tl&t"" 
tion always criticise it and do not qree with 
it inside this House but whenever they meet 
us outside tbis House. tbey also agree that 
tbe Information and Broadcastinl Ministry 
has done a commendable job in tbe way tbe 
T. V. network bas been expanded over the 
last few years. But wben they come inside 
the House tbey speak against it because tbey 
have to keep tbeir identity alive. Tbey feel 
it is their duty to speak just for the sake of 
opposition. 

The entire country today knows how 
with the belp of the Television education has 
spread. Shri Shahabuddin bas left and I do 
not want to go into detail of tbe way in 
whicb he is inciting communalism througb 
bis statements in leadinl newspapers. I 
would like to submit here tbat his aIJegetion 
that T.V. medium is being used to boost tbe 
image of some persooalities and certain poli-
tical parties and to publicise their policies is 
totally false and baseless. Today from morn-
ing to evening tbere are programmers on 
Television and one canDot believe the way 
Television has been working in the fields of 
educatioD, entertainment. and aariculture and 
also to comb. t social evils in tho society. 

15.07 brs. 

[SHRI SHARAD DIGHE in the Chair] 

During the last few weeks we have been 
witnessing Dr. Bballa' s serial 'Andberi 
Galian' regardiog sale, use of smack and 
charas and their bad etTects on children. The 
people sitting on the otber side cannot even 
imagoie bow this menace has beeo exposed. 
I congratulate Sbri Ajit PaDja because under 
his stewardship tbe morning transmission has 
been started with effect from 23 rd February. 
1987 and tbough Sbri Shababuddin and 
otber Members of Oppositjon may not appre-
ciate it but we bave heart the reactions of 
the people in villaps and towns wbere we 
frequently travel, and in this connection, I 
would like to submit tbat througb tbe morn-
ing transmission, tbe bealtb standard of the 
people is lOin. to improve a lot. Tbe pro-
lramme for takins exercises has become very 
popular because tbe people take these exer· 
cises simultaneously while viewinl T. V. aDd 
this will certainly help them in improvina 
their health in tbe lonl ruD. 
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Shri Panja deserves congratulation for that tbe people tbere are not deprived of 
the way tbe Cricket Test Matches with Sri tbis facility. 
Lanka aDd Pakistan, the National Hockey 
Championship and the Tenth Asign Games 
were televised. I would like to su,gest tbat 
along witb al1 tbese games wbich are shown 
In the T. V. programmes and which are seen 
b, tbe well-to-do and other sections of tbe 
society, tbe games like Kabbadi, Rho-kho 
and other games played in the villages should 
also be given eq ual importance in tbe T. V. 
programmes. This will encourage tbose 
people more wbo play these games free of 
cost. 

Recently, a wrestling championship was 
held in Bbopal but it was not given any 
importancc. If some importance is given to 
such games also, it will benefit more people 
and earn more appreciation. 

Some Hon. Members have criticised mid-
night films. Our one colleague saId tbat these 
films are only for adults. There are news-
paper reports that some more such films will 
be shown. Such type of rumours are being 
floated in this way. I would like to say that 
instead of reading sucb news items in tbe 
newspapers of fioating rumours, it would be 
better if they see those films whicb are being 
sbown by Doordarshan. I fail to understand 
what is wrong witb the fiJms in 'Acbcbut 
Kanya' and 'Dekh Kabira Roya' wbich were 
sbown by tbe T.V" from the entertainment 
and character building point of view. I 
would request those Hon. Members, who 
criticise these films, to see them. I would 
also request the Hon. Minister to make 
arrangement to show such films in the whole 
country instead of showing tham only in big 
cities. 

1 would like to congratulate tbe Hon. 
Minister that he is going to set up 43 new 
T. V. Centres in 1987-88 and 10 Watts 
transmitter sets at 20 T. V. Centres. This 
win benefit backward and billy areas of the 
couotry. My constituency is not cover~d by 
any transmitter. The whole of Narslngpur 
district is not covered by T. V. The people 
in the wbole of country are enjoying T.V. 
proarammes but this district of Madbya 
Pradesh bas no such facility. The Govern· 
ment have sanctioned a scheme in the 
Seventb Plan. I would request you to instal 
• T.V, transmitter tbere at tbe earliest so 

There il a hill station Panchmarhi hi 
Madhya Pradesh. We had made a demand 
to Indraji for installation of. T. V. tranl-
mitter there and she had conceded our 
demand. But this bas not been included in 
tbe Seventh Five Year Plan. If a T.V. 
transmitter is instaIJed in Pancbmarhi, the 
tribals of Betul, Cbhindwa."a, HOibanpbad 
will be able to enjoy T.V. prolrammes. The 
tourists visiting tbat place will also be able 
to enjoy those programmes. 

A lot of commendable work has been 
done by the Children's Society. Till now no 
film was produced for the children. The 
film producers also have done nothing in the 
field of making films for the children. Now 
film'l for children are being produced. I 
would like to thank tbe Han. Minister for 
this A Cbildren's Complex has been set up. 
He deserves our congratulations for tbis also. 

At present publication of thousands of 
newspapers bas been stopped. Tbere is 
nobody to look after tbem. There is DO one 
to see wben a newspaper is brougbt out and 
when its publication is stopped and what is 
being publisbed. I would like to request to 
take stock of tho'1e newspapers the publica-
tion of which has been stopped. 

Now, I would like to draw your attention 
towards an important point. In the whole 
country some qualification is neeessary for a 
job. If some one wants to become a teacher. 
a doctor or a lawyer, he win have to fWfll 
some qualifications. But if some one wants 
to bring out a newspaper, neitber any quali-
fication nor any kind of set up is Deeded. 
Therefore, I would request that some cpali-
fication sbould be prescribed for a persoa 
who wants to bring out a newspaper. In the 
absence of this. the people of viII .. and 
illeterate persons aRe misused and tbeyare 
guided in a wrong way. If some quali6catioDl 
are prescribed for sucb people it will Dot 
only cbeck the present degeneration but also 
help in raisio. the standard of Joumaliam. 

I larae number of serials are beiDa 
telecast. Some have been lood wbUe IOIDO 
have not been worth sbowing. I would lite 
to conl1'8tulate you for serials like cBaniJad,· 
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'Noktad' and other serials of this type. 

We have come to know that tbere is a 
oftioe of Doordarshan functioning in Mandi 
House, wbere a Selection Committee makes 
&electiOD of serials and telefilms. There are 
two officers to assist this Committee. If you 
desire I can give their names now. For big 
film producers, artistes or other people who 
to tbere, there is no seating arrangement. 
They are asked to form a queue. They are 
misbehaved as well. I have come to know 
that unless bribes are offered to those two 
alicers they do not submit their serials or 
"dims to the Selection Committee. I would 
request him to stream line the procedure. 

The Publication Division of your Minis-
'" has brought out some go\)d quaJity books. 
But they over hiehly price. Secondly the 
department has brought out some standard 
books like the 6Trial of TiJak' or 'Speeches 
of Iodiraji' but tbes: are in English medium. 
We will be obliged to you if these books 
are brought out in Hindi or in otber langua-
aes· 

A fell fledged T.V. Studio should be set 
-UP iD Jabalpur wbere Vinobaji lived. This 
will meet the requirements of tbe people of 
Madhya Pradesh and neighbouring areas. 

As regard D.A.V.P. the Government 
should extend more help to small and 
811dium DewSQapers. This is my request and 
with these worlls I congratulate you. Some 
of the opposition Members say that the Press 
ja independent in the country. Wbo says, 
it JI independent. Everyone knows which 
bqaiDeasmen owo which oewspapers. We have _D their independence when Moily episode 
took ,lace. They published so many tbings 
bqt when Moily episode cnded and nothing 
C'tIDe out of it. the Press is silent about those 
wbo made allegations ••• 

SBRI BASUDEB ACHARIA (Bankura) : 
No DO eveD to day they have publisted. , , 

.) SHRI RAMESHWAR NEEKHRA: 
fiathiaa 1Ia.· been published. Had there not 
men Akaabwani and T.V .• a nqrnber of 
luua.ra.te peISODS who do not read news-
papers bavo remained unaware of it. There 

In/ormatlo" & BrotMktu~"" . 
are penODI raiding ia far .tluQIJ a~d biU1 
areas who neither read newspapers Dor ao,!' 
tbiDg 'else. come to know about Da&io~ 
programmes and about tbe d~lopmeDt 10 
the couotry tbroucb Akashwaoi aDd Door-
darshan. Through these media. tbey ~omo 
to know what is happeoin& in the country 
and how much the country has made pro· 
gress. I donot know why this is troubliDI 
the opposition Members. Tbey want that the 
people should not set true facts about the 
count"y. They want tbat tbe people should 
know about whatever wrong allegations tbey 
make in tbe newspapers. That is why they 
oppose these programmes. You have done a 
good job. You deserve congratulations for 
this. But I shall extend you more congratu· 
lations if you get aT. V. transmitter installed 
in my area which has already been sanc .. 
tioned. 

(English] 

PROF. N.G. RANOA (Guntur) : Mr. 
Chairman Sir: I wish to confine myself to a 
few points. I do agree with many of the 
points made by my friends here. 

For the development of the radio and 
T V. Particularly I have a high sense of gra .. 
titude and appreciation to Indiraji for having 
spent more than Rs. 20 crores during the 
last years of her tenure for the development 
of the T.V. production as well as relay cenll'es 
in so many parts of the country. 

But one big miss in the whole tbing is 
that they have simply considered the total 
area that can be commanded by any TV 
centre and the number of people who live 
there That is not enough. We must multiply 
tbe total number of TV sets wbich are avai-
lable for the public and that is why I would 
like tbe Governmen.t to pursue the policy of 
supplying free TV sets to as many .c?llecti.ve 
or community -- not castewise or tehlloD wise 
-social centres as possible through markets; 
for instance, Super Markets, ,Panchayat 
Ghars, Cooperative Societies and sucb other 
Organisations and markets in aeneral. Now 
a days some sets are provided on tbe railway 
stations but tbey should be provided in as 
many public centres as possible like public 
parks so tbat the people who .. th~r there 
would be able to take advantage of the T.V. 
shows that are beiDa placed beforo the 
public. That is most essential otberwise aU 
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tbe expenditure that we are incurriP8 witl 80 8reat institutions. I add my voice of support 
to waste. Tbere is DO dpubt wbatsoever tbat to that. I have nothinlJ against HlDdi. 
T.V. is serving a very useful educational I want Hiodi to become our common 
purpose. The agricultural proprammes are language as sooo as poss:ble and with as 
extremely useful. I have been following them much national support as possible but at the 
carefully. The tribal and the border areas same time our other Janguages also are 
should be specially served When we come eqtlally important and they have to be 
to the T.V. shows in different language areas, de\letoped and utilised. They bave to be 
captions should be there not only in English utilised for educational purposes and for that 
and Hindi but also in other local Janguages the TV has got to be strengthened in an 
like Tamil, Telugu, Kannad, Gujarati, assiduous, pershtent and dynamic manner. 
Marathi, etc. Captions should te provided It is not JUSt that at present. Some kind or 
in all tbese languages a concession is being made to local lanauages. 

I am not in favour of making these two 
groat institutions as so-called autonomous 
organisations. I need not labour tbe point. 
I want them to be under the cootrol of the 
Gov~lnmeDt. Then Parliament will have 
control over it. You can take' objectIOn to 
several programmes tbat are being there. If 
it is an autonomous thmg you will not have 
direct control. More than that today we know 
the kind ot Press \\e are baVIDg I do not 
attack the whoJe of the Press. The majority 
of the daily papers are now being controJ1ed 
by whom and in whose interests Can we 
say that it is entirely and solely in the 
national interest? Therefore, tbere must be 
some corrective and the Government 
managemet for these two great institutions is 
absol utely neces~ary in a democracy like 
ours where we have these great Corporations 
controlling so many chain§ of daily papers. 
Th~re are other reasons abo why they should 
be cotrolled So, the TV and Radio should 
be owned and managed by Government and 
controlled, supervised and criticJ~ed by 
Parliament. I conSider the suggestion made by 
One of our friends to be extremely 
disruptive to our national unity, namely tbat 
the State Governments should have their own 
wing.. of tbese two great institutions. We 
have enough disruptive forces in our country. 
What is needed is to consolidate. onify and 
help our people feel together and for that 
Purpose the two Ireat institutions wbich are 
DOW fUDctionin,a today are tbe Radio and the 
T. V. The .,re strength we give to these 
institutions, the greater would be the 
cementing force provided to our nation and 
to OUf people. 

There is tbe problem of local language. 
Tamil 'NaOu bas taken the lead in insisting 
upon the imponaoce of developinl the local 
lanp.,os aad utiJl8iDS thelD by these two 

It ought not to be treated merely as a 
concession. It ought to be treafed as a pillar 
of strength for our national integration. Our 
national integration as well as solidarity caD-
not be mair.tained by only one pillar on which 
the whole edifice of the nation is to be built 
up. But it should be a thousand-plllar edifice 
of national umty. Therefore, the greater 
strength, the greater importance we give to 
the local languages JD these two great 
institutions, it would be better for our 
nation, Sir. 

[TrDfUlal iol') 

SHRt BAPULAL MAL VIYA (Shaja-
pur) : Mr. Chairman. Sir, I wbolehear-
tedly support the dtmands for grants of tbe 
Ministry of Information and Broadcasting. 
As a matter of fact, TV. bas bendited a1l 
the people, whether tbey are villagers, 
educated or illiterate, everyone bas been 
benefited very much by TV. In my view, 
the greatest benefit bas been that the people 
who usec1 to roam about in markets now 
stay in their houses on Sundays. This is a 
great benefit. Not only this, the illiterate 
penons who live in the VIllages, also take 
advantage of TV. In my view. this is a 
matter of much happiness It is also a matter 
of great joy that our Hon. Prime Minister. 
Sbri Rajiv bas made teievisiCln sets "try 
cheaper in tbe market. I understand that a 
good radio costs R.,. 1800/-. Not only 
that one of our ~ch,evemeatl is tbat stnall 
size television sets are also ~inl manufac-
tured in the country. If these are made 
available to the farmers, thea farmers may 
also watch TV. pr08rammes as they fisten to 
the Radio programmes while plouauinl the 
fields. This If~at achievement of the ~ntr7 
and tbis ·is the greatest ~ntrib\ltidft of fbo 
moderu •• 
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There is one point more. I would like 
to ask the HOD. Minister as to what is meant 
b, the term backward area. I bave not been 
able to undentand its definition. Is Delbi a 
backward area? Is Bombay a backward 
area? Is Madras a backward area or is 
Calcutta a backward area? Would a beaion-
ina for TV.:presentations be made from these 
areas. In my view a bigh powered TV. trans-
mitter Ibould be installed in a backward 
area instead of Delhi. The TV. programmes 
should be telecast from villages and back-
ward areas, but actually the reverse is 
bappening. I think, tbat area should be 
deemed to be a backward area. Is Lucknow 
a backward area ? Do the villages adjoining 
Lucknow are backward areas? Is the area 
within one bundred kms. around Delhi back-
ward ? Wbat do YOU deem to be a backward 
area? Wbat is your criterion for deeming an 
area to be a backward area ? According to 
you wbich areas will be treated as backward 
area~ under the Seventb Five year Plan. In my 
view. the constituencies Vt'hicb are reserved 
for Adivasis and Harijains or tbe areas 
wbere 2S or 30 per cent of the population 
is of Harijans or where 40 or SO per cent of 
populatioo is of Tribals, should be treated 
as backward areas. But instead of backward 
areas, transmitter. are beiog installed in pro· 
Iressive areas. I would like to !lubmit that as 
a matter of fact, the reserved constituencies 
are backward areas. But J am very much 
pained to say tbat my con!tituency Sbajapur 
in Madbya Pradesh in a reserved consti-
tuency for _Scbeculed Castes. where I am 
facina great difficulty tbere. I have also sub-
mitted to the Hon. Minister that the areas 
adjacent to my constituency like Guna, 
Bebore. Ujjain and Indore are covered by 
T.V. network, but the Shajapur area which 
is also a part of Madbya Pradesh, is deprived 
of tbis facility. I have made a lot of efforts 
for this. The difficulty is that wheDever I 
visit my CODStitueney, tbe peor-Ie say tbat I 
an ineffective and weak M. P. and add that 
the M. Ps. in the adjoining districts are 
powerful. I am very mucb grieved. I had put 
forward this lI'ieVaDCe before the former 
Minister, Shri Oadail wbo agreed that a 
T.V. Centre would be installed there durin, 
the Seventh Five Year Plan. I had also sub· 
mittoct to him that if it was not possible to 
instal a hiP powered transmitter there, a 
'" ~"'r04 t~~sa»Jt'r ~\ll~ ~o ipstaJJed 
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in my constituency, so that I could at least 
be able to face the peoplo. 

Tbereafter Gadail Sabib left the Minis-
try. What does happen then? When an 
M. P. feels tired after exbausting all the 
quarters he goes to tbe Prime Minister as a 
last resort. I met tbe Prime Minister aDd 
made my submission to him. He also sent a 
letter to me that it would be included in the 
Seventh Five Year Plan .. But when I went 
throulh the Report. I found that there is DO 
mention of Shajapur area in the Seventh 
Plan. I was very much pained. I again met 
the Prime Minister. I went to see the Minis-
ter also. He was in Calcutta at tbat time. 
I sent a letter to bim. Tbe officers attached 
to tbe Hon. Minister sent me a reply that 
they were writing the same thing which was 
written by Shri Gadgil. They asked me to 
keep this in mind. I was very much dis-
appointed. I again met Shri Panjaji. I was 
very happy to see him. I was happy, because 
be listened to me very attentively and he 
considered my view point. 

Panjaji wrote back to me tbat the matter 
is being examined. I hope that this time 
my efforts will bear fruit and a low powered 
transmitter will now- be installed in Sbajapur. 
If he talks of tbe Plan, then it would be very 
difficult. He should find out some scope for 
Installing a tarnsmitter there and the impres-
sion amoDg tbe people tbat I am weak and 
an ineffective M. P. may be removed. This 
in my submission to bim. 

Witb these words, I express m, thanks 
to you for providing me an opportunity to 
express my views. 

[Engll.h] 

SHRIMATJ GEETA MUKHERJEE 
(Paoskura) : Mr. Chariman, Sir, 1 hope you 
will bear with me for a little time. I will be 
as fast tbe Rajdbani Express and try to be 
very brief. 

Firstly. I would say a word about the 
use of this powerful media of the 
Central Oovernment in a partisan way. 
Many of our opposition Members have 
referred to it and tbe Memben form the 
Treasury Benches have refuted it. 1 have DO 
~iDle to ,Ivo illustratiol1s, whi" l Qqul4 ~vt 
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liven illustration, plore. Oaly I would an unsubstantiated campaip apinst us for 
request the Hon. Minister for Information non-utilisation of funds. 
and Broadcasting that if thiop are done to 
an extent wbich crosses the limit of credibi-
lity. then often the whole purpose is lost. 

During tbe elections in West Benpl, I 
heard of two new names for Doordanhan 
and Akashvani; one is Rajiv Darshan and 
tbe other is Rajiv Sharwan. That would in-
dicate what people feel. I would request 
my Hon. friend, the Minister for Informa-
tion and Broadcasting to go a little slower 
in your own interest. 

Then, the question of second channel 
has been referred to by many Hon. Members. 
In today's context. tbe question of unit~.in 
diversity has to be accepted. In that context 
as also for the integration, tbe necessity of 
involving the State Governments which are as 
mucb Governments as the Central Govern-
ment, tbough with much less pOVrers. should 
be seriou,\.y considered. 1 seriously support 
the contention of giviDg the second channel 
to the State Governments and at least a 
much greater say of tbe State Governments. 

(Interruptions) 

MR. CHAIRMAN: No interruptions, 
please. 

SHRIMATI GEETA MUKHERJEE: 
Now Sir incidentaUYt coming back from , . 
my State, witb tbe eJections fresh ID my 
mind. all tbat singing and music indulged 
by many including tbe HOD. Minister here 
about the unsubstantiated charge that our 
Government was not able to utilise tbe funds 
allocated, is still ringing in my ears. 

Well. the answer has been given by tbe 
people of West Bengal. But I am all tbe 
more amused to see here that in the Ministry 
of Hon. Minister bimself, tbere is this Don-
utilisatioD of funds. Witb regard to tbe plan 
outlay for tbe year 1985-86. for All India 
Radio out of tbe allocated amount of Ra. 
45 crores only Rs. 41.95 crores were spant. 
For Film Media out of Rs. 7 crores alJoca-
tion. only Rs. 4.27 crores were utilised. 
For Information Media, allocated amount 
was Rs. 4 crores and amount utilised was 
ooly as. 1.33 crores. Sir I am reaUy amused 
that witb this record io band, probably you 
would have done better by not carrl'inl out 

Tha t apart, I do not know the realOo as 
to wby tbe funds allocated were not utilised 
fully. Even the Film Media alone caD power-
fully be used now. I would request tho 
Minister to think over this aspect. In tbe 
Annual Report in tbe chapter on TV and 
also in the chapter ou Radio, very laudable 
objectives have been enumerated. It is men-
tioned in tbe report that the Doo.rdarsban 
has to act as a catalyst for social ebaDIC'. to 
promote national integration, to stimulate 
scientific temper among people and soon and 
so forth. Many more tbings are aJso listed. 

Let me take the first objective of actina 
as a catalyst for social change. As far as 
Doordarshan and AIR's programmes are 
concerned, some of them are lood. I do 
not say that a1l the progrommes are bad. 
But all tbat I can say is tbat tbe total imp"t 
is very far from working as a catalyst for 
social change. Tbis is my confirmed opinion 
after listening and viewinl the programmes 
and talking to the people. I will give you just 
one small example. Land reforms is suppo-
sed to be one of your social objectives. 
What have you done in this regard? In 
Bastar, which is very far away, Adivasis bave 
fought like bell to make a reality of tbe 
rights given to tbem on paper by law. but 
whicb were deOlcd to tbem by day to day 
administration. There were huse demonstra-
tions for days together and tbose Adivasi, 
bad succeeded in getting back. tbeir alienated 
land. Tbis is a great social cbanF movement. 
But have any such movements been reflected 
either in the films or in otber proarammea 
of Television? Have tbey ever found a place 
in tbe so called sponsored proarammes'l 
This IS just ODe example and I can live you 
melDY more sucb iJlustrations but I know 
tbat you are not gOiDI to live more time. I 
would request tbe Hon. Minister to look 
into this. How do you make these media to 
act as a catalyst for social cbange 'I Cer· 
tainly, it cannot be done witb all tbis con-
sumerism runnin. riot. 

As regards the commercial carinss. two 
different filures bave been mentioned at two 
separate places. For the year 1985-86. OD 
paae 3 the fiaure liven was Rs. 62.27 crons 
for commercial earnings wbereas on page 28 
it was mentioned as R.s. 60.20 crons: J do 
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not know whicb figure is accurate and why 
there is discrepancy. Anyway, at least Rs. 

o 60 crores ar.e earned from commercial adver-
tisements. It is claimed tbat so many pro-
da~ts found their way to a better market 
aDd so maDY thlDls are popularised and so 
OD May 1 kDOW as to what social cbanp 
is brought about by all these products? 
How aTe they aoing to act as a catalyst for 
cbange? Let me make it very clear Sir tbat 
tbis is pure consumerism and being elitist, 
it is openinl our markets for multinationals. 

In addition, certain thinlZS are depicted 
in an obscene manner too For advertising 
Cibaca tooth-paste, what is the necessity of 
showina a half-naked woman emerging from 
sea to talk about Cibaca ? How is tbis back-
ground relevant? What was tbe necessity 
of tbat half clad woman for CIBACA ? 

(Interruptions) 

Sir this is not tbe only one example. I • will tell) ou what is tbe necessity of taking 
a boy or a girl in the arm while be wants to 
drive a scooter- Honda- in tte advertise-
ment? Btlt as a whole J am saying that 
this consumerism which is being practised 
through these advertisements is taking the 
TV and Radio far away from their professed 
social objective and must be discouraged. 
Why not the Government go in for mobilis-
ing aU their own Departments and spend 
the money allocated for advertisement-
for Propaganda - and make good films, ,ood 
item4J out of it, instead of going in for such 
'bogus seria Is 1 Tha t can be very well done. 

Take for example, illiteracy. You bave 
said tbat there are maoy educational pro-

. grmmes. In any of tbe programme~, If you 
could sbow in a very humaolstk manner 
what Iateracy means to the life of ci person, 
wbo is totally illiterate DOW, in a very in~pir­
iog and livin. manner it \\ouJd be good. 
For that you can spend. You would not 
have to run to somebody else, if you could 
have done this. Many of tbe serials are 
really absolutely bogus. For example Subah. 
A lot bas been said about thiS Subah. Now, 
if somebody misKs some senals of Subah 
and watches some other, then iDstead of 
acttioa out of Narcotics, be or sbe i. absolu-
tely determined or wiU be determined to go 
in f "f oar~ucs. This seem$ to be tbe t01a1 

'11/*",.,.,,. a.,.. .... "", 
efTec:t. Why ao in for such serials? Por 
whoso beaetit ? For wbat social cbanae ? Let 
me also tell anotber tbiDg. If there are, by 
chance, some good serials also-if they are 
critical of tbe establisbment- then tbey be-
come rare. For example Sach XI Parchhalall. 
There Nalini SiDgb is bit critical of the 
establishment. Now. we find ber appearance 
is less and less on TV. In reality. it is the 
alatus quo. It is tbe establishment which is 
beina served 0 It is Dot actiol for a social 
cban8e. 

Now, I would come to national inte8ra-
tion. I would like to say very categorically 
and I also agree witb those friends wbo bave 
said that so many religious rituals are beinl 
shown all tbe time. So you can never reaUy 
exercise a scientific temper nor you can bring 
national integration. A lion's sbare of the 
time is being taken by the religious rituals. 
From the otber side also some of the friends 
have said tbis and J fully support them. It 
should not be done in tbe interest of figbting 
communalism today. 

Now, J would lake to say the last thing. 
i.e. when you try to teach ecoDomics, even 
there we are so mucb lovers of western 
capitalism. There al~c thillgs are gIven ~hJch 
are taken from the \\estern eapitalist coun-
tries. You try to teach Economics in tbis 
manner. Such tbings should not be done. 

Last)y I would say something about 
women. Some programmes are there which 
are good but they are very few. Mostly up-
till DOW women are portrayed as beinl not 
able to fight against anytbing. For example. 
even in SwO) am Suidha, serial whicb is goinl 
on in the TV., you see a woman separated 
from ber husband; but it appears tbat that 
poor woman cannot do anytbing OD ber own 
uuless proded by everybody elsc. If you want 
to make ber as a real person portray her in 
such a manner that she will succeed with ber 
0\\ n efforts In a correct way. I am not say-
ing tbat separation is a aood thing, or a bad 
tbinS Whatever tbeme you take UP. within 
tIlat theme sbe must be presented in such a 
way that sbe feels fu])y confident of her 
future. That is Dot now tbe presentation, either 
of the youth or women or other backward 
classes or otber down-trodden people. It is 
not beiDg done in a humanistic way 0 That 
must be done, and tbat cannot be done jf 
the present policy of advertisiDI ~tiDUCl. 
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11 it very necessary to give so much time 
to sports? I am an old woman. Many YOUDg 
people will be up in arms against me But 
probably tbe sports time can be somewhat 
curtailed, because it seems it is a disarganiz-
ing force in every day life and work. It bas 
b~me so. So, that can be thought over. 

Lastly, there is this Indian Institute of 
Mass Communications. 1 would like to 
draw the attention of the Minister to this 
Institute, whose products are not absorbed 
in the I and B. Even those who get good 
training in a4vertising go in for multinational 
companies. If you are giving them training. 
spending a Jot of money, why not utilize 
tbeir expertise in Government's own work, 
I do not know. Perhaps that sbould be 
done. 

Regarding the internal organiza tion of 
AIR etc., I do not know what bas happened 
to tbe Report of tbe Partbasarathi Committee. 
I bope our Minister will let us know about 
its fate: and about tbe Joshi Committee's 
Report, wbat is the final situation I think 
the Minister wHl let us know these things. 

With all these, I am sorry I am not in 
a position to give support to the Demands 
for Grants for the Ministry of tbe Hon. 
Minister who is a good fricnd of mine, 
tbough I wish him personal success. 

(Translation] 

CH. LACHCHHI RAM (JalauD:: Mr. 
Cbairman, Sir. I express my thanks to you 
for giving me time to speak. First of a11, I 
,upport tbe demands for grants of the 
Ministry. Sir, I would not take much of 
your time. 1 would like to submit only few 
points regarding TV. The work rela ting to 
our Television had been started approx. 
27 years back. but upto the Sixth Five Year 
Plan, ooly 10 per cent of population was 
covered a nd during the Seventh Five Year 
Plan 10 per ceot of population has been 
covered by T.V. network. The Department 
deserves our congratulations for the same. 
In tbe beginning T.V. transmitters were 
instaned in tbe cities and the programmes 
prepared were according to tbe wishes of the 
u rbaD population. The programmes in 
respect of exhibition of sports aod tbings 
(oJated thereto and advertisements in reaard 

there to and other programmes were prepared 
according to tbe feudal system, but now the 
T. V. programmes have also been made avai. 
lable by tbe Government in rural areas. 
Therefore, the T. V. programmes should be 
to the liking of the rural people. 70 per ~nt 
of tbe total populatioD, who live in vill.ps, 
are illiterate and poor. They are not able to 
know about tbe news and the happeninas in 
the country. The persons who are educated 
are not able to subscribe newspapers as their 
prices have gone up very higb. Our elderly 
leader Prof. Rangaji has repeated what be 
bad said earlier also that television centres 
should be set up in tbe villages and. T.V. 
set~ sbould be given to tbe villagers free of 
cost so tbat tbey could take full advantqe 
of T.V. programmes. 

Sir, now I would like to draw your 
attention towards my area. I have been 
elected from a backv.ard area of Bun del-
kband and tbis is an area which is the most 
backward area in Urtar Pradesh. This area 
is far laggin~ behind in tbe matter of T.V. 
transmission. My area is adjoiDlD1 lhansi 
and Kanpur, but the transmitter and Jhansi 
does not telecast T.V. news in my area. 
Whate, er programmts are caught in my area 
are very dm1. We ba"e been making efforts 
for tbe last two years to get a transmitter 
installed there. The tben Communications 
Minister» Shri Gadail has given bis approval 
to set up a transmitter there and be had 
assured me that a transmitter would be 
instaned there during the Seventh Five Year 
Plan. Now on tbe basis of the information 
which I have got, I am sure, a transmitter 
would be installed there during tbe Seventh 
Fi~e Year Plan, Government officers have 
visited our area for the selection of a suitable 
site and fortunately, a suitable site has also 
been found, where transmitter can be 
installed. But I have come to know tbat tbe 
installation of a transmitter there would tate 
one and a balf years. Sir, our area is Ial8ina 
behind by 27 years and if the installation of 
transmitter takes one and a half or two 
years more, bow would it serve the purpose 
of removing backwardness. Our area would 
become even more backward. I would, 
therefore, like to request Panja S8heb that 
efforts should be made to instal transmitters 
in the rural areas at the earliest. Tbe instill .. 
lation of sucb transmitters should not tat, 
one and a balf or two years. 
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Mr~ Cbairman. Sir. tbe Government 
employees. specially poli~ officials take 
undue . advantaae of the facilities beiDI 
provided in tbe villales. The police officers 
bave created an atmosphere of terror there. 
If aT. V • transmitter is installed tbere, it 
would load to an emotional integration tbere 
and would prove to be a lood step. I would, 
tberefore, request you to instal a T.V. trans-
mitter 'tbere at the earliest so tbat there 
could be an emotional integration and 
awatenina among the people. In tbis way 
the people there would become fearless and 
understand tbe game of tbe Government 
employees aod officers if tbey indulge in 
doing injustice to them. T.V. would create 
religious feelings among tbe people resulting 
in an improvement in their conduct and 
character and tbe employees and officers 
would not do injustice to tbeir fellow 
villagers. It would definitely benefit the 
viU_en. 

In the end, I would request tbe Hon. 
Minister Shri Panja Sabeb to accord priorit, 
to tbe installation of trlnsmitter in my area. 

Wilh tbese words, I support the Demands 
for Grants of tbis Ministry. 

l&,lllhl 

SHill MUKUL W ASNIK (Buldhana): 
Sir, I rise to support tbe Demands for 
Grants of tbe Ministry of Information aDd 
Broadcasting. This is one sucb Ministry 
which is pininl more and more importance 
because it is througb tbis Ministry tbat we 
can make it as an instrument of inftuenciDg 
the people of India. 

10 recent years, tbis Ministry, wbich bas 
lot a very larae sphere of activities is popu-
larl, beina' called as the Ministry of 
Doordarsban, Ministry of Television, but 
to me and to be practical it is more than 
that; and I feel tbat ODe important iD,redient 
of this Ministry is tbe Radio .whicb covers 
almost 91 to 91 per cent of tbe population 
of India. The Iladio, which is less expensive 
is more atrordable and I feel that the RadiO 
has more acceu to the people and it becomes 
more affordable for the people of India. On 
Ibis particular modia tbe amouot of attention 

wbich should be given bas not been liven. 
But it is cR'ditable tbat tbe AIR autborities 
and the staff have been able to conduct and 
broadcast many prosrammea for the develop-
ment of tbe country as well as to inform 
about tbe developmental programmes of the 
Government. It has 8]SO tried to broadcast 
programmes for national intesration, 
communal barmony. And when time has 
called, it bas also tried to give information 
on tbe natural calamities whicb have taken 
place in various parts of tbe country. I feel 
that tbe amount of attention and tbe amount 
of financial al1ocation whicb should be given 
to tbis particular media should be enbanced 
so tbat we caD bave better programmes and 
we can bave better coverage througb tbis less 
expensive media. The programmes tbrough 
tbis media have been appreciated in the 
House as well as outside tbe House. But 
nevertheless, tbere are some problems. I 
would like to pinpoint one such problem. 

Today tbere is an urgent need to have 
some permanent studios 8t auxiliary centres 
so that a bel inning can be made towards a 
dedicated national cbannel for programmes 
of national importance without losing and 
without disturbing the programmes of 
regional importance. We canDot afford and 
we cannot even expect that tbe national 
channel should work and should broadcast 
programmes of national importance at the 
cost of prolrammes of regional importancc. 
Recently in tbe month of March a Memo-
randum of Understandin, was signed in tbe 
capital between the Government of India and 
AIBD on behalf of Ryerson International 
Development centre for letting up develop-
ment braodcasting unit projects at Kota aod 
NalPur. I understand that the whole of tbe t 

project is to sensitise tbe population of tbose 
selected areas towards greater understanding 
of tbe developmental areas especially relatina 
to the role of women and developmental 
workS as well as buman settlement and 
urbanisation. environmental consider.lioDs 
and economic development. I congratulate 
tbe HOD. Minister for takioa the rigbt step 
in tbe right direction. But I would like to 
know from him as to wben tbese projectl 
at Nqpur and Kota will actually start 
functioniog. 

About Doordanban. all said, so much 
attention bas been paid on tbis media that 
mote or losl tbe Ministey of loformatioo aad 
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BroadcastiD, is beiDI identified by tbe 
Ministry of Doordarsbao. A lot of thiDgS 
have been said about DoordarshaD. There 
was some critjcism from the otber side of 
the House. And some criticism from tbis 
part of tbe House bas also arisen. I would 
like to conlratulate the Hoo. Minister that 
wbile facing several difficulties he bas tried 
to improve the quality of the programmes 
of Doordarsban. 

16.00 m. 
The objective . of tbe Goveroment and 

the Ministry is to inform and provide 
entertainment and to educate the people. 
Tbis small box wbich till recent past used to 
be called the idiot box is becoming now 
more intelligent, informative. educati~e and 
entertaining. But this is not the limit which 
we achieve. We have to reach to tbe 
optImum level. We do not have to stop for 
anytbing. I cannot understand as to what 
burdles are there in front of the Ministry 
in achieving tbis. Just to feel that there are 
no good producers. script writers and actors 
in tbe country is ridiculous. 1 his is a country 
where since ages we have got very good 
writers, producers and actors. But the way 
the selection committee sitting in Mandt 
House bas been selecting serials has reaJly 
brought a bad name to the writers, producers 
and actors who are reaUy very good qualita-
tively in the country. So, a definite probe 
into this matter should be made. A non-
official member bas been taken on the 
selection committee.. Even though after 
nominating tbe non-official member the 
things have improved, but they have not 
improved to the extent it had been dreamt 
about. 

Variou. programmes, serials and other 
activities are being telecast on the Door-
darshan. Someone was saying that a lot of 
attention and time is given to sports. but I 
feel that it is genuine and it should be given. 
If there is any opportunity. it sbould be 
increased also. Sports is one such thing 
wbich plays a part in developing one's 
personality. Mere education does not help 
to develop the personality. Sports is one of 
tbe important things and the more coverage 
we are able to give it 00 tbe Doordarsban, 
the more it will beJp. 

. One thing which bas been mentioned .by 
various apeatere and wbicb I wm also 111'0 

to point out is reprdiDI the advertisements. 
What are tbe advertisements on tbe Door-
darshan? We see on the Doordarshan some 
pretty girls bringing soft drinks. Some pretty 
lirls or mote pretty lirls are broulht on the 
screen. Do we foraet tha t tbese television 
programmes reach the villages, reach tbe 
millions of people in the country who do not 
have any such thing to know tbat tbe world 
outside exists in this way? We do not want 
to project the world in this manner. We 
want to project the world which exists, the 
world which is practical. We do not want to 
project any such ideas which will bring 
frustration and whicb will lead towards 
destruction. So. these things should be 
stopped immediately. 

J6.01 brl. 

[SHRI N. VENKATA RATNAM 
in the Chair) 

The existing code of commercial adver-
tisements on Doordarshan as well as on tbe 
AU India Radio should be reviewed and this 
should be changed with immediate effect. 

The Government programmes need more 
publicity. The Government bas several 
programmes but the people are unable to 
take the benefits of tbose programmes. 
People are not aware that actually the 
Government has these programmes. So. even 
though we are giving publicity, there is need 
that we should give more publicity to tbe 
Government programmes. 

One more thins which I would Ute to 
point out is that we will be celebratiDI the 
Fortieth Anniversarv of OUf Independence 
as well as the Hundredth Birth Anniversary 
of Pte lawaharlal Nebru. These will be two 
very very important events in tbe country 
and I will request tbe Hoo. Minister tbat 
some programme, some plan should be 
formuJated to celebrate these events 00 the 
All India Radio as well as OD the Door-
darshan. 

I have been speaking on Doordanbanr 
as tbougb I have lot fadlity of Doordarshan 
in my constituency. I stay in the capital loy 
some time but I remember tbat in mr 
constituency Buldhana. there is DO transmittet 
and tbe people there ~DPO' take Ill)' benei 
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from whatever achievements the Doordarshan 
and the Minister bave been abJe to make. 
The transmitter in Buldhana was sanctioned 
about twelve months back but up-till now it 
has not started functioning. I will request 
the Hon. Minister to kind'y find some time 
at the earliest so tbat be can go to my 
constituency, inaugurate the transmitter and 
aile tbe benefit of tbe programmes and the 
improvements that he is making at the 
Centre. 

While conc1uding, I wiH like to point 
oot tbat several speakers have talked about 
the Press. Press has to play an important 
role. I am Dot talking about the wbole Press 
but I am talking about a section of the 
Press. The way it bas started behaving, the 
way it has started actmg, if tbat IS the way, 
then I do not think that that wiU benefit the 
Indiao so£iety and tha t wi] I benefit the 
country. 

On the large, excepting the few black 
sbeep in the Press, the otbers al e those who 
are helping in development, v.ho are helping 
to create awareness among the people, and 
tbey should not be put into problem because 
of these black sheep. I would like to req uest 
tbe HOD. Minister that on the pattern of tbe 
Kerala Government some scheme for housing 
as well as pension to the journalists should 
be formulated. Th~se people are part of the 
society, they also need some protection from 
tbe Government and to give some housing 
facility and to give pension after tbeir retire-
ment will be a good way of encouraging 
tbem and also of rewarding them. 

Lastly I would like to recollect what 
lodiraji had once said, and I quote her: 

• loday througb tbe medium of tele-
vision; we come to know how otber 
people live, what their problems are, 
the variety of creeds and religions and 
tha different forms of dance, art aDd 
tbus get to know Indiau

• 

Tbere are several things about art. music and 
dance whicb need to be sbown on tbe tele-
vi.iod. Projecting these things we wHI be 
projectiDI India to tbe various par" of the 
COUDU7. 'ut I would like to poiDt out ODe 

In/oTmotlo,, &: Br~I"" 
thing. We have to cater to all sections-of the 
society, but we have to cater most to those 
who need us the'most. We want to overcome 
the social evil, we want to develop the 
women and children of Iodia and we waDt 
to devdop the youth of India in sucb a way 
that they will take the reins of the country 
to contlDue the march towards prosress at a 
much faster rate. So, more time should be 
given to programmes f\lt cbi\dten·s deve\op-
ment, women's development as weU as 
programmes· which will try to eradicate our 
social evil which will also try to enhance the 
development of the weaker sections, the 
minorities and the Scheduled Castes. 

With these words I congratulate tbe 
Hon. Minister for whatever be bas been able 
to achieve in the past few months. More is 
expected from him He is bandsome; though 
he may be around SO years of aie, still he 
seems to be young and fun of energv and we 
expect that he will do more and more aood 
for the development of this particular 
Mi,!istry. 

Sir, I again support the Demands of this 
Ministry. Thank you. 

[Trai1s/ation] 

SHRIMATI PRABHAWATI GUPTA 
(Motibari): Mr. Chairman, Sir, I rise to 
support the Demands for Grants of the 
Ministry of Information and Broadcasting. 
Like our young M.P., Sbri Wasnik I would 
also like to say that under tbe leadership of 
Sbri Ajit Panja, the Ministry of Information 
and Broadcasting have made many achieve-
ments and brought about revolutionary 
changes in tbe Ministry. 

The function of tbe Ministry of Infor-
mation and Broadcasting is not only to 
inform. educate and entertain the masses but 
also to bring about social and economic 
revolution. Keeping in view this objective of 
the Minif\try. we bave to see whether tbis 
Ministry bas stood the test or noL We have 
also to see whether tbe revolution brouabt 
a bout by Doordarsban bas reached the 
villages or not and whether the people of tbe 
villages have been benefited by T. Va 
programmes or not. We are very bappy to 
note tbat whereas the total allocation for 
tbe larormatioD aDd Broadcastin, MiDisJI')' 
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which was onl! al. 242 crorea during tbe 
Sixth Plan, bu now lone upto Rs. 1471.51 
crores during the Seventh Five Year Plan. 
This is a quite substantial increase in the 
allocation. If we 10 . through the annual 
plans for the years 1985-86, 1986·87 or 
t 987-88 we find that adequate provision has 
been made in these plans for the expansion 
of T.V. network. In tbe annual plan for 
85-86, an allocation of Ra. S4 crores was 
made out of tbe total allocation of Rs. Ito 
crores and in our annual plan for 1986·8'. 
out of an allocation of Rs. 224 crores an 
amount of Rs. 100 crores bas been spent OD 
Doordarsban alone. Their Annual Plan for 
1987-88 has an outlay of Rs. 324 croTes. 
of whicb 1 SO crores will be spent on Door-
danban. It shows that our Government is 
gOinl to attach more importance to the 
programmes of Doordarshsn. Tbis is 
heartening indeed and we congratulate tbe 
Government for this. After independence, 
we saw radio revolution which was followed 
by transistor revolution. This continued till 
1960. In the meantime, tbe countty bad 
another awakening, when Doordarshan 
started transmission of its programmes in 
1958-59. From that bumble beginning, 
Doordarshan has gone way by setting up 
188 transmission centres and has now 
become tbe most powerful medium of 
communication in the country. Tbere are 
otber good jobs being done by tbe Govern-
ment; for whicb I want to congratulate 
them. 

Morning transmission, which has been 
started with effect from 21 at February, 1987 
is very lood. ·Yoga is taupt through that 
programme. There are other good pro-
grammes too. There are two news bulletins 
in Hindi and English of 10 minutes duration 
each. But the selection of its timing is not 
proper. This is more so far DeJhites because 
they remain busy in their work right from 
9.00 a.m. till nigbt. For instance, YOU can 
see in Parhament itself that tbe people 
remain busy in their work till 9.00 P M. 
Therefore, you should reconsider its trans-
mission timinl and should re·shedule it j~ 
lucb a way tbat maximum number of people 
could view the morning prOlramme. 

Mucb bas been said about tbe serials. 
On SUDda" you show 'Ramayana' in the 
momiDa. Tbis is a very Bood serial and I 
would liko to CODlratuJ.te 10U lor this. At 

about 12.00 in the noon, a prOiralDlDe for 
the university students and tbe intellectuals 
is telecast which too is very educative aod 
informative. I would sugest that besidaI 
this proararome, another propamme for 
adult education sbould also be introduced. 
Now when you arc going to educ:ate tbe 
people through the communication media 
under an open university, I think, tbat is a 
big challenge before us-to educate tbe adults. 
Although a proaramme in this regard i, 
already being shown, but that is Dot consi-
dered to be upto the mark. It should be 
substituted by another prosramme. 

You do show programmes for children 
but there should be some programmes for 
pre-primary children of 2.S to 5 years of 
age, because we are living in a sputnik age 
and the children of our country have also 
become quite aware of their aspiratioos. 
You should telecast a programmes for sucb 
children also. 

Now, I would like to raise some basic 
issues. There are non·official committees to 
select the serials to be shown on Door-
darshan. I would suggest that two tbree 
Members of Parliament-one of them being a 
lady Member-should also be associated With 
these committees If women an: associated 
with these committees. I think, the quality 
of the programmes would be good and the 
selection would be done honestly Your 
serials namely I Buniyad', 'Karam Chand', . . 
'Hum Log', I Rajani' • 'Yatra' • I Malaudt 
Days' which were telecast in the recent past 
were all good, but the way you are stretcbiD8 
'Buniyad' to int:rease the number of episodes. 
don't you feel that the serial bas now fallen 
below its standard which \\oas in the betzin-
ning? India has a great culture Ilnd glorious 
traditions. Every State bas its own clorious 
culture and traditions. You can give a lood 
format to the serial. In 'Unkahi', ·Cbhaon'. 
'Tanhaiyan', Pakistan bas some good aDd 
serious serials. If you start viewiog ·Unkahi', 
you will sit through the end. Such serials are 
required to be produced here also. Bot tbe 
serials now being prodoced are all disap-
pointing. Therefore, you should produce 
good serJals so as to preserve tbe culture and 
Ilorious traditions of India. 

The tbird point that I want to submit to 
tbo HOD. Ministor tbroup )'OY is that ,be 
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Publication Divilion-ooe of your three 
Divisions besides Pboto Division and Film 
DiYisioo-should publisb educative books for 
cbDdren. women and tbe youth. 

A new commercial servi~ was intro-
duced in 1975. Tbe income of this service 
iD 1977 was Rs. 77 laths which increased 
to abOut Rs. 62 crores in 1986-87. It il 
expected tbat tbis income will increase to 
Ra. 80 crores in the current year. This is 
1000, but as bas been pointed out by Sbri 
Wasnik. tbe standard of the advertisements 
in tbis service is poor. Tbe standard needs 
to be raised. 

I sball come to Bibar later. An Inter-
Dational Film Festival was organised in India 
in which 40 countries participated and 400 
films were screened. but not a single compli-
mentary pass was issued to the Members of 
Parliament. I want to know whetber you 
lot it or not? Nobody got it. What is all 
tbis? Your officers of tbe rank of Joint 
Secretary and even of the Deputy Secretary 
were issued passes. I would request Hon. 
Shri Panja to look into it and ensure that 
such a tbing does not bappen again. 
Altbougb Members of ParJiam~nt do not 
have time. yet tbey have some dignity and 
prestiae. You mUlt maintain their dilOity. 

Another point which I want to mention 
is tbat tbe duratioo of the programme 
• So",od Stlm~~k6ha' should be increased to 
20 minutes because to minutes' time is too 
sbort. We have been elected to this House 
by lakbs of voters aod we have to cover a 
10D, distauce to reach Delhi, the capital of 
India. If an M.P. is to 10 to Madras, jt will 
tate 3-4 bours for him to reach there. Prom 
there be has to travel to his village. If I am 
to 10 to my villqc, I shan have to 10 to 
PatDa tint aDd from there I have to travel 
b, train or a car to reacb my constituency. 
This takes unduly 1001 time. You should 
eDlUre that the programme 'Sanead 
Sameetsba' reaches tbe village4J so tbat the 
peOple could listen to it. Tbe programme 
-saptabik Sameeksha' is in regionallanauages 
io other States. I want tbat this 'Saptabit 
Sameetlha" should be in Maithili and Bhoj-
purl ill .... rp 8illar r Tbi. pr.,QUDO 
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should be in Mqadbi and Bajji also ~cau.e 
the people in rural area. do DOt' know 
Bnaliah. 

AN HON. MEMBER.: 10 Baoala 
also. 

SHRIMATI PRABHAWATI GUPTA: 
Let it be in Banala also. Therefore, tbis 
'Saptahit Sameeksba' should be in regional 
languages also so that the people could know 
what tbe Parliament is doin8 and wbat is 
beina done for tho count!")'. 

Now I come to Bibar. Bihar has always 
been neglected in the matter of providing for 
a railway line, power station, bridge or 
irrigation facilities. Bihar IS given step-
motberly treatment. The State has a 18r80 
population. Earlier also I had said tbat 
Bihar had played a significant role in tbe 
freedom struggle and I would like to repeat 
it that going by the historic al'ld distinguished 
role Bihar played in freedom struggle, tbe 
State sbould be given more attention. 
Lucknow has 300 M.W. radio station but 
in Patna it is of 100 M. W. So rar as Door-
darshan is concerned. tbere are only four 
Kendras in Bibar. The one at Rancbi has 
10 M.W. transmitter and its range is 120 
kms. Doordarshan Kendra at Patna is also 
of 10 M.W. and there is no studio tbere. 
They say tbat tbe land is not available. Tben 
wbat for your Ministry is there. You should 
send your Officers to Patna for 15 to 30 
days and during this period they must finalise 
everytbina includinl selection of land. 

I would also say tbat Mithila has beeD 
aD important Cultural Centre. It is gratifyiDl 
tbat relay centres bave been set up at Bettiab 
and Tata, but a relay centr" s.bould also be 
set up at Motibari. Motibari is a place 
from where Mahatma Gandhi bas launched 
tbe freedom struggle. I have made a speCial 
mention in tbis reaard under rule 377 an d 
bad also written a letter to the HOD. 
Minister. He told me that a provision for 
that would be made iD the Seventh Plan 
provided the necessary equipment was avail-
able. If some special equi pment is not 
available, OovernmeDt must take steps to 
procure tbat. Tbis equipment, should be lot 
manufactured fbroulh Defence production 
,actoriOI as O8rtl)' 88 I possible. The HOD. 
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Mini.ter sbould call the concerned of6cer in 
tbe Ministry and ask him to finalise it by 
establi.hinl necessary coordination. My sub-
mission is that aT. V. Relay Centre must be 
set up at Motibari at least in t 988-89 if 
not in 1987·88. Larae areas of Sitamathi, 
MuzafJarpur, Cbbapla, Siwan and Goplaaanj 
will a1&o be covered by tbe proposed Centre. 
I demand tbat this relay Centre should be 
set up. 

I congratulate you for all that you are 
doing. You are going to set up 100 K.V. 
transmitters in billy areas and tribal belts. 
This is a good and praiseworthy step. But I 
would like to tell you that the advertisements 
shown on television are Dot liked by tbe 
people because DO care is taken of the dignity 
of women. All the Hon. Members present in 
this House know tbat tbe women have some 
dipity and self· respect in our country. This 
is tbe country of Sita, Savitri. Ansui,a, 
Noorjaban and Several other great women. 
They have given tbe women dignity and self 
raspect. Therefore ~ I demand that T . " • 
advertisements should project such an image 
of women as is liked by tbe people. You 
should pay attention to it. 

I want tbat the T.V. Centre at MuzafJar-
pur in north Bihar should be upgraded to 
briDg it at par with tbe Patna T.V. Centre. 
MuzafJarpur is a commissionery in north 
Bibar. The T.V. Centre which we have tbere 
at present has a limited coverage. The 
Freedom Fighters Conference held there in 
1986 was not given T.V. coverage. You 
must issue directions from Delbi that con-
ferences and seminars organised in tbe 
villages should also be given T. V . coverage, 
so tbat tbe people living in cities could also 
know as to wbat is bappenin& in the country 
side. 

With these words, I support tbe Demands 
for Grants of the Ministry of InformatioD 
and Broadcasting. 

(E",I',hl 

SaRI ATAUR RAHMAN (Darpeta): 
Mr, Chairman, Sir, much can be said on 
both sides. Tbough I belong to the opposi-
tiOG where it deserves a word of encourage-. ~ 

ment aDd ackoowledaemcot, I will certaInly 
.., 10. TbO lo'forlMtiOD and BroadcastiDa 

Ministry. the Doordarshan and the Radio 
have done their bit, have done well. In 
certain respects, tbey deserve kudos. AI we 
read from this Annual Report, theJ bave 
made big strides in reepeet of T.V. and small 
strides in respect of the R.adio. It is true 
tbat tbe T.V. has an edge over the Radio 
but I feel that jf they can be made to com-
plement each other by better coordiDatlon, 
better planninl. I think Radio will be u 
popular as tbe T.V. The T.V. has the 
advantage of tbe visual lide and tbe IOUDd. 
The T.V. il costlier. It is ricb-orieDted. 
Whereas, the Radio is not rich-orien ted. 
It is meant for the poor. I tbink we should 
not neglect tbe Radio-side of it. TJ'8DIisto-
rised radios ate now coming up and tbeJ are 
quite cheap. We must take full advantalC of 
tbis particular instrument. 1 would s., tbat 
80 per cent of our population will Dot be 
able to buy radio or T.V .•• {lnterruptIoJU) But 
it has the other advantage of rcacbiDl the 
poor who cannot buy newspapers. What is 
needed is foresight, insight, coordination and 
cohesion and devising innovative prolTammes 
in various fields which, I sugaest, could be 
music and plays; jokes, witty jokes, even 
witbin limits smutty jokes too; then, com-
parison between good things of life and bad 
tbings; Iense of road traffic. Our people. 
wbether they are in villages or in towns, 
ba ve been neglecting traffic. There is no 
education aiven on road traffic in the IChool 
curriculum. 1f T.V. could brio. in certain 
shows for educating the small cbildren 
throuab children's programme, I think. tbey 
will be ooing a yeoman's service to the 
younger generation. Both tbe T.V. and tbo 
radio can be great educators of our new 
generation. Tbey can also teach our children 
correct behaviour in tbe sense that maDY of 
our boys and airls in tbe rural areas parti-
cularly and some urcbins in tbe towos also 
do not know how to bebave. Can we Dot 
educate them throoch T.V. and radio" I 
have some experience of serviq in the Public 
Service Commission where I found which 
way our education is lOio&; and I could 
discern tbat the boys who had listcnod to 
tbe radio, whether broadcast from BBC or 
VOA or Radio Moscow, could answer tho 
questions asted in a proper maDDCI'. This 
sort of teacbing throup radio is aU the more 
necessary because we have, in tbe vilJqca 
aud towns, only half-baked teachers, and 
radio can really pJay a very effective role 
bere and help the younpten. We caD have 
mock interviews in tbe PI'OItIIDIDO. MaDJ 01 
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tho boys who 10 for mervin for jobs cut a 
very sorry iilure. Tbe, could be taoabt in 
tile class rooms tbrouab radio or TV. The 
lDIlIlocr of appearing beforo the interview 
Board seetina a job is Dot just scratchiol 
oae's head and appearing in a slovenly 
manner. They can do much better if tbey 
are livon propel' trainiDI throusb radio or 
T. V • To briDi about this sort of tbing, a 
new alant is necessary in the prolrammo, 
aod these programmes will have to be pub-
liciaed in advance. And if necessary the pro-
aramlDeS should be publicised in the T.V. so 
that people caD know what lesson could be 
tauabt, what programme will be broadcast 
tbrouah the radio. So, this is one poiot I 
haft laid sUess OD. 

B~fore I 10 to other point, I would like 
to point out that the new Education Policy 
does not eDvisase, the type of thing that I 
have said just DOW. To quotes, it says, c'pub_ 
licity activities on the tbeme were mainly 
concentrated on the schools and colleges and 
univcrsities. Units organised symposia, 
seminars, inter-college debate to highligbt 
tbe objectives are the main features of the 
new Bducation Policy." This is not educa .. 
tion. We should catch the children young. 
That is wby wbat I have stated is more 
applicable, more practical tban what has 
been stated in the new Education Policy. 

Then I go ovcr to the second point. That 
is about national integration and communal 
harmony. There is ao awareness fortunately 
developed amongst tbe in tellectuals tbat our 
history books arc full of inaccurate history 
facts. They focussed tbe relationship b;:t-
wcon Shivaji and Aurangzeb as a communal 
relationsbip. Whereas may 1 say in tbl .. 
House, today Aurangub might not hav..= 
been an ideal king but wben be went t, \ 
Soutb India and he stayed tbere for 18 years, 
fougbt not only 8t1ivaji but be fought two 
muslims kings whom be subordinated and 
sUbjuaated and that particular fact, tbis fact 
Ihould be seen from this angle tbat tbe Baht 
between Sbivaji and Auraogzeb was not a 
COdlIDUDal filht. It was political. Tbere were 
otber instances like political. For example, 
Auranlzeb bad the largest number of Hindu 
Gcnerals. He ran the secretariat through 
Kayastbat in Oclbi and around,. Tbe), were 
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all HiDdol with wbom he was runDin. tbe 
wbole administration. He could Dot have 
run the administration without them. But 
this is a fact yet tbe particular aspect of this 
matter is not brouaht out and beclOlsed. 
There are bundreds of instances. AI for 
example, Sultan Nazirsbab, tbe Nawab of 
Bongal, for tbe first time, brought out the 
Bensali version of Gita in 1325. But bas 
any historian. except for an Assamese bisto-
rian wbo bas written about it or brougbt out 
sucb a fact of bistory? I will cut short 
now. 

We paid a visit to A.I.R. statioDI in 
Delhi and A)igarb, and I have visited 
Guwabati also. noticed tbat our equipments 
in tbe radio set up are very old and they are 
in fact wortby of condemnation. The old 
order must cbange yielding place to new. We 
must have new equipments. Whatever im-
provemcnt tbat has been brought about, it is 
only in respect of transmitters and DOt in 
respect of improvement of studios. And of 
courseJ in tbe Eastern area we have anotber 
difficulty. That difficulty is the 10Dgitudinal 
time difference. I am sorry, latitudinal time 
difference. What should be done is tbat 
when it 6 0' clock here it sbould be 7 0' 
clock in Assam. 

SHRI BIPIN PAL DAS (Tezpur): That 
is longitudinal difference, not latitudinal. 

SHRI ATAUR RAHMAN: That ia 
correct longitudinal difference. So, we should 
have a regional TV for Assam. There is a 
general demand for regional stationl by aU 
tbe Members sitting bere. This is a matter 
which should be very seriously considered. I 
would also say. tbat my constituency suifers 
from Jack of any TV facility. 

I come from a constituency where from 
the Ireat saint of Assam, Sankara Deva 
who preacbed the Vaisbnavi$e relision aDd 
bad his seat of culture. We have a lot of 
scope to spread and project his melsale to 
the rest of India. I am so sorry to say that 
many people in tbe rest of India don't know 
who was Sankara Deva was. 

There are some staif grievances. The, 
don't have any transport. News collection by 
tbo staff are very very poor. The)' hal'O to 
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10 around on cycles seekin. favours from 
various people for a vehicle. Transport 
sbould be provided to them. Their pro-
motional prospects should be looked into, 
they are stagnatiD. in different ranks for a 
loog time. These particulars aspects sbould 
be enquired into. 

My last word is tbat you must improve 
tbe beaming of news to the eastern regions. 
Even tbe AIR stations not heard properly. I 
would suggest tbat tbe Information Minister 
may kindly take note of it and try to im-
prove. I bad to say certain things about tbe 
communal harmony, giving certain instances. 
I tbink the Minister would kindly take note 
of tbelD and project them on the TV 
screens as soon as possi ble as a specific part 
of programme. 

SHRIMATI JAYANTI PATNAIK 
(Cuttack) : I rise to support the demands for 
grants in respect of tbe Ministry of Infor-
mation and Broadcasting. 

Sir, since independence the broadcasting 
in India has made a tremendous stride. 
Television whicb is an important media, 
bas entered into our country as a modest 
experiment as late as 1 9S 9. Since tben the 
proaress has given India a remarkable status 
in the field of television and during the 
last few yeats there bas been a television 
revolution. 80 per cent of the population 
will get the TV coverage by the end of 
the 7th Plan. Provision bas been made for 
establisbment of microwave and satellite 
link necessary for the primary service. 

The basic objective with which tbe 
television bas started should reflect the 
genuine rural culture. We have given tbe 
community viewing scheme. Specially the 
television should reach every Panchayat, 
every village. every communi~y. But in the 
prevailing present conditions like want of 
facilities, shortage of staff, the commu-
Dity viewing calls for different approach, 
attitude methodology and technique. It 
sbould 'be expanded as far as possible. with 
low cost. 

What we sec at present is tbat all 
production centres are in tbe urban areas. 
'Jbo ROO.ivo (01&1 s),stom is bisbly coDtra., 

lised. What most of the relay centres are 
able to offer to tbe viewer s of rural and 
tribal areas is the programme put by tbe 
Delhi centre. 

The Joshi Working Group on software 
of Doordarshan bas observed that the 
trouble with many development propam-
mes like Krisbi Darshan is that they are 
produced in tbe studio witb urban men in 
rural grab We should see that there is 
reflection of genuine ruralnesl. A lot of 
infra-structure is very much necessary. We 
are advancing both in the hardware as well 
as software but there may be an imbalance 
between the hardware and software develop-
ment. Besides having the thrust in the 
software development, the present constraint 
on resources, the equipment, and manpower 
should also be overcome. 

As regards manpower Doordarsban 
does not have any training institute. It 
should have a fraining institute because 
the present facihties which are available 
now do not meet fully the training require-
ments of such a growing organisation like 
Doordarshan. 

Another important step is that each 
State capital should have a full-fledged 
production studio with the capability to 
locally generate and transmit its own pro-
grammes so that the people of the State 
will watcb the programmes in their own 
language. Tbe Joshi Group bas recommend-
ed that every LPT should have limited 
facilities to record, produce and transmit 
its own programmes for shorter duration. 
Of course, you are having resource con-
straint but it can be implemented in a 
phased manDer. Sometimes we see that 
entertainment mix shatters scnsible and 
discerning viewers Tbe empbasic should 
be on tbe imperatives of a scientific temper 
of a tbird millenium. Television should 
project tbe typical integrated Indian perso-
nality. Its service should be directed to the 
typical Indian society. Here the most 
targeted group is women. Women in wort 
force should be sbown so as to be encou-
raged to participate incraasiDaly in public 
life. Some Members from this side as well 
as from tbe other side have spoken that 
portraits of women are shown in the 
advertisemeDts. This should aot be cIoDo 
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...... their status should be enhanced 
aDd confidence sbould be roused in tbem. 
The women . are shown as sex objects in 
tbe films. Sucb films should not be shown 
OD the television. Tbere are many instances 
where the projections re-inforce reversals 
to tbe professed goals of society. Consi-
dering tbe immensity of tbe task of fighting 
apinst poverty more than half of tbe 
DoordarsbaD time should be devotod to 
the development and educational program-
mes. Of course, DOW after the new education 
policy this bas been. taken care of by 
Doordarshan and also All India Radio but 
more of development and educational 
prosrammes should be taken up. Besides 
traditional cultural and moral aspects and 
aspects of national integration sboul' be 
taken up. 

As regards news authenticity and 
IICCUI'8C)' it sbould be taken as tbe main 
iDpedient of tbe news bulletin. As pro-
mised by tbe former Information and 
Broadcastinl Minister a central news 
room should be set-up in Delhi to cater 
the latest news to all the news units. 
Bere I may say a word about tbe 
visuals. We are glad that tbe visuals are 
telecast on tbe television but many a time 
tbere are irrelevant visuals. The editing 
skill is very much necessary to limit such 
visuals which overshadow tbe news item. 
It should be seen very carefully so tbat it 
does not overshadow the news item. It 
sbould be to the barest minimum. 

Sir. I must sa, it is a fact that after 
the coming of the TV entertainment pro-
gramme, there bas been a drop in radio 
UsteoiDa. TV is a very demanding medium 
in terms of attention. But nowhere in tbe 
world TV has supplanted radio. So, radio 
also need. mucb more chanles in respect 
or expansion and development, in respect of 
personnel, multiplicity of cbaDDcls. etc. 

Sir, I mOlt come to my State which 
Is a backward state and which also demanda 
tbo deyelopmeat and apaosion of TV 
proaramm. as well as the AlllDdia Radio 
statioDl. 10 our State, a studio is to be 
COIlstructe4. Bven if a site bas been liven 
aIoaawith aaothcr lite in adj8CllDt area for 

staff' quarters, still tbe construction bas DOt 
been started. 

A to KW Doordanhan transmitter bas 
. been commissioned at Cuttack wbicb is 
relayins programmes from Delhi. Ori,. 
programme from Doordarshan K.endra, 
Cuttack is not telecast by 10 K W trans-
mitter. Colour equipments for studiea and 
electronic field equipments must be provided 
immediately. Oriy. programmes may be 
originated from Coltack from 6.00 p.m. 
to 8.40 p.m. 

Sir J tbe TV transmisters in Dbawani-
patna and other places like Balalore, 
Baripada. Jeypore, Pbulbani, ChatrapUr 
must be set up during 1981-88. I am 
sure the LPTs wiD also be set up at Bari-
pada, Sundargarh. Pbulbani and Jeypore, 
It has already been accepted by the 
Government of India that Bhawanipatna 
will be covered. Sir. the Paradip people 
cannot see the television though they are 
supposed to see from tbe Cuttack contre. 

One more important thing, I must tell 
bere, is that OB vans should be provided 
for the live telecast of Rath Yatra. Ratb 
Yatra is not a festival for only Hindu 
religion. It symbolises our culture which 
is tbe synthesis of Aryan, Dravidian and 
Nisbada (Ab'Jreginal) cultures. The Rath 
Yatra attracts large crowd irrespective of 
tbe caste, creed. and even religion. It is a 
symbol of national integration and gives 
the feeling of community life. Sir 08 vans 
sbould be provided to have a live telecast. 
I would reql1est our Hon'ble Minister to 
see tbat next time it sbould be provided. 

Sir, regarding the radio station, Keon-
jhar, I would like to point out tbat for tbo 
last seven years, the building bas been 
constructed but tbe radio station bas not 
been started. There should be a time-bound 
programme for the setting up of radio 
atatiool. 

Sir, Orisla has been excluded from 
seeing the TV feature film which is IIOW 
shown at late nisht every Tuesday. Od ... 
should be included for tbat Proarammo 
allo. 

Sir, the Government of lodia bad 
promised that after the coDlll'UCdoD _ 
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studio complex, they will provide a separate SHRI SRIBALLAV PANIGRAHI 
news unit for Sambalpur. The radio complex (Deogarb): Mr. Cbairman, Sir, I thank 
bas already been commissioned but tbe you for inviting m: to speak OD tbe Demands 
Sambalpur news unit hal Dot been sanction- of tbis Ministry. 
eel till now. There has been a resentment 
AOlOnl the people of tbat area. 

Sir, in view of the needs of listeners 
in Orissa, another channel is necessary. It 
may be mentioned here, like many other 
capital cities, Cuttack should have anotber 
cbannel. Alternatively, frequency module 
should be provided. Witbout this, tbe 
language programme is being seriously 
affected. 

Sir, in Cuttack Station, there is no 
Station Director. In Jeypore, tbere is neitber 
Station Director nor Asstt. Station Director. 
Sambalpur is also witbout Asstt. Station 
Director. The absence of incumbents in 
these vital posts resuls in difficulties. 

Sir, anotber tbing is tbat previously 
tbere used to be a competitive examination 
in Cuttack for engineerin8 posts for AIR. 
Now, it bas been shifted to Calcutta. It bas 
resulted in a great hardship to the local 
candidates. 

We know tbat some staff artists and 
producers have been included in the category 
of regular Government servants, but still 
there are many sucb people, wbo bave not 
yet 80t these facilities. I request the Hon. 
Minister to look into tbis. 

I must say tbat Orissa should get its 
dne sbare of television and All India Radio. 
About the Sansad Samacbar, the timing 
in English is very much inconvenient and 
the Hon. Minister should think about it. 
Tbe time must also be extended, so tbat 
we are able to project properly to the people 
about the happenings in Parliament. 

I must also thank the Hon. Minister 
wbo bas taken so much pains to expand 
the television and radio network. I hope 
he will furtber see to it that it reaches the 
rural areas, tribal and backward people as 
early as possible. 

With these words, I support the 
Demands of the Ministry of Information 
lAd Vroadcastin,. 

I rise to support the Demands for 
Grants of the Ministry of Information and 
Broadcasting. At the outset, I would I8y 
a good word about the young and dynamic 
Minister who bfaS been takmg keen interest 
and has been responsible in bringing about 
an overall improvement in the working of 
the media, tbat is Television and Radio. 

What is required most in the country 
today is the promotion of national intesra-
tion, ensuring security of the country, 
fightmg out divisive forces, terrorism etc. 
and at the same time maintain communal 
harmony. These are the prime requirements 
at the moment in the country. In these 
spheres and in the sphere of speeding up 
the economic development, and bringing 
in social justice, this mass media has a 
vital role to play and thiS mass media is 
contr("llled by this Ministry. ThIS Ministry 
bas an important role and deals witb quite 
sensitIve areas. 

As you know, the press also comes 
under this Ministry. In a democracy 
enlightened public opinion is very much 
important. Tbe press has to create such 
an enlightened public opimon which can 
move in right direction in a democracy. 
Ours is the largest democracy in tbe world 
and in a democracy t the r ress assumes a 
rar greater significance in as much as it is 
called the fourth estate in a democracy. 
But in today's debate, we find that it is 
television~ or the AU India Radio which 
has dominated and over·shadowed the dis-
cussions. Television combines both audio 
and visual. Whereas Akashwani baa only 
one aspect that is the audio aspect. Today 
science bas advanced. In India television 
was introduced for tbe first time in 19S9. 
After its introduction, within a very short 
span of two. decades, terrific advancement 
and rapid expaDsion have taken place and 
today television covers about 10 per cea' 
of our population. Last year, i.e. tbe ,., 
under review, is a good yeat interms of 
expansion and growth. Both quali&ative 
and quantitative Irowth bave taken place 
during the year under review iQ respect of 
tbese modia of TV and Radio. 
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The Annual Report of tbe Ministry 
aupplied to us rightly starts with the 
objectives of tbe Ministry which is tbree 
fold. The objective is to inform, educate 
81 well as entertain witb a view to creatins 
aW&reness among the people about tbe 
nationts potential for development and its 
problems. widening their horizon. and 
soliCiting tbeir participation in the imple-
mentation of the policies, plans and pro-
8J'8Dlmes. etc. 

Sir, we bave to fight poverty. Witbout 
the eradication of poverty, real economic 
development cannot be speeded up and 
tbere wiJl naturalJy be discontenment among 
people whom the re~ults of economic 
development canDot reach. Therefore, what 
is important is people's participation in 
different programmes so as to strengthen 
our democracy. 

Sir, we have been talking about secu-
larism. Our secularism is not anti-religion. 
Ours is a country which is truly secular. 
Secularism is our creed and in our view 
secularism means equal regard and respect 
for all reliaions and equal freedom and 
opportuni.., for all reJigipns to grow. 

Sir, DOW I will like to touch upon 
some of tbe problems. I have some grie-
vances to bring to the notice of the Hon. 
Minister and I have so:ne suggestions too 
to offer. 

This year programmes sucb as • Morn-
ina TV' 'Late Night TV' etc. are introduced. 
The late niaht programmes are limited only 
to a very few cities and I request tbe 
Minister tbat tbese ~hould be extended to 
other areas also. Now 1 wou!d like to draw 
the attention of the Minister to tbe Serials 
and Tele-films Selection Committee. So 
mao, serials and films are being screened. 
There are 10 many good quality. films based 
on values which have won many national 
and international awards and received many 
laorell. Bot unfortunately, we find that 
lOCh lood films based OD values aro lert 
out. I would like to know from tbe Hon. 
MiDister as to wbo are the people respon-
sible for playing such mischief in the 
IOlection of films. Why ate thO)' ae1ectins 

sub-standard films. i,DOriDI very aood tJlma 
that have won international awards. Since 
they are high quality films based on certain 
values, commercia)]y tbey may Dot be very 
successful and it is tbe duty of tbe State 
to support them. Tbere are certain oflicera 
wbo are playing miscbief for their OWD 
personal gain. I can even montion the names 
of two or three such officials. Thoy are· * 

(Interruptions) 

DR. G. S. RAJHANS (Jhanjharpur): 
Sir. he cannot mention the names of officen. 

MR. CHAIRM AN: Please do not 
mention the names of the officers. It wil1 
not go on record. 

SHRt SRIBALLAV PANIGRAHI: 
Anyway it is beiDg openly discussed in 
different circles. I want to know from the 
Hon, Minister as to why all these tbings 
are happening. Why are tbey not selecting 
films of good quality based on values wbich 
have got international awards '1 Why are 
they selecting third-rate films? All this is 
going on behind the back of the Hon. 
Minister and I want to know what is being 
done by tbe Hon. Minister in this regard. 
Who are the people responsible for playing 
this mischief and traDishing the image of 
the Government? 

Sir, the Joshi Committee recommenda-
tions have been referred to with regard to 
software. The necessity of cbanging the 
timings of Parlia~ent News is also stated 
very emphatically here. 

17.00 hrs. 

I would suggest that tbe inaugural 
Session of Parliament wbich is addressed 
by the President is a ~ery colourful occasion 
and ritual. Why sbould this not be telecast 
live, as also the presentation of the Budget 
by tbe Hon Finance Minister? They have 
great national impprtBnce. So we have to 
consider telecasting live of tbe inaugural 
Address by the President to the Joint Sittin. 
of tbe two Houses at the beginniftl of the 
year and such other thin,s. 

Now about Cricket commentary. I think 
the time bas come when we should have 

**Not recorded. 
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a re-tbiokiDI 00 thi.. J do Dot miDd II 
there is a video recordinl of these pmes 
aDd tbey are played back on the T.V. 
screen at late hours of the night. Let the 
friends aDd lovers of Cricket enjoy them at 
niaht, keeping awake for the purpose. 
Otherwise at present wbat is tbe impact of 
these telecasts in Schools, Colleges, hospitals, 
and everywhere else? Naturally, it is time 
now for the Minister to re-consider whether 
luch telecasts should be continued as at 
present or tbere should be a departure from 
it. Let Cricket be played. I bad repeatedly 
asked the Minister what objection he has 
for live telecasting of the world famous 
Puri Car Festival where millions of people 
congregate. This festival is not of interest 
only to one religion. As observed by a 
previous speaker Mrs. Patnaik, it is a 
cultural festival. It strengthenes and promotes 
national integration. A large number of 
foreigners are also present (.'n the occasion. 
They eagerly go there to see tbe car festival. 
The people in Orissa are very much 
agitated over this matter, and they feel 
that there should be a live telecast of this 
festival. 

Now I will come to one of two problems 
relating to Sambalpur Doordarshan. What 
is the wisdom of this Ministry in keeping 
the Transmitter at one place and tbe studio 
300 kilometres away'1 Whatever facilities 
are necessary for baving a Studio are 
available. Partlculady in Orissa i.e., at 
Sambalpur, this Transmitter is tbere right 
from the seventies but tbe studio is located 
at Cuttack. The authority in· charge of the 
Cuttack Doordarsban Kendra is flot be-
baving property with the artistes and the 
people of the Sambalpur area. The Director 
bas an utter disregard for tbe SambaJpuri 
lanluage wbich is spoken by a population 
of one crore. I had brought tbis to tbe 
notice of the Minister. So many MLAs 
and Councillors have given this in writing. 
There was an agitation being built up. Tbe 
T.V. Office at Sambalpur was gheraoed. I 
bad personally brought this matter to the 
notice of the Hon. Minister. Wbat has 
happened to all these thing"? How can .. 
you ignore this? When your one winl-
tbe Akashwani-recognises this language 
and tbey broadcast Demands in the Sambal-
puri laDluage, in Sambalpuri dialect, wby 
sbould you Dot do it on the T.V. ? What 
for )'our T.V. ia tbero ? It is tbore to look 

to tbe local requirements. The Janguage 01 
that area-Sambalpuri dialect-may be a 
regional language, but people use tbat 
language. It is one of tbe richest local dia-
lects in the country. Books are printed. 
Dramas are being written. Why should. you 
not introduce tbose things? When you have 
done it on the Radio why not you do it on 
tbe T.V. '? 

Talcher is a fast growing Industrial 
Comp1ex. So one AIR Correspondent should 
be posted at Talcher and News Bulletin 
should be issued from the Sambalpur 
Radio Station witb a news division function-
ing tbere. 

Then about tbe Preis Five newspapers 
are belDg brought out from SambaJrur 
which naturally deserve the setting up of 
one Brancb of PIB-Press Information 
Bureau. I told YOU tbat very important 
functions are being done by this MiDistry 
as far as Plan and Work programme of 
the Government are concerned. Different 
programmes are placed before the people. 
It is necessary to get their feed-back also, 
But there is a skeleton organisation under 
the style of field publ icity. That should be 
strengthened. That should be expanded. 
Naturally about film-; any Press also I have 
a word to say. If a film cannot be witnessed 
by the fatber, mother and children sittj"l 
together, and it is showing only crime and 
violence and sex, what an impact wilt it 
have in our society, amoDg our YOUl18 
men? What is tbat film worth? The 
Ministry and the Mmister sbould come 
forward to do somethirg about this. It is 
time enough. When we are very mucb 
concerned about our values which are beilll 
eroded, and when we are going to bave a 
new Education Policy layiog emphasis on 
values and are trying to implement it, how 
is it tbat on the otber hand we are allow-
ing our values to be further eroded and 
degraded '? This problem should be taken 
very serious note of But tbere are some 
good films, social films and otber good 
films. What for are we baving all these 
good films? I empbatically state tbat tho 
Minister and the Ministry Fhould take a 
serious noto of tbis type of derogatory and 
destructive films which are showing a lot of 
crime, violence, sex, etc. 

For example, you know bow many 
youns men, on tbe patterD of films, arc 
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com.mittina tbefts and robberies, and are 
kidnapping girls in different States. 

) would say oue word about tbe Press. 
Sman and medium newspapers have a lot 
of grievances about newsprint etc. 

MR. CHAIRMAN: Mr. PaDigrabi, DO-
tbiDI 10es on record. Hereafter, nothing goes 
on record. Sit down. Now Shri Raj Kumar 
Rai. 

(lnter,uptio".) * 
(Tr"",latloll] 

SHRI RAJ KUMAR RAJ (Gbosi): Mr. 
Chairman, Sir I I rise to support the 
Demands for Grants relating to the Ministry 
of Inforamation and Broadcasting and thank ,OU for living me an opportunity to speak. 

This Department deal~ with the Radio • Press and Doordarsban and a§ bas been said 
by tbe speakers wbo spoke before me, 
Doordarsban dominates them all, because 
it caD reach the people easily and they can 
view and listen to its programmes. It is., 
therefore, natural that it shou1d reacb 
the masses and for that its expansion is 
essential. The Hon. Minister is payinl 
'attention to it and I congratulate him for 
tbat. 

One of its most imDortant organs is the 
press which has assumed a vreater importance 
in the present day world. The people read 
wbat the press people write and say and unless 
there i. something concrete to the contrary, 
they take wbat is written in the newspapers 
8' near trutb. Therefore, the Hon. Minister 
Ibould pay more attention to tbe press. I 
have also written to the Hon. Minister that 
be has promised to extend a number of 
facilities to the small newspapers. Tbe 
Government is giving them newsprint and 
other fact1ities. but be bas no control over 
them I do not say that there should be a 
committed press in tbis country. I want that 
tbe smaD newspapers should he given more 
81Id more benefits aod facilities, but at the 
same time, tbere should be some control over 
tbem because tbe small news .,apers pu bUsb 
sucb issues once a year or once in two 

'*Kot recorded. 
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years which speak. for or_against some party 
and there after cease publication. Then they 
come to, YOU alain for getting quota of 
newsprint, but once tbey get it, they asain 
10 in hibernation. Tberefore, there should 
be a constant scrutiny and the newspapers who 
eulolise one party and find faults witb the 
other, should be restrained. 

I would also like to say tbat tbe price 
of radio and television sets, especially tbose 
which have a market in the rural arers, 
sbould be reduced by giving a spocial 
concession, because a very large population 
of this country lives in villages and the 
benefits of raido and T. V. should reach 
them. I had raised two-three points in the 
party meeting also and bad invited the 
attention of Hon. Shri Panja to tbem. All 
primary schools in Uttar Pradesh have been 
provided television sets. The teachers of primary 
scbools are given training for three to four 
days aDd an allowance ranging from Rs. 10 
to R9. 20 per month also. But I am of the 
view tbat there is no arrangement for tbe 
security of television sets. No peon or teacher 
stays there at night to protect tbe set. T. V. 
sets are there in the villages, but there is no 
arrangement for their proper maintenance. 
I do not know whether U. P. Government 
incurred this huge expenditure or it was 
borne by the Central Government. In any 
case, tbere is no arrangement for the main-
tenance of these sets. I have written to the 
State Government of Uttar Pradesh as well 
as to tbe Central Government stating tbat if 
thec;e television sets have been provided to 
educate primary school children in the rural, 
areas, tbey sbould be properly maintained. 
If you are not able to do it. what is the 
need for keeoing sucb a white elephant 
there? I find tbat all television sets are lying 
tbere unused. The people do not get any 
benefit inspite of tbis huge investment. If 
tbe Government wants tbis programme to be 
successful, they, will have to implement it 
with good intentions and strong wiJ1-power. 
These television sets will have to be main-
tained and protected by sanctioning funds to 
the vi11ages for this purpose and only then, 
they can yield benefit. 

With regard to tbe languap. I would 
submit that majority of the people in the 
toontry speak Hindi. More time should be 
aDotted to Hindi telecasts. As of DOW, you 
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have kept Hindi and Bnalish at par and Centre there. The Hon. Minister should look 
have allotted 15 minutes time for each into it. 
news-bulletin. But is it necessary to aUot 
equal time to both these lagouales? You 
may allot time to Bnglish news-bulletin also 
but is it necessary to equate them? ThUS' . . . 
you are Ignoring our local lanluaaes. I come 
from .. Bhojpur area. About 4 to 6 crores of 
people living in tbe stretch from Pama to 
Banaras speak Bhojpuri but no attention 
is paid to this language. The Government 
should pay attention to this language also. 

Tbe most important point is that none 
of your prolrammes has any involvement 
or participation of the Members of Parlia-
ment. I today's news-bulletin,. Raj Kumar 
Rai's name will also find mention saying that 
the also spoke and that is all. If an M. P. 
goes to Doordarshan of All India RadiO, 
nobody would recognise him. ThIS IS how 
your Minastry Ignores us. When you do 
present all these programmes and ~want them 
to reach the people, won't your M. Ps. do 
the same? But no coverage IS given to M. Ps. 
I want that M. Ps. should have direct 
involvement in it. Let it be once a month. 
once in two months or once a year, but 
they should be given coverage. You have all 
resources and, therefore, you must spare 
sometime for them, so that tbey could 
express their views on important issues their 
and their viewpoints could reach their con-
stituents. I would submit that whlle replYlDg 
to the debate, the Han. Minister should not 
feel content witb only expressing bls tbanks 
to the Hon. Members; he should make an 
announcement to this effect that he is going 
to involve M. Ps. in this endeavour. There 
should be DO difficulty in it when a wise 
person like him IS beadlDg tbis Department. 

My constituency has a large population. 
AT. V. centre was set up in Ballia in 
February last. But Mhow 11 as very large 
rural population and there is no T. V. centre 
in its neilhbouring areas of Gbazlpur and 
Azamsarh. Therefore. a T. V. Centre should 
be set up there which, I think, will cover 
a large population. There have been repeated 
occurances of clashes in that area due to the 
failure of news reaching there in time. 
Therefore, tbere is need to checb such 
instances. The T. V. programmes can help in 
educatioa the people aod the farmers. We 
r ... 101 of 4if1iculty io tbe absen<:e of a T .. V .. 

I have many other points to make bu& 
the time is running out. Most of your Door-
darshan prOJl'ammes bave DOt been 88 
constructive as tbey should be. Tbe products 
sbould be advertised, but the projection of 
some products is so vulaar that it is not at 
all proper. We lee voile~ and filth in 
foreIgn films. But as bas been said by one 
of our cbollea,ues, tbe style of propoption 
of our own products is also vuJaar. The 
advertisement of Ponds cream shows tbe 
models dancing and singing in a vulpr 
manner. Tbe same is true of Limca and 
Campa Cola. This style of advertisement, 
does not have its orialD in tbls country. Your 
advertisement should reflect tho culture and 
character of OUI country. Do we prescnt 
anytbing in tbis manner in our country? If 
not wby do we do so? Will it not be 
impressive if we preseot the product tbroulh 
a common man by giving it some other 
script? Will nobody buy campa cola? But 
you present it In such a vulPI' way that a 
woman model witb a finger thin waistliocc is 
shown. 

17.16 hrs. 

(MR. DEPUTY SPEA.KER ira lhe Chair} 

You do not want to follow the tradnion 
of tbis country. The people in otber 
countnes like U. S. A. and England miabt 
like IS but an Indian, wbo has tbe feeliog of 
lndianness, bas respect and motberly feelings 
r or t~e woman and knows about tbe history 
ot tbls country. does not lite it at all. There-
fore, 1 would humbly request you to impose 
restrictions on tbis form of advertisement 
and I hope tbat tbe Hon. Minister will makes 
announcement to this dect in the House 
while: replying to the Debate, 

With these words, I would like to tbank 
the Hon. Minister for lookina after tbe work 
of this Department very nicely and hope 
tbat be will try his level best to implement 
the suaestiens liven by us beatiOl thems aa 
• voice of tbe people. 
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SHltI N. V. N. SOMU (Madras North): 
Tbauk you· very mucb for sivina me this 
opportunity to speak. 

At tbe outset, I want to say that the 
morninl telecast programmes are completely 
ie Hindi. Already duriol eveninl pro-
trammes. two or three bours are taken 
away by Hindi programmes. Now even the 
moming telecast which is caned breakfast 
telecast, is dominated by Hindi. 90 per 
cent of tbe TV viewen in Tamil Nadu do oot 
know Hindi. Wh6t is tbe use of thrustiol 
such programmes and wastiDl money 
on Hindi programmes in non-Hiodi speakinl 
areas. ? I waot tokoow tbis from tbe Hon. 
Minister. It seems tbat the Tamil Nadu 
Government bas also made it clear to tbe 
Centre tbat Doordanhan telecast in Hindi 
is unwelcome. Even in Tamil Nado 
A~sembly ••• 

(TrQlJ.flatio,,) 

SHRI RAJ KUMAR RAI: You Should 
also adopt Hindi Iradually. 

(lnteruptions) 

[Eng/;Ih) 

SHRI N. V. N. SOMU : I am pleading 
fOr my motber tongue. You have no right 
to interrupt. 

(TrtIII,latlo"l 

SHRI RAJ KUMAR RAJ : You have to 
adopt Hindi also because you ha"e m.tde 
it a national language in our Constitution. 
You should adopt Hindi gradoally. 

[Blwlllh) 

MR. DEPUTY SPEAKER: The Hon. 
Minister wiII look after. Why are you 
worried ? (Interruptions) 

SHRI RAJ KUMAR RAI : Mr. Deputy 
Spcaker, Sir I that is aU riaht but aucb 
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remarks about HiDdi are oot tolerable. They 
sbould Jeam HiDdi. 

(Eagll,h) 

MR. DEPUTY SPEAKER: The HOD. 
Minister will reply ~ •• 

[Trall.fiation) 

SHRI RAJ KUMAR RAJ: Shri Panja 
will reply, but it is Dot proper to say lucb 

thing just to lain cheap popularity in Tamil 
Nadu. 

[Eng/Ilk) 

SHRI N. V. N. SOMU : J have a right 
to plead for my mother tongue here. I am a 
Member of Parliament representiDI 1 3 lakh 
people. But J cannot ask a question in Tamil 
here. This is my condition. Either in Enlisb 
or in Hindi I have tbe question. 

[Trtlllsiatlon] 

SHRI RAJ KUMAR RAI: But you like 
to speak in English, so why should you speak 
in Tamjl. You are a V. I. P. (lnte"upt;on.) 
You do not understand the importance of 
Hindi. You should understand it because 
you are a Dravidian. the original inhabitant 
of this country. 

[English) 

SHRI N. V. N. SOMU: My mother 
tODgue is one amoDg tbe 14 national 
lanaua8es ••• (Interruptions) 

MR. DEPUTY SPEAKER : I have liven 
yoU the opportunity and you have expressed 
your views. When he is expressing his views, 
\\'hy are yoo interruptini ? 

[TralUlation] 

SHRI RAJ KUMAR RAJ : Sir, it is Dot 
10. You should see as to what we are sayio •• 
We obey your orders. You ask him . to 
talk about the public fecliolS. they should 
adopt Hindi. 

[8",II,h) 

MR. DEPUTY SPEAKER: Is be teUin, 
somotbinl "rOOl ? 18 be tolUOl IOmetbial 
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uoparlitoeotary ? He is Dot fighting for MR. DEPUTY SPEAKER : Be can 
BDllish. He is 'pleadiDg for bis mother speak in any language. I cannot stop bim 
toque ••• 

[TI'DII.t/at 10"] 

~HRI RAJ KUMAR RAI : He speaks 
in Bnglish and considers himeself to be a 
great man. Why does not he speak in 
Tamil. 1 He feels himself little when be 
speaks in Tamil. Without speaking in English 
bow will be be known as a V. I. P. 1 

(1",.,.rup,lolll) 

[English] 

MR. DBPUTY SPEAKER: I cannot 
understand. What do you want 1 

SHRI RAJ KUMAR RAI : Sir, every 
time he speaks, be speaks in the same tone. 

MR. DEPUTY SPEAKER: Wbat do 
you want 1 ... 

(In te,.,.up tio"s) 

SHRI SHANTARAM NAIK : You will 
come to know, Sir. If you listen to me for 
another five minutes, you will come to know. 

MR. DEPUTY SPEAKER: Tbat is 
entirely different. If there is anything 
unparliamentary of anything controversial, 
I will also object to tbat ••• 

(lnterruptlo"s) 

MR. DEPUTY SPEAKER: What is 
tbis 1 Don't briog controversies here ... 

(1",."",tlo"s) 

[Trtlulation) 

SHRI RAJ KUMAR RAI : Whatever 
be your order. but make bim understand. 

1 want Tamil or Hindi. I dOD't want 
au,lilb. 

(Inte",upliou) 

MR. DEPUTY SPEAKER: No con-
troversies please .•• 

(InterruptIons) 

SHRI N. V. N. SOMU : Sir. I want to 
tell my friends here that I am Dot against 
Hindi as a language but when it is thnut 
on us, we oppose it. Let me make it clear ••• 
(/nrerruptions) 

SHRI RAJ KUMAR RAI: Sir, we 
cannot tolerate this. We are sorry, we cannot 
tolerate. We want either Hindi or TamiL •• 
(Int e,.ruptlons) 

MR. DEPUTY SPEAKER : Don't drive 
things here. Why controversies are beiDa 
brought here 1 .•• 

(In ter, uplion, ) 

SHRI N. V. N. SOMU : I am not 
),ielding, Sir. Let me say •• • (InterruptlolU) 

[Translation] 

saRI RAJ KUMAR RAl: They think 
that if tbey speak in any Indian langDage, 
the people will think that they know 
nothing ••• (lnlerruptlou) 

[Eng/ilh] 

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur): This will spoil tbe 
cbances of Hindi. Tbey sbould be tolerable. 
This attitude will not support Hindi. Hindi 
will be supported by tolerance ••• (lnt.,.,.,p-
tlo",) 

SHRI YOGESHW AR PRASAD 
YOGESH (Cbatra) : We are not asking for 
supporting Hindi. We have got all rcaarda 
for Tamil. Let bim speak in Tamil. Why 
speak in English? But be baa DO right to 
speak apinst Hindi. He has all riabts to 
speak in favour of Tamil but he baa DO 
ri&bt to speak &pinst Hindi.. (/,,,.,..,10 •• ) 
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SHBl N. V. N. SOMU: I can speak 
very weD in Tamil also. 1 am apeakina in 
Boatisb so tbat all otbers can understand ••• 
(l",."..ptloftl) 

[T,.,latlo,,] 

SHRI K. D. SULTANPURI (Sbimla) : 
Instead of speaking in Hindi or Tamil, he is 
speaking in English ••• (IlItnrupt;oll8) 

(BII6,bh] 

Mil. DEPUTY SPEAKER: Please 
order. Don't compel anyone. Let him 
speak. 

THE MINISTER OF STATE OF THE 
MINlSTllY OF INFORMATION AND 
BROADCASTING (SHRI A. K. PANJA) : 
Sir, I will prefer the Hon. Member to speak 
in Tamil. It is a very good language. I 
had been there for tbe purpose of opening 
some relay station. Some of the Tamil 
boys taucht me how to give my speech. I 
wa, very much impressed. I sball welcome 
that nice language here. 

MR. DBPUTY SPEAKER: It is left 
to him. 

SHRI BALWANT SINGH RAMOO-
WALIA : I will request the Minister to 
speak in BangIa. 

AN HON. MEMBER There is no 
interpreter for that language. 

SHlU BALWANT SINGH RAMOO-
WALIA: No. interpreter is there. 

SHRI A. K. PANJA : I will certainly do 
so but I do not need the ad vice from a party 
which does Dot believe in that lanauage. 

MR.. DEPUTY SPEAKER: If every-
bo4y speaks in his lanauaae, bow caD we do 
it? Unless we are haviDa translators for 
fourteen language here, we caDnot do it, I 
must tell you that translators must be there, 
otherwise how can we do it ? 

Mr. SOIDU. it is left to you to speak iD ...,1 ............ . 

(l"terruptltl", ) 

MR. DEPUTY SPBAKBR : Don't 
compel bim to speak in a particular 
laDluage. 

SHRI YOGESHWAR. PRASAD 
YOGESH Sir, let him speak iD any 
laDluage be likes but let him Dot criticise 
other laDguage ...••• 

( l"/~rrup'lo"') 

MR. DEPUTY SPEAKER Don't 
criticise the languaae ••• (lllteI'TuptiolU) 

(Trilll,lat;on] 

SHRI P. NAMGYAL (Ladakh): The 
controversy about Tamil and Hindi is being 
discussed in Enllish language. 

(Interruptiolll ) 

[Englt.rh] 

MR. DEPUTY SPEAKER: That is tbe 
fact. 

SHRt N. V. N. SOMU: Sir, I want to 
say that •• * 

MR. DEPUTY SPEAKER: No, don't 
refer to tbe proceedings of Tamil Nadu 
legislature here. 

(lnlerruptlons) 

SHRI N. V. N. SOMU : 

(InterruptIo1l6) 

MR.. DEPUfY SPEAKER. : I will 80 
through. 

(1"""u,,'oll8) 

SHRI N. V. N. SOMU : Let them reply, 
Sir, when they let their chance. 

SHRIMATI BASAVARAJESWARI 
lBellary) : Sir. I am OD a point of order. 

SHRI N. V. N. SOMU : Wben you set 
the chance. Madam, please reply. Why are 

• ·Not recorded • 
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you interferJng unnecessarily? (/nterr",tioru). SHRI N. V. N. SOMU : Bven the 
Wbat point of order ? Tamil Nada Government bas reflected the 

(Interruptions) 

SHRIMATI BASAVARAJESWARI: I 
am on a point of order. He cannot refer 
to the proceedings of the otber House here, 
Sir. 

(lnte""ptlon,) 

SHal N. V. N. SOMU : Can I refer or 
not? 

(Interruptions) 

MR. DEPUTY SPEAKER: Don't refer 
to the State Assembly proceedings here. 

SHRI N. V. N. SOMU : Sir** 

MR. DEPUTY SPEAKER : Don't refer 
to tbat Minister here. 

(Inierfuplionl) 

SBRI N. V. N. SOMU : The Tamil 
Nadu Government had also drawn tbe aUen-

. tion of the Centre to the utility of telecasting 
the programmes in Hindi. Therefore, as the 
people of Tamil Nadu did Dot welcome the 
Hindi programmes and .•• 

SHRI R. JEBVARATHINAM 
CArakkonam) : I welcome tbe Hindi pro-
Irammes. 

[TraM/atlon] 

SHRI RAJ KUMAR RAJ: Again, be 
has started the same figbt. He is again 
drawing tbe same comparison. (Interruptions) 

[E",llsh) 

SHRI N. V. N. SOMU: If they are 
bold enough, Jet them come to Venore and 
tell this. 

(Interruptions) 

MR. DEPUTY SPEAKER : Don't drag 
In tbe State Assembly proceedinl~ here. 

•• Not rceordod. 

resentment of tbe Tamil Nadu Assembly. I 
request tbe Minister to stop Hindi telecast-
ing and introduce Tamil telecasting. I also 
request the Ministry to allot tbe second 
cbannel for the exclusive use of Tamil Nada. 
It will be of much use to the Tamil Nadu 
viewers. Not only that. It will also develop 
Tamil art and culture which is very very 
ancient. I want to know from the Minister 
who are selecting the feature films in TV. 
Only the feature films which are not liked by 
the people are often screened on the TV. I 
do not know why such an attitude is there 
to compel tbe viewers I request tbe Ministry 
to telecast popular and good films, After all, 
in the holidays people sit over the TV for a 
pasttime. They must have some recreation. 
Therefore, good pictures should be screened. 
Even if it involves some more money to tbe 
exchequer, I request tbe Minister to telecast 
good and popular films. People sbould not 
run away from the TV. It must amuse and 
attract them. This Government is earning 
Rs 53,23 crores on commercial programmes. 
So it can spend some money by screeniDl 
good and popular pictures. 

Sir, in Tamil Nadu the TV relay trans-
mission at Kodaikanal was lmked to Madras 
TV centre by means of microwave link and 
started relaying the programmes produced 
and telecast b.y Madras TV from January 
14, 1 987. Wbile I appreciate the Minister 
for that and I am reany thankful for tbey 
have linked Kodaikanal through microwave, 
a function was got up at the Madras TV 
station on 14th January. The Hon. Minister, 
Mr. Ajit Panja participated. Another State 
Minister, Mr. Chidambaram also partici-
pated. The place where tbe function was got 
up was at Central Madras constituency. For 
tbis the Central Madras constituency 
Member, Dr. KaJanidhi was Dot invited, 
whereas Mrs. Vijayanthimala Bali, the 
Congress (I) M.P. from Madras South was 
invited. But I belong 10 Madras North 
parliamentary constituency. ) was not 
invited. Mr. Palaniyandi, the Tamil Nadu 
Congress President, was invited, but otber 
political parties' leaders were not in~ited to 
the function. Why such partisan attitude 
was taken by the Maoras TV authorities? I 
would like to know from the Minister 
whether tbey acted on their own accord or 
the Ministcy advised them to do so. Tbis 
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sort of favouritism should be immediately 
stopped. Tbe Minister should immediately 
take steps on this and order for a thorough 
inquiry in this matter. I request tbat 
suitable action should be taken a~ainst such 
persons. 

Sir, local public representatives should 
be liven due regard and ,respect. 

Coming to the Publications Division, 
some days back, I went to purchase a pocket 
edition of Indian Constitution in English. I 
was told tbat no English copy was available 
and only the latttst Hindi copies were 
available. They bave t 981 Hindi edition. 
They do not have the latest edition of 
EogJisb copy. Tbey even do not know when 
tbe Eoglish copy would be available. I 
request the Minister to look iota this and see 
that pocket edition of English Constitution 
(latest) is available immediately. 

Coming to newspaper employees, the 
working journalists non-journalists are 
easer', awaiti(lg tbe Wage Board recommen-
dations. Recently it had its sitting in 
Madras. As far as newspaper employees are 
concerned, there were various \Vage Boards, 
namely Sbinde Wage Board, Palekar Wage 
Board and DOW Bachawat Wage Board. 
Even in the announcement of interim relief , 
the working journalists and non-journalists 
conditions were not considered properly. It 
was only after the intervention of the 
Government aDd tbe Indian Newspaper 
Boiployees Federation and the demand of 
tbo otber trade unions. tbe interim relief. was 
increased from 7 per cent to J 5 per cent by 
tbe intervention of the Government. , While I 
tbank tbe Government and tbe Ministry for 
this, I request tbat the same tempo sbould 
be maintained in the final award also. Of 
coune, there are some good newspaper 
manapment. They implement the Wage 
Board Award cent percent. Even then there 
are anomalies. Therefore, you could imagine 
wbat wovld be tbe condition of the em-
ployees whose management do not imple-
ment the wage board award or implement it 
partiany. Therefore, I request tbe Minister 
to safecuard tbe rights and liberties of the 
workioa journalists and Don-journalists. It 
~ tile Wase Board is titdn, up to tbe 
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month of July. The workers are restive and 
the Ministry should see that the woker. act 
the Award as early as possible. I make this 
request as a trade unionist connected with 
the newspaper employees for a very 10nl 
time. There should be an effective pension 
scheme for the newspaper employees. 

With tbese words, I once again 
request my Hindi friends to appreciate this. 
I want to say that I am not opposed to any 
language. But if any language is thrust upon 
us, no imperialism in India will definitely 
win over our language. 

DR. PHULRENU GURA (Contai): 
Mr. Deputyt .. Speaker, Sir, I stand to support 
the Demands for Grants under the Control 
of the Ministry of Information and Borad-
casting. 

The Ministry of Information and 
Broadcasting is a very important branch of 
the (jovernment. Through radio and 
teJevision, the Ministry has tbe opportunity 
to discharge its important function of crea-
ting awareness among people about develop-
ment. about problems of the country. 
particularly socjal and politcal. The country 
is facing a big cballenge today from the 
disruptive and secessionist forces. It is 
through this media tbat we can create a 
sense of commitment of the people to tbe 
unity and integrity of our country TV and 
radio are the most important instrument to 
help national integration, if properly used .• 
I again repeat the words "if properly used"e 
I would like to say tbat the poor peoplo 
of our country, majority of tbe people wb-
are poor canDot afford to buy TV.(lnterrupe 
,ron3) Considering tbe cost of TV, only tho 
rich can buy it. That is why I would like t 
inform the House that everybody knows tbat 
the villager cannot buy TV. So I 
su~gest tbat the community sets are to be 
distributed in tarler number. We are told 
that community sets are distributed. But 
their number is very very limited. In a 
country like ours with massive rural popula-
tion and high level of illiteracy, inter-
personal communication is very important. 
Field Publicity Orl8nisation. is very impor. 
tant and in this reaard I would request tbe 
Minister to expand tbe field Publicity 
Orsanisation. 
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The Ministry of Information aDd tbe laws which are enacted by Parliament. 
Broadcastinl covers 8 very wide aamut of I would like some of these women who are 
activity. It is undoubtedly the television fighting against social eYils may be telecast or 
which is the mOlt sensitive at the moment broadcast by tbe radio. 
and is loinl to be more sensitive for a 10Dg 
time to come. Lot of allegations are made 
alaiost television. I do not agree with all 
tbe

l
, allegations wbicb are made. 1 say tbat 

many of tbem may be exaglerated. But I 
would like tbe Hon. Minister to take note of 
it and not to allow criticism to flourish. 

We must restrict advertisement code. 
Many of our friends bave spoken about the 
advertisement code. I would request the 
Hon. Minister to see tbat a Code is formed. 
We must not bar advertisement but we must 
be very very careful about choosing the 
advertisement because some of the adver-
tisements give very bad impression to tbe 
people, particulary to the villagers. 

I would like to praise tbe radio and 
the television. Tbey play a very important 
part in education and various developmental 
programmes. 

I have some suggestions to make. I bope 
the Han. Minister would be kind enough 
to consider it. I start with tbe children. J 
would like to say that tbe Childrens' Section 
should be remodelled completely. I have 
worked among the children from the 
beginning of my life. From wbat I bave 
seen, I feel tbat 1be ChiJdrens' Section 
sbould be remodelled. 

There should be no sermons but there 
should be amusement and the subjects should 
be educative so that the cbiJdren would get 
enough encouragement to see and to bear 
the TV and tbe radio and they get the 
impression that tbey have to learn many 
thiDgS tbrougb TV and the radio and tbey 
can develop themselves in course of time. 

I would like to say another point about 
Women's Section. That Section should be 
also remodelled. I do not say that all the ._ 
tbings tbey are bringing under the Women 
~t'OQ are bad. But it should be remodelled. 
Wholo tbinking should be cbanged. Women 
shou Id not be depicted as belpless ones. 
Woman sbould be depicted as ono of tbe 
penons who can stand on ber own and who 
~ Baht tbe social evils with tbe belp of 

I would Uke to say about the adult 
education and the non-formal education. 
Reaardirg tbese, there sbould be a section 
in the 'television and also in tbe Radio with 
some arrangements of tbe teaching of the 
adult education and tbe non-formal educa-
tion. That shouJd be made. In tbis connec-
tion, I would like to say as to not to take 
the text of the books whicb are available in 
tbe country. But I would say tbat when you 
have that section, you must take tbe subjects 
which are related to the village people. Jf it 
is not related to their Jives, tbey arc no more 
interested I would like to say anotber point 
about culture Usual people deem culture-
I mean that people get an impression- tbat 
dance, sor.gs etc. are the culture. It is not 
like that. The culture is embodied throughout 
O'lr life aod paClicularly, I would like to 
point out that the literature Or the poems or 
the folklore of one State should be telecast 
in other parts of tbe country. I would like 
to 59Y with all humility tbat even in tbis 
Palliament, many of our friends, including 
myself, do not know tbe ~ood literate peop1e, 
good poets of ooe State and the other. We 
do not know. It is tbe duty of the Television 
and the radio to implement it. 

Lastly, I would like to say that tbere 
are so many laws in our country. But people 
do not know about those Jaws and no effort 
is being made. So. it is the duty of tbe 
Government to implement them througb the 
Television and the Radio. 

I would also like to point out that there 
is an arrangement in this Department tbat 
tbere should be one Radio correspondent in 
each distrkt. I would like to say tbat tbere 
is a great deal of difference between tbe big 
district and the small district. 1 take the 
example of the Midnapore which is one of 
the biggest district~ not only in West Benaal 
but it can be compllred with other districts 
also in other part~ of our State. So I would 
request that in such a case, the Radio cor-
respondents should not be on~. Adeast. in 
places like Midnapore etc. tbere may be 
three. 
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Coming to films, I do not know much 
about films. But one point I know in Many 
611D&-it may not be in many films but in 
some films-women are the sex items. I 
would request the Minister to atop tbat. 
Otherwise, a time will come when the women 
will come forward witb a movement. It tbe 
women come forward with a movement, then 
dOD't blame us. If we are forced to do it. 
tben do not say: -don't do it'. We will not 
keep quiet with it any more. In films and 
other things, they are bringing women as sex. 
obj~cts. 

With these words, I support the demands 
for grants. 

SHRI VllAY N PATIL (Erandol): Mr. 
Deputy-Speaker, Sir. seven years ago, round 
about two five per cent or less than 10 per 
cent people were able to see the T. V. Now, 
round about 70 per cent of the people are 
able to see the T.V.-and thlt too in remote 
rural areas. In 1980, in Gujarat an experi-
ment was conducted about the T. V. broad-
cast and the programmes for the villagers 
specially in Kh~da aDd Anand areas. 

I would also like to tbank Mr. Vasant 
Sathe for bis farsightedness, bard work and 
efforts for bringing colour T. V. in tbis 
country because I know what happened; at 
that time I was D~puty M mister for Science 
and Technology and Space and I saw my .. eJf 
bow much resistance was there from 
the l'fficers from dIfferent sections 
of the Government, because of funds 
and because of different ideas of various 
departments. But because of his perseverence, 
aod thanks to him, we are able to see colour 
T. V. even in the fartbest corner of the 
country. 

Now we are talk;ng about improvement 
in T. V. programme on the ODe side and on 
tbe otber side we are also covering more and 
more areas tbrough various modes, by increa-
sing the capacity of the prc"eot transformers 
aDd by installing new transformers But I do 
Dot know why the Government is also goin, 
ahead with tbe programme of installina new 
Radio Stations when the TV. is available 
to tbe majority of tbe people in India. I 
would IUlSeSt that this aaloUDt, which is 
boiDB allocated for establishment of Dew 

In/ormation cI Brofldt:tut1rr6 

Radio Stations, should be diverted for increa-
sIng tbe capacity of the present transformers 
or for installing new transformers in different 
locations where there are no tran~formers at 
present and where there are only T. V. relay 
stations at present. 

While talking of improvement in the 
Ministry of Information and Broadcasting, 
we find that there are some units which are 
not functioning properly, which are becoming 
obsolete, or which are becomina a white 
elephant. Specially I find, in the case of the 
Films Finance Corporation, considering the 
expenditure on the administrative side, on 
salaries of officers, the amount of loan that 
ill distributed is very meagre. Last ycar it 
appears that an amount of only Rs. 53 lakhs 
was distributed. Even the documentaries tbat 
are financed are not many in number. It 
should be improved or the Films Finance 
Corporation should be wound up. 

In the case of Films Division also. I 
would say this. Earlier there was no T. V. 
and, therefore, Government had to show 
documentaries in cinema theatres. But now 
tbe role has to be changed. It has to be 
given a different role. There also some chan-
ges are necessary. 

There is a Films Institute in Poona which 
has got a certain capacity. Looking at the 
vast expansion of the T. V. network through-
out the country, I would urge upon the 
Minister that the intake capacity, the training 
capacity, of that Institute should be increased 
at least tbree fold. so tbat sufficient Dureher 
of trained personnel will be available to the 
Department and to various other organisa-
tions wbicb require such types of personnel. 

While talking about programme, we find 
that at the time of reading of news, the Dews 
reporter is always seen on the screen. Many 
times we do not find the picture pertaining to 
the news on the T. V.; only the news reporter 

"'is th~re. I would suggest that the news 
reporter may be th~re for only one or two 
minutes and if the picture pertaining to the 
news is not available, tbe news script should 
be displayed on the T. V. screen so that tbe 
old people who are deaf and who canoot 
li!lten properly or. for that matter, even the 
otbers could read the Dews wbile listcninl to 
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it. But it is not necessary for to be on tbe attitude should be checked. Because if the 
screen all the time for 10 minutes. There are paper is not running for one) ear, two years, 
other features also in formulation of screen- Collector should be empowered to ask tbe 
ing of programmes. Some of the programmes editor why the paper is not beiDI published. 
films for wbich are taken they form part of You just require one paper in February to 
it. J would Uke to tell about one example. be given to the Registrar of Newspaper' 
Sbri Zabbar Patel has filmed the formation depicting tbe name of tbe editor, the printer 
of Maharashtra 25 years ago in 1957. If it and publisher etc. But for other weeks, 
would have been advertised in the preSl, months, DO enquiry is made and such papers 
many more facts, mnny more suggestions and crop up and mushroom growth comes durin. 
aood information would have been pictured, elections and that is harmful for the elections 
could have been filmtd.IBut it was not adver- for the public. This point should be noted 
tised in tbe press and we fear it is our and something should be done to stop the 
understanding tbat some things are left out yellow journalism. Will these words, I sup-
in that serial about Maharashtra Government port the Demands. 
formation and subsequent development. And 
it will form a part of the history. In such 
cases, the Department should be advised to 
have broader base to get information from 
many sources, different sources which are 
available. 

Sir. regarding coordination between 
different Departments, we fivd that there is 
no proper coordination between the Com-
munication Department and I and B Depart-
ment. I don't want to say that there is no 
coordination at all but it can be more and 
there can be saving on that account. If these 
departments can share together then there 
will be more development. They· are sharing 
their assets, for example, in case of satelJitc. 
But on the ground, the TV towers and the 
communication towers they can be one at 
many places, but at present, they are not so. 
I will also suggest to the Minister and the 
Department that there is vast scope for 
utilising the alternate sources of energy for 
energhing this TV relay stations and radio 
stations and this should be harnessed so that 
we can also share the energy and Energy 
Department's coordination can be sought. 

Sir, you have already given the bell and 
there are so many speakers who will cover 
different points. Me. Deputy-Speaker, Sir. 
regarding journalism 1 want to place one 
important point. In every State, in every dis-
trict new apphclnts come every montb, every 
year' for starting new newspapers speciaI1y 
weeklies and once tbey get the registration 
tbey publi~h the papers for some days some 
weeks and tbey become dormant and when 
tbe elections come they b~ome active. ADd 
they try to blackmail tbe candidates whichever 
par', lbcy may bcl01l8. So, tbis sort of 

SHRI BALWANT Sll'.IGH RAMOO-
WALlA tSangrur): Mr. Deputy Speaker, 
Slf, during the controversy over the use or 
English t a few words were spoken by some 
Members over Hindi. So, I will speak in 
Hindi. 

(Translation] 

Mr. Chairman, Sir, at the outset. I 
would like to appreciate the Hon. Minister 
of Information and Broadcasting, Which is a 
olfficult thing to say from the opposition 
benches, for making efforts to run thiS entire 
set up very honestly, faithfully and ill a 
balanced way. He bas, however, not been 
fully successful In hIS efforts due to some 
other factols which I would like to dlSCUiS 
here. 

At tbe outset, 1 would like to request 
the HOD. MIDlster to constitute a high power 
committee which may go into tbe procedure 
adopted in sele.ctlDg the serials and tele-
films. It should be seen as to which fiJms 
refie.:t what and for whom these are meant, 
even if these films are not covered under' tbe 
contract of the Government. 1 want to say 
tbat tbere is great resentment among the 
people over it. Tbere are so many serial. 
whicb run as long as for two years, therefore. 
I want to say tbat T.V. scnals sbould be 
changed after every two to four montbs. I 
would like to suggest that keepmg in view 
tbe present situation in Punjab, a special 
bigh level discussion should be arranaed for 
which Members of tbe Parliament, people of 
Punjab and tbeir representathres and Punjabi 
writers should be invited to sec how we can 
make maximum use oC television to naile 
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terrorism. Such arrangement should.be made 
at Jalandbar Doordashan Centre. The HOD. 
MinIster should call a report from Jalandbar 
T.V. Centre. Notbing is beiog done from 
there to fight tbe menace of terrorism. Every 
day people are being killed. Condolence 
messages of tbe people and otber Itories 
about the d&'ceased persons sbould be tele-
vi4Sed to make the people realise that the 
terrorists wbo kill tbe innocent people, are 
the enemies of mankind. Therefore, I want 
that maximum use of lalandbar Television 
should be made not only for Puojabis, but 
also for tbe entire country. First of all I 
would Ii ke to say tbat tbe programmes of 
Jalandhar T.V. Centre are relayed by 
Arnritsar but not by Bbatinda and Pathankot 
relay centre, therefore, they should also be 
connected with it. Today only 35 per cent 
people of Punjab are covered by the 
lalaodhar Centre and rest of the people see 
other programmes. Therefore, Jalandhar 
should be made a main centre and otber 
relay centres sbould be connected witb it. I 
al~o would like to say that the Kasauli 
centre does not even cover the whole state of 
Himachal Pradesh. The Hon. Min.ster can 
check it up. Therefore, 1 want tbat Kasauli 
centre should also be connected with tbe 
lalandhar Doordarsban Centre. It will be in 
tbe interest of the country and we will be 
ab1e tu safeguard the natioDal interest. In 
1975, it was decided that the Kasouli Centre 
will cover Patiala, Ropar and Hosiarpur. I 
want to ask the HOD. Minister to look into 
the circum~tances under wbich this decision 
was changed in 1984. Why Punjab has been 
deJinked even wheD we were in dire need of 
a television centre and a transmitter. I want 
that all centres of Punjab should be connect-
ed with the Jalandbar Doordarsban Ceolre. 
All the centres in Maharasbtra are connect :0 
wttb Bombay and all the centres in Andbra 
Pradesh are connected with Hyderabad. ~o 
wh, all tbe centrec; of Punjab are not being 
connected witb la1aodhar You should do It. 

I want to say one more tbing. The Hon. 
Minister win face no difficulty in correcting 
tbe T.V. set up in Punjab. He does not need 
a satel1ite there because a provision for 
direct micro-waves and other links is already 
there. Therefore. I request bim to do it im- • 
P1ediatel),. From Delhi also some special 
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programmes'should be presented to crene 
the feelioa of fraternity amona tbe Puojabi8 
because we see the reaction of PUDjab inci· 
deDts here in Delhi. Poets' semioan are held. 
I would like to koow the Dumber of such 
semiDars botb in Hindi and Urdu telecast 
during the last six years? In Delhi 70 per 
ceot people understand Punjabi but not even 
8 single Punjabi Poets' seminar lias been 
telecast. Therefore. he should look into it. 

J8.00 hrs. 

Today tbe condition of Punjabi films is 
very pitiable, because now-a-days films are 
not being shown there. In Punjabi films are 
shown ooly duriDI day time and theaters are 
closed at 6 P.M. and no film is shown dur-
ins nishts. It is necessary tbat the Punjabi 
culture, the message of Guru Nanak Dev 
and tbe Guru Grantb Saheb which preach 
fraternity, sbould be spread there. Honestly 
speaking. even today Hindus and Sikhs havo 
unity in villales. There is a village named 
Moparayakalan wbose sarpancb is a Hindu. 
He wrote to me a letter that it was my 
maternal grandfather'S village so I should 
get a sub-post office opend in that village. I 
requested Shri Arjun Singh and a post office 
was opened there. When I went to that 
village, tbe Hindu Sarpanch lifted me on his 
shoulders to express bis bappiness. There-
fore, I want tbat such tbiogs should be 
sbowe on television and radio to create 
fraternity among the people. 

I was saying that the condition of 
Punjabi films is pitiable and these should be 
subsidised. I can honestly say that producers 
of Punjabi tele·films neither know Punjabi 
nor Gurmukhi. It should be made compulory. 
The Punjabi film producer must know 
Gurumukbi. It is demagiog Punjabi. 

Tbe T.V. and radio services should be 
reorganised to remove tbe frustration of the 
employees working there. Today why are 
they frustrated ? I think the main reason for 
tbeir frustration is tbat tbey serve in T. V • 
or radio throughout tbeir carrier but tbey 
cannot become the Director-General there 
because outsiders are appointed to this post. 
I am not against any particular service. I 
have high regard for I.A.S. Officers. One 
da)" lAS officer is an ~ncharle of ~rewel')' 
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aod 00 tbe otber day be becomes an incbarge 
of animal busbandry. 

(Englllh) 

There is notbing common between bre-
wery and animal husbandry excepting 'y' at 
tbe end. 

[Tranl/allon] 

There is no other difference. The post of 
Director .. General should be filled by tbose 
wbo are in tbe service of Akashwani and 
Doordarsban. This will increase their effici-
ency. 

1 also would like to say one more tbing 
that while presenting local programmes from 
Rohtak radio station, the participants wish 
Ram-Ram, similarly from lalandhar Station 
when rural programme is started tbey should 
be allowed to wish Sat Shri Akal. This will 
give encouragement to the locallanguage and 
local culture. 

I also would like to say that the Hon. 
Minister has been saying that an IndIan In-
formation and Broadcasting service would be 
constituted. Why are you not constituting It ? 
Besides lAS, I.P.S. is also there. An Indian 
Information and Broadcasting service should 
also be constituted. 

One local News Bulletin is broadcast 
from Chandigarh. Punjabi News Bulletins 
are rela)ed from Cbandigarh and lalandhar 
radio stations whereas Hindi news bulletins 
are relayed from Cbandigarh, lalandbar and 
Robtak radio stations. Why Punjabi news 
bulletin is oot relayed from Rohtak radio 
station ? What is the difficulty ? It takes only 
ten minutes. Let Punjabi bulletins be relayed 
from Cbandigarb and Jalandbar radio sta-
tions and Hindi news bulletins from Cbandi-
aarh and Robtak Stations. 

In tbe end I would like to say that it is 
lood that you have started relaying Gurubani 
of Sbri Darbar Sabeb and giving publicity 
to it from Jalandbar Radio station. There is 
a lacuna left in tbis a 50 kw. transmitter bas 
been installed at Jalandbar Station wbereas 
100 kw. transmitter has been installed at 
Ouraya Station. The latter would cater to 
Urdu speakinl areas and tbe Gurubani can-

not be heard far and wide. Therefore, our 
100 kw. transmitter should be reserved for 
Gurubani so that it is beard even in Luck now 
and Patna Sahib. 

With these words, I congratulate and 
commend the Hon. Minister and conclude. 
Thanks. 

[English] 

MR. DEPUTY SPEAKER: Now it is 
six 0' clock. Th(re are still a Dumber of 
Members who want to participate in this 
debate. The Minister has also to reply. If 
the Members take two or three minutes each, 
we can sit up to 6.30 today and tbe ¥inister 
can reply tomorrow. 

AN HON. MEMBER: Let us do it 
tomorrow. 

THE MINISTER OF STATE IN THB 
MINIStRY OF PARLIAMENTARY AF-
FAIRS (SARIMA TI SHEILA DIKSHIT): 
Tomorrow the Minister has to reply. If the 
Members want to particIpate, let us sit up to 
6.30 today. 

MR. DEPUTY SPEAKER: Is it tbe 
pleasure of the House that ~e sit up to 6.30 
today? If each of the Member takes two-
three minutes, we caD finish with th~ list 
and the Minister can reply tomonow. 

MANY HON. MEMBERS: Yes. 

MR. DEPUTY SPEAKER: Tbe time 
is extended up to 18.30 bourse 

[Trans/allon] 

SHRI BHISHMA DEO DUBE (Banda) : 
I have been aUoted three minutest time and 
at the very outset I support these Demands 
for Grants. I apprehend whether I can put 
the problems of my area properly in the 
aHoted three minute's time. Leaving aside 
all tbis I just want to submit ODe thinl. I 
hope that the Hon. Minister will lend me his 
ears for a minute. Banda is a backward area 
in Bundelkband felion of Uttar Pradesh. A 
low power T.V. transmitter was approved 
and it was to be installed by the end of 
Seventh Five Year Plan but it bas Dot been 
dono so rar in spite of repeated ass~ 
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tlvoqb scores of Jetters tha t I received from 
the concerned Department. Not even a 
sinale letter mentions tbe time by wbich will 
be installed. When people of my constituency 
ask me about it, I am unable to tell tbem. I 
request tbe Han. Minister to at least tell us 
the time by which it will be installed so tbat 
we can inform our constituents. 

Secondly, tbere are maoy places of histo-
rical and cultural importance in my region. 
A documentary ti.lm of tbese places should be 
made tbis will Dot only promote tourism but 
also benefit the area. Tbere are important 
places -Uke the birtb place in Rajapur of 
Goswami Tulsidasji who wrote tbe Ramayana 
and also of ancient poet Balmikiji. Accord-
ing to research studies tbe great philosopher, 
Vedvyasa also belonged to tbat region. World 
famous forts of Kalinger and Maulta etc. are 
located in tbis area and they have stood 
testimony to important historical events that 

• took place since the times of Samundra 
Gupta. The grave of Sher Sbah Suri can 
still be seen in that area. Besides, there are 
also other historical places which can be 
developed as tourist spots. A documentary 
film should, therefore, be made on tbese 
historical places as well wherein the culture 
and civilisations of that region is depicted so 
tbat all of us can know about tbese places 
of historical importance. I would request tbe 
Hon. Minister to give priority to tbis back-
ward area. If this is Dot done tban tbese 
areas wi)) remain backwa rd for ever. Door-
darshan sbould help in the development of 
these areas. The farmers sbould be educated 
through television programmes. My area will 
benefit if a DoordArshan Kendra is set up 
tbere. I am thankful to you for giving me an 
opportunity to speak. 

[Engll,h] 

SHill HAREN BHUMU (Dibrugarb): 
Mr. Deputy·Speaker. Sir, I rise to support 
tbe Demands of Grants of tbe Ministry of 
Information and Broadcasting. This Ministry 
bal heeD playing a very vital role through the 
media of All India Radio, Doordarsban, 
Press Information Bureau, Publications Divi-
sioD. Directorate of Field Publicity, films, 
dramas and 10 00, with the objective to in-
fonD, to educat.e, and to eDtertaiD as weU u 

In/ormation & BrtHMlt:os,u., 
to create awareness amonllt lbe people. The 
achievements of tbese objectives throuah 
expanding or spreading the network all 
through out tbe country are very much en-
couraging. 

All India Radio today bas now 93 radio 
stations all over tbe country. The 7th Plan 
is under implementation. No dOllbt. with the 
completion of the 7th Plan, the target of 
having as many as 205 radio stations 
throughout the country can be achieved so 
as to cover 97.5 per cent of population of 
tbe country. as well as 91 per cent of the 
area of the country. Over the years, Door-
darshan has also expanded its reach and area 
of activities by increasing the number of 
transmitters upto 192 in the country. Serials, 
plays and other programmes so far telecast 
were not only impressive, but encouraging . . . 
entertalOlDg and educative also. 

Achievements in the field of Films Divi-
sion, Press Information Bureau and Publi-
cations Division also cannot be denied. 

I bave to mention one point bere with 
some annoyance. While telecasting and broad-
casting programmes on television and radio 
res~ctively. gap periods between programmes 
are very mucb over·ftooded with advertise-
ments. Secondly, on some occasions disrespect 
is shown to Indian culture while showing 
allegiance to Western culture. So Cac as I 
remember on one oC\:asion, preference was 
given to telecast a cricket match in the time 
allotted for 'Ramayana'. Which programme 
relates more to our Indian culture 1 It is 
Ramayana or the cricket match 1 Well, I 
need not elaborate on this aspect. I only 
submit bere tbat it should also be the endeav-
our of the Government to encourage making 
serials based on Mababbarata, Puranas aDd 
lives of great meo and patriots. 

If the targets botb in pbysical and finan-
cial terms have been achieved with success 
with an expenditure of Rs. 243.95 crores in 
the Sixth Plan, tbe Seventh Plan outlay with 
Rs. 1471.51 crores will certainly contribute 
to achieve the desired results and in fulfil1iDI 
tbe aspirations of tbe people of the country. 

The achievement in expandiol and spread-
iog tbe network of All India Radio aod Tele-
vision in the North Ealtern lleaion is a bloq, 
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Inl bestowed upon the people of this reafod. 
Guwahati bas been provided with a 10 KW 
High Power Doordarshan transmitter and 
Dibrularh with a toO W power transmitter 
with the target of commissioning of 10 K W 
Higb Power Transmitter with programme 
production facilities in the year 1987- 88, 
wbich now cover 46.59 lafebs and 3.72 lakhs 
popblation respecti vely. AIR Guwahati with 
50 KW/SW and AIR Dibrugarh with 300 
K W /MW are in (uDction. 

Now I am coming to a very sad chapter. 
I would like to carrate here that mere instal-
lation of a radio or television station does 
not fulfil the aspirations of the people. AIR 
stations of Dibrugarh and Guwabati broad-
cast programmes of tribals daily. For Apatari. 
Khamti, Mising and Boro etc. tribals, they 
have their own units in the AIR with pro-
gramme executives and programme assistants 
having knowledge of culture and languages 
of these people. But tbe most unfortunate 
thing that I want to mention in this context 
is that in the case of Tea Adivasi tribes 
whose population constitutes 40 to SO lakhs 
in tbe State of Assam, the All India Radio 
stations of Guwabati and Dibrugarh broad-
cast the programme 'Chah Mozdoor Ashar-· 
only twice 8 weak, just for half an hour. 
For some sections of the people Vwhose 
number does not exceed even 50,000, there 
are daily programmes whereas for 50 lakhs 
of Tea Adivasi people. the programme is con-
fined for just an balf an bour twice 8 week. 
It is very unfortunate. These tribals have 
their own diaJect known as Sadri When tbeir 
forefathers migrated to Assam in tbe nine-
teenth century, these people carried wltb them 
their own traditional cu]tore and )angua~e 
and bave ~till maintained it. But in the All 
India Radio. tbey got only half an hour pro-
gramme. The programme executives of the 
Dibrugarh and Guwahati station of All India 
Radio have selected some dramas, model songs 
folk songs played and sung by Tea Adivasis, 
and they regularly and repea tedly broadcast 
these very programmes again and again with .. 
out caring least for tbe need of the hour and 
seaSOD. These people sbould be given mo"e 
time to broadcast their programmes. Unless 
these people are given opportunity to exhibIt 
their culture and social life tbe way they 
cultivate tbe very objective of this Ministry , . 
to raise the t~vel of peoples conSCIOusness 
and to enrich their culture and social life to 
make them a better informed citizen would 
80 In vaio, . 

Now I wouJd bumbly submit the follow-
in. suaestionl. Firstly, the Chllh Mllzdoo, 
Alhar programme broadcast by the Dibruprb 
and Oowabad Stations of All India Radio 
should be made a daily programme io view 
of their population forming a major part of 
Assam. 

S condly 1 request for a "reation of an 
independent unit in AIR Wlto true represen-
taf ives belonging to Tea Adivasi Tribe as 
Programme Executives/Assistants. 

And lastly, the Pre-gramme Advisory 
Committee of AIR Statio"s In Dibrugarh aDd 
Guwahati should be so formed as to accom-
modate representatives belor ging to the diffo-
rent Imguistic minorities, ft' l lglOUS minorities 
and Tea Tribes, etc. 

\Vith tbese words, I support tbe Demands 
for Grants. 

[TrQrrsialivn) 

*SHRI HARIHAR SOREN (Keonjbar) : 
Mr Deputy Speaker, Sir, I rise to support 
the cemands for grants in respect of the 
Mmi5try of Information and Broadcasting. 
This Ministry pJays a vital role in creatiq 
awareness among the people regarding the 
various problems facing the country and also 
tbe various plans and programmes of the 
Government. 

The Press Information Bureau. the Publi-
cati{/D Division, All India Radio and Door .. 
darshan are all controlled by tbe Ministry of 
Inrormation and BroadcastlOg. But the AIR. 
and Doordarshan playa major role amoDI 
these departments. As the time at my dis-
posal is very short I would like to speak on 
AIR and Doordarshan only. 

Sir, I would like to first speak a few 
words on An India Raclio. At present three 
Radio Stations are functioning in Orissa. Out 
of these one is located at Cuttack, another 
at Sambalpur and third one is at leypur. 
S 4 per cent of the rotal area of tbe State of 
Orissa was being covered by AU India Radio 
for a long time. But the transmission power 
of the AU India Radio units at Jeypur and 

·The speech was originally delivered in 
Ori)'a. 
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Cottack has been raised to 20 K.W. and 
100 K.W. respectively. With tbis increase 
DOW 81 per cent of tbe total population of 
Orissa has been covered by All India R.adio 
net work. Still there is a need for tbe expan-
sion of Cuttack Radio Station. The Govern-
ment of Orissa have apprised the' Union 
Ministry of Information and Broadcasting 
about this need. I hope the Hon. Minister 
win realise the need and take necessary steps 
for tbe expansion of All India Radio Station, 
Cuttack. Sir, the Government of Orissa has 
been drawing tbe attention of tbe Govern-
ment of India to tbe fact that a sizeable 
population of tbe tribals living in the back-
ward districts of tbe State is outside the pale 
of AIR coverage. As a consequence tbe State 
Government is not able to utilise the effective 
medium of mass communication in such in-
accessible and underdeveloped areas where 
development needl to be intensified through 
concerted efforts. Keonjher in the State of 
Orissa is one such tribal predominated dis-
trict. A site was selected for tbe location of 
a Radio Station at Keonjber larh in that 
district where the office building has been 
constructed subsequently. But the Radio 
Station has not been set up at Keonjhergarh 
SO far. Sir. I have gone tbrougb the Annual 
Report of tbe Ministry of Information and 
Broadcastin&. I am bappy to learn from the 
Report that a local Radio Station would be 
set up at Keonjhergarb during 1987·88 
financial year. But it is seen in the past tbat 
the implc:mentation takes more time than 
projected. As the proposed local radio station 
is loing to be set up in aD underdeveloped 
tribal ~redominated district, I request the 
HOD. Minister to take necessary steps so 
that it is set up during tbe current financial 
,ear. 

Then I would like to speak a few words 
on Doordarsban. The Doordarshan facility 
available in Orissa at present is comparatively 
less tban other States. So far four TV centres 
have been set up at Cuttack, Sambalpuf, 
1C0raput and Rourkela. The power of 
Koraput and Rourkela TV centres is 100 
watts, Sambalpur 1 K Wand Cuttack TV 
Centre 10 KW. Tbe demand for more TV 
Centres in Orissa ba~ been growing day by 
day. The Hon. Minister should take note of 
tile lI'owioa demand and do tbe needful. 

The State Government of Orissa bas been 
insisting on Government of India for cons-
truction of a full fiedled televisioD studio at 
Bhubaneswar. The State Government bas 
earmarked land for the location of a perma-
nent and fullftedged TV studio. Therefore, 
it is essential that the TV Studio complex at 
Bbubaneswar is constructed immediately. I 
hope the Hon. M ioister of Information and 
Broadcasting will expedite the implementa-
tion of tbis proposal. 

Sir II I shall be failinl in my duty if I do 
not say about the establishment of television 
centre at Keonjhergarh. I have made this 
demand several times. I had written a letter 
to tbe former Minister of State Sbri V. N. 
Gadgil. I had raised this issue in tbis House 
under rule 377. Sbri Gadgil bad given me 
an assurance in his reply to my letter and 377 
tbat a TV centre would be set at Keonjher-
garh during the 7th Plan period. But it is 
regrettable that no further steps bas been 
taken in that direction. As you know, 
Keonjhar is a former princely State whicb 
has rich tribal culture. If a TV Centre is set 
up at tbat place, the local tribal culture can 
be properly projected on tbe TV. It will 
create awareness among tbe people about 
various centrally sponsored scbemes under 
implementation in tbe district. The local TV 
centre can educate them and provide enter-
trainment. The people of neighbouring dis-
trict Mayurbhanj, a part of Balasore and 
some portion of Dbenkanal can alsa watcb 
the various programmes which would be 
shown from tbis TV Centre. In view of this, 
I demand tbat a TV Centre should be set up 
at Keonjhergarb during tbe current financial 
year. 

With these words I support tbe demands 
once again and conclude my speech. 

(EnglJsh) 

SHRI ASUTOSH LAW (Dum Dum). 
Sir, tbe time is very short. Unfortunately', I 
wi 11 Dot be in a position to express myself 
properly. The Ministry of I & B is a very 
important Ministry. They are controUinl 
tbree most important links of Government, 
viz. the Press, Radio and tbe Television. 

I conlratulate our Minister who is • 
yoUo&, dynamic person. He bas streamlined 
tbe eotlre Ministry io a determined maDDor, 
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witb a view to acbeivial tbe best out of the 
Ministry. 

As I have already said. I will only sus-
lest certain thinp to the Hon. Minister for 
his consideration. Tbe first tbins is that 
T.V. is playinl a very bis role, obviously, in 
our country. I have got no grievance against 
the progarmmes being shown. except tbat we 
need more direct telecasts or live T.V.-if it 
is possible. When I say direct telecast, I 
mean tbis. Apart from cricket matches and 
otber tbings, there are otber programmes 
at whicb can be directly telecast, 10 tbat tbey 
can be made more interesting. My second 
suggestion is about tbe second channel. 
Obviously, I am not joining issue with my 
opposition friends. They bave already said 
tbat tbe second channel should be given to 
the State Governments directly. No; not at 
all. The second channel should be there for 
telecasting of cricket matches and otbet 
things. Now what we find is this: one of our 
Hon. Members said quite correctly, that a 
substantial time of the total period of tele-
cast -mostly we find it so-consists of cric-
ket matches or other things. I do not want 
tbat our young people and those wbo are 
cricket lovers or lovers of other sports should 
be deprived of them. But if a second channel 
is introduced, those things can be diverted 
to it. so that more informative programmes 
can be introduced in the main channel. 

Now abou t tho T.V. serials T.V. is now 
tbe most important medium, apart from 
our Radio. Of course radio is tbere. We 
find a lot of T. V. serials now. I ha ve 
one grievance i.e. about which 1 feel bad 
personally. In almost evrey serial-not in 
all-and in aU the films shown on the 
T. V., we find tbat tbere is one character who 
must be a politician. He is shown either as 
corrupt or as dishonest. This actually is a 
dangerous thing. Some steps should be 
be taken immedite)y. All politicians are not 
dishonest. 

MR. DEPUTY SPEAKER : You are 
risht. In newspapers also it is done, through 
cartoons. 

SHRI ASUTOSH LAW: But T.V. has a 
tremendous impact. I have found it from 
my personal exprience. You ask any ),oun8 
momber of the famil)'. Tbe)' take it for 

granted. How is it possible? It is DOt trae 
that all politicians are disbonest. This is one 
of the bad effects of T.V. serials. Tbe other 
day when I was watchina my T.V. I found 
tbis. II it a must that there must be a poli-
tician wbo must be a dishonest man or a 
corrupt man ? Can we not draw a line lome 
where? I do not know whether it is possi-
ble or not. But I protest against it, and I 
strongly feel that it must be stopped. Other-
wise a time will come when our youoger 
generation i.e. thm:e who are coming later, 
will think that all politicianS-DO matter wbe-
tber they are Congressmen, or tbey belong to 
CPM or Janata, i.e. whoever is a . politician 
-is are corrupt and disbonest. It is wrong 
and I protest. Something has to be donc. 
My other snggestion is regarding publicity. 

MR. DEPUTY SPEAKER: In one way 
it is all blackmailing tbe politicians by tbe 
Press people or anybody, by putting this 
kind of information. 

SHRI ASUTOSH LAW : We are bring-
ing own pt'litics to tbis extent. Anyway., 
this is my suggestion that I am making. 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES (SHRI 
VASANT SATHE) : This applies equally to 
opposition also. 

SHRI ASUTOSH LAW : This is applic-
able to each and everyone. Children are see-
ing them. 

MR. DEPUTY SPEAKER : To every-
ooe. 

This bas become a fasbion everywhere. 

AN HON. MEMBER: This is more for 
Treasury Benches. 

MR. DEPUTY SPEAKER: Here you 
may be in the Opposition. At some places 
you are on the Treasury Benches. 

SHRI AS UTOSH LAW: Sir, it is said 
i 0 Bengali, "Ghute Pore, Gobad Hase" • 
• G bute' means some kind of fuel, made out 
of cow dung. Wben that fuel is burnt cow 
dUDg laughs, and enjoys. I do Dot want to 
tako more, time. 
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MR. DBPUTY SPEAKER.: Your time 
II over; please wind up DOW. 

SHRl ASUTOSH LAW : My next sug-
aestion is rt~lardiDI our publici Iy. I do not 
know wbather it is one of the duties of tbe 
Information and Broadcasting Ministry, about 
publicity outside India. This is also my per-
IODal experience. When I visited some fore-
ip countries I found that tbe knowledge 
about India was poor. I do not know whet-
her our Han. Minister knows about it. We 
are proviiing information to our Indian Mis-
sions and to Indians abroad, and it is scanty. 
Outside the COUDtry the people are not well 
informed, in our Embassies or our cultural 
units. I think the time bas come when we 
sbould prOvide proper information to them 
80 that tbe correct picture of India is pro-
perly projccted outside India. It may be 
done with tbe help of the External Affairs 
Mioistry.-I do not know the methods. 
Threrefofe, tbis is one of tbe 8ugestions I 
want to make. 

MR. DEPUTY SPEAKER : Please wind 
up. 

SHRI ASUTOSH LAW: I am only 
living sU88estions. Tben, regarding provision 
of T.V. sets. I think they should be provided 
in aU tbe viIJages so tbat the benefits should 
reacb tbe poorest of the poor. AU tbe vilJages 
should act tbe benefit of the modem worJd, 
mOdem SCieDce. ane the benefits of the 
twentiet century or tbe twenty-first century 
and all these benefits sbould reach the 
poorest sections. 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES (SHR} 
VASANT SATHE): Do not say supply; 
.ubtidi~ it. 

SHR.I ASUTOSH LAW: I do not know. 
But the poorest of tbe poorer sections caDDot 
aff'ord to buy them. Even co))ectiveJy they 
caD Dot afford to buy. 

MR. DEPUTY SPEAKER: YOul can 
ask for more subsidy. 

SHR.I ASUTOSH LAW: I will .. -.ut mJ' ca. u hilb as possible. I am wiodin. !I}', by 
~ ... one or two .u ... «o~. <II • 

lII/o,1II4t101l cI Brotll/ca,,1/w 

ODe important point is, I am Dot, paro-
chial, I hate parochialism. But ] am afraid, 
I bave to say tbat in the national Detwork 
prOlramme the Eastern sector if 1 am very 
precise the Benaali programmes are neglec-
ted. I request the Hon. Minister to see that 
the eastern sector is Dot nellected, aDd 
sufficient programmes may be included in 
tbe national network. 

SHRI HANNAN MOLLAH: That is 
why we are asking for a second channel. 

SHRI ASUTOSH LAW: Do not take 
it amiss. I am not supporting the second 
channel. We hope that within the present 
set up it can be done. I tbink this Minister 
wi)) be able to improve it. otherwise he will 
make a mess of it. Forget about tbat. 

I want to know categorically from the 
Hon. Minister oDe thing. There was a pro-
gramme called 'Rajdhani Kee ChiUee·. It 
bas now been removed. I want it to be re-
started. 

Another point is, at the end in the 
interest of national integration why not 
introduce the National Anthem 00 tbe TV 
and also on tbe Radio ? 

(T,anllatlon] 

SHRI MOHD. A YUB KHAN (Jbuo-
jbunu) : Mr. Deputy Speaker, Sir, I rise to 
support rhe Demands for Grants of. the 
Ministry of Information and Broadcasting. 
At the outset, I would like to congratulate 
tbe Hon. Minister for discharging bis respon-
sibility very well. All the employees and 
officen working in his Ministry also deserve 
congratulations. Now the time bas come 
wben our intellectuals. journalists and olber 
people who can express tbeir vi~ws, should 
come forward to serve the country. The, 
sbould express tbeir views tbrougb newspapers 
to strengthen national unity and iDtepity. 
Tbey should publicise tbroup TV and the 
Press tbe stories about our national beroes 
who have made sacrifices for thia country. In 
the TV prosrammes, tbe work done by our 
freedom figbters like Sardar Bba.at SiOlb, 
Gandhi, Nobru and ~ndi~ .bould be bisb-
'I~bted. 
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About languaae, I would like to say that 
now the time bas come when we should 
publicise our languages, particularly Tamil, 
Tellu, Malayalam, Ensbsh, Hindi, Bengali 
et~. There should be a key througb which 
we may understand language of eacb other. 
In addition to it enough time should be given 
to prepare booklets in other languages also. 

Rajastban is not only a border State but 
also a backward aren, where neither water 
nor any other facility is available. In spite 
of tbis, the people of tbat State want to 
remain in touch with the developed areas of 
tbe country and this can be done through 
television. I come}rom Jhunjhunu area where 
90 per cent men serve in the Armed (orces 
and the Selection Board of that area is also 
famous. Tbe people of tbat area are still 
truthful "nd honest but that area is still 
deprived of T.V. facility. The Hon. Minister 
was with us last year durillR mass~contact 

movement in Punjab and after tbat he was 
appointed as a Minister. Therefore, we 
should, atleast get his cooperation in grant-
ing an approval for a TV tower at Jbun-
jhunu. 

SHRI GIRDHARI LAL VYAS (Bbil-
wara) : Ayub Sabebji, you have forgotten 
about tbe constituency of the Speaker. 

SHRI MOHD. AYUB KHAN: Sir, as 
he has pointed out, the constituency of the 
Speaker is also adjacent to my constituency. 
It is, therefore, requested that T.V. relay 
centres should be set up at both these places, 
'lIz. Jhunjhuou and Sikar simultaneously. If 
it is set up only at one place, tbat will create 
a trouble. 

It should be appreciated how our jawans 
filht for our country. After coming here, I 
have heard the kind of speeches wbich are 
made bere. They are least concerned with 
our national unity and fate of tbe country. 
Tbey speak very fluently in English and in 
other laoauaaes, but they do not make any 
reference to our soldiers who shed tbeir 
blood to protect every inch of our mother-
land. We should show due respect to our 
jawaos who make sacrifices to defend our 
holy country. Reference should also be made 
to those who are award holders. Their deeds 
tbould be bilblqbted th'rouab TV. pro-

grammes to strengthen our national' unity 
and integrity. 

Tbe morning T. V. programmes should 
be started with the singing of the National 
Anthem which will be helpful in building up 
our national character and it will inculcate 
the feeling of petriotism among our country-
men. The sense of petriotism should be 
imbibed in the minds of our people so tbat 
they do not indulge in corrupt practices. 
Tbose peC'pJe, particularly tbe pressmen 
who are doing good work for tbe country 
should be provided free - accommodation and 
all other facilities as provided to other emp-
loyees. They provide good literature, aDd 
good newspapers to the people, therefore. 
tbey should also be given encouragement. 
We should aJso keep an eye on those people 
who want to destroy the oountry and publish 
sucb news - items which damage the interest 
of the country. Now the time bas come 
when we should see tbat this country remains 
free of Jaichands, and Mir Zafars. The views 
of those people, who talk of religion and 
try to cause barm to the country in tbe name 
of religion, should never be given any publi-
city. 

In tbe end, I once again wou1d like to 
say tbat T. V. towers should be set up both 
at Jbunjbunu and Sikar. 

DR. G. S. RAJHANS (Jhanjharpur) : 
Mr. Deputy Speaker, Sir, I would like to 
refer to only two-three points. Today T.V. 
is the most powerful medium wbich sbould 
be properly utilised. M. Ps should be in-
volved in T • V. programmes, particulary in 
T . V. serials. In this regard I would like to 
cite an example. When Sbri GadaU was tbe 
incharge of this Ministry, he invited 
6-7 M.Ps and showed us the T.V. serial 
Ii Ramayana' of Ramanand Sasar. Wo .w 
the serial for bours togetber and rejected it 
with tbe remarks tbat if it is shown riots • will take place indifferent places of tbe coun-
try. The Han. Minister was asted to see the 
original tape. In the liabt of our augestioos 
various amendments were made tbere in. There 
are still some drawbacks in it .. I do oot want to 
disclose in the House wbat was sbowo in it. 
but I am givinl an example. 10 case of sucb 
T.V. serials wbicb affect tbe entire COUDtry, 
M. Ps. must be involved in the process of 
selection. In Ran..,.. be.idea the CODSUItativo 
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Committee, the Minister of Railway cans an 
M,. P. of every area once in two to three 
JDOO,bs. Similarly, tbe minister of Communi-
cations also calls an M. P. of every ve once 
in tw<, or tbree months. Therefore, he should 
also invite M. Ps. of his cboice to tbe 
Ministry of Jnformation and Broadcasting 
for selccti.lK T.V. serials. Talented M.Ps 
an: available in botb Houses of the Parlia-
ment. He should not evade tbis issue by 
sayiDg tbat only Don-offi';lals are invited for 
tbi$ purpose. 1 ha ve serious objection about 
tbe procedure being followed in selecting T.V. 
serials. I do not say that he should select 
serials only on tbe ad\'icc of M Ps., but he 
must invite suggestions from them. I once 
agalD request blm to compare tbe original 
version with tbe new version which is now 
being relecast. In tbe context of this 'Rama-
yaoa· ienal I would like to point out that it 
bill become a practice to prolong the T.V. 
serial as much as one can. It took two 
months to complete tbe • Dhanush Bhtm6' 
episode. Slmtlarly, if camera is focussed on 
lbe face of Dasbratha, I t remains focussed 
for two minutes. What is there on the face 
of Dasbratba to show for two minutes. But 

tb.= produ:er warus to consume more and more 
time, so tbat the serial mdY be prolonged 2 
to 1 years. My suggestion is that DO serial 
should have more than IS or 2f or maximum 
52 cplso.des. If it is long one you should 
sbow It tWice in a .. eek and some Dew pro-
Irarn:n~~ should be pres'!nted on television. 

Earlier. you used to present some stories, 
which bave become very popular but 
now you have discontiuned them. So far as 
• KcJJham1ka,h' and 'Swayam Idlza' are con-
cerned, tbere are so many complaints. Tnls 
is "be image of women as is being p 'd~- eJ 
tbere ? In Swayamsidha an aIling lady was 
sAIown. The producer, Dlre~tor and actor of 
dais serial are my friends and I d\) not want 
to disclose their name. He has brought his 
own dauabter as a heroine playing the role 
or an ailiDI lady crYing for water. Toe 
entire episode ill wonble&s. Similarly In 
Kuhamakath also you have presented dark 

. aspeets of women. I want to say that T. V .. is a 
very powerful m:dium Therefore, you should 
atilise it proper!y.. In thii regard I would 
lite to say one tbiol that every M. P. abould 
be liven five minuleS' time in a year 00 
TolovisioD to speak about bis own conati-

InformatIon & Broadctlstl", 
tueney. 10 the advertisements shown on T, V., 
whether relardiog Limca, Vima) Fabrics or 
Bombay Dyeing, fairies are sbown. It is Dot 
Jodia; the real India lives in villages. They 
are poor. remain affected by flood for eiaht 
months in a year, they do not get two square 
meal and have no clothes on their body. 
Therefore, 1 want tbat you should show tbe 
real condition of the constituency only for 
five minutes, so that tbe people may come to 
know as what is being done in the couotry 
or the M. P. of tbat constituency should be 
given five minutes' time to express bis own 
views on T~levision. 

In the end I would like to say about 
• Sansad Samllchar'. In this programme a 
long1ist is given that Sbri Girdhari Lal 
Vyas and Dr. O. S. Rajhans spoke. 1t should 
not be done like tbat. The presentation of 
Akashwaoi is better than tbat of Doordarshan 
because at least one sentence is included 
about the speech of tbe Member. We sit 
here from morning till evening, therefore. 
we want that whatever we say here, should 
reach to the people about whom we have 
said. I am not saying it because I want my 
name to be tbere. I bad been publisher of 
'Hindustan Times' for many years. Lakhs 
of copies of Hindustan Times were published 
everday and my name used to be printed 
tbereon. I am not after my name. But I am 
saying because I want tbat T.V. should be 
made an effective and powerful medium. You 
sbould involve M.Ps. also in this endeav-
our and depict the real picture of India. 

·SHRI V. KRISHNA RAO (Chikballa-
pur) : Mr. Deputy Speaker Sir, I rise to 
suoport the Demands for Grants of the 
Ministry of Information and Broadcasting. 
While welcoming the demands I would like 
to give a few suggestions for the cODsidera-
tion of our Hon. Minister. 

Ours is a multiliogual country. There are 
several castes, communities, regions and 
religions. Therefore, our primary concern is 
to maintain unky and intelrity of our 
country. Radio and television play a vital 
role in streogtbening our country's unity and 
intclI'ity. All the citizens of our country 

·The speech was originally delivered in 
Kannada. 
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should feel tbat the, are the children of one singing a Kannada song. A cultural pro-
mot-,r Bbarat Mata. R.adio and television gramme was going on in London, one of the 
should belp our citizens to be patriots. artists sang a song entitled "Constantinople" 

Various programmes of our Government 
are being implemented throughout the 
eouotry. But, strangely there is no proper 
coverage of these programmes. For example 
the 20· point programme is not being given 
its due sbare in the Radio and TV pro-
grammes. I request the Hon. Minister to go 
deep into tbis matter and to allot more time 
for programmes like 20·point programme 
and credit camps etc. whose main objective 
is to ameliorate the condition of tlte poorest 
of the poor. TV sets sbould be installed in 
village panchayat offices and otber important 
public places to that the programmes of the 
Government are shown to the common men 
programmes which include sex, rioting drug 
addition etc. should be stopped and impart-
ing of education should be maio concern of 
the media. 

In my State of Karnataka there are only 
low power TV transmissions. This will not 
serve the purpose of a vast and diversified 
State like Karnataka. 1 urge upon tbe Hon. 
Minister to set up high power TV tranEmit-
ters in Karnataka. 

Regional languages have been neglected 
by the media especially TV. In Southern and 
maDy other States tbe people of the viliages 
can understand neither Hindi nor English. 
Then how can these TV programmes which 
are mostly in Hindi and English serve the 
purpose of common people. Then Govern-
ment is working bard for the upliftment of 
the people who are living below tbe poverty 
line. Therefore the primary endeavour of the 
Ministry of Information and Broadcastina 
should be to immediately switchovcr to tele-
cast tbe programmes in the regionallangu-
ages. Hiodi and English should not dominate 
over resional languages which are understood 
by the common people. English is under-
stood mainly in urban areas. Let out people 
Dot become foreigners in our home land. 

Kannada is "Kasturi". The fragrance of 
Mann_da lanauge is like the perfume of 
Kasturi. Kannad. literaturo has a ricb beri-
taae. Once T.P. Kailasam, a famous writer 
aDd bumorist created bistory in BoaJand bf 

and tbrew the challenge to the audience to 
traDslate and to sing that song in any otber 
language. T.P. KaiJasam acxepted this cJ.1-
1enge, wen t to the stage translated and aUDg 
tbe song. He danced merrily to tbe tune of 
the music. There was unprecedented applaUItJ 
and TP Kailasam bad won tbe hearts of tbe 
audience. Kannada language is soft and 
sweet. 

There is abundant literature in- Kannada 
language. 1"he national poet Kuvempu's 
composition "TENA VINA, TENAVINA 
TRUNAMAPINCHALATHI TBNAVINA •• " 
has international apPTeciation. Tbere are 
other popular writert lake D. R. Beftdre, 
Masti Veokatesh Iyengar. All these writers 
are Jananapeetb Award"winners, the bighest 
award for lIterature in our country. There 
are other famous writers in Kaonada like , 
T. R. Subbarao. A. N. Krishna Rao etc. etc. 

UMysole Mllllige" is a collection of beauti-
ful poems. The fragrance of this Mysore Mal-
lige should be spread throughout the COUD-
try. This can be done only through radio and 
TV. The rural people in tbe nook and comer 
of our country should get the opportunity to 
enjoy the cultural programmes through tbeir 
own languages. Kannada language should get 
its due sbare in the programmes of national 
network. 

Kolar district in Karnataka is one of the 
m\)st backward districta in the country. 
Hence 1 request tbe Hon. Minister to set up 
a 1 V centre in Kolar district. In fact there 
should be at least one TV ce-re is eacb and 
every district of the country. 

I really do not understand why so much 
of importance is given only to cricket. At 
present national foot ball cbampioDship is 
going on in Calcutta. Why does not the TV 
cover this championship from quarter final 
stage. Kho-Kho is a very popular sport in 
rural areas of our country. Badminton is 
also a popular sport. Why dOD't these sports 
find their due share in tbe TV proarammes. 

I hope the Hon. Minister will give sen .. 
o~s thought to all the points that I hav, 
fused •. 



(Sbri v. K.riaIma Rao) 

I tbaDk you for aiviDi me this opportu-
nity to speak aDd with tbcse .ords I con-
clude my speech. 

[&6'.") 
Mil. DEPUTY SPBAICEB.: So, the 

Minister .01 reply tomorrow. Sbrimati 
Sheila Ditmit. --
18·521 .... 

BUSINESS ADVISORY COMMITTBE 

(Fe/"") 

T"rty-IlxtII ae,..t 
THE MINISTER OF STATB IN THE 

j. A. d."', 
MINISTRY OF PAIlLIAMBNTAB."'" 
AFFAIR.S (SHIUMATJ SHBILA DIKSHIT): 
J bea to preseot the Tbirty-sixth Repon of 
tbe Busineaa AdvilOry Committee. 

MR. DBPUTY SPBAKBR: The Hoate 
atanda adjoumed to re-usemble tomorrow 8' 11.00 a.m. 

18.53 l1l'i. 

The £Ok Sabha ,h." adjollr_ lill 
Bin .. 0/ ,h. Cloek 011 W ..... ,. 
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